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 LOK  SABHA

 Manday,  29th  July,  1987,

 ¥he  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  SPEAkrr  in  the  Chair}
 —

 ORAL  ANSWERS  TO  QUESTIONS

 Mr,  Speaker:  Shri  D.  C.  Sharma-
 Shri  H.  N.  Mukerjee....  Shri  T.  8.
 Vittal  Rao

 [Shri  9.  C.  Sharma,  Shri  H.  ्,
 Mnkerjee  and  Shri  T.  8.  Vittal  Rao
 were  absent}

 Have  we  started  too  early  today?

 Shri  Dasappa:  There  is  a  mecting
 fm  room  No.  62  relating  to  Food  and
 Agriculture,

 Shri  M,  L.  Dwivedi:  You  were  pleas-
 ed  to  rule  that  no  meeting  should  be
 held  when  the  House  meets.

 Mr.  Speaker:  I  had  said  that  no
 meeting  should  be  held  in  the  fore-
 noon,  lest  even  at  the  outset  I  have
 to  have  the  bell  rung.

 Shri  C,  EB.  Narasimhan:  There  is  a
 party  meeting.

 Shri  8,  S.  Murthy:  The  meeting
 started  at  l0  hours.  It  is  being  ter-
 minated  now.

 Mr.  Speaker:  They  should  have adjourned.

 Tube-wells

 +
 aie,  J  27  Ram  Subhag  Singh:

 Shri  Shalan  Sinha;
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:

 '
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 (a)  the  States,  in,  which  the  ,exist-
 ing  irrigation  facilities  from  ,  tube-
 wells  are  not  being  fully  utilized;
 and

 (b)  the  causes  for  the  same?

 “The  Minister  of
 fragperation

 (Dr.
 P.  8,  Deshmukh):  (a)  in  certain  areas,
 in  the  States  of  Bihar  and  Punjab.

 (b)  The  maim  cause  is  higher  tube-
 well  irrigation  rates  as  compared  to
 existing  canal  water  rates.  The  other
 chief  contrikutory  factors  are  lack  of
 sustained,  supply  of  electric  power  for
 running,  the  tubewells;  and  lack  of
 channels,  .

 Dr.  Ram  Snbhag  Singh:  The  Minis-
 ter  has  said  that  the  chief  reasons  are
 higher  water  rated  and  lack  of  @lec-
 tric  power.  May  I  know  why  the
 Government  of  India  and  the  Gov-
 ernments  of  Funjab  and  Bihar  did  not
 finalise  the  water  rates  and  better.
 ment  levy  on  a  rational  basis?  As
 the  DVC  and  Bhakra-Nangal  projects
 gre  going  on  in  Bihar-and  Punjab,
 why  is  electric  power  not  supplied  to
 the  tube-wells?

 Dr,  २.  s.  Deshmukh:  I  admit  there
 has  not  been  ag  much  expeditious
 action  in  this  sphere  as  there  should
 haye  been,  but  there  are  some,  inhe-
 rent  difficulties  also.  Electric  qupply
 has  been  somewhat  late  in  cprning
 and  insufficiently  also.  We  have  writ-
 ten  to  the  State  Governments.  Es-
 sentially,  the  responsibility  is  of  the
 State  Governments.  Byt  both  these
 States  have  now  appointed  commit-
 tees  for  looking  into  this.  They,  have
 also  ordered  certain  reduction  in  the
 rates,

 Dr.  Rad  Subhag  Sidigl:  The  Minis- ter  has  just  said  that  ‘both  ‘these  (०... अ
 ernments  have  ordered  certain  reduc-
 tions  in  water  rates.  Is  it  true  that



 5647  Oral  Answers

 the  incidence  of  reduced  water  rates
 is  heavier  on  the  peasants  decause
 previously  the  Government  charged
 Rs.  35  per  acre  for  five  waterings  of
 80,000  galions  each  and  now  they  are
 charging  Rs.  30  per  acre  for  three
 waterings  of  88,000  gallons  each.  ह.
 in  what  way  have  the  water  rates
 been  reduced?

 Dr.  P.  8,  Deshmukh:  Previously  in
 the  State  of  Bihar,  the  rates  were  as
 foliows:

 For  rabi  Rs.  5,  kharif  Rs.  0  and
 sugarcane  Rs.  18.  For  tube-wells:  rabi
 Rs.  8,  kharif  Rs.  356  and  sugarcane
 Rs.  33.  According  to  figures  available
 with  me,  the  reduction  has  been  any-
 thing  from  Rs..20  to  Rs.  5  in  these
 rates.

 Shri  P.  R.  Patel:  There  are  tube-
 wells  in  Mahsana  district  in  Bombay
 State  Is  it  a  fact  that  because  the
 water  rates  are  high,  and  above  the
 water  rates  some  surcharges  are  le-
 vied  for  certain  types  of  cultivation
 and  there  is  also  a  local  cess,  the
 water  is  not  used?

 Dr.  ह  8.  Deshmukh:  We  have  not
 received  any  complaint  so  far  as  Bom-
 bay  39  concerned.

 Shri  Dazappa:  May  I  know  whether
 the  water  rates  include  electric  char-
 ges  or  not?

 Dr.  P.  8,  Deshmukh:  Yes,  it  inclu-
 ées  the  whole  thing.

 Shri  Kasliwal:  From  the  answer  I
 understand  that  the  hon.  Minister  is
 aware  that  in  various  parts  of  the
 country  including  Rajasthan,  because
 of  want  of  electric  power,  a  large
 number  of  tube-wells  are  not  func-
 tioning.  May  I  know  whether  the
 Minister  has  drawn  the  attention  of
 the  Rajasthan  Government  to  this
 and  if  so,  what  advice  or  financial
 ‘help  have  the  Government  of  India

 geen
 to  the  Government  of  Rajas-

 ?
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 States  where  a  large  number  of  tube-
 wells  have  been  dug.  By  and  large,
 very  few  tube-wells  have  been  dug
 in  Rajasthan  and  so  this  problem  has
 not  arisen  there.

 Pandk  D.  N.  Tiwary:  Are  Govern-
 ment  aware  that  besides  the  official
 rate,  there  is  an  unofficial  rate  also
 which  is  regularly  charged  and  which
 cultivators  are  forced  to  pay,  and
 therefore,  use  of  watef  is  less?

 Dr.  P.  8.  Deshmukh:  I  must  ask  for
 notice.  I  do  not  know  if  there  are  two
 rates.

 Shri  R.  Ramanathan  Chettiar:  May
 I  know  whether  Government  will  con-
 sider  the  desirability  of  allotting  tube-
 wells  to  such  of  those  backward  areas
 in  the  south  which  need  them  very badly  for  irrigation  purposes?

 Dr.  P.  S.  Deshmukh:  As  the  House
 knows,  we  have  got  a  big  programme
 of  exploratory  tube-wells,  and  in  many
 areas  trials  are  going  on.

 Shri  Thirnmala  Rao:  Is  the  Paniwals
 Mahara)  stil]  under  the  employ  of  the
 Government  of  India?  And  how  many
 tube-wells  have  been  dug  on  account
 of  his  divine  powers”

 Dr.  Ram  Subhag  Singh:  He  is  dead.
 Dr.  P.  8.  Deshmakh:  The  Paniwala

 Mahara)  left  the  Ministry  soon  after
 my  hon.  friend  (Shri  Thirumala  Rao)
 also  left  the  Mirnustry

 Mr.  Speaker:  The  other  gentleman
 seems  to  have  left  the  world  alto-
 gether

 Shri  Harish  Chandra  Mathur:  Is  the
 hon  Minister  aware  that  since  the
 sinking  of  the  tube-wells  in  Jaisalmer
 was  given  up  by  the  Agriculture  Mi-
 nistry,  further  work  done  there  has
 Produced  a  record  supply  of  water?  I¢
 has  been  a  great  success  and  the  sup-
 ply°ot  water  is  almost  a  record  to
 maintained  by  India.

 Dr.  P.  8,  Deshmukh:  I  am  very  glad to  hear  that.  Wherever  these
 lites  exist,  -we  will  certainly  help  the
 Rajasthan  Government.

 be

 |
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 Shri  Harish  Chandra  Mathur:  On

 qwhat  material  is  the  observation  of  the
 hon.  Minister  based  when  he  says  that

 Rajasthan  has  been  found  unsuitable,
 in  view  of  the  particular  fact  which
 I  have  related,  which  happened  very
 recently,  about  two  months  ago?

 Dr.  P.  S.  Deshmukh:  A  single  swal-
 low  does  not  make  a  summer.  One
 tube-well  may  have  produced  water.
 But  there  are  several  others  where
 there  is  very  little  water.

 Dr.  Ram  Subhag  Singh:  The  Minis-
 ter  has  stated  in  reply  to  a  supplemen-
 tary  that  his  information  is  that  water
 rates  have  been  reduced  from  Rs.  20
 to  Rs  5.  May  I  know  whether  that  re-
 Jated  only  to  some  summer  season  and
 that  was  not  taken  advantage  of,  be-
 cause  in  the  summer  season  it  is  not
 the  practice  in  the  tube-well  area  to
 sow  maize  etc?  Is  it  because  of  that
 that  nobody  took  any  advantage  of
 the  facilities  that  were  given,  and  now
 those  facilities  have  been  withdrawn?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  They  are  al-
 ready  taking  steps  to  reduce  water

 rates.

 Dr.  Ram  Subhag  Singh:  That  has
 been  done,  but  it  is  not  advantageous.

 Deadlock  in  Transport  Administration
 in  Kerala

 *413,  Dr.  K.  B.  Menon:  Will  the  Mi-
 nister  of  Transport  and  Communica-
 tions  be  pleased  to  gfate:

 (a)  whether  in  the  Kerala  Legis-
 lature  the  issue  of  a  notification  under
 the  Motor  Vehicles  Act  by  the  Union
 ‘Government  was  referred  to  as.  the
 reason  for  the  deadlock  in  the  admi-
 nistration  of  Transport  system  in  the
 districts  of  Palghat,  Kozhikode  and
 Cannanore  in  Kerala  State;  and

 (b)  if  so,  what  steps  Government
 have  taken  to  correct  the  same?

 The  Minister  of  State  in  the  Minis-
 itry  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.
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 (b)  A  statement  explaining  the  posi=
 tion  is  laid  on  the  Table  of  Lok  Sabha
 [See  Appendix  II,  annexure  No.  44]

 Central  Tractor  Organisation

 t

 f  Shri  Bhakt  Darshan:
 Shri  Punnoose:
 Shri  Vasudevan  Nair:
 Shrimati  Wa  Palchoudhuri:

 *4l4a,  4  Shri  Raghunath  Singh:
 Shri  Surendranath  Dwivedy:
 Shri  H.  N.  Mukerjee:
 Shri  Shree  Narayan  Das:

 |  Shri  Sadhan  Gupta:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Gov-
 ernment  are  going  to  close  down  the
 Central  Tractor  Organisation;

 (b)  if  so,  what  are  the  reasons  for
 closure  of  this  organisation;  and

 (c)  the  number  of  workers  who  will
 be  affected  by  this  closure?

 The  Minister  of  Cooperation  (Dr.
 P.S.  Deshmukh):  (a)  No.

 (b)  and  (c).  Do  not  arise.

 श्रो  भक्त  दर्शन:  में  जानना  चाहता

 हूँ  कि  क्‍या  यह  सत्य  है  कि  पिछले  दिनों

 सेंट्रल  ट्रैक्टर  आगगेनाइजेशन  से  बहुत  से  कमे-
 चारियों  को  नौकरी  से  अलग  कर  दिया
 गया  है  या  उन  पर  नोटिस  सर्व  किये  गये

 है?

 डा०  पं०  ाण  देशमुख  :  जी  नहीं,
 अब  तक  किसी  को  भी  अलग  नहीं  किया  गया

 हैँ

 Shri  B.  K.  Gaikwad:  May  I  know
 how  many  tractors  were  used  by  this
 organisation?

 Dr.  P.  S.  Deshmukh:  In  the  begin-
 ning  we  had  270  tractors;  they  were
 then  reduced  to  240  out  of  which  34
 tractors  were  intended  to  be  scrapped.

 Shri  Ranga:  Is  it  not  a  fact  that
 some  months  ago,  the  Government  of
 India  almost  decided  or  had  decided
 to  reconstitute  this  in  such  a  way  that
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 all  these  tractors  would  not  be  located
 in  Delhi  but  would  rather  be  distri-
 buted  over  3  or  4  centres  and  placed
 in  charge  of  the  State  Governments?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  ह  Jain):  The  tractors
 are  not  located  in  Delhi;  they  are  dis-
 tributed  in  the  fields  where  their,  ser-
 vices  are  needed.

 Shri  Ranga:  In  how  many  States
 they  are  and  under  whose  manage-
 ment?

 Shri  A,  ह  Jain:  Of  course,  they  are
 under  the  management  of  the  Central
 Tractor  Organisation.  They  are  in  the
 Stat  of:  Madhya  Pradesh,  Bihar,
 Mysore  and  a  number  of  others.

 sit  एम०  एनग०  हियेगी  :  मंत्री  महोदय
 को  मालूम  होगा  कि  समाचारपत्रों  में  कुछ
 दिन  पूर्व  यह  समाचार  छुपा  था  कि  सैंट्रल
 ट्रैक्टर  झागनाइजेशन  बंद  को  जा  रही  है
 पर  अभी  उत्तर  से  मालूम  होता  हूँ  कि  यह
 बात  सही  नहीं  &  तो  क्‍या  मैं  यह  जान  सकता

 है  कि  सैटल  ट्रैक्टर  झागनाइज़ेशन  को  लाम-
 है. |. ह  तौर  से  चलाने  के  लिये  तमाम  राज्यों  में
 उसको  समान  तरीके  से  एक  व्यवस्था  बन
 सके  उस  दिशा  में  क्‍या  प्रबन्ध सोचा  गया
 हूँ?

 शी  ao  So  wa:  सेंट्रल  ट्रैक्टर
 झागेनाइजरेंशन  जिस  वक्त  शुरु  को  गई  थी
 उस  वक्‍त  गवनंमेंट  के  सामने  यह  बात  थी
 कि  एक  ट्रैक्टर  को  जिन्दगों  १०  हज़ार  घंटे  की

 हैं  भौर इस  को  पहल  प्रथम क्च  वर्षीय  योजना

 के  लिये  मंजूर  किया  गयो  था  बाद  में  उसको

 बूसरो  पत्र  साला  योजना  में  दो  साल  के  लिये

 बढ़ाया  :  कितने  हदी  ट्रैक्टर्स  जो  १०  हजार
 घंटे  से  ज्यादा  जल  चुके हैं  हमने  १०  हज़ार
 घंटे  से  बढ़ा  कर  १२  हजार  चट  कर  दिया

 फिर मो  कुछ  ट्क्ट्स  ऐसे  है  जो  बेकार हो
 गें हैं  भौर  काम

 नहीं  करते ।  ५  यूनिट्स
 शशी थीं थीं  जिन  के  कि  बारे में  यह  कहाँ  गया
 आग  कि  यह  बेकार हो  गयो  है  भौर यह  नहीं
 कल  सकती  १०  हडार  घंटे  का  पैमाना लगा

 कर/।  उस  के.  बांद  ज्ें  दोबारा,  जब  उस
 के  ऊपर  गौर  किया  गया  तो  ३  को  रंक्ष  लिपा
 गया  और  २  द्रैकटर्स  यूनिट्स को  लेत्म कर  दिया

 कुछ  हमारे पास  रुस  के  ट्रैक्स थ ेथे  ५  उसने

 को  भी  रख  दिय।  गया  n  इस  वक्‍त  हालत
 यह  है  कि  दो  टैक्टसे,  यूनिट्स  बंद  की  जा रहो
 हैं।  उसके  ऊपर  जो  उन्होंने-  कोई  एके
 स्ट्राइक  नोटिस  दिया  था  तो  वह  मामला

 लेबर  ग्राफिसर  को  दे  दिया  गया  हूँ।  लेकिन
 झभी  तक  इस  को  जिन्दगी  जो  काधदें  से  है
 वह  दो  साल  को  है  शौर  इस  के  बन्द
 करने  का  कोई  सवाल  मही  हैं  क्योंकि  इस
 बारे  में  हमें  क्‍या  करना  हैं  भौर  क्‍या  नहीं
 करना  है  भ्रथवा  इसको  लाभकारी  बनाना

 हैं,  इन  सब  बातों  पर  हम  ऑागे  सोचेंगे  ।

 Several  Hon.  Members  rose—

 Mr.  Speaker:  There  are  a  number  of.
 committees  which  are  working.  Mem-
 bers  are  attending  them  and  coming
 now.  Hon.  Members  who  want  to  put
 questions  will  kindly  be  quick  and
 put  them.

 Shri  Sadhan  Gupta:  We  were  told
 that  sufficient  opportunities  will  be
 given  to  those  who  have  tabled  the
 questions.

 Mr.  Speaker:  I  cannot  allow  a  single
 question  to  take  the  whole  of  our
 time.

 Shri  Sadhan  Gupta:  You  have  said
 that  those  who  have  tabled  the  ques-
 tions  will  have  more  chance.

 (Mr.  Speaker:  But,  unfortunately,
 others  have  intervened.

 Shri  Sadhan  Gupta:  ff  that  is  your
 ruling,  Sir...

 Mr.  Speaker:  That  is  not  a  ruling  of
 mine.

 hri  Sadhan  Gupta:  We  stood  ald
 this  time.

 Mr.  Spenser:  3६  dose  not  niatter; he
 hon.  Member  will  have  plenty  cof
 opportunities.  I  will  call  him;  but  not
 now.
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 Post  Card  Vending  Machines

 415.  Shri  S.  C.  Samanta:  Will  the
 Minister  ef  Transport  and  Communi-
 cations  be  pleased  to  state:

 &
 (a)  whether  it  is  Yact  that  orders

 for  buying  ten  post  card  vending
 machines  were  placed  in  1955;

 (b)  if  so,  whether  they  have  been
 bought  and  installed;

 (c)  the  names  of  places  where  ex-
 periments  were  mdde  but  machines
 were  not  installed;  and

 (a)  how  much  time  and  labour  can
 be  saved  by  installing  such  a  machine?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  No.  After  an
 experiment  with  one  such  machine  an
 indent  for  the  supply  of  0  Post  Card
 Vending  machines  was,  however,
 placed  on  the  Director-General,  Sup-
 plies  and  Disposals  on  9.7.54,  which
 ‘was  subsequently  cancelled  on  29.3.56,
 in  the  light  of  the  decision  to  change
 the  comage  system  in  the  countrys

 (b)  Does  not  arise.

 (c)  Experiments  with  one  machine
 were  made  in  the  following  Post  Offi-
 ces  in  Delhi:  (i)  Parliament  Street,
 ai)  Chandn)  Chowk,  (iii)  Eastern
 Court,  (iv)  New  Delhi  Head  Office.

 (d)  These  machines  add  to  the  con-
 venience  of  the  public  by  providing
 sales  of  cards  at  any  time  of  the  day
 and  night  and  on  Sundays  and  post
 office  holidays.  Their  objective  is  .not
 to  effect  savings  in  time  and  labour.

 Shri  8.  C.  Samanta:  May  I  know
 whether  with  the  change  in  the
 coing—into  new  ones—the  Govern-
 ment  is  thinking  of  importing  such
 machines  acco:  ding  “to  the  ‘new  coins
 that  are  introduced?

 Shri  Raj  Bahadur:  At  the  moment,
 we  are  also  trying  to  have  such  ma-
 chines  manufactured  in  our  Bombay
 factory  and  we  hope  that  in  course  of
 time  we  will  succeed  in  that.
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 st  एम०  एल०  हिगेदो  :  क्‍या  में  जान
 सकता  हूं  कि  इस  किस्म  की  कितनी  मशीनें
 सरकार  ने  मंगाई  थीं  जिन  में  कि  पुराने
 सिक्‍के  ही  डाले  जा  सकते  हैं  शौर  नये
 सिक्कों  का  ब  चूकि  प्रचलन  हो  गया  है
 तो  उन  मशीनों  का  क्‍या  किया  जायगा  ।
 साथ  ही  साथ  यह  भी  जानना  चाहता  हूं
 कि  यह  जो  एक्सपेरीमेंट  किया  गया  वह
 सफल  हुमा है  या  नहीं  भौर  यदि  हां
 तो  4.7  उसे  आागे  बढ़ाया  जायगा  ?

 श्यो  राज  बहादुर  :  जी  एक  मशीन

 मंगाई  थी  और  वह  काफी  दिन  तक

 एक्सपेरीमेंट  के  लिये  रक्खी  गई  थी  पर  हम
 ने  पाया  कि  लोग  इक्कली  के  बजाय  भ्रषन्ने

 अर्थात्‌  २  पैसे  वाले  सिक्के  डालने  लगे  और
 उसमे  भी  २,  रे  कार्ड  निकल  जाते  थे  इसलिय
 उसको  बद  कर  दिया  गया  1  शब  चूंकि
 कौयनेज  सिस्टम  बदल  गया  है  इसलिये

 दुबारा  कोशिश  की  जा  रही  है  कि  नये  सिक्‍कों
 के  मुताबिक  यह  मशीन  बनायी  जाये  |

 शी  एम०  एल०  हिजदो :  में  ने  पूछा
 था  कि  वह  मशीन  नये  सिक्‍कों  के  चल  जाने

 से  खराब  हो  गयी
 ?

 मत्री,  महोदय
 ने  मेरे  प्रदन  का  उत्तर  नहीं  दिया।

 He  has  not  replied  to  the  question
 whether  the  machines  are  going  to  be
 used  or  wasted.

 Shri  Raj  Bahadur:  I  have  said  that
 there  was  only  one  machine;  fer  de-
 monstration  purposes  we  got  that.  We
 returned  it  to  the  manufacturers  and
 got  it  back  after  some  modifications.
 We  did  to  try  that  too  again.

 men  ate:  क्या  में  जान  सकता ,
 हैं  क  इस  मकीन  पर  जगह  जगह  परीक्षण
 करन ेमें  झमी तक  कूल  कितना  खर्चा  हुआ
 है?

 भी  राज  बहादुर  :  में  समझता- हूं  .
 कि  इस  में  खच  का  कोई  सवाक्त  पैदा  नहीं
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 होता  ।  हम  मझीन  लेत ेहैं  डाकलाने

 के  सामने रख  देते  है.  भौर  उस  में  से  कार्ड
 सिक्का  डालने  पर  निकाले  जाते  है।यह

 हो  सकता  है  कि  किसी  ने  इक्सो के बजाय के  बजाय

 दो  पैसे  का  सिक्का  डाला  हो  धौर इस  तरह

 एक  या  दो  पैसे  का  नुक्सान हो  गया  हो  ।
 में  समझता  हूं  कि  ऐसा  बहुत  कम  नुक्सान
 हुआ  होगा  ।

 Churchgate  Railway  Station,  Bombay

 Shri  Naushir  Bharucha
 vas.  £  Shri  H.  N.  Mukerjec:

 |  Shri  Morarka

 Will  the  Minister  of  Railways  be
 Pleased  to  state:

 (a)  the  total  cost  of  reconstruction
 of  Churchgate  Station,  Western  Rail-
 way,  Bombay;

 (b)  the  amount  spent  up  to  the
 date  of  opening  the  station  for  tra-
 मीट;  and

 (c)  when  will  the  entre  project  of
 remodelling  the  station  be  comple-  °
 ted?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan):  (a)  Rs.  i:28
 crores  approximately,  which  includes
 remodelling  of  the  yard,  construction

 of  platforms,  station  premises  and
 offices.

 (b)  Rs  77.5  lakhs.
 (c)  By  the  end  of  June  1958.

 Ghri  Naushir  Bharecha:  Ia  it  a  fact
 that  this  station  is  being  used  daily  by
 nearly  2  iakhs  of  people  and  has  been
 fitted  with  ventilation  facilities  which
 are  totally  inadequate?

 Mr.  Speaker:  The  new  building?
 Shri  Naushir  Bharacha:  Yes,  Sir;  in

 the  new  building,  the  ventilation  faci-
 lities  are  totally  inadequate.

 Shri  Shahnawas  Khan:  That  is  not
 our  information.

 Shri  Morarka:  May  I  know  the  extra
 advantage  that  the  people  would  get
 by  remodelling  the  station  by  spend-
 ing  Rs.  2.28  crores?
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 Shri  Ghahnawas  Khan:  The  extra
 advantage  will  be  that  we  will  run
 more  trains.  Approximately,  6  more
 trains  would  be  run;  there  will  be
 more  platforms  and  we  will  be  dealing
 with  a  much  greater  number  of  pas-
 sengers,

 शनी  रघुनाद  fag:  इस  में  ज्यादा

 लाइन्स  तो  नहीं की  गई  हैं  तो  फिर  ज्यादा

 ढ्स  कहां  से  भायेगी  ?

 की  शाहनबाज  | थ  पहा  पहले  जो

 गाडिया  चार  चार  मिनट  के  बक्‍्फे  पर  चलती

 है.  तो  झब  यह  इम्प्रूवमेंट करने  से  हम  उम्मीद
 करते है  कि  इस  बक्‍फे  में  कुछ  कमी  की  जा
 सकेगी  झौर  बहुत  मुमकिन  हूँ  कि  ३,  दे

 मिनट  ' बब्यो  में  गाड़िया चल  सकें  |

 श्री  एम०  एुल०  द्विवंदी  :  क्‍या  मैं

 यह  जान  सकता  हू  कि  यह  चचंगेट  रेलवे
 स्टेशन  जिसमें  कि  १  करोड  रुपया  लगा  है
 झौर  जब  कि  देश  के  ऐसे  बहुत  से  कोने  हैं
 जहा  रेलवे  बिलकुल  है  ह  नहीं  भौर  बहा  पर
 सरप्लस  ऐरिया  है  तो  क्‍या  सरकार  यह  नही
 सोचती  है  कि  जहा  पर  रेलवे  बिलकुल  नहीं
 है  वहा  पर  रेलये  बननी  चाहिये  धौर  ऐसे
 स्थानों  पर  रेलवे  लाइन  बनने  के  बाद  उन
 स्थानों  पर  झतिरिक्त  रेलवे  लाइनें  भादि
 बनानी  चाहिये  अहा  कि  पहले  से  रेलवे  लाइन
 शौर  स्टेशन  है  ।

 रेखओे  मंत्री  (शी  लगजीवतन राम)  :
 झगर  सदस्य  महोदय  से  यह  सोचने का  कष्ट
 किया  होता  कि  यह  कब  मजूर  हुआ  भौर  कब
 बना  तो  शायद  यह  प्ररन  वह  ने  उठाते
 जहा  बड़े  बड़े  शहरों  की  बाबत  हम  समझते
 हैं  कि  वहां  पर  भौर  प्रतिरिकत  ट्रेनें  बलाई
 जाये  पौर  वह  काम  हम  तब  तक  सही  [ध उ  सकते
 जब  तक  कि  वहा  के  स्टेशन  पर  ज्यादा  जगह
 नहीं  बनाते  तो  उसको  करने  के  लिये  हमे
 इस  तर  हू  के  कामों  को  करना  पड़ेगा  |

 Shri  Ranga:  Is  it  not  a  fact  that  the
 capacity  of  that  station  after  being
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 newly  built  has  been  increased  only
 by  33  V3  per  cent?  Instead  of  two
 trains  being  operated  at  one  and  the
 same  time,  the  new  arrangements  will
 only  mean  that  3  can  be  operated.  So,
 is  this  expenditure  necessary  or  justi-
 fied?

 Mr,  Speaker:  Is  this  provided  for  in
 the  Budget  or  not?

 Shri  Jagiivan  Ram:  Yes,  Sir;  it  is
 provided  for.

 Mr.  Speaker:  Hon.  Members  should
 not  ask  questions  on  policies  which
 have  been  adopted  by  the  House,  in
 the  matter  of  execution.

 Shri  Ranga:  My  only  submission  is
 this.  Even  though  they  have  provided
 for  this  in  the  Budget—the  House
 gives  permission  for  so  many  things—
 off  and  on  the  Ministers  give  us  assur-
 ances  that  they  will  look  into  these
 things  and  see  that  economy  is  secured
 but  they  do  not  do  it.

 Shri  Jagjivan  Ram:  As  I  have
 stated,  the  policy  of  Government  is  to
 cut  down  expenditure  as  far  as  possi-
 ble,  especially  on  prestige  buildings.
 But,  in  bigger  cities  where  we  have  to
 run  suburban  trains  at  short  intervals
 and  where  we  find  that  space  is  not
 sufficient  to  hold  more  than  a  given
 number  of  trains  in  the  station,  we
 will  have’  to  expand  the  capacity  of
 the  stations  and  spend  money.

 रेलवे  पुल

 कैड १७,  थी  भगज  ब्दान :  क्या  रेलवे
 मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  गत  बच
 झसाभारण  वर्षा  शौर  बाढ़  के  फलस्वरूप

 दिल्ली-मुरादाबाद  भौर  दिलली-सहारनपुर
 रेलबे  लाइनों  पर  झनेक  पुल  बह  गये  थे  भौर
 रेल  यातायात  रुक  गया  था  ;

 (ख)  यदि  हां,  तो  क्‍या  उन  पुलों  का,
 जो  बह  गये  थे  या  जिन्हें  हानि  पहुंची वी,
 विवरण सभा  पटल  पर  रखा  जायेगा  ;  भौर
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 (7)  भागामी  वर्षा  ऋतु  सें  इन  लाइमों
 पर  यातायात  न  रुके  इस  से  लिये  क्‍या  कार्य-
 वाही  की  गई  है  या  की  जाने  वाली  है  ?

 रेल  उपमंत्री  (शो  धहनराज  खां)  :
 (क)  जी,  हां  ।

 (ख)  और  (ग).  जो  सूचना  मांगी
 गयी  है  उसका  एक  बयान  सभा-पटल  पर
 रख  दिया  गया  है  िखिये  परिशिष्ट  २,  भनु-
 बन्ध  सख्या  १२)

 शो  मवत  बदन  :  इस  विवरण  से  शात
 होता  है  कि  इत  सब  बुलो  की  मरम्मत
 कर  दी  गई  है  ,  लेकिन  क्या  गवर्नमेंट  ने  इस
 बात  की  आरीकी  से  जांच  की  है  कि  उन

 की  मरम्मत  पूरी  तरह  से  हो  चुकी  है  भोर  वह
 इस  तरह  से  हुई  है  कि  जो  बाढ़  पाने  की  भा-
 शंका  है,  उसका  मुकाबला  किया जा  सके  ?

 अं;  गाहनवाज  खां:  जी,  हां.  बहुत

 बारीकी  से  इस  की  जांच  की  गई  है  भोर कुछ
 एक  पुलो ंके  ऊपर  से,  जो  कि  प््मी  बने  हैं,
 में  खुद  उन  पर  से  गुजरा  हूं  झब उन  को
 इस्तेभाल  किया  जा  रहा  है  झौर  पूरी  स्पीड
 से  पुलों  के  ऊपर  सें  गाड़ियां  गुजर  रही  हैं

 aft  wen  बरसन :  क्या  में  जान  सकता

 हूं  कि  इसी  सप्ताह  यमुना  शौर  दूसरी  नदियों
 में  जो  बाढ़  भाई  हैं  क्या उस  का  मुकाबला
 इन  पुलों  ने सफलता  के  साथ  किया है  ?

 थो  झाहनवाज  । अ  जो  हां,  बहुत
 कामयाबी  के  साथ  मुकाबला  किया  है  ।

 थो  ह ६  ला>  frat:  क्‍या  में  यान
 सकता हूं  कि  ऐसे,  कितने  रेलवे  पुल  हैं  जिन

 को  इस  सींजन सें  नुक्सान  पहुंचा है  भोर  जिन
 पर  भरम्मत  का  काम  चालू है  ?

 को  झाहनशाल रां  :  इस  के  लिये

 :
 नोटिस  चाहिये  क्योंकि  बहुत  बड़ा  सवाल
 '
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 Shri  Heda:

 '

 |

 Shri  8,  C.  Samanta:
 Dr.  Ram  Subbag  Singh:
 Shri  Bibhuti  Mishra:
 Shri  Keshava::
 Shri  Raghonath  Sipgh: 9418,  4  Shri  Ganpati  Ram:
 Shri  Jhulan  Sinha:
 Shri  Mohan  Swarup:

 Will  the  Minister  of  Transpért  अत

 Communications
 be  pleased  to

 te:

 (a)  whether  the  first  or  advange team  of  shipyard  experts  from  Bri-
 tain  under  the  Colombo  -Plan  hhs
 arrived  in  India;  *

 (b)  when  it  is  e  teq  to  report; ae
 xpected  4

 (c)  whether,  Government  haye selected  certain  Sites  tenfatively  for the  new  shipyard?

 The  Minister  of  State  in  the  Mi-
 nistry  of  Transport  ara  ‘

 Communi-
 cationg  (Shri  Raj  Rahadur)!  (a)  Yes.

 (b),
 Ne,

 report  is  expected  from the  advance  party.  The  purpose  of
 the

 pide
 Visit  78  only  to’  make  a

 Preliminary  survey  of  the  possible sites  and  collect  data  for  study  by the  tyl)  Mission.  ry
 (०)  No,  $
 Shri  Heda:  May  I  know  the

 visited  by  ,this  tesm  so  far?
 Skri  Raj  Bahadu

 mE
 They  have  visit

 Geosikhali  in’  Beng,  Baradip  site  =

 Kerala,  and  Karwar

 rahe
 Mangalore  Also-  sas  2४  Po on;  and  Tromb

 Bombay.''  ra  7  ond  Benda

 Shri  Heda:  Hetore  considering  the
 estimates  for  the  ‘secorid  re  nt have  they  considered  the  economic
 cost  of  still  farther  “expantiing  the
 झाच्न्ज्छा  one?
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 Shri  Raj  Bahadur:  As  provided  for
 in  the  Second  Plan,  we  have  to  take
 preparatory  ‘steps  for  the  location  of
 the  second  ship-yard.  It  is  in  pur-
 suance  of  that  ‘provision  in  the  Second
 Pian,  that  this  project  has  been  taken
 up  and  the  advance  party  of  the  Tech-
 nical  mission  is  here  for  that  purpose.

 Shri  8.  C.  Samanta:  It  is  reported
 that  the  advance  party  has  finished  its
 work  and  has\come  to  Delhi.  May  ६
 know  whether  they  have  had  any  for-
 mal  or  informal  consultation  with  the
 Ministry?

 Shri  Raj  Bahadur:  The  party  is  sup-
 posed  to  make  some  preliminary  study
 or  survey  and  collect  data  for  the  use
 of  the  mission  which  will  come  in
 September.  Of  course  they  did  meet
 our  officers  but  the  question  of  discus-
 sions  in  order  to  arrive  at  any  con-
 clusion  does  not  arise  at  this  stage.

 hri  Tangamani;  May  I  know  whe-
 ther  the  advance  party  which  has  now
 come  to  Delhi  will  visit  Andamans
 also  and  whether  the  Government  will
 consider  the  question  of  establishing
 the  ship-yard  in  Andamans  because  of
 the  avauabihty  of  suitable  timber  in
 large  quantities?

 Shri  Raj  Bahadar:  |  do  not  think
 that  Andamang  is  :n  their  itinerary.

 Some  Hon,‘Members  rose—.

 Mr.  Speaker:  I  will  call  those  hon.
 Members  who  have  given  thdir  names.
 Shri  Raghunath  Singh.

 हो  रघुनाथ  सिंह  :  में  जानना  चाहता

 हैं  कि  जिस  तरह  पर  ईस्टने  कोस्ट  पर  एक
 'शिपयाह  है  क्‍या  बैस्टर्न  कोस्ट  पर  भी
 उस  तरह  का  कोई  शिपया्ड  होगा,  खास
 कर  कारवार  में  ?

 . थीं शख्  बहादुर  :  जो  भी  सलाह
 या  मश्वरा  हम  को  मिशन  से  मिलेगा  ,  उस

 पर  पूरी  तरह  सोच  विचार  करने  के  बाद

 ही  इस  श्दन  के  ऊपर  विचार  किया  जा  राकता

 है.  कि  भागा  यह  पूर्वी  तट  पर  होगा  या  ०दियमी
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 Mr.  Speaker:  Shri  Bibhuti  Mishra—
 absent.  Shri  Keshava—absent.  The
 hon.  Members  ought  not  expect  me  to
 call  them  if  they  do  not  stand.  Be-
 cause  their  names  appear  I  call  them.
 But,  how  long  am  _  I  to  go  on  calling
 merely  to  be  told  that  they  are  not
 present  here.  Are  any  of  the  hon.
 Members  whose  names  are  put  in
 here  present  here?  No.  Now,  I  will
 call  as  I  like.

 Shri  Thiruamal  Rao:  May  I  know
 whether  the  itinerary  prepared  for  the
 tour  of  this  party  has  been  prepared
 by  the  Central  Gove-:nment  in  consul-
 tation  with  the  provincial  Govern-
 ments  that  are  interested  in  this
 matter?

 Shri  Raj  Bahadur:  We  invited  the
 maritime  States  to  give  us  their  sug-
 gestions.  They  sent  us  certain  sugges-
 tions.  Barring  two  places  which,  for
 obvious  reasons,  were  not  found  to  be
 good  enough,  the  advance  party  has
 visited  the  rest  of  them  as  recom-
 mended  by  the  various  States.

 Shri  Basappa:  May  I  know  whether
 it  has  come  to  the  notice  of  the  Gov-
 ernment  that  the  best  quality  of  steel
 and  wood  is  available  in  Karwar  and
 that/the  place  is  suitable  for  berthing
 tankers  and  big  ships  that  come  there
 and  that  the  State  Government  has
 agreed  to  co-operate  in  all  steps  that
 may  be  taken  to  have  ship  building
 yard  there.

 Shri  Raj  Bahadur:  That  will  be  a
 point  for  consideration  and  study  for
 the  advance  party  and  the  mission
 that  will  come  later.

 Mr.  Speaker:  Shri  Joachim  Alva.
 Shri  Joachim  Alva:  My  hon.  friend

 has  put  it  partly  and  I  will  put  it  this

 Mr.  Speaker:  Shri  R.  Ramanathan
 Chettiar.

 Shri  R.  Ramanathan  Chettiar:  In
 view  of  Tuticorin  offering  the  best
 facilities  in  the  east  coast,  will  Govy-
 ernment  consider  the  question  of
 locating  the  ship-yard  at  that  port?

 Shri  Raj  Bahadur:  I  do  not  think
 athat  it  is  good  for  us  to  forestall  the
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 conclusions  or  the  recommendations  of
 the  advance  party  or  the  mission.

 Shrimati  Tarkeshwari  Sinha  rose—
 Mr.  Speaker:  Is  there  a  possibility

 of  a  ship-yard  in  Bihar?  (Interrup-
 tions.)

 Shrimati  Tarkeshwari  Sinha:  I  do
 not  always  represent  regional  in-
 terests.

 Shri  Achar:  Have  they  visited
 Mangalore?

 Shri  Raj  Bahadur:  Yes,  Mangalore...
 not  Bangalore  (Interruptions.)  They
 have  visited  Mangalore,  I  think.

 Shrimati  Tarkeshwari  Sinha:  May
 I  know  whether  this  team  and  the
 other  team  which  the  hon.  Minister
 has  just  now  referred  to,  will  come
 here  under  the  Colombo  Plan  and
 give  only  technical  advice?  May  I
 know  whether  any  talks  have  been
 conducted  in  regard  to  the  capital
 investment  with  any  other  country
 and  whether  the  Government  can
 give  us  any  indication  on  that  point?

 Shri  Baj  Bahadur:  As  I  said,  they
 are  here  for  recommending  a  possi-
 ble  site.  So  far  as  the  question  of
 capital  investment  is  concerned,  that
 will  came  up  later  on.  But  we  will
 of  course  explore  the  possibilities  of
 enlisting  the  cooperation  of  such
 countries  in  this  project.

 Shrimati  Tarkeshwari  Sinha:  Has
 any  Government  been  approached?
 That  is  my  point.

 The  Minister  of  Transport  and  Com-
 munications  (Shri  Lal  Bahadur  Shas-
 tri):  I  can  very  well  appreciate  the
 anxiety  of  the  hon.  Members  for  lo-
 cating  the  ship-yard  in  their  States.
 They  will,  however,  have  to  wait  till
 the  commission  has  submitted  its  final
 report.  Regarding  the  question  put
 by  the  hon.  lady  Member,  it  is  in  a
 very  fluid  state  I  would  not  like  to  dis-
 close  the  name  just  now  as  we  have had  no  preliminary  talks  yet.  Some
 offers  have  been  made  by  one  particu- lar  country  and  one  or  two  other countries  may  also  put  forward  their
 Suggestions.  But,  I  hope  the  hon.



 5663  Oral  Answers

 Members  would  like  to  wait  till  it
 has  taken  some  material  shape.

 Shri  Tangamani:  The  hon.  Minister
 stated  that  the  mission  is  likely  to
 arrive  in  September.  May  I  know
 when  it  is  expected  to  complete  the
 tour  and  make  its  recommendations?

 Shri  Lal  Bahadur  Shastri:  This  ,is
 merely  an  advance  party  that  has
 come  and  the  final  mission  will  come
 later.  The  real  party  is  coming  in
 September  and  then  they  will  meet
 and  discuss.

 Shri  BDasappa:  May  I  know  whe-
 ther,  apart  from  coastal  areas,  this
 mission  has  visited  any  of  the  inte-
 rior  parts  in  order  to  find  out  the
 facilities  and  advantages  available
 for  the  location  of  the  ship-yard?

 Shri  Tyagi:  Particularly  Rajasthan.

 Shri  Lal  Bahadur  Shastri:  There  is
 nothing  much  to  answer.  My  Col-
 league  has  already  givén  the  names
 of  places.  I  think  Bhatkal  and  Kar-
 war  are  in  the  interior.

 Shri  Dasappa:  They  are  coastal
 towns,  I  am  speaking  of  the  hinter-
 land.  I  am  asking  whether  the  Mis-
 sion  has  gone  into  the  hinterland.

 Shri  Lal  Bahadur  Shastri:  No,  they
 have  not  gone,

 Departmental  Catering  on  Railways

 *439.  Pandit  D.  N.  Tiwary:  Will
 the  Minister  of  Railways  be  pleased
 to  state  whether  there  has  been  any
 revision  of  the  quantity  of  rice,  bread
 and  vegetables  supplied  to  the  pas-
 sengers  by  the  departmental  catering
 and  the  contractors?

 been  no  revision  as  such  of  the  quan-
 tity  of  rice,  chappaties  and  vegeta-
 bles  to  be  served  as  part  of  the
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 rice  and  specific  weights  were  pre- scribed  for  chappaties.

 पंडित  zo  गाज  विधारी  :  क्‍या  में

 जान  सकता हू  कि  क्‍या  कोई  ऐजेंसी  है  जो
 कि  यह  देखे  कि  खाद्य  सामग्री  का  जितना *
 बजन  दिया  गया  है  उतना  दिया  जाता  है  या
 नहीं  -  बहुत  सी  कम्प्लेंट  बुक्‍्स  में  मे
 क्षिकायतें  दर्ज  की  गयी  हूँ  कि  खास  सामग्री

 कम  दी  जाती है  भौर उन  :  मांगने पर  भ्रधिक
 दाम  चार्ज  किये  जाते  हैं  ?

 शो  ह दे थ)  | क  :  जो  भी  खाना
 दिया  जाता  है  उसको  स्टेशन  मास्टर  भी

 देख  सकते  हे.  भौर  उसकी  इंस्पेक्टर भी  देखते
 हैं।  कही  कही  ये  दिकायतें  मिली  हैं
 कि  पूरी  मिकदार  नहीं  मिलती  है  -  जहा
 ऐसी  शिकायत  होती  है,  जैसा  कि  माननीय
 सदस्य ने  भी  की  है,  तो  उस के  ऊपर  गौर
 किया  जाता  है  भोर  जहां  किसी  की  गलती

 होती  है  उसकी  सजा  दी  जाती है  1

 पंडित  glo  ना०  तिवारी  :  मुजफ्फरपुर
 स्टेशन  पर  जो  शिकायत  की  गयी  थी  उसका
 क्या  नतीजा  निकला  ?  ३

 श्री  श.हनवाज  सा :  वह  मामला
 झभी  जेरें  तफतीस  हैं  उसका  कोई  फैसला

 नही  हुआ  है  ।
 Shri  Shree  Narayan  Das:  Along  with.

 this  question  of  quantity,  may  I  know
 whether  the  question  of  quality  is  also-
 taken  into  consideration?

 Shri  Shahnawas  Khan:  Yes,  Sir;
 that  is  always  taken  into  considera-
 tion.

 रतलाम  में  पारो  कल
 7

 ह
 राधजाल  व्यात  :

 (श्री  खबोधाता

 क्या  श्दास्‍्थय  मंत्री  यह  बताने की  कृपा

 करेगे  कि  :

 (क)  क्या  भूतपूर्व मध्य  भारत  धरकार
 मे  रतलाम  (मध्य  प्रदेश)  में  पानी  कल
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 want  के  सिये  भारत  सरकार  &  पास  कोई
 योजना  भेजी  थी  ;

 (शव)  यदि  हां,  तो.क्या  भारत  सरकार.
 मे  उस  योजना  का  परीक्षण किया  है  ;  और

 (ग)  उस  योजना  पर  कितना  व्यय

 होने  का  ध्रगामन है  भौर  राज्य  सरकार  तथा
 केन्द्रीय  सरकार ने  इस  कार्य  के  लिये  खर्च  की
 क्या  व्यवस्था की  है  ?

 स्वास्थ्य  मंत्री  (भी  करमरकर)  :  (क)
 झौर  (ल).  जी  हां।  राज्य  सरकार  ने  अभी
 तक  झावश्यक  इंजीनियरी  विवरण  नहीं
 भेजे  हैं  ।

 (ग)  लगभग  १५०  लाख  रुपये  व्यय

 होने का  मनुमान  है  q  केन्द्रीय  भ्रथवा
 राज्य  सरकार  के  पश्रायोंजनों  में  इस  योजना

 के  लिये खर्च  की  गमी  कोई  व्यवस्था नहीं
 है  1

 को  राधेलाल  व्यास  :  क्या  में  जान
 सकता हूं  कि  पूर्व  मध्य  भारत  सरकार में
 द्वितीय  पचवर्षीय  योजना  के  लिये  शौर  किन
 किन  जमहों  के  लिये  नल  कल  योजना  भेजी
 थी?

 थ्यो  करमरकर  :  इस  के  बार ेमें  झलब

 सूचना  चाहिये  ।

 लो  राजेलाल  व्यास:  क्‍या  में  जान

 सकता हू  कि  क्या  मंत्री  महोदय  को  यह
 विदित  है  कि  रतलाम  में  जिस  की  भावदी
 छ०,०००  है  जल  का  बहुत  ज्यादा  कष्ट

 है.  भौर  लोगों को  सैंकड़ों  हजारो  घड़े  दिन
 मर  शौर रत मर रत  भर  कुवों  धौर  नलों पर
 सगाये जना  पढ़ता  है  ।  क्‍या  इस  कष्ट को
 निवारण  करने  के  लिये  हां  के  लिये  जल्दी
 मैटीरियल  मंगाया  जायेगा  ?

 को  करणमरकर :  मुझे  इस  बात का
 फ्ता  नहीं  था  ।  भमी  पाथा  घंटा  पहले
 साननीय  सदस्य  ने  मुझे  यह  बात  बतसायी
 है ।
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 fest  में  गेंहूँ  के  भाव

 $666

 कंड२१.  श्री  नवल  प्रताकर  :  क्या
 we  तथा  श्धि  मंत्री  यह  बताने  की  कृपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  दिल्ली  में
 -  देशी  गेहू  के  भाव  बहुत  बढ़  गये  हैं;  भौर

 (ख)  क्‍या  यह  सच  है  कि  सरकार
 झायात  किये  हुए  गेहू  के  स्थान  पर  सस्ता

 देशी  गेहूं देने  को  व्यवस्था कर  रहो  है  ?

 सहकार  मंत्री  (डा०  Fo  Mo  देशमुख)  :

 (क)  पंजाब  राज्य  तथा  हिमाचल  प्रदेश
 झौर  दिल्‍ली  संघीय  क्षेत्रों  का  संयुक्त  गह
 क्षेत्र  बनने  के  पश्चात  दिल्ली में  देशी  गेहूं
 का  भग्व  गिरना  प्रारम्भ  हुआ  और  इस  मास
 की  ८  तारीख  को  १३  रुपये  १४  भाने  प्रति
 मन हो  गया  ।  तब  से  भाव  बढ़ता  घटता
 रहा  हैं  शद  तारीख  को  बढ़
 कर  १५  रपये  हुआ  परन्तु  २२  तारोख

 को  फिर  गिर  कर  १४  रुपये  ६  भाने हो गया हो  गया  ।
 २७  जुलाई को  पुन:  बढ़ कर  १५  रुपये ८  झाने

 हो  गया है  1

 (ख)  जी  नहीं  t

 शो गयल घमाकर :  क्या  में  जान  सकता

 हूं  कि  जो  सस्ते  अनाज  की  दूकान  है  उन  पर

 देक्षी मेहूं  को  साढ़े  १४  रुपये  मन  बिकवाने

 का  प्रयत्त  किया  जायेगा  ?

 wre  तथा  कृषि  मंत्री  थी  wo  we

 @):  कुछ  दूकानें  मुकरंर  हैं  भौर उन  को
 इस  बात  का  अधिकार है  कि  वह  इस  गेहूं
 को  ले  सकती हैं  a
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 Shri  A.  P.  Jain:  Fair  price  shops  are
 for  the  sale  of  foodgrains  and  not  for
 .the  purchase  of  grains.

 Rolling  Flour  Mills

 0422
 Shri  Ansar  Harvani:

 L  Shri  Morarka:

 Will  the  Minister  of  Food  and  Agri-
 ‘ulture  be  pleased  to  state:

 (a)  how  many  rolling  flour  mills
 -are  operating  at  present;

 (b)  what  quantity  of  foreign  im-
 ported  wheat  is  supplied  to  these
 mills  and  at  what  rate;  and

 (c)  at  what  rate  these  mills  are
 seling  maida,  atta  and  suji  to  retai-
 lers?

 The  Minister  of  Cooperation  (Dr.
 P.  S.  Deshmukh):  (a)  According  to
 reports  received  by  the  Government

 .85  Roller  Flour  Mills  are  operating  in
 India  at  present.

 (b)  Imported  wheat  from  Gove-
 rnment  stocks  is  now  supplied  only
 to  the  mills  outside  the  three  wheat
 zones.  The  quantity  issued  amounts
 to  about  60,000  tons  per  month.  The
 price  charged  is  Rs,  14\-  per  maund
 inclusive  of  the  cost  of  bags.

 (c)  A  statement  is  placed  on  the
 *Table  of  Lok  Sabha.  [See  Appendix
 II,  annexure  No.  13).

 Shri  Ansar  Harvani:  The  ex  fill
 price  of  flour  in  Bombay  is  Rs.  15.25,
 in  Calcutta  Rs.  ‘15.00  and  in  South
 India  Rs.  13.00.  May  I  know  the  rea-
 sons  for  the  difference  in  prices?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  That  is  due  to
 difference  in  milling  charges  and

 .difference  in  cost  of  production.

 Shri  Ajit  Singh:  May  I  know  whe-
 ther  the  Government  want  to  open
 more  fair  price  shops  in  any  of  the

 towns  in  the  countrv?
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 Shri  A.  P.  Jain:  We  have  got  about
 29,000  fair  price  shops  in  different
 parts  of  the  country.  If  they  are
 needed  anywhere  we  may  open  more.

 Pandit  D.  N.  Tiwary:  May  I  know
 whether  the  Government  is  aware
 that  in  the  last  5  days  the  price  of
 atta  has  gone  up  to  the  extent  of  four
 chattaks  per  rupee  in  Delhi?

 Shri  A.  P.  Jain;  We  are  aware  that
 the  price  of  atta  has  gone  up  from
 Rs.  39  per  bag  to  Rs.  4l  and  a  few
 naya  paisas  per  bag.  This  is  mostly
 due  to  the  seasonal  fluctuation  on  ac-
 count  of  rains  as  the  arrivals  of  wheat
 from  rural  areas  are  low.

 Shri  B.  K.  Gaikwad:  May  I  know
 how  many  shops  have  been  opened
 in  the  villages?

 Mr.  Speaker:  How  does  that  arise
 out  of  the  ‘main  question?  The  main
 question  is  ‘about  rolling  flour  mills
 operating  at  present;  fair  price  shops
 do  not  arise  out  of  that.  We  will  go
 to  the  next  question

 Fresh  Water  Supply  in  the  Coastal
 Tracts  of  Kerala

 #423.  Shri  Kodiyan:  Will  the  Minis-
 ter  of  Health  be  pleased  to  réfer  to
 the  reply  given  to  Starred  Question
 No.  69l  on  the  3lst  May,  957  and
 state:

 (a)  whether  the  Government  of
 India  have  under  its  considération
 any  schemes  submitted  by  Kerala
 State  to  provide  fresh  water  supply
 in  the  coastal  tracts  of  Kerala;

 (b)  if  so,  what  are  those  schemes;
 and

 (c)  the  nature  and  extent  of  finan-
 cial  aid  sought  by  the  State  Govern-
 ment  in  respect  of  these  schemes?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  and  (b).  A  Scheme
 namely  “Tube  Wells  in  coastal  areas”
 estimated  to  cost  Rs.  7.20  lakhs  was
 approved  by  thé  Government  of  In-
 dia  during  the  First  Plan  period.
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 (c)  50%grant-in-aid  of  the  estimat~
 ed  cost  of  the  scheme  as  approved
 by  Government  of  India

 Shri  Kodiyan:  May  I  know  whether
 it  is  a  fact  that  there  is  possibility  of
 some  of  these  works  beimg  held  up
 owing  to  the  difficulty  of  getting  the
 necessary.  water  pipes  from  abroad
 and,  77  so,  may  I  know  what  steps
 Government  have  taken  to  overcome
 these  difficulties?

 Shri  Karmarkar:  I  am  not  aware  of
 the  rural  water-supply  schemes  beng
 held  up  for’  want  of  water  pipes,  but
 recently  the  Minister  for  Health,
 Kerala,  made  a  representation,  I  re-
 member,  and  with  some  effort  we
 could  get  for  Kerala  foreign  exchange
 of  Rs  38  lakhs  as  a  special  case

 Shri  Narayanankutty  Menon:  May  I
 know  whether  the  figures  given  by
 the  hon  Minister  are  for  the  Furst
 Plan  period  or  for  the  Second’  Plan
 period?

 Shri  Karmarkar:  This  figure  of
 Rs  7  20  lakhs  relates  to  the  First  Plan
 period  being  the  cost  of  those  schemes
 which  have  been  approved  for  the
 First  Five  Year  Plan  Many  of  them
 have  not  been  completed  We  are
 now  making  grants  for  the  “spilled
 over  schemes”,  schemes  from  the  First
 Five  Year  Plan  which  have  been
 spilled  into  the  Second  Plan

 Shri  Narayanankutty  Menon:  May  I
 know  the  amount  allotted  for  rural
 water-supply  under  the  Second  Plan?

 Shri  Karmarkar:  This  year  a  sum  of
 Rs  4  lakhs  has  been  earmarked  for
 rural  water-supply  in  Kerala

 ‘Late  Ranning  of  Trains

 (-Ghrimati  Parvathi}  Krishnan:
 ७  .  Stari  8.  श्र  \

 Shri  Tangamani:
 {  Shri  Wodeyar:

 Will  the  Minister  of  Rail  be
 pleased  to  state:  ward

 (a)  whether  there  has  been  a  lot
 of  public  criticism  about  the  chronic
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 unpunctuality  of  trains  coming  to  and
 leaving  Madras;

 (b)  whether  Government  have  re-
 ceived  reports  of  a  public  meeting
 held  in  Madras  on  the  2lst  June,  987
 in  this  connection,  and

 (९)  the  steps  Government  have
 taken  to  remedy  the  situation?

 The  Deputy  Minister  of  Railways.
 (Shri  Shahnawaz  Khan):  (a)  Yes

 (b)  The  Government  have  seen  #
 press  report  in  this  connection.

 (९)  Punctuahty  drive  bas  been  in-
 tensified  and  sustained  efforts  are
 being  made  to  imporve  the  perform-
 ance  of  trains

 Shrimati  Parvathi  Krishnan:  What  is.
 meant  by  the  intensification  of  punc-
 tuahty  drive?  May  I  know  whether
 any  results  have  been  noticed  in
 Madras’  Certain  proposals  were  put
 forward  both  during  the  discussion  on
 Demands  and  also  in  the  meeting
 about  doubling  of  tracks  and  taking
 measures  to  overcome  over-crowding.
 and  soon  May  I  know  whether  Gov-
 ernment  is  taking  any  steps  with
 regard  to  them,  because  “punctuahty
 drive  has  been  intensified”  does  not
 mean  very  much?

 Mr.  Speaker:  How  does  over-crowd-
 ing  come  in  with  punctuality?

 Shrimati  Parvathi  Krishnan:  I  want
 to  know  the  specific  steps  taken  and
 the  results  achieved.

 Mr.  Speaker:  The  hon  Member
 wants  to  know,  what  38  the  kind  of
 mtensification  of  punctuality  drive.

 Shri  Shahnawaz  Khan:  The  punctua-
 lity  drive  has  been  intensified  and  the
 Divisional  Operating  and  Mechanical
 Officers  have  been  directed  to  pay-
 sustained  attention  to  this  matter.
 Causes  leading  to  unpunctual  running
 of  trams  are  analysed  and  appropriate
 remedial  action  is  taken  Sustained
 efforts  are  bemg  made  to  mmprove  the
 performance  of  trains.
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 Mr.  Speaker  Ajl  that  is  being  done
 -is  being  done.

 hri  Ferose  Gandhi:  For  the  last  ten
 _years,  with  regard  to  the  Delhi-Madras
 route,  the  same  answer  is  being  given.
 May  I  request  the  Ministry  to  request
 the  Railway  Board  to  find  some  new
 answer  or  explanation?

 The  Minister  of  Railways  (Shri
 -Jagjivan  Ram):  I  do  not  think  the
 G.  T.  Express  has  been  running  late
 ‘or  the  last  ten  years.

 Shri  Feroze  Gandhi:  The  hon.  Minis-
 ter  has  not  been  the  Railway  Minis-
 ter  for  the  last  ten  years.  For  20  days
 in  the  month,  probably  it  is  not  com-
 ing  in  time.

 Shri  Thirumala  Rao:  In  view  of  the
 tact  that  people  coming  from  the
 south  for  official  and  other  public
 purposes  are  greatly  inconvenienced
 on  account  of  the  systematic  late  run-
 ning  of  trains  that  connect  the  south
 and  Delhi,  will  the  hon.  Minister  look
 into  this  matter  and  see  that  some
 serious  steps  are  taken  to  see  that  the
 trains  run  according  to  time,  especi-
 ally  the  G.  हथ  Express?

 Shri  Shahnawaz  Khan:  We  fully
 ‘appreciate  the  inconvenience  that  is
 caused  to  the  hon.  Members.  But  I
 ‘would  like  to  point  out,  as  Members
 are  aware,  that  a  lot  of  line  capacity
 works  are  going  on.  In  some  places
 the  track  is  being  doubled  and  in  some
 places,  the  track  is  being  strengthen-

 -ed.  So,  on  account  of  the  restrictions
 ‘that  have  been  imposed,  this  incon-
 ‘venience  is  caused.

 Shrimati  Parvathi  Krishnan:  On
 ‘which  portions  of  the  Southern  Rail-
 ‘way  is  the  track  being  doubled?

 Mr.  Speaker:  List  of  all  those  tracks
 ‘cannot  be  given  off-hand;  the  hon.
 Member  will  put  down  a  separate

 question. os  हाल  Tangamanl:  In  view  of  the  fact
 “that  the  four  express  trains  running
 4m  the  metre  gauge  from  Egmore  have
 een  running  late  particularly  during

 be  month  of  June,  will  Government
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 take  special  mensures  to  see  to  the
 punctual  running  of  these  trains?

 Shri  Jagjivan  Ram:  I  shall  look'intc
 that  matter.  June  is  a  difficult  month;
 I  am  not  quite  sure  about  that,  but  in
 some  places  there  is  scarcity  of  water
 and  that  also  affects  the  running  of
 trains.  I  will  look  into  that  question.

 Food  Position  in  Manipur
 425,  Shri  L.  Achaw  Singh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  in  the
 tribal  villages  of  T.lyang  and  in  Hmar
 areas  in  the  Churachendpur  Sub-Divi-
 sion  of  Manipur  people  are  experienc-
 ing  great  scarcity  of  foodstuffs;

 (b)  whether  these  tribal  people
 made  any  representation  for  supply
 of  foodstuffs  at  subsidised  rates;  and

 (c)  whether  any  action  has  been
 taken  by  the  Manipur  Administration
 to  relieve  the  food  scarcity?

 The  Minister  of  Co-operatiqn  (Dr.
 P.  8.  Deshmakh):  (a)  and  (b).  Peti-
 tions  were  received  from  a  few  vil-
 lages  in  Churachandpur  Sub-Division
 referring  to  low  yield  of  last  harvest
 and  local  scarcity  of  foodgrains  and
 requesting  free  supply  of  foodgrains.
 On  enquiry  by  the  Manipur  Adminis-
 tration  it  has  been  found  that  rice  is
 available  in  villages  in  this  sub-divi-
 sion  at  Rs.  10/-  per  maund.

 (c)  Villagers  have  been  informed  by
 the  Manipur  Administration  that  if
 they  are  unable  to  obtain  supplies  the
 Sub-Divisional  Officers  would  assist
 them  to  get  supplies  at  Churachandpur
 at  Rs.  10/-  per  maund.

 Shri  L.  Achaw  Singh:  In  view  of  the
 fact  that  most  of  the  agricultural  crops
 in  the  hills  of  Manipur  have  failed  due
 to  the  late  arrival  of  monsoon  this
 year  and  also  in  view  of  the  absence
 of  irrigation  facilities  there,  may  [
 know  what  steps  have  been  taken  by
 the  Government  to  relieve  the  food
 scarcity  there  during  the  .  coming
 months?  May  I  also  know  whether,
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 in  view  of  the  poor  communications  in
 that  area,  Government  will  build  up
 some  stock  of  rice  and  other  food-
 grains  in  same  selected  places?

 Dr.  P.  8.  Deshmnkh:  I  find  from  the
 information  I  have  that  adequate  sup-
 plies  have  been  sent.  Manipur,  as  a
 matter.of  fact,  is  a  surplus  State.
 Still,  we  know  the  difficulties  and  so
 far  as  the  Central  Government  is  con-
 cerned,  we  are  giving  the’  necessary
 help.

 Shri  L.  Achaw  Singh:  Will  Govern-
 ment  build  food  stocks  in  that  area?

 Dr.  P.  s.  Deshmukh:  I  have  not  fol-
 lowed  the  question.

 Mr.  Speaker:  W2l)  the  hon.  Member
 repeat  the  question?

 Shri  Hem  Barua:  In  view  of  the
 fact  that  the  hill  areas  are  not  con-
 nected  with  plain  areas  by  proper
 communications,  it  383  difficult  to  get
 supphes  from  those  areas.  So,  do
 Government  propose  to  build  food-
 stocks  there  in  order  to  meet  the
 scarcity?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ्,  Jain):  Manipur  is  a
 surplus  area.  In  fact,  exports  from
 Manipur  are  now  banned  except  with
 permits  and  the  Chief  Commissioner
 has  been  taking  every  care  to  see
 that  exports  from  that  area  are  stop-
 ped.

 Price  of  Foodgrains
 *426.  Shrimati  Tarkeshwari  Sinha:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  propose  to
 fix  the  minimum  price  of  foodgrains
 in  the  near  future;  and

 (b)  if  so,  whether  they  are  to  be
 fixed  on  zonal  or  State  basis?

 The  Minister  of  Co-operation  (Dr.
 P.  8.  Deshmukh):  (a)  and  (b).  A  copy
 of  the  Press  note  issued  by  the  Gov-
 ernment  on  14-6-1987  is  placed  on  the
 Table  of  Lok  Sabha.  {See  Appendix
 XI,  annexure  No.  i¢.]
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 Shrimati  Tarkeshwari  Sinha:  In‘  the
 statement,  it  has  been  said  that  the
 Government  is  always  prepared  to
 control  the  food  prices  going  down
 below  a  certain  level.  May  I  know
 whether  any  econofhic  level  of  food
 prices  in  the  country  has  been  work-
 ed  out  at  all  and  if  so,  what  is  it?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  The  assurance
 itself  says  that  at  the  moment  the
 prices  are  rather  on  the  high  side.  If
 at  any  time,  they  fall  below,  neces-
 sary  steps  will  be  considered.

 Shrimati  Tarkeshwari  Sinha:  In
 order  to  fix  the  minimum  price  of
 foodgrains,  a  certain  amount  of  con-
 tro]  35  required;  it  73  mnvolved  in  the
 basic  factor  of  fixing  the  price.  May
 I  know  how  many  State  Governments
 have  favoured  this  putting  of  some
 sort  of  contro]  in  order  to  fix  the  mini-
 mum  price?

 Shri  A.  P.  Jain:  It  is  rather  not  a
 correct  premise  that  maintenance  of
 the  price  at  a  certain  level  necessarily
 involves  control.  If  the  prices  go
 down,  we  will  go  into  the  market  and
 purchase  the  foodgrains.

 Shrimati  Tarkeshwari  Sinha:  In
 order  to  balance  the  food  prices  in
 the  country,  the,  Government  have
 now  resorted  to  zonal  restrictions.  For
 example,  there  has  been  an  Andhra
 zone.  May  I  know  whether  the  Gov-
 ernment  are  finding  this  difficulty  that
 the  surplus  zones  are  not  able  to  send
 their  foodgrains  to  the  deficit  areas?
 What  is  the  reason  for  foodgrains  not
 moving  the  way  that  Government
 desire?

 Shri  A.  P.  Jain:  The  question  put
 by  the  hon.  lady  Member  is  not  with-
 in  the  ambit  of  the  main  question.  The
 main  question  is,  prices  are  going
 down  and  what  Government  is  going
 to  do  about  it;  whether  it  is  going  to
 fix  any  price.  This  question  relates
 to  the  movement  of  stocks  from
 Andhra  to  other  places.  If  you  want,
 T  can  answer  it,  but  it  is  not  related
 to  the  main  question.
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 Mr.  Speaker:  What  has  price  fixa-
 tian  to  do  with  zones?

 Shrimatf  Tarkeshwari  Sinha:  Bet-
 ween  the  maximum  and  minimum
 prices,  there  is  an  equalisation  of  the
 price  level  of  foodgrains  I  wanted
 to  know  how  far-the  steps  taken  by
 the  Government,  by  way  of  zonal
 restrictions  and  zonal  movement  of
 foodgrains,  have  helped  to  equalise
 the  price  level

 Shri  A.  P.  Jain:  We  have  authoris-
 ed  the  Andhra  Government  to  issue
 permits  up  to  10,000  tons  for  export
 to  Calcutta  and  another  30,000  tons
 for  export  to  Bombay  We  are  also
 arranging  movement  of  foodgrame
 from  these  regions,  which  will  natu-
 rally  result  in  the  equalisation  of
 prices

 Shri  B.  8.  Murthy:  May  I  know
 whether  in  the  recent  conference  of
 the  hon  Minister  with  the  Andhra
 State  officials  and  Ministers,  this  ques-
 tion  of  economic  price  for  paddy  and
 rice  has  been  discussed?

 Shri  A.  P.  Jain:  This  question  very
 often  comes  up  for  discussion  in  8
 general  way  There  was  no  specific
 reference  to  the  fixation  of  any  mini-
 mum  price  But  everybody  agrees
 that  when  the  prices  go  down,  Govern-
 ment  must  take  action  to  fix  the  price
 at  an  economic  level

 Railway  Trade  Unions

 Shri  s.  M.  Banerjee:

 Will  the  Minister  of  Railways  be
 pleased  to  refer  to  the  reply  given
 to  Starred  Question  No  28  on  the
 28th  March,  957  and  state-

 °427.
 {

 Shri  Tingemest:

 (a)  whether  Government  have
 presenbed  the  conditions  under  whch
 a  Railway  Trade  Union  is  recognised;

 (b)  the  percentage  of  membership
 required  for  recognition,  and
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 (c)  whether  the  “Model  Constitu-
 tion”  for  unions  given  in  the  State
 Railway  Establishment  Code  is  in
 force  for  grant  of  recognition?

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan):  (a)  Yes,  Sir.

 (०)  The  Rules  in  the  Establishment
 Code  do  not  provide  for  any  minimum.
 percentage  of  membership,  but  gene-
 rally  a  membership  of  not-less  than
 0  per  cent  is  accepted  as  sufficient

 (०)  Yes,  Sir,  subyect  to  any  local
 variations  considered  necessary

 Shri  Tangamani:  May  I  know  whe-
 ther  the  Government  would  consider
 the  recognition  of  unions  which  have
 got  a  membership  of  more  than  0
 per  cent?

 The  Minister  of  Railways  (Shri  Jag-
 jivao  Ram):  Not  necessarily,  so  long
 as  there  are  more  representative
 recognised  unions  on  that  particular
 Railway

 Shri  Tangamani:  May  I  know  whe-
 ther  the  Government  would  consider
 the  recognition  of  the  Southern  Rail-
 way  Labour  Union  which  was  recog-
 mised  m  1947,  which  now  claims  &
 more  than  0  per  cent  membership?

 Shri  Jagjivan  Ram:  This  Union  wast
 recognised  in  949  The  hon  Member
 is  aware  that  its  recogmtion  was  with-
 drawp  m  the  same  year  and  the  union
 was  disaffliated  from  the  then  Ral-
 waymen's  Federation  There  38  @  more
 representative  union  on  the  Southern
 Railway  Therefore,  the  question  of
 considering  recognition  of  this  particu-
 lar  union  does  not  arise

 Shri  Tangamani:  May  I  know  whe-
 ther  it  is  the  policy  of  the  Govern-
 ment  not  tq  recognise  mora  than  one
 union  in  a  particular  zone?

 Shri  Jagjivan  Ram:  That  is  the
 general  policy

 Shri  S.  M.  Banerjee:  May  I  know
 whether  recognition  is  being  granted
 to  the  Uttariya  Railway  Maadoor
 union?
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 Shri  Jagiivan  Ram:  There  is  one
 recognised  union  already  in  that  Rail-
 way.

 Ghri  हैं,  M.  Banerjee:  This  is  another
 union.  There  were  some  disputes....

 Shri  Jagjivan  Ram:  There  is  a  small
 splinter  group  the  parent  body  of
 which  was  merged  with  the  recognized
 union.  There  is  no  question  of  recog-
 nising  it.

 Ratiway  Accident

 9428,  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  which  of  the  recommendations
 made  by  the  Government  Inspector  of
 Railways  in  connection  with  the
 accident  to  565  Down  Passenger  Train
 on  the  night  of  ist/2nd  September,
 ‘1956,  have  been  accepted;  and

 (b)  what  steps  have  been  taken  to
 implement  these  recommendations?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 Immediately  on  receipt  of  the  report
 by  the  Government  Inspector  of  Rail-
 ways  on  this  accident  it  was  referred
 to  the  Commission  of  Enquiry  consist-
 ing  of  Shri  Sunderlal  Trikumla!  Desai,
 High  Court  Judge,  as  its  sole  Member,
 assisted  by  two  assessors,  to  consider
 the  report  of  Government  Inspector  of
 Railways  and  make  such  additional
 investigation  as  may  be  necessary  and
 state  its  findings  as  to  the  causes  of
 the  said  accident  and  the  person  or
 persons,  if  any,  responsible  therefor.
 The  Commission  of  Enquiry  submitted
 its  report  which  was  considered  in
 detail  by  the  Ministry  of  Railways
 and  action  was  taken  on  it  vide  Re-
 solution  No.  6062-TT  dated  11-5-57.

 The  more  important  of  the  other
 recommendations  of  the  Government
 Inspector  of  Railways  were  covered  in
 the  terms  of  reference  of  a  Committee
 of  Engineers  which  was  appointed
 with  Shri  Venkataram  as  Chairman  to
 examine  the  question  of  adequacy  of
 waterways  of  bridges  on  the  ez-Nizam
 State  Railway.  The  recommendations
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 of  this  Committee  have  been  received.
 Copies  of  the  Report  have  been  placed in  the  Library  of  the  House.  The
 Report  is  under  examination  of  the
 Board;  meanwhile  the  Railway  Ad-
 ministration  have  been  told  to  imple-
 ment  such  of  the  recommendations  as
 are  readily  acceptable.

 Shri  Harish  Chandra  Mathur:  May
 I  know  whether  the  44  recommenda-
 tions  made  by  the  Government  In-
 spector  himself  have  been  considered
 by  the  Administration  and  any  effect
 given  to  them?

 Shri  Shahnawaz  Kham:  They  have
 been  considered.  It  has  been  possible
 to  take  action  on  some  of  them.  Some
 of  the  recommendations  are  still  un-
 der  consideration.

 Shri  Harish  Chandra  Mathur:  My
 question  is  specifically  about  the  re-
 commendations  made  by  the  Govern-
 ment  Inspector  of  Railways.  It  is
 only  confined  to  that  particular  issue.
 These  recommendations  were  made
 more  than  a  year  ago.  May  I  know
 which  of  the  recommendations  have
 been  accepted,  which  have  not  been
 accepted  and  what  are  the  reasons
 for  that?

 Shri  Shahnawasz  Khan:  It  is  a  very
 long  statement,  Sir,  about  5  recom-
 mendations.  If  you  so  desire,  I  shall
 read  out.

 Mr.  Speaker:  There  are  5  recom-
 mendations.

 Shri  Harish  Chandra  Mather:  A
 statement  could  have  been  furnished
 to  me  or  laid  on  the  Table  of  the
 House.  The  question  specifically  re-
 lates  to  these  recommendations.  There
 are  only  4,  not  5  recornmmendations.
 I  want  to  know  which  of  the  “4  have
 been  accepted.  May  I  know  which
 of  them  have  not  been  accepted?

 Shri  Shahnawaz  Khan:  No.  qd)
 Accepted;  No.  (2)  Accepted;  No.
 (8)  ee

 Shri  Mobiaddin:  Does  it  carry
 any  meaning  to  us?

 Mr.  Speaker:  Whoever  is  interest-
 ed  in  such  questions  must  go  to  the
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 Notice  Office  and  look  into  the  state-
 ment

 Shri  Harish  Chandra  Mathur:
 There  is  no  statement  given  to  me;
 there  is  no  statement  for  the  House

 Shri  Shahnawaz  Khan:  I  can  sup-
 ply  one  to  the  hon  Member  if  he  5
 keen  to  have  :t

 Mr.  Speaker:  Let  the  hon  Member
 have  the  statement,  study  ४  and  then
 come  to  the  House

 Shri  Harish  Chandra  Mathur:  Re-
 commendation  No  4  presupposes
 that  the  munisterial  control  of  the
 Government  Inspector  will  not  be
 with  the  Railways  May  I  know  2of
 a  final  decision  has  been  taken  m  this
 matter  and  the  chapter  closed?

 Shri  Shahnawaz  Khan:  It  is  still
 under  consideration.

 Janata  Train  (Poona-Hubil)

 ft
 Shri  Mahagaonkar:

 438,  2  Shri  D.  A.  Katti:
 {Shri  Goray:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  Janata
 train  running  between  Poona  and
 Hubh  on  the  Southern  Railway  has
 been  discontinued  on  Hubh-Miraj Track  and  continued  on  Kolhapur- Poona  track,  and

 (b)  uf  so,  the  reasons  therefor?

 The  Depaty  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  While
 there  was  no  Janata  train  running  be-
 tween  Poona  and  Hublh.  there  was  an
 Express  train  with  2nd  and  8rd  class
 accommodation  The  run  of  this  train
 has,  with  effect  from  Ist  July  1957,
 been  cancelled  between  Mira)  and
 Hubli  and  coatinued  on  Poona-Kolha-
 pur  Section

 To  find  the  necessary  stock  for  pro-
 viding  an  additional  through  train  each
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 way  between  Miraj  and  Bangalore  City
 in  order  to  relieve  over-crowding  on
 the  Poona-Bangalore  Mail  and  Express
 trains  between  Hubli  and  Bangalore
 City

 Shri  Nath  Pal:  My  supplementary
 question  39  to  the  latter  part  of  the
 reply  given  by  the  hon  Minister.  Is
 it  not  a  fact  that  even  when  this  train
 was  running,  additional  bogies  had
 to  be  attached  to  it  when  it  came
 to  Belgaum  because  of  over-
 crowding?  If  you  go  into  the  statis-
 tics  which  the  station  master  will  be
 able  to  supply,  you  will  see  that  400
 passengers  were  every  day  joimng
 this  training  This  is  the  main  station
 for  a  very  large  area,  Southern  Rat-
 nagiri  and  Northern  Kanara’  All
 these  people  have  been  put  to  tremen-
 dous  inconvenience  There  is  great
 misapprehension  in  this  area  What
 steps  are  now  being  taken  to  relieve
 this  congestion  at  Belgaum  and  near-
 by  stations  I  want  to  asx

 Mr.  Speaker:  With  respect  to  the
 particular  question,  the  hon  Member
 is  interested  He  need  not  tack  in  on
 to  a  general  question  He  may  put
 an  independent  question  I  will  allow
 an  unstarred  question

 Shri  Basappa:  The  train  that  the
 hon  Munster  referred  to  will  not
 stop  in  Honnavalli  Road  and  Sampige
 Road,  etc  Another  train  which  was
 running  from  Anisikere  to  Bangalore
 used  to  stop  in  these  stations  aad  that
 has  been  cancelled  Thereby,  the
 facilities  enjoyed  by  the  villages  in
 this  area  have  been  taken  away  In
 view  of  the  fact  that  faciltes  enjoyed
 all  these  years  are  being  taken  away,
 may  I  know

 Mr,  Speaker:  Is  it  ever  possible,
 with  30,000  mules  of  railways,  for  an
 hon  Mnrnister,  however  diligent  he
 may  be,  to  answer  such  questions?

 Shri  Besappa:  I  have  brought  this
 to  his  notice  in  writing

 Mr,  Speaker:  Shri  Goray.  Absent.
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 Skri  Goray:  I  am  present.  No.  43I.

 Mr.  Speaker:  Hon.  Members  must
 rise  in  their  seats,  put  the  question
 in  a  loud  voice.  How  can  I  look  at
 all  the  500  Members  as  soon  as  a
 question  is  put?

 Shri  Goray:  I  thought  you  were
 dealing  with  Question  430.

 Bombay  Post  Offices

 431,  Shri  Goray:  Will  the  Minister
 of  Transport  and  Communications  be
 pleased  to  state  whether  the  contract
 system  obtaining  in  the  treasury  de-
 partment  of  th  Bombay  Post  Offices
 is  to  be  continued  after  19577

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Commanications
 (Shri  Raj  Bahadur):  The  matter  is
 under  consideration.
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 Grow  Mere  Food  and  Soil
 Conservation  Schemes

 o
 Shri  B.  K.  Gaikwad
 Shri  D.  A.  Kattl:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  total  loan  and  grant  asked
 for  by  the  Bombay  Government
 under  Grow  More  Food  and  Soil  Con-
 servation  schemes  during  the  year
 ‘1957-88;  and

 (b)  the  amount  actually  sanctioned
 for  these  schemes?

 The  Minister  of  Co  operation  (Dr.
 ह  8,  Deshmukh):  (a)  and  (b).  The
 total  loan  and  grant  asked  for  by  the
 Bombay  Government  and  the
 amounts  actually  sanctioned  are  as
 follows:—

 are  Amount
 Soil  Conservation  Schemes  Amount asked  by  the

 State
 actually,

 Loan  Rs  87.359  lakhs.  Rs.  32.477  lakhs.
 Grant  Rs  24.378  5,  Rs.  7.832  डक

 G.M.  ग्,  Schemes  ‘

 Loan.  Rs.  134.06  »  Rs,  29.55  »
 Grant.  Rs.  30.35»  Rs.  2054  »

 Mr.  Speaker:  The  Question  Hour  is
 over.

 Shri  8.  K.  Gaikwad:  I  can  ask:  only
 one  or  two  supplementaries.

 Mr.  Speaker:  I  cannot  allow.  The
 one  hour  is  over.

 WRITTEN  ANSWERS  TO  QUESTIONS

 Calcutta  Water  Supply  and  Drainage
 Schemes

 Shri  D  C.  Sharma:
 Shri  H.  N.  Mukerjee:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  the  Calcutta  Corpora-
 tion  has  made  proposals  through  the
 State  Government  for  (i)  water  sup-
 ply;  and  (ii)  drainage;  and

 (b)  the  action  Government  §  are
 taking  thereon?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Yes.

 (b)  The  comments  of  the  Central
 Public  Health  Engimeering  Organisa-
 tion  on  the  schemes  have  been  com-
 municated  to  the  State  Government.
 The  schemes  will  be  re-examined  on
 receipt  of  fuller  details.

 Hostel  for  Railway  ह... अ
 Children

 *4l0.  Shri  T.  B.  Vittal  Rae;  Will

 ६967  and  state



 $683  Written  Answers

 (b)  what  will  be  the  estimsted
 cost  of  the  building;  and

 (c)  whether  the  work  will  be  car-
 ried  out  departmentally  or  by  con-
 tractors?

 The  Deputy-Minister  of  Rallways
 (Shri  Shahnawas  Khan):  (a)  The
 estimate  for  the  work  is  under  scru-
 tiny  of  the  Railway  Administration.

 (b)  Rs.  5°00  lakhs  approximately.

 (c)  Normally  by  contract.

 Diabetes  Mellitas

 Shri  Easwara  lyer:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 °4ir.
 {

 Shri  द  P.  Nayar:

 (a)  whether  under  the  auspices  of
 the  Government  of  India  any  organi-
 sed  reasearch  is  being  carried  on  in
 finding  out  a  cure  for  Diabetes  mel-
 litus:  and

 (b)  Indian  drugs,  if  any,  that  are
 bing  worked  upon  in  such  research?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  The  Indian  Coun-
 cil  of  Medical  Research  and  the  Coun-
 cil  of  Scientific  and  Industrial  Re-
 search  have  instituted  a  comprehen-
 sive  programme  for  the  testing  of
 indigenous  drugs  considered  to  be
 efficacious  in  the  treatment  of  Dia-
 bates  mellitus  and  allied  diseases.

 (b)  The  following  indigenous  drugs
 are  under  investigation:

 Ql)  Jambul  or  Jamun
 Jambolana  Lam)

 (2)  Gular  (Ficum  Bengalenasis
 Linn),  Peepul  (Ficus  glomerata
 Roxb),  Neem  leaves  (Ficus  religiosa
 &  Melia  azadirachta).

 (Zugenea

 (3)  Bhimb,  Kandurt  (Coccinia
 Indica)

 ®  Tarwar,  Awa)  (Cassia  auri-
 culta).
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 (5)  Rattanjot,  Sadaphul  (Vinca
 Rosea).

 (6)  Hartho
 dacca)

 (7)  Kallana  Gida  (Rivera  Cuneata).

 Cotton  Development  Schemes

 429,  Shri  Ganpati  Ram:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (Securigera  Securi-

 (a)  the  progress  made  in  the
 schemes  on  cotton  research,  seed  mul-
 tiplication  and  distribution,  market-
 ing  and  crop  surveys  in  ‘1956;

 (9)  the  amount  granted  to  the
 various  States  for  the  purpose;

 (९)  how  many  States  have  taken
 interest  in  its  promotion  and  the  steps
 taken  in  this  regard;  and

 (d)  whether  any  research  has  been
 made  so  far  and  whether  any  pro-
 gress  has  been  made  by  its  applica-
 tion?

 The  Minister  of  Food  and  Agrical-
 ture  (Shri  A.  ह  Jain):  (a)  and  (d).
 Research  Schemes:

 44  Research  schemes  were  in  opera-
 tion  during  ‘1955-56,  and,  as  a  result,
 ll  improved  strains  were  evolved.  Of
 these,  4  have  been  recommended  for
 general  cultivation;

 Multiplication  and  Distribation
 Schemes:

 24  seed  multiplication  and  distribu-
 tion  schemes  were  in  operation.  The
 area  under  the  improved  varieties  in-
 creased  from  77  million  acres  in
 1954-55,  to  3°6  million  acres  during
 the  year  ‘1955-56,  showing  an  increase
 of  6  %.  The  total  extra  income
 earned  by  the  growers  of  different
 improved  varieties  is  estimated  at
 Rs.  ह ७ ठ  crores;

 Marketing  and  Crop  surveys:

 Details  of  work  done,  in  connection
 with  marketing  and  crop  survey
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 schemes,  are  contained  in  the  Thirty-
 fifth  Annual  Report  of  the  Indian
 Central  Cotton  Committee,  1056,
 copies  of  which  are  being  made  avai-
 able  to  the  Library  of  Parliament.

 (b)  The  total  expenditure  incurred
 during  the  year  1955-56  on  the  various
 schemes  amounted  to  Rs.  2°56  lakhs,
 as  shown  below:—

 Cotton  research
 od

 Rs.  20.65  lakhs.
 Seed  multiphcation  8
 distributio  |  schemes  Rs.  3.70  lakhs.
 Marketing  &  crop  surveys  Rs.  0.22  lakhs.

 Rs  32.56  lakhs.

 Statewise  figures  are  being  collect-
 ed  and  will  be  kept  on  the  Table  of
 the  House  shortly.

 (c)  All  cotton  growing  States  have
 cooperated  with  the  Indian  Central
 Cotton  Committee  in  carrying  out  the
 various  schemes  on  cotton  research,
 seed  multiplication  and  distribution
 and  marketing  and  crop  surveys.

 Grow  More  Food  and  Soil
 Conservation

 °433.  Shri  Shivananjappa:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state  the  amount  allotted
 to  the  State  of  Mysore  for  Grow
 More  Food  and  Soil  Conservation  for
 the  year  1957-587

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  The  amounts
 allotted  for  the  Grow  More  Food  and
 Soil  Conservation  Schemes  for  ‘1957-58
 are  Rs.  37°86  lakhs  and  Rs.  44°55
 lakhs  respectively.

 Licentiate  and  Condensed  Courses  in
 Medicine

 484,  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Health  be  pleased  to
 state:

 (a)  how  many  institutions  which
 used  to  conduct  Licentiate  Courses
 have  been  upgraded  to  Degree  stand-
 ard;  aad

 (b)  what'  steps  have  been  taken  to
 extend  the  Condensed  Courses  in
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 Medicine  in  various  Universities  in
 India  to  afford  adequate  facilities  to
 the  Diploma-holders  to  qualify  them-
 selves  for  the  Degree?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  aw

 (b)  A  statement  is  laid  on  the
 Table  of  Lok  Sabha.

 [See  Appendix  I,  annexure  No.  5]
 Wagon  Utilisation

 #435,  Shri  T.  B.  Vittal  Rao:  Will
 the  Minister  of  Railways  be  pleased
 to  refer  to  his  speech  in  reply  to
 the  general  discussion  on  Railway
 Budget  on  the  283त्त  May,  957  and
 state:

 (a)  the  steps  proposed  to  be  taken
 to  utilize  the  wagons  for  more  than
 four  hours  on  an  average  in  a  day;
 and

 (b)  to  what  extent  there  will  be
 increase  as  a  result  of  the  implemen-
 tation  of  the  same?

 The  Deputy-Minister  of  Railways
 (Shri  Shahnawasz  Khan):  (a)  and  (b).
 For  further  intensive  utilisation  of
 wagons,  special  measures  continue  to
 be  taken  by  Railways  including  re-
 duction  of  detentions  at  terminals,
 marshalling  yeards,  transhipment
 points,  marshalling  of  trains  to  the
 farthest  destination  possible,  running
 of  through  trains  and  other  operating
 measures.

 It  is  not  possible  to  assess  precisely
 the  quantum  of  improvement  which
 would  result  from  these  steps  but  a
 progressive  improvement  is  already
 discernible.  The  full  effects  would
 be  realized  only  when  all  the  additio-
 nal  facilities  which  have  been  pro-
 grammed  are  completed,  aad  the
 negative  effect  of  large  scale  remodel-
 ling  works  has  been  eliminated.

 Job  Analysis  of  Railway
 Administrations

 °436.  Shri  Harish  Chandra  Mathur:
 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  any  job  analysis  of
 the  various  Railway  Administrations
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 has  been  made  by  the  Railway  Depart-
 ment  during  the  last  one  year;  and

 (b)  if  so,  the  result  of  such  analysis
 and  the  steps  taken  in  that  regard?

 The  Deputy-Minister  of  Railways
 (Shri  Shahnawasz  Khan):  (a)  Yes,  in
 certain  branches  of  the  Railways  as
 considered  necessary.

 (b)  Based  on  results  of  Job  Analysis
 in  some  cases,  additional  posts  had
 been  sanctioned,  or  adjustment  of
 duties  attached  to  certain  posts  had
 been  made.  In  some  cases  the  pro-
 posals  for  additional  posts  based  on
 job  analysis  are  under  examination.

 Andaman  Forests

 437,  Shri  8,  C.  Samanta:  Will  the
 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  ele-
 phants,  are  used  in  the  exploitation
 of  Andaman  Forests;

 (b)  if  so,  how  many  elephants  are
 at  presnt  working  under  Govern-
 ment  agencies;

 (९)  whether  they  are  indigenous
 or  they  have  been  imported  from
 main  land;  and

 (d)  what  sort  of  works  are  being
 done  by  these  elephants?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  F.  Jain):  (a)  Yes.

 {(b)  99  elephants  including  9  calves.

 (e)  Elephants  are  not  indigenous  to
 the  Andamans.

 (@)  Elephants  are  angaged  in  tim-
 ber  dragging,  stacking,  loading  and
 unloading  rafting  of  logs
 and  to  pull  timber  trucks  along  tram
 trucks.
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 Imphal  Water  Supply

 9438,  Shri  L.  Achaw  Singh:  Will
 the  Minister  of  Health  be  pleased  to
 state

 (a)  whether  it  is  a  fact  that  there
 has  not  been  appreciable  improve-

 ment  of  the  Imphal  water  supply
 since  the  integration  of  the  State;

 (b)  whether  an  amount  of  Rs.  28
 lakhs  had  been  allotted  for  the  खान
 provement  of  Imphal  water  supply
 during  the  First  Five  Year  Plan:

 (c)  whether  the  amount  was  utilis-
 ed;  and

 (d)  the  progress  of  the  work
 undertaken  in  this  connection?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Due  to  non-availability
 of  cast  iron  pipes,  the  scheme  could
 not  be  executed  expeditiously.

 (9)  The  Imphal  water  =  supply
 scheme  was  sanctioned  in  4955  at  an
 estimated  cost  of  Rs.  28°36  lakhs

 (c)  Not  yet.

 (d)  Cast  iron  pipes  which  were  in-
 dented  sometime  ago,  are  now  being
 received.  Order  for  other  items  such
 as  filtration  plant  and  water  lifting
 pumps  has  also  been  placed.  For
 structural  work  such  as  service  re-
 servoirs  etc.  tenders  are  being  invited.

 Third  Class  Coaches

 *439,  f
 Shri  Heda:
 hri  Bibhut!  Mishra!

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  how  many  new  third  class
 coaches  with  two  inch  thick  plio-
 foam  cushions  covered  by  rexine  have
 been  built  and  put  on  the  lines;

 (b)  what  is  the  target  for  the  year
 ‘1957-88;  and
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 (c)  what  are  those  lines  where  these
 coaches  have  been  put?

 The  Deputy-Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Six
 broad  gauge  and  six  metre  gauge
 coaches  have  been  built  and  two  more
 M.  G.  coaches  are  under  construction.

 {b)  Further  construction  of  such
 coaches  wil  depend  on  the  success  of
 this  experiment.

 (c)  A.  statement  ts  placed  on  the
 Table  of  Lok  Sabha.  (See  Appendix
 II,  annexure  No.  16}.

 Counterfeit  Postal  Stamps  and  Covers

 #440.  Dr.  Ram  Subhag  Singh:  Wil)
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state:

 (a)  whether  a  printing  pre:  for
 piinting  counterfeit  stamps  and  postal
 covers  has  recently  been  unearthed
 in  Calcutta;

 (b)  if  so,  the  value  of  counterfeit
 stamps  and  postal  covers  found  with
 that  press;  and

 (c)  whether  any  arrest  has  _  been
 made  in  that  regard?

 The  Minister  of  State  in  the  Min-
 istry  of  Transport  and  Communica-
 tions  (Shri  Raj  Bahadur):  (a)  Yes

 (b)  and  (c)  The  matter  is  under
 Police  investigation.

 Congestion  in  Bombay  Port.

 f  Shrt  Naushir  Bharucha:
 Shrimati  Tarkeshwari  Sinha:

 401  4  Shri  Assar:
 Dr.  Ram  Snubhag  Singh:

 iG  Shri  Raghunath  Singh:

 Will  the  Minister  of  Transport  and
 Communications  be  pleased  to  state:

 (a)  whether  Government  are  aware
 of  grave  congestion  in  Bombay  Port
 resulting  in  a  number  of  ships  being
 unable  to  find  berths;

 (b)  the  reasons  for  this  unprecedent-
 ed  congestion  and  how  far  wagon
 shortage  accounts  for  it;
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 (c)  whether  it  is  a  fact  that  in  the
 last  week  of  June,  ‘1957,  over  8,000
 tons  of  imported  fertilisers  were  lying
 in  docks  uncleared,  while  agricul-
 turists,  with  the  onset  of  monsoon,
 are  clamouring  for  fertilisers;

 (d)  the  quantity  of  imported  food-
 grains  lying  uncleared  as  on  30th
 June,  ‘1987;

 (e)  whether  Government  have  taken
 any  special  steps  to  clear  this  con-
 gestion  and  if  so,  what;  and

 (f)  what  steps  are  proposed  to  be
 taken  to  prevent  recurrence  of  such
 congestion,  and  whether  Port  Trust
 has  been  asked  to  take  any  steps  in
 this  direction?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes,  Sir.  The
 Government  are  aware  of  the  situation
 in.  Bombay  Port

 (0)  An  abnormal  increase  in  8
 number  of  ships  calling  at  the  port
 and  in  the  quantity  of  cargo  carried
 by  each  ship,  monsoon  conditions  and
 &  nine-day  strike  of  a  section  of  steve-
 dore  workers  are  the  main  reasons  for
 the  present  congestion.  The  congest-
 ion  is  not  attributable  to  wagon
 shortage.

 (c)  No,  Sir.  On  the  30th  Jume,  the
 balance  of  fertilizers  lying  uncleared
 was  only  ,36l  tons.

 (d)  4,116  tons.
 (९)  and  (f)  More  mechanical  equip-

 ment  has  been  provided  for  handling
 cargo  The  admunistrative  and
 cperational  arrangements  have  been
 geared  up  Some  ships  carrying  food-
 grains  and  iron  and  steel  cargoes  have
 been  diverted  to  less  congested  ports.
 Steps  have  also  been  taken  to  ensure
 that  imports  on  Government  account
 are  planned  in  advance  in  the  light
 of  the  traffic  position  at  the  ports.

 Shoraunur-Cochin  Eallway  Line
 °442.  Shri  Kodiyan:  Will  the  Minis-

 ter  of  Railways  be  pleased  to  state:
 (a)  whether  Government  have  any

 proposal  to  double  the  Shoraunur-
 Cochin  Railway  line;  and
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 (b)  whether  the  Cochin  Port
 Administration  has  recommended  the
 Goubling  of  the  above-line?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 No,  Sir.

 Housing  Colony  for  ह  &  T.  Workers

 (a)  whether  Government  propose
 to  build  a  Housing  Colony  for  the
 Posts  and  Telegraphs  workers  in
 Madurai;  and

 (b)  if  so,  the  steps  taken  in  that
 direction?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Commanications
 (Shri  Raj  Bahadur):  (a)  and  (b).  No
 acheme  has  been  sanctioned  so  far.
 A  proposal  to  provide  some  quarters
 in  the  Telegraph  Office  compound  will
 be  taken  up  during  1958-59.

 Bombay  Telephone  Service

 °445.  Shri  Naushir  Bharacha:  Will
 the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  Telephone  service  in  Bom-
 bay  City  has  considerably  deteriorated
 since  the  introduction  of  6-digit
 numbers;

 (b)  whether  Government  are  aware
 that  faults  remain  unattended  for
 days  together  in  spite  of  repeated
 complaints;

 (c)  the  reasons  for  such  deteriora-
 tion;  and

 (a)  the  steps  Government  propose
 to  take  to  remedy  the  defects?

 The  Minister  ef  State  In  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  The  service
 has  not  deteriorated.  Average  num-
 ber  of  faults  per  400  connections  per
 month  before  conversion  to  6  digits
 was  88  and  after  conversion  it  is  37.

 (b)  The  faults  receive  prompt
 attention.  Average  duration  per  fauit
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 before  conversion  to  6  digits  was  4:0
 hours  and  after  conversion  it  is  36
 hours.

 (९)  and  (d).  Do  not  arise.

 Railway  Anti-Corruption
 Organisation.

 30l,  Shri  Pangarkar:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state
 the  work  done  during  1956-57  by  the
 Anti-Corruption  Organisation  of  the
 Central  Railway,  Division-wise?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  A  statement
 is  placed  on  the  Table  of  Lok  Sabha.
 (See  Appendix  IJ,  annexure  No.  12)

 Railway  Claims  Cases.

 302.  Shri  Pangarkar:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  old  claim  cases
 pending  settlement  on  the  Central
 Railway  on  the  ist  April,  ‘1956;

 (0)  the  number  of  new  claims
 received  on  the  same  Ratlway  during
 ‘1956-57,  and

 (c)  the  number  of  claims  settled  by
 the  3lst  March,  1957?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  8,933.

 (b)  *90,690  (including  7637  cases
 re-opened)

 (c)  °90,004  (including
 cases).

 re-opened

 *Provisional  Figures,  as  audited
 figures  are  not  yet  available.

 Payment  of  Rallway  Claims

 303.  Shri  Pangarkar:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  state:

 (a)  the  total  value  of  claims  so  far
 paid  by  the  Railway  department  to
 traders  in  the  Secunderabad  Division
 of  the  Central  Railway  from  955  for
 the  loss  of  their  goods;  and

 (b)  the  total  number  of  claims  at
 present  under  consideration?
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 The  Deputy  “Minister  of  Railways
 (Shri  Shahnawas  Khan);  (a)  Total
 value  of  claims  paid  from  ist  Jan-
 uary,  955  to  35४08  July,  1957,  was
 Rs.  4,5,04¢4.

 (b)  The  total  number  of  claims  out-
 standing  on  l5th  July,  957  was  2070

 Import  of  Birds

 306.  Shri  Sampath:  Will  the  Munis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  the  varieties  and  the  number  in
 each  varrety,  of  poultry,  chickens  as
 well  as  adult  birds  imported,  and  the
 names  of  the  countries  from  which
 they  were  imported;  and

 (b)  the  number  of  birds  and  the
 varieties  distributed  to  each  State’

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  F.  Jain):  (a)  A  consign-
 ment  of  30,555  chicks  and  8,640  hatch-
 ing  eggs  of  the  following  varieties  was
 imported  in  February  ‘1987,  from  the
 USA  _  under  the  TCM  aid  _pro-
 gramme:

 Chicks.

 a)  White  Leghorn  about
 (u)  Rhode  Island  Red  15,000

 each.

 a)  Rhode  Island  Red
 a)  White  Leghorn  2,160

 (पा)  New  Hampshire  peach (iv)  White  Cornsh  J
 (9)  Two  Statements  are  laid  on  the

 Table  [See  Appendix  Ba  annexure
 No.  16]

 Production  of  Potatoes
 305.  Shri  Sampath:  Will  the  Minister

 of  Food  and  Agriculture  be  pleased  to
 state:

 Hatching  eggs.

 (a)  the  production  of  potatoes  in
 the  year  1956-57  statewise;  and

 (b)  the  contributions  if  any,  made
 by  the  Central  Potato  Research  Insti-
 tute,  Simla,  in  stepping  the
 Guction  of  potatoes?  ia  PRO
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 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ह  Jain):  (a)  and  (b).  A
 statement  35  laid  on  the  Table.  (See
 Appendix  II,  annexure  No.  19).

 Cooperative  Societies

 306.  Shri  A.  C.  Guha:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  how  many  State  Governments
 have  so  far  participated  im  share
 capital  of  co-operative  Societies;

 (b)  the  amount  for  each  Govern-
 ment,  and

 (c)  the  number  of  Socreties  to
 which  each  State  Government  have
 contributed?

 The  Minister  of  Food  and  ै इशठिधी-
 ture  (Shri  A.  P.  Jain):  (a)  All  the
 State  Governments.

 (b)  and  (०)  The  information  छ  be-
 ing  collected  from  the  State  Govern-
 ments  and  will  be  placed  on  the
 Table  of  Lok  Sabha.

 Training  Centres  in  Southern
 Railway

 307.  Shri  Dharmalingam:  Will  the
 Minister  of  Railways  be  pleased  to
 state

 (a)  whether  there  is  any  Training
 Centre  for  skilled  technicians  m
 Southern  Railway  similar  to  those
 established  at  Qa)  Mhow  in  Madhya
 Pradesh  (i)  another  at  Shahjahanpur
 m  Uttar  Pradesh  and  (Qi)  the  turd
 at  Madhopur  in  Bihar;

 (b)  xf  not,  whether  the  establish-
 ment  of  such  a  centre  is  under  the
 contemplation  of  Government;  and

 (c)  if  so,  the  time  it  would  take and  the  local  ty  selected  for  the  pur.

 The  Deputy  Minister  of  Railways (Shri  Shahnawaz  Khan):  (8)  No,  Sir

 (b)  No,  Sir.

 (c)  Does  not  arise.
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 Uniicensed  Wireless  Sets

 308.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Transport  and  Commant-
 cations  be  pleased  to  state:

 (a)  the  number  of  unlicensed  wire-
 less  sets  seized  in  India,  state-wise
 during  the  years  956  and  957  so  far;
 and

 (b)  the  names  of  the  places  where
 they  were  seized?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Fourteen
 transmitting  sets  in  all  During
 956—3  sets  (five  m  Delhi,  four  in
 Punjab;  two  m  UP  and  two  in
 Bombay)

 During  957—  set

 (one  in  Delh:)

 (b)  6  im  Delhi,  3  in  Bhatinda,  2n
 Faridkot,  2m  Hapur,  and  2  in
 Khandala  (District  Poona)

 Pending  Railway  Claims

 309.  Shri  D.  0.  Sharma:  Will  the
 Minister  of  Railways  be  pleased  to
 state’

 (a)  the  number  of  new  claims  recel-
 ved  on  the  Northern  Railway  during
 1956-57;

 (b)  the  number  of  old  claim  cases
 pending  settlement  on  the  lst  June,
 1957,  and

 (९)  the  number  of  claims  settled  by
 the  3lst  May,  19577

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  °77576
 during  the  period  Ist  April,  956  to
 3Ist  March,  957  (including  2882  cases
 re-opened)

 (b)  £*9477

 (९)  Total  number  of  claims  settled
 during  the  year  ending  3lst  May,  956
 was  £  *77618,

 *Provisional  figures,  as  audited
 figures  are  not  yet  available

 £°*These  include  also  cases  of  claims
 received  prior  to  lst  April,  956  and
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 oubsequent  to  3lst  March,  957  as  se-
 parate  particulars  under  these  heads
 for  claims  received  during  (1956-67
 only  are  not  available.

 Import  of  Coaches.

 $10,  Shri  D.  C.  Sharma:  Will  the
 Minster  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  coaches  import-
 ed  from  foreign  countries  during  1956.
 ‘1957,  and

 (b)  the  names  of  those  countries?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  6]
 Electric  Multiple  Unit  coaches
 Ordinary  passenger  coaches  are,  how-
 ever,  not  imported

 (b)  Italy

 Train  Service  between  Bezwada  and
 Masulipatam

 3il.  Shri  M.  V.  Krishna  Rao:  Wll
 the  Minister  of  Railways  be  pleused  to
 state

 (a)  whether  any  representation  was
 received  for  speeding  up  all  trains  on
 Bezwada-Masulipatam  Section  (Sou-
 thern  Railway)  and  conversion  of
 metre  gauge  into  mixed  gauge,  and

 (b)  if  so,  the  action  taken  thereon?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes

 (b)  As  regards  speeding  up  of
 Passenger  trains  on  the  Bezwada-
 Masultipatam  section,  arrangements
 are  in  hand  to  reballast  the  track
 After  the  track  is  adequately  ballast-
 ed  the  maximum  permissible  speed
 of  all  passenger  trains  on  the  section
 will  be  increased  gradually  from  30
 mules  (existing)  to  40  miles  per  hour

 After  due  consideration  as  a  most
 economical  and  desirable  long  range
 solution  of  the  gauge  and  line  capacity
 question  in  the  area,  the  conversion  of
 this  section  from  MG.  to  BG,  8  be-
 Ing  progressed  as  originally  provided
 in  the  second  Five  Year  Plan  and  the
 suggestion  of  having  a  mixed  gauge
 was  not  agreed  to.



 5697  Written  Answers

 Calcutta  Dock  Area

 3i2.  Shri  Keshava:  Will  the  Minis-
 ter  of  Transport  and  Communications
 be  pleased  to  state:

 (a)  how  many  foreign  nationals  are
 employed  in  Calcutta  Dock  area;  and

 (9)  what  are  their  natioralities?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  The  number
 of  foreign  nationals  employed  under
 the  Commissioners  for  the  Port  of
 Calcutta  is  2746.

 (b)  Pakistanis  2720  and  Europeans
 26.

 Colonies  in  Delhi

 ‘Bis.  Shri  Radha  Raman:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  the  total  area  of  lands  acquired
 during  the  past  ten  years  round  about
 Delhi  by  different  colonisers;

 (b)  the  lands  for  which  layout  plans
 were  sanctioned  so  far  and  the  cond-
 tions  on  which  they  were  sanctioned;
 and

 (c)  how  many  of  these  lands  are
 being  used  for  construction  purposes
 and  have  been  provided  with  water
 and  electricity?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  Government  have  no
 information.

 (b)  The  Delhi  Development  (Pro-
 visional)  Authority  have  so  far
 sanctioned  the  lay-out  plans  of  27
 colonies  comprising  an  area  of  280
 acres.

 The  conditions  which  are  generally
 umposed  in  according  ganction  to  the
 lay-out  plans  are  as  follows:—

 (३3)  The  provision  by  the  colonizer
 of  engineering  services  such
 as  roads  and  lanes,  storm
 water  drains,  sewerage,  water
 supply,  street  lighting,  and
 horticultural  operations.

 (2)  Payment  to  the  Authority  of
 prescribed  contributory

 29  JULY  957  Written  Answers  5698

 charge,  as  also  the  security
 deposit  for  the  satisfactory
 completion  of  the  develop-
 ment  works;

 (3)  Execution  of  the  prescribed
 agreement  with  the  Authority
 guaranteeing  the  development
 of  the  colony  according  to
 approved  standards.

 (c)  Building  plans  are  being
 sanctioned  at  present  in  the  follow-
 ing  colonies:—

 (i)  Kailash  (Main).
 (2)  Frnends  Colony.
 (3)  Defence  Colony.
 (4)  Rajouri  Garden  (Main).
 (5)  Hauz  Khas.

 Sanction  of  building  plans  in  the
 case  of  Rajour:  Garden  and
 Hauz  Khas  has  been  temporarily
 suspended  pending  improve-
 ment  to  drainage  arrangements
 in  the  former  and  water  supply
 in  the  latter.

 (6)  Haryan  Colony.
 The  present  position  regarding

 availabilty  of  water  and  electricity
 in  these  colonies  is  as  follows:—

 Friends  Colony  and  Defence
 Colony.—

 Filtered  water  supply  and  electri-
 city  available.

 Rajoun.  Garden
 (Main).—

 Electricity  available.  Limited
 water  supply  from  tube-wells.

 and  Kailash

 Hauz  Khas.—

 Limited  water  supply  from  tube-
 wells  for  washing  purposes—
 drinking  water  supplied  from
 surface  wells  nearby  through
 water-carriers.  Electricity
 available.

 Hariyan  Colony  (Wazir  Road).—
 Neither  filtered  water  nor  electri-

 city  available.  Drinking  water
 supplied  from  surface  wells.
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 Specialists  in  Anaesthesia

 3i4.  Shri  झ,  क्,  Nayar:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  there  is  any  Central
 plan  to  train  up  adequate  number  of
 specialists  in  Anaesthesia  to  enable
 one  such  being  available  at  least  in
 every  District  Hospital;

 (b)  if  so,  what  are  the  details  of
 such  plan;  and

 (c)  the  number  of  doctors  with  post
 graduate  training  in  Anaesthesia  avail-
 able  in  India  now?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  No.

 (b)  Does  not  arise.

 (c)  The  information  is  being  collect-
 ed  and  will  be  laid  on  the  Table  of
 Lok  Sabha  in  due  course.

 wide  जल  परिवहन

 ३१४.  भी  रधुतान  च्हिः  क्या  परि-

 बहन  तथ  संचर  मत्री  यह  बताने  को  कृपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  हूँ  कि  कलकत्ता
 पत्तन  भायुक्त  के  कार्यालय  में  अन्तदेशीय  जल

 परिवहन  की  समस्या  पर  चर्चा  के  लिये

 एक  बेठक  हुई  थी  जिस  में  परिचिम  बगाल,
 बिहार  और  प्रासाम  के  प्रतिनिधियों  ने  भाग
 लिया  था  ;  शौर

 (ख)  यदि  हा  तो  उस  में  भन्तदेशीय
 छल  परिवहन  सम्बन्धी  किन-किन  महत्व-

 पूर्ण  समस्याओं  पर  बर्चा  को  गई  थी  ?

 1. (|  हंजार  मंत्र  लय  में  राल्य-
 मंत्री  (शी  राज  बहादुर)  :  (क)  जी  हां
 ©  जून  १९५७  को  t

 (=)  इस  बैठक  में  जिन  महत्वपूर्ण
 समस्याझ्ों  पर  विचार  विनिमय  किय  गया---

 मे  इस  प्रकार  हैं  :---पुराने  इस्तेमाल  ने  किये

 खाने  काने  जहायों  को  बदलने  तया  भन्तदेशीय
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 बेढ़े  के  विकास  के  लिये  वितीय  ब्यगस्था
 का  प्रदन,  विहार में  प्रस्तदेशीय  जल-परिवहूस
 सर्विस  तथा  कलकत्ता  में  स्थानगोय  सविस

 को  स्थिति,  नदी  सरक्षण  साधनों
 के  लिए  जुम्मेवारी,  नगदी-भाड़ा  दरों  के
 बारे  में  भारतीयों  के  लिये  झन्तरंशीम

 जल-परिवहन  क्षेत्र  में  श्रधिक  रोज़गारी
 प्राप्त  करते  का  प्रदन  झौर  जहाजी  कम्पनियों

 द्वारा  परिचालम  कार्यों  के  लिये  कोबला

 भेजने  तथा  जहाजों  की  मरम्मत  के  लिये

 इस्पात  के  मामलों  में  अनुभव  की  जाने

 बाली  कठिताईथां  |
 डाक  तथा  तार  विभाग  का  संप्राहुलय

 ३१६.  श्री  भक्त  बात  :  क्या  परि-

 बहन  तथा  संचार  भंत्रो  १५  मई  १६५७  के

 ताराकित  प्रदन  सख्या  ६०  के  उत्तर  के  सम्बन्ध

 में  यह  बताने  को  कृपा  करेंगे  कि  डाक  तथा

 तार  विभाग  के  सग्रहालय  को  स्थापना  के

 बारे  में  वर्तमान  स्थिति  क्या  है  ?

 परिवहन  तथा  संचार  मत्रालय  में  राज्य-

 मंत्री  (भीं  राज  बहादुर  )  :  यह  विषय  झभमी

 विषाराधीन  है  |

 Imphal  Municipality
 ‘318,  Shri  L.  Achaw  Singh:  Will  the

 Minister  of  Health  be  pleased  to  state:

 (a)  the  amounts  of  grants-in-aid
 given  annually  to  the  Imphal  Munici-
 pahty  since  its  inception;

 (b)  whether  there  is  any  proposal
 te  increase  any  recurring  or  non-re-
 curring  grant  for  :mprovement  of  the
 Imphal  Municipality  during  the  Second
 Five  Year  Plan;  snd

 (c)  whether  the  sum  of  Rs.  5  lakhs
 earmarked  for  Imphal  Municipality
 during  the  Second  Five  Year  Plan  has
 been  reduced?

 ‘he  Minister  of  Health  (Shri
 Karmarkar):  (a)  The  Imphal  Munici-
 pality  which  was  constituted  in  ‘1966-
 57  is  not  receiving  any  annual  grant
 from  Government.

 (b)  Does  not  arise.  A  proposal  for
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 Municipality  for  the  purchase  of  a
 building  uired  for  its  office
 accommodation  is  under  consideration.

 (९)  No  amount  was  earmarked  for
 the  Imphal  Municipality  during  the
 Second  Five  Year  Plan  period.

 Co-operative  Societies  in  Manipur
 $i9.  Shri  L.  Achaw  Singh:  Will  the

 Minister  of  Food  and  Agriculture  be
 pleased  to  lay  a  statement  on  the
 Table  showing:

 (a)  the  number  of  Co-operative
 Societies  registered  during  the  years
 1954-55,  1955-56  and  1956-57  under  the
 Manipur  Administration;

 (b)  how  many  Co-operative  Socie-
 ties  have  been  granted  Government
 loans  for  development  purposes  during
 these  years  and  what  are  the  terms  of
 these  loans;

 (c)  how  many  Co-operative  Socie-
 ties  have  been  liquidated  so  far;  and

 (d)  whether  there  is  any  plan  for
 starting  an  Apex  Bank  in  Manipur?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  to  (d).  A
 statement  giving  the  available  infor-
 mation  on  the  basis  of  the  reports  of
 the  Manipur  Administration  and  the
 Reserve  Bank  of  India  is
 laid  on  the  Table.  [See  Appendix  IT,
 annexure  No.  20.]

 Railway  Staff  Quarters
 ‘See.  Shri  Bahadur  Singh:  Wil)  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  Government  propose  to
 construct  quarters  for  the  Railway
 staff  and  labour  during  1987-58;

 (b)  the  number  of  quarters  to  be
 constructed;  and

 (c)  the  places  selected  for  building such  quarters?

 The  Deputy  Minister  of  Raffways
 (Shri  Shahnawas  Khan):  (a)  Yes,  Sir.

 (b)  and  (ec).  The  detailed  infor.
 mation  required  is  being  collected  and
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 will  be  placed  on  the  Table  of  Lok
 Sabha  as  soon  as  possible.

 Runner's  Lines

 32i.  Shri  Bahadur  Singh:  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (8)  whether  any  runner’s  lines  have
 been  replaced  by  more  expeditious
 means  in  the  rural  areas  in  Punjab;

 (b)  the  number  of  such  lines  and
 the  mileage  covered;

 (c)  the  expenditure  incurred  in
 making  such  arrangements;  and

 (d)  the  mode  adopted  on  various
 lines  for  using  more  expeditious
 means?

 The  Minister  of  State  in  the  Minis.
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  78  runners  lines  covering  a
 mileage  of  82  miles  were  replaced  by
 more  expeditious  means  during  1956-
 57.

 (c)  There  has  been  a  net  saving  of
 about  Rs.  260.

 (6)  Motor  Services  and  Cycles.

 Taxis  in  Tripura.
 $22.  Shri  Dasaratha  Deb:  Will  the

 Minister  of  Transport  and  Communit.
 cations  be  pleased  to  state:

 (a)  whether  any  representation  has
 been  made  to  Government  by  the
 Taxi-owners  of  Tripura  for  increasing
 carrying  capacity  of  taxi  cars;  and

 (b)  if  so,  the  action  Government
 Propose  to  take  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communicatiens
 (Shri  Raj  Bahadur):  (a)  Yes.

 (b)  The  matter  will  be  considered
 at  the  next  meeting  of  the  State
 Transport  Authority  of  Tripura  to  be
 held  in  August,  ‘1987.
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 Bridge  at  Cheattuvay,  Kerala.

 $23.  Shri  i.  Eacharan:  Will  the
 Minister  of  Transpert  and  Communi-
 cations  be  pleased  to  state  what  hap-
 pened  to  the  proposal  to  construct  a
 bridge  at  “Cheattuvay”  in  Nattika
 Firka  (part  of  present  Trichur  Dis-
 trict)  which  was  under  consideration
 before  reorganisation  of  States?

 The  Minister  of  State  In  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  No  proposal  for
 the  construction  of  a  bridge  at
 “Cheattuvay”  in  Nattikea  Firka
 was  under  the  consideration  of  the
 Government  of  India  prior  to  the  re-
 organisation  of  States.

 In  January  1987,  the  Government  of
 Kerala  sent  a  list  of  !l  works  which
 they  considered  as  suitable  for  grants
 from  the  Central  Road  Fund
 (Ordinary)  Reserve.  In  this  list  the
 work  of  constructing  a  bridge  at
 “Cheattuvay”  was  placed  last  in  the
 order  of  priority.  As  the  State  Gov-
 ernment  had  not  furnished  essential
 details,  they  were  requested  early  in
 June,  957  to  furnish  these.  Their
 reply  is  still  awaited.

 feet  की  सड़कें

 ३२४.  थी  ह, 6  प्रभाकर  :  क्‍या  परि-

 बहन  तथा  संचार  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  पिछले  पांच  वर्षों  में  दिल्ली  में
 कितनी  नई  सड़कें  बनाई  गई  शैर  कितनी

 औड़ी  की  गईं;

 (ल)  कुल  कितने  मील  सड़कें  बनाई
 गई;  और

 (ग)  नई  सड़कों  पर  तथा  सड़कों  को

 चौड़ा  करने  पर  कूल  कितना  खर्च  हुआ  ?

 परिचहन  तथा  संचार  मंत्रालय  में  राज्य-

 शची  थी  राज  बहादुर)  :  (क)  दोनों

 सोलह  सौलह  ।
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 (4)  ई  सड़कों  पर  :  ७६  लाख
 (

 चौड़ी  की  गई  सड़कों  पर  :  दै,  ५६
 लाख  रुपये  |
 Electrification  on  Seath  Zastera

 Raliway
 Shri  है  G.  Deb:  Will  the  Minis-

 ter  of  Railways  be  pleased  to  state
 when  the  Railway  station  from
 Sambalpur  to  Rourkela  in  the  South
 Eastern  Railway  will  be  electrified  in
 view  of  the  fact  that  the  Hirakud  Dam
 project  is  completed?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  On  the
 section  between  Sambalpur  and
 Rourkela  station,  Sambalpur,
 Jharasuguda,  Rajgangpur  and
 Rourkela  have  already  been  electrifi-
 ed.  Stations  Sambalpur  Road  and
 Kalunga  have  been  programmed  for
 Electrification  during  1957-58  and
 1958-59  respectively.  The  remaining
 stations  are  not  yet  programmed  but
 will  be  considered  for  Electrification
 in  due  course  in  consultation  with
 Users’  Consultative  Committee.
 Railway  Accidents  on  Nerth  Eastern

 Railway
 326,  Pandit  D.  N.  Tiwary:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  several
 accidents  of  serious  nature  have  taken
 piace  on  North  Eastern  Railway  in
 June,  1957;

 (b)  if  so,  the  number  of  persons
 killed  and  seriously  injured  in  these
 accidents;

 (c)  whether  enquiry  has  been  com-
 pleted  in  each  of  the  accidents;  and

 (d)  if  so,  the  causes  of  accidents  in
 each  case?

 The  Deputy  Minister  of  Raflways
 (Shri  Shahnawas  Khan):  (a)  No  such
 serious  accident  occurred.

 (A  Serious  Accident  is  defined  as  an
 sccident  to  train  carrying  passengers
 attended  with  loss  of  human  life  and/
 or  grtievoug  hurt  and/or  damage  to
 Railway  property  to  the  value  of
 spproximately  Rs.  20,000  or  over.)
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 wp)  te  (9).  Does  not  arise  in  view
 ot  the  reply  to  part  (a)  above.

 Andaman  Forest  Department

 827.  Pandit  D.  N.  Tiwary:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state.

 (a)  whether  the  Andaman  Forest
 (Timber)  Department  is  running  at  a
 loss,  and

 (9)  the  comparative  figures  of  in-
 come  and  expenditure  for  the  last
 thfee  years?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  and  (b)
 A  statement  giving  the  figures  of  in-
 come  and  expenditure  of  the  Anda-
 mans  Forest  Department  for  the  3
 years  (1953-54  to  1955-56  is  Iaid  on  the
 Table  [See  Appendix  II,  annexure
 No  272]  Figures  for  1956-57  are  not
 yet  available

 It  will  be  seen  that  except  in  1955-
 56,  the  Department  worked  at  a
 profit

 Rail  Link  with  Jammu

 $28.  Shri  A.  S.  Sarhadi:  Will  the
 Minister  of  Railways  be  pleased  to
 refer  to  the  reply  given  to  Starred
 Question  No  378  on  the  23rd  Novem-
 ber,  ‘1956,  and  state  when  the  rail  link
 with  Jammu  is  hkely  to  be  com-
 pleted?

 The  Depaty  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  The  con-
 struction  of  a  Railway  lne  to  Jammu
 ३९  not  included  m  the  842  miles  of
 new  construction  approved  by  the
 Planning  Commussion  for  the  Second
 Five  Year  Plan  Period.

 tate  Family  Planning  Boards

 329,  Shri  Naushir  Bharucha:  Will
 the  Munister  of  Health  be  pleased  to
 state.

 (a)  whether  in  second  week  of
 June,  957  the  National  Development
 Council  placed  before  State  Govern-
 ments  a  plan  to  set  up  Family
 Planning  Boards;
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 (b)  whether  this  plan  includes
 setting  up  of  370  family  planning
 climes  by  the  end  of  the  current
 financial  year,

 (९)  what  will  be  the  Centre’s  con-
 tribution  towards  QQ)  clinics  sét  up
 py  State  Governments,  (i)  clinics
 run  by  Municipal  bodes,  (iii)  by
 private  individuals  or  organisations;

 (d)  whether  there  are  any  State
 Governments  whose  official  policy  38
 against  family  planning;  and

 (e)  aif  so,  which  are  those  States?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  The  Ministry  of
 Health  circulated  a  scheme  for  family
 planning  to  the  various  State  Gov-
 ernments  on  the  i3th  September
 956

 (b)  The  target  laid  down  in_  the
 Plan  35  for  the  opening  of  300  rural
 and  70  urban  family  planning  clinics
 during  the  years  1956-57  and  1957-68

 (c)  Grants  for  the  setting  up  of
 family  planning  clinics  are  not  given
 to  private  individuals  Financial  asss-
 tance  to  State  Governments,  Munici-
 pal  Bodies  and  Voluntary  Organus-
 ations  38  provided  according  to  the
 following  pattern

 NON-RECURRING  EXPENDITURE

 (Including  stocking  ०  contracept-
 ives  for  sale)  100%,

 RECURRING  EXPENDITURE:

 State  Govt  &  Voluntary
 Municipal  Bodies  Orgamsanon

 First  Year  80%  100%
 Second  Year  7०%  80%
 Third  Year  50%  To  be  decided
 Fourth  Year  30%  -do-
 Fifth  Year  20%  -do-

 (a)  No

 (e)  This  does  not  arise  in  view  of
 the  reply  to  para  (d)  above.
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 National  Harbour  Board  ख)इस  के  लिये  कार्यवाही  की  जा
 330,  Shri  Tangamani:  Will  the

 |
 } Minister  of  Transport  and  Communi-

 cations  be  pleased  to  state  the
 number  of  meetings  of  the  National

 rhea
 Board  held  in  1985,  956  and

 १4

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  The  National
 Harbour  Board  last  met  in  November,
 955  The  next  meeting  is  to  be  held
 in  August,  1957,

 Aerodrome  in  Bombay  State
 83l.  Shri  Pangarkar:  Will  the  Minis-

 ter  of  Transport  and  Communications
 be  pleased  to  state:

 (a)  whether  it  is  proposed  to
 construct  an  aerodrome  somewhere
 in  the  district  of  Parbhani  or  Nander
 (Bombay);  and

 (9)  if  so,  the  time  by  which  the
 aerodrome  will  be  ready  for  use?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Commanications
 (Shri  Raj  Bahadur):  (a)  There  is  no
 such  proposal.

 (b)  Does  not  arise.

 ना  दी  पर  पुल

 ३३२.  पंडित  खज्ा०  Ro  ल्यो तिथी  :
 क्या  परिवहन  तथ  संचर  मंत्री  यह  बताने
 को  क्षपा  करेगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  सरकार  ने

 राष्ट्रीय  राजपथ  संख्या  २६  पर  नमंदा  नदी
 पर  तथा  सागर  एवं  ब्राह्मण  भाट  के  बीच
 की  न्य  नदियों  पर  पुल  बनाने  का  निषचय
 किया  था;  भौर

 (ख)  यदि  हां  तो  क्‍या  सरकार  अपने

 निष्चय  को  जल्दी  क्रियान्वित  करने  के
 लिये  कदम  उठायेगे  ?

 प्रिष्हु्ण  तथ'  ार शंघ  लय  में  राध्य-

 मंत्री (भी
 राज  रहादुर)  :  (क)  जी  हां।

 रही  है

 De-Luxe  Trains

 333.  Shri  V.  Raja:  Will  the  Minister
 of  Railways  be  pleased  to  state:

 (a)  the  average  expenditure  per
 passenger-mile  on  the  de-luxe  air-
 conditioned  trains  introduced  in  some
 sections;

 (b)  the  average  earning  per
 passenger-mile  from  these  trains;
 and

 (०)  the  comparative  corresponding
 figures  with  respect  to  ordinary
 trains?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  and  (b).
 The  information  75  not  available,  nor
 will  it  be  feasible  to  work  out  with
 any  accuracy  the  average  expenditure
 per  passenger  mile  by  any  particular
 train  or  group  of  trains.

 (c)  The  average  earnings  per
 Passenger-mile  by  al]  trains  on  Indian
 Railways  in  the  year  1955-56  were:—

 Class  fer  assenger  ms

 {gon
 B.G

 ‘oays)
 QQ)  Air-conditioned  328  pres
 fa)  First  Class  36.4  9
 (3,  Second  Class  Mail.  32०4  »

 Ordsnary  8.99  +»
 (4)  Third  Class  Mail  $9l  +४

 Ordinary  490  os
 (5)  All  Classes  579  w=

 सामुदा क  जिकास  ।

 ह 1) 8  श्री  कौप  मई:  क्या  हतनुन
 दाया  विषदाप  मंत्र  यह  बताने  की  कृपा
 करेगे  कि

 (क)  सरकार  ने  भादिवासी  क्षेत्रों  में

 झब  तक  कितने  सामृदायिक  विकास  क
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 खोले  हैं  और  द्वितीय  पंचवर्षीय  योजना  काल
 में  कितने  खण्ड  खोलने  का  विचार  है;  श्रौर

 (ख)  राजस्थान  के  आदिवासी  क्षेत्रों
 में  सरकार  ने  कितने  खण्ड  खोले  हैं  ?

 सामुदायिक  विकास  मंत्री  (श्री  एस०
 ्के०  दे०  )  :  (क)  राज्य  सरकारों  से

 जानकारी  की  जा  रही  है  शर  ज्योंही  सूचना
 मिलेंगी  सदन  की  मेज़  पर  रख  दी  जायेगी  t

 (ख)  ११

 Railway  Week  Celebration

 335.  Shrimati  A.  Kale:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  total  amount  spent  on  the
 celebration  of  the  Railway  week,
 during  the  years  1956-57  and  1957-58
 on  each  Railway;

 (b)  the  amount  spent  out  of  —  that
 on  giving  tea,  light  refreshment
 and  parties  to  officials  and  non-
 officials,  during  that  week;  and

 (c)  whether  Government  propose
 to  cut  down  the  above  expenditure  or
 any  portion  of  it?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 The  information  is  given  in  the  state-
 ment  laid  on  the  Table.  [See  Appen-
 dix  II,  annexure  No.  22.]

 (c)  The  question  of  economy  in  the
 expenditure  for  the  celebration  of  the
 Railway  Week  is  constantly  kept  in
 mind  and  is  reviewed  every  year  in
 the  light  of  the  circumstances  obtain-
 ing  at  the  time.

 Welfare  Officer
 336.  Shrimati  A.  Kale:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  a  Welfare  Officer  has
 been  appointed  on  each  Railway;

 (b)  if  so,  what  special  qualifica-
 tions  and  training  are  prescribed  for
 his  recruitment;  and

 (c)  what  is  the  mode  of
 ment  of  such  Officers?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  One

 Senior  Scale  and  2  Assistant  Officers

 recruit-
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 have  been  posted  on  each  Railway  to
 deal  with  the  work  relating  to  Unions,
 Labour  Relations  and  Welfare.

 (b)  These  Officers  are  drawn  from
 other  departments  e.g.,  Transporation
 (Traffic)  and  Commercial,  Civil
 Engineering  Establishment  and
 Mechanical  Engineering  and  Trans-
 portation  (Power).  No  special  quali-
 fication  and/or  training  are  prescribed
 for  them.

 (c)  Does  not  arise.

 Co-operative  Credit  Societies

 337.  Shrimati  A.  Kale:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  the  number  of  Co-operative
 Credit  Societies  of  Railway  staff  on
 different  Railways  at  present;

 (b)  whether  any  enquiry  into  their
 working  was  made  by  the  Special
 Officer;

 (c)  if  so,  whether  his  recommenda-
 tions  have  been  implemented;  and

 (d)  whether  a  copy  of  the  special
 officer’s  report  will  be  laid  on  _  the
 Table  of  the  Sabha?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Total  29:
 Western  8,  Central  2,  Eastern  3,  South
 Eastern  i,  Northern  3,  North  Eastern
 5,  Southern  3  and  miscellaneous  4.

 (b)  Yes.

 (c)  Not  vet.  They  are  being
 examined.

 (d)  This  is  for  purely  departmental
 use.

 Railwaymen  Housing  Co-operative
 Societies

 338.  Shrimati  A.  Kale:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 ‘(a)  the  total  number  of  housing
 co-operative  societies  of  Railwaymen
 at  present;  and

 (b)  what  is  Government’s  plan  for
 development  of  such  societies?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Nine.



 आर

 (०)  Under  the  Low  Income  Group
 Housing  Scheme  envisaged  by  the
 Ministry  of  Works,  Housing  and
 Supply  these  societies  are  required  to
 secure  loans  direct  from  the  State
 Governments  concerned  The  State
 Governments,  at  the  request  of  the
 Ministry  of  Railways,  have  ensured
 that  these  societies  will  be  given  equal
 benefits,  financial  and  otherwise,  like
 other  Housing  Societies  which  have
 been  set  up  under  State  Governments

 Jaipur  Post  Office  (Orissa)
 339.  Shri  B.  C.  Mullick:  Will  the

 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state.

 (a)  whether  Government  are
 aware  of  the  fact  that  due  to  delay
 in  constiucting  a  building  of  its  own,
 the  Post  Office  at  Jaipur  town,  Orissa
 continues  to  be  housed  in  the  local
 Town  Hall  causing  inconvenience  to
 the  public,

 (b)  af  so,  what  steps  are  being
 taken  for  the  speedy  completion  of
 the  work  and  the  target  fixed  for  :t,
 and

 (c)  the  annual  amount  of  expendi-
 ture  incurred  on  account  of  rent?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  Jaipur  Head
 Post  Office  has  been  temporarily  locat-
 ed  in  the  Town  Hall  premises  pend-
 ng  construction  of  departmental
 building  for  the  office  No  complaint
 has  been  received  about  inconvenience
 eaused  to  public  due  to  its  location  in
 the  Town  Hall

 (b)  Administrative  approval  and
 expendituie  sanction  to  the  construct-
 ion  of  the  building  was  issued  in  May,
 ‘1954,  but  the  work  could  not  be
 executed  as  the  CP  WD  authorities
 were  unable  to  fix  the  agency  for  its
 execution  Fresh  tenders  invited  by
 them  were  expected  to  be  opened  on
 25th  July,  957

 (c)  Rs  960

 MOTION  FOR  ADJOURNMENT
 2  brs

 Mr.  Speaker:  I  have  received  notice
 of  an  adjournment  motion  regarding
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 the  serious  situation  caused  by  the
 sudden  rise  of  the  Jamuna  in  Delhi
 affecting  several  villages  and  so  on.

 So  far  as  this  matter  is  concerned,
 there  45  a  starred  question  regarding
 floods  in  Jamuna  river  which  has  been
 admitted  for  the  6th  August,  ‘1987.  A
 calling  attention  notice  by  Shri  Nau-
 shir  Bharucha  regarding  the  Jamuna
 floods  and  the  damage  caused  there-
 by  has  also  been  received  today  In
 addition,  there  is  this  adjournment
 motion

 If  Jamuna  goes  on  rising,  what  i»
 the  meaning  of  adjourning  the  House?
 I  can  only  say  to  the  hon  Mhunister,
 because  every  day,  every  morning  we
 find  that  the  danger  point  is  being
 reached  and  so  on,  any  statement  on
 the  floor  of  the  House  might  be  wel-
 come  The  hon  Prme  Munister

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru):  It  35  obvious,  as  you  yourself
 have  been  pleased  to  indicate.  that
 this  is  not  a  matter  for  an  adjourn-
 ment  motion

 This  4९  an  annua)  occurrence  and  a
 normal  occurrence  Unfortunately
 sometimes  it  crcates  difficulties  which
 cannot  immediately  be  dealt  with  be-
 cause  now  that  Delhi  3५  spreading
 out,  people  start  lhving  in  the  low-
 Iving  areas  and  they  are  being  re-
 moved  Anyhow  it  will  interest  the
 House  to  know  that  at  11-30  am  _  this
 morning  the  water  leve’  on  the  Ja-
 muna  was  6714  ft,  that  is  it  has  gonc
 down  a  hittle  The  danger  point  is  672
 ft  above  sea  level  The  water  started
 receding  at  2  noon  esterday  and  is
 fast  continuing  to  recede  It  has  not,
 therefore,  been  necessary  to  carry  out
 any  rehef  measures

 This,  I  may  point  out,  is  in  answer
 to  future  questions  also

 Mr.  Speaker:  Al]  steps  are  being
 taken

 PAPERS  LAID  ON  THE  TABLE
 NOTIFICATIONS  ISSUED  UNDER  THE

 Essentia  Commoorrizs  Act
 The  Minister  of  Co-operation  (Dr.

 P,  8.  Deshmukh):  J]  beg  to  lay  on  the
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 Table,  a  copy  of  each  of  the  follow-
 ing  Nottifications,  under  sub-section
 (6)  of  Section  3  of  the  Essential
 Commodities  Act,  955

 qd)  SRO  85l,  dated  the  3rd
 June,  957  making  certain  further
 amendments  to  the  Bombay
 Wheat  (Movement  Control)  Or-
 der,  956  (Placed  wn  Library  Sec
 No  S-40/57)

 (2)  SRO  ‘1852,  dated  the  3rd
 June,  1957,  containing  the  Bom-
 bay  Rice  (Export  Control)  Order,
 957  (Placed  in  Library  See  Ne
 S-4,57)

 (3)  SRO  No  1917,  dated  the
 6th  June,  957  (Placed  wn  Libra-
 ry  See  No  S-49/57)

 (4)  SRO  1916,  dated  the  6th
 June,  957  contaiming  Orissa  Rice
 (Prohibition  of  Export)  Order,
 957  (Placed  in  Library  See  No
 S-42  57)

 (5)  SRO  983  dated  the  420
 June  ‘1957,  making  certain  further
 amendment  to  the  Bombay  Wheat
 (Movement  Control)  Order,  956
 (Placed  an  Library  See  No.  S-
 143/57)

 (6)  SRO  1984,  dated  the  12th
 June,  ‘1957,  making  certain  fur
 ther  amendment  to  the  Calcutta
 Wheat  (Movement  Control)  Or
 der,  956  (Placed  in  Library  Se
 No  §S-44/57)

 (7)  SRO  986  dated  the  l3th
 June,  ‘1957,  containing  Inter-Zonal
 Wheat  Movement  Control  Order,
 957  (Placed  in  Library  See  No
 S-45|57)

 (8)  SRO  225i,  dated  the  6th
 July,  ‘1957,  making  certain  amend-
 ment  to  the  Orissa  Rice  (Prohibi-
 tion  of  Export)  Order,  957
 (Placed  iw  Library  See  No
 S-46'57)

 (9)  SRO  2258-A,  dated  the
 0th  July,  ‘1957,  containing  the
 Rice  (Southern  Zone)  Movement
 Control  Order,  987  (Placed  in
 Library  See  No  S-47/57)

 COMMITTEE  ON  ABSENCE  OF
 MEMBERS  FROM  THE  SIT-

 TINGS  OF  THE  HOUSE

 Shri  Malchand  Dube  (Farrukha-
 bad)  Sir,  I  beg  to  present  the  First
 Report  of  the  Committee  on  Absence
 of  Members  from  the  Sittmgs  of  the
 House

 I  also  lay  on  the  Table  a  hst  show-
 ing  the  names  of  Members  who  were
 continuously  absent  from  the  sittings
 of  the  House  for  5  days  or  more
 durmg  the  First  Session,  957

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC

 IMPORTANCE

 AGREEMENT  BETWEEN  THE  BomMBAY  Dock
 WORKERS  AND  THE  GOVERNMENT

 Shri  Raghunath  Singh  (Varanasi)
 Under  Rule  197,  I  beg  to  call  the  at-
 tention  of  the  Minister  of  Transport
 and  Communications  to  the  following
 matter  of  urgent  public  importance
 and  I  request  that  he  may  make  a
 statement  thereon

 Agreement  reached  between
 the  Bombay  Dock  Workers  and
 the  Government

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  The  statement
 runs  to  three  pages  Shall  I  read  it
 or  place  it  on  the  Table  of  the  House”

 Mr.  Speaker:  It  may  be  laid  on  the
 ‘able

 Shri  Raj  Bahadur.  I  lay  it  on  the
 Table  of  the  House  [See  Appendix
 Il,  annexure  No  23]

 ELECTION  TO  COMMITTEES

 Inpran  CEenTRAL  ARECANUT  COMMITIEE

 The  Minister  of  Cq-operation  (Dr.
 है.  S.  Deshmukh):  I  beg  to  move

 “That  in  pursuance  of  clause
 S(v1)  of  Resolution  No  43-11/48-
 Com  dated  the  2lst  May,  1949,  as
 amended  from  time  to  time,  of  the
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 {Dr  P  S  Deshmukh]
 Ministry  of  Agriculture  (now
 Food  and  Agriculture),  the  mem-
 bers  of  Lok  Sabha  do  proceed  to
 elect,  in  such  manner  as_  the
 Speaker  may  direct,  three  mem-
 bers  from  among  themselves  to
 serve  as  members  of  the  Indian
 Central  Arecanut  Committee”
 Mr.  Speaker:  The  question  is‘

 “That  in  pursuance  of  clause
 3(vi)  of  Resolution  No  43-i|48.
 Com  dated  the  2lst  May,  1949,  as
 amended  from  time  to  time,  of  the
 Ministry  of  Agriculture  (now  Food
 and  Agriculture),  the  members  of
 Lok  Sabha  do  proceed  to  elect,  पा
 such  manner  as  the  Speaker  may
 direct  three  members  from  among
 themselves  to  serve  as  members  of
 the  Indian  Centra]  Arecanut  Com-
 mittee”

 The  motion  was  adopted

 INDIAN  LAC  CESS  COMMITTEE
 Dr.  P..S.  Deshmukh:  I  beg  to  move

 “That  in  pursuance  of  sub-
 section  4Qn)  of  section  4  of  the
 Indian  Lac  Cess  Act,  1930,  as
 amended  from  time  to  time,  the
 members  of  Lok  Sabha  do  pro-
 ceed  to  elect,tin  such  manner  as
 the  Speaker  may  direct,  two
 members  from  among  themselves
 to  serve  as  members  of  the  Indian
 Lac  Cess  Committee”
 Mr.  Speaker:  The  question  is

 “That  in  pursuance  of  sub-
 section  4600)  of  section  4  of  the
 Indian  Lac  Cess  Act,  1980,  as
 amended  from  time  to  time,  the
 members  of  Lok  Sabha  do  pro-
 ceed  to  elect,  in  such  manner  as
 the  Speaker  may  direct,  two
 members  from  among  themselves
 to  serve  as  members  of  the  Indian
 Lac  Cess  Committee”

 The  motion  was  adopted.

 29  JULY  957  Mines  and  Minerals  $716
 (Regulation  and  Deve-

 lopment)  Bill

 APPROPRIATION  (RAILWAYS)
 NO  2  BILL*

 The  Minister  of  Railways  (Shri
 Jagjiwan  Ram):  I  beg  to  move  for
 leave  to  introduce  a  Bill  to  authorise
 payment  and  appropriation  of  certain
 sums  from  and  out  of  the  Consolidat-
 ed  Fund  of  India  for  the  service  of
 the  financial  year  1957-58  for  the  pur-
 poses  of  Railways

 Mr.  Speaker:  The  question  is:

 That  leave  be  granted  to
 introduce  a  Bil  to  authorise  pay-
 ment  and  appropriation  of  certain
 sums  from  and  out  of  the  Consoli-
 dated  Fund  of  India  for  the  ser-
 vice  of  the  financial  year  1957-58
 for  the  purposes  of  Railways”

 The  motion  was  adopted

 Shri  Jagjlwan  Ram:  I!  introduce**
 the  Bull

 INDUSTRIAL  FINANCE  CORPORA-
 TION  (AMENDMENT)  BILL*

 The  Deputy  Minister  of  Finance
 (Shri  B.  R.  Bhagat):  I  beg  to  move
 for  leave  to  introduce  a  Bull  further
 to  amend  the  Industrial  Finance
 Corporation  Act,  948

 Mr.  Speaker:  The  question  35
 “That  leave  be  granted  to  in-

 troduce  a  Bill  further  to  amend
 the  Industrial  Finance  Corpora-
 tion  Act,  1948"

 The  motion  was  adopted
 Shri  B.  R.  Bhagat:  I  introduce  the

 Bill

 MINES  AND  MINERALS  (REGULA-
 TION  AND  DEVELOPMENT)  BILL®

 The  Minister  of  Steel,  Mines  and
 Fuel  (Sardar  Swaran  Singh):  I  beg
 to  move  for  leave  to  introduce  a  Bull

 Published  in  the  Gazette of  Indts  Extraordinary  Part  -Section  2
 dated  29757  pp  363-68,  367-74  and  375-96

 **Introduced  with  the  recommenda  tion  of  the  President.
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 to  provide  for  the  regulation  of  mines
 and  the  development  of  minerals
 under  the  control  of  the  Union.

 Mr.  Speaker:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  for  the
 regulation  of  Mines  and  the  deve-
 lopment  of  minerals  under  the

 control  of  the  Union.”

 The  motion  was  adopted.
 Sardar  Swaran  Singh:  I  introduce

 the  Bill.

 INTER-STATE  CORPORATION
 BILL*

 The  Minister  of  Parliamentary
 Affairs  (Shri  Satya  Narayan  Sinha):
 On  behalf  of  Shri  Asoke  K.  Sen,  I  beg
 to  move  for  leave  to  introduce  a  Bull
 to  provide  for  the  organisation  of
 certain  corporations  functioning  in
 two  or  more  States  by  virtue  of  sec-
 tion  409  of  the  States  Reorganisation
 Act,  1956,  and  for  matters  connected
 therewith  .

 Mr.  Speaker:  The  question  As:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  the  re-
 organisation  of  certain  corpora-
 tions  functioning  in  two  or  more
 States  by  virtue  of  section  09  of
 the  States  Reorganisation  Act,
 ‘1956,  and  for  matters  connected
 therewith  oe

 The  motion  was  adopted.
 Shri  Satya  Narayan  Sinha:  IJ  intro-

 duce  the  Bill

 DEMANDS  FOR  GRANTS—contd.
 Ministry  07  Com™MunNrtx  Deverop-

 MENT
 Mr.  Speaker:  The  House  will  now

 resume  further  discussion  of  the
 Demands  for  Grants  relating  to  the
 Ministry  of  Community  Development
 Out  of  5  hours  allotted  for  the  De-
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 mands  of  this  Ministry,  about  3  hours
 have  already  been  availed  of  and  2
 hours  now  remain.  The  time  may  be
 extended  a  little  if  the  House  so
 desires.

 The  list  of  moved  Cut  Motions  re-
 lating  to  the  Demands  of  this  Munis-
 try  has  already  been  circulated  to
 Members  on  the  27th  July,  1957.

 How  long  will  the  hon  Minister
 take?

 The  Minister  of  Community  Deve-
 lopment  (Shri  S.  K.  Dey):  One  hour.

 Mr,  Speaker:  We  are  now  at  2  10.
 Shri  Bhakt  Darshan.  (Garhwal):

 Some  more  time  may  be  allotted.
 Some  Hon.  Members:  Some  more

 time  may  be  allotted
 Mr.  Speaker:  Hon  Members.  will

 have  opportunity  to  go  on  till  2.0
 when  I  will  call  upon  the  hon.  Min-
 ister  Let  him  take  as  much  time  as
 he  lhkes  I  have  extended  it  not  by
 one  hour,  but  by  more  than  one  hour

 A  number  of  hon  Members  want  to
 participate  m  the  discussion.  There-
 fore,  let  them  be  brief  Not  more  than
 ten  minutes  if  possible.

 Shri  Ansar  Harvani  (Fatehpur):  The
 community  development  programmes
 have  been  often  described  as  one  of
 the  most  dynamic  prograrnmes  It  is
 no  doubt  a  dynamic  programme.  A
 programme  which  aims  at  changing  the
 face  of  our  villages  has  got  to  be  a
 dynamic,  but  my  misfortune  has  been
 that  all  my  efforts  to  find  the  dyna-
 mo  of  the  programme  have  so  far  been
 a  failure

 I  quite  admit  that  great  progress
 has  been  made  in  our  villages.  I  do
 beleve  that  considerable  psychologi-
 cal  change  has  been  achieved  in  our
 villages.  But  it  is  yet  to  be  seen  that
 how  much  contribution  has  been  due
 to  this  great  and  dynamic  pro-
 gramme,  how  much  has  been  due  coy
 the  change  of  times,  and  how  much

 *Published  in  the  Gazette  of  India
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 (Shri  Ansar  Harvani]
 has  been  the  contribution  of  the  cons-
 tructave  and  voluntary  workers,  who
 have  been  working  in  the  villages
 from  the  days  of  Gandhiji  and  his
 associates.

 To  understand  the  community  de-
 velopment  programme,  we  should
 first  analyse  the  set-up  which  has  been
 called  upon  to  carry  out  this  pro-
 gramme.  At  the  Centre  there  is  the
 Community  Development  Ministry
 with  all  the  usual  paraphernalia  of  a
 Ministry,  from  the  Secretary  onwards
 It  has  Secretaries  of  all  varieties,
 joint,  deputy,  under,  advisers  and  so
 on,  which  a  usual  Ministry  has.  At  the
 State  level,  there  38  the  Development
 Commissioner  The  Development
 Commissioner  is  usually  a  very  senior
 ICS  officer,  an  officer  who  could  not
 be  appointed  as  the  Chief  Secretary  of
 a  State,  or  could  not  be  shunted  to  the
 Centre  to  be  a  Secretary  or  to  be  a
 managing  director  of  one  of  the  State
 undertakings  It  is  called  upon  to
 function  as  the  Development  Commis-
 sioner  In  the  usual  course,  he  would
 have  had  twenty  years  of  trang  and
 twenty  years  of  experience  of  magis-
 tracy  and  collectorate  work,  with  that
 experience,  he  has  been  called  upon
 to  lead  the  revolution  in  our  villages,
 and  to  lead  a  dynamic  programme

 At  the  district  level,  the  Ministry  is
 represented  by  the  District  Magistrate
 and  the  Collector  The  very  designa-
 tion  describes  the  functions  of  the
 officer  The  very  traditions  that  the
 officer  has  shown  how  much  capability
 he  has  to  lead  a  revolution  in  the
 villages,  to  change  the  face  of  our  vil-
 lages,  to  make  people  desire  change,
 and  to  give  them  the  lead  towards  the
 goal  of  a  free  and  decent  living  in  the
 viallges
 2.3  hrs

 [Mr.  Dervry  Spxeaker  wm  the  Chair  )

 Then,  we  have  the  Block  Develop-
 ment  Officer  In  the  past,  mostly,  the
 Block  Development  Officer  was  a  tah-
 sildar.  But,  now,  some  recruits  are
 being  taken  from  outside  also.  How-
 ever,  in  the  usual  course,  they  are  the
 retrenched  staff  either  from  the  Ra-
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 tioning  Department  or  from  the  other
 departments  which  have  been  liqui-
 dated  Some  of  them  are  very  nice
 people  They  are  given  very  good
 training  in  the  training  schools.

 Then  comes  the  village  level  work-
 er,  the  last  point  agent  of  the  pro-
 gramme  The  other  day,  my  hon.
 friend  Shri  A  C.  Guha  had  something
 to  say  about  the  village  level  work-
 er  But  I  would  say,  all  glory  to  the
 village  level  worker,  all  glory  to  the
 gram  sevaks  and  gram  sevikas,  for,
 in  spite  of  havmg  at  the  top  people
 who  have  hardly  any  tradition  of  con-
 structive  work,  these  people  have  done
 great  work  m  our  villages.  Whatever
 success  this  programme  has  achieved
 in  the  villages,  to  a  very  great  extent
 the  responsibility  hes  on  these  young
 men  and  women  who  as  gram  sevaks
 and  gram  seuikas  have  been  going
 round  the  villages  on  their  cycles,
 carrying  the  message  of  hope  and
 cheer  to  the  villages.

 Now,  Ict  me  tell  you  how  this  pro-
 gramme  of  community  development  is
 working  in  our  villages  I  would  refer
 to  the  vana  mahotsara  which  was  or-
 ganised  in  most  of  the  villages  under
 the  national  extension  service  blocks
 A  directive  was  sent  from  here  saying
 that  the  celebrations  should  be  orga-
 nied  in  the  villages  The  directive
 from  the  Development  Commis-
 sioner  was  passcd  on  to  the  district
 magistrate  Obviously,  the  district
 magistrate  in  his  turn  passed  it
 on  to  the  block  development  officer
 The  block  development  officer  called
 for  the  gram  sevaks  and  gram  sevikas,
 and  the  village  was  selected.  In  the
 morning,  the  gram  sevaks  went  to  the
 village  on  cycle,  and  went  from  house
 to  house  telling  the  kisans  to  assemble
 at  the  spot  fixed  for  the  purpose,  and
 also  telling  them  that  some  big  people
 were  coming  and  they  would  plant  a
 sapling  there

 In  the  afternoon,  on  a  jeep  came  the
 veterinary  officer;  then,  another  jeep
 came  bringing  the  agricultural  offi-
 cer  Then,  a  third  jeep  came  bringing
 the  health  officer  Then,  another  jeep
 came  bringing  some  other  officers.  In
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 the  end  came  a  staff  car,  in  which  the
 distr  ५६  magistrate  was  there  He  kept
 on  waiting  there  After  some  time,
 there  came  a  big  car  which  brought  a
 dignitary  He  came  out  with  two
 chaprasis  dressed  like  the  Bengal
 lancers,  he  delivered  a  speech,  and
 then  planted  a  sapling,  to  the  chanting
 of  vcdic  mantras  There  was  perfect
 co-ordination  The  representatives  of
 all  the  Ministries  were  represented
 there,  and  there  was  co-ordination
 with  the  Information  Ministry  also,
 because  the  news  cameraman  was
 there  taking  film  The  next  day,
 thanks  to  the  publicity  durectorate.
 and  thanks  to  the  pubhaty  organisa-
 tion,  in  the  newspapers,  there  was
 news  about  this  with  big  headlines
 But  what  happened  subsequently  was
 something  which  nobody  knew  A
 ‘Aoat  came  and  atc  away  the  sapling

 That  is  the  way  in  which  most  of
 our  programmes  are  being  carried  out
 in  the  villages  When  we  talk  about
 the  community  development  pro-
 gramme  and  some  of  its  failures,  the
 chits  from  the  foreign  dignitaries  are
 thrown  at  our  face  I  have  got  with
 me  here  a  beau  :ful  book  enti  led  As
 Others  See  tt,  which  contams  the  chits
 from  the  foreign  visitors  We  quite
 appreciate  the  good  sentiments  of
 some  of  our  foreign  friends  who  come
 here  We  appreciate  their  good
 thoughts  and  good  messages  for  us
 But  we  have  seen  such  chits  being
 published  by  commercial  organisa-
 tions,  hotels,  restaurants  only  If
 India  is  to  live,  we  cannot  go  by  the
 chits  from  these  foreign  dignitaries,
 however  friendly  they  may  be  If
 India  2५  to  hve,  we  have  to  go  by
 what  the  people  of  our  country  feel
 about  this  programme,  by  how  much
 work  has  been  done  in  the  villages,
 how  much  psychological  change  has
 been  brought  about  in  the  villages,
 how  much  developmental  work  we
 have  done  in  the  villages,  how  much
 food  production  we  have  increased  in
 the  villages,  and  how  much  hunger
 and  starvation  we  have  removed  from
 our  villagers  From  this  point  of  view,
 the  expenditure  from  the  public  ex-
 chequer  on  this  programme  cannot  be
 very  much  appreciated  by  this  House.
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 I  congratulate  the  Minister  of  Com-
 munity  Development  on  his  great
 achievements  I  do  not  deny  that  great
 achievements  have  been  made  I  con-
 gtatulate  him,  especially,  because  he
 has  achieved  these  things  with  the  set-
 up  and  team  with  which  he  38  working,
 he  has  achieved  these  things  with  the
 help  of  those  people  who  had  just
 traming  of  magistracy  and  collectorate
 work,  and  who  had  hardly  any  muissi-
 onary  zeal  for  constructive  work,  who,
 twenty  years  ago,  were  recruited  by
 alien  rulers  to  rule  over  us

 I  assure  you  Sur,  that  we  would  have
 achieved  much  more,  if  only  we  had
 sought  more  co-operation  from  the
 people  who  have  the  missionary  zeal
 for  constructive  activity  and  who  have
 spent  their  whole  hfe  in  constructive
 work  There  is  no  dearth  of  men  and
 women  in  this  country  who  laid  down
 their  lives  for  the  freedom  of  this
 country  There  is  no  dearth  of
 men  and  women  in  this  coun-
 ty  who  under  the  leadership  of
 the  Father  of  the  Nation,  work-
 ed  for  village  uplift  But  today,  we
 have  forgotten  the  name  of  Mashru-
 walla,  and  others  Today,  if  we  go  and
 mention  the  name  of  Mashruwalla  to
 a  community  development  Commuis-
 sioner,  he  will  ask  to  what  Ministry  he
 belongs,  that  33  the  trainmg  which
 these  people  who  are  entrusted  with
 constructive  work  have,  and  that  is  the
 re-oricntation  which  these  people  have
 had  sn  Gandhiji’s  programme

 I  would  urge  that  we  should  seek  the
 co-operation  of  the  voluntary  organisa-
 {ons  We  should  seek  the  co-operation
 of  the  people  who  have  had  experience
 of  constructive  work  Still,  there  are
 peopie  in  this  country  who  have  learnt
 and  practised  the  lesson  of  village
 construction  which  they  learnt  on  the
 feet  of  Gandhij:  Still,  there  are  men
 and  women  m  this  country,  who  have
 decided  their  whole  lives  for  the  cause
 of  khadi,  for  the  cause  of  prohibition,
 and  for  the  cause  of  removal  of  un-
 touchability,  for  the  cause  of  the  pro-
 motion  of  village  industries  and  gra.
 modyogs  They  are  the  really  capable
 people  whose  support  should  be  enhst-
 ed,  if  this  programme  is  going  to  be
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 {Shr  Ansar  Harvan:]

 really  a  dynamic  programme  which  is
 going  to  do  some  good  for  our  country

 In  this  connection,  I  would  like  to
 say  a  word  more  about  the  advisory
 committees  There  are  advisory  com-
 muittees,  no  doubt,  but  they  are  mere
 advisory  commuttees;  their  advice  may
 or  may  not  be  accepted  They  used  to
 meet  only  once  उच्च  six  months  or  so,  but
 some  progress  has  been  made  in  this
 direction  now  But  still  the  advisory
 character  of  these  committees  remains
 If  we  want  this  programme  to  be  a
 real  success,  and  the  State  pays  for  it,
 then  we  should  have  not  an  advisory
 council,  but  an  administrative  council
 under  the  leadership  of  one  of  the
 the  leaders  of  the  State,  who  has  ex-
 perience  of  working  among  the  vil-
 lagers

 I  do  not  want  to  take  up  the  time  of
 the  House  any  more  I  would  only  urge
 that  the  Minister  should  tap  those  peo-
 ple  who  have  fought  for  freedom,  he
 should  tap  the  resources  of  those  per-
 sons  who  have  worked  in  the  construc-
 tive  field,  for,  then  alone,  can  this  pro-
 gramme  be  made  part  and  parce!  of
 our  village  development  activities  On
 the  other  hand,  with  the  present  set-
 up,  I  have  a  very  bleak  picture  of  com-
 munity  development  before  me

 ft  शीनार/ थल  दास  (दरभगा)
 उपाध्यक्ष  महोदय,  इस  विषय  पर  बहस  करते

 हुए  मुझे  याद  चाता  है  महात्मा  गाधी  का  वह
 १८  सूत्री  रचनात्मक  कार्यक्रम  जिसवे  द्वारा
 गाधी  जी  हिन्दुस्तान  के  उस  समय  के  सात
 लाख  गावो  को  सात  लाख  प्रजातत्रों  में  परि-
 णत  करना  चाहते  थे,  शौर  चाहते  थे  कि  राज-
 नीतिक  सत्ता  धौर  सामाजिक  सत्ता  एवं
 धाधथिक  सत्ता  धीरे  धीरे  गावों  के  इन  प्रजा-
 तत्रो  के  पास  चली  जाये  शौर  सारा  शासन

 चाहे  वह  सामाजिक  क्षेत्र  वा  ही,  चाहे  भाथिक
 क्षत्र  का  हो,चाहे  राजनीतिक  क्षेत्र  का  हो,

 विक  न्  होकर  सात  लाख  गावों  में  चली
 जाये  t  गाघी  जी  का  वह  सपना  स्वतन्त्र  भारत
 में  श्षीक्रातिशीक्र  पूरा  होना  चाहिए  था  ।

 लेकिन  झमी  उस  सपने  का  पूरा  होना  सम्भव

 नहीं  दीखता  हू  ।  फ़िर  भी  केखीय  सरकार  ने

 सामुदायिक  विकास  योजना  का  काम  भ्राज  से
 पांच  वर्ष  पहले  अपने  हाथ  में  लेकर  देश  के

 झन्दर  एक  ऐसा  वातग्वरण  उत्पन्न  किया  है
 जिससे  कुछ  झादा  की  झलक  दिखलायी
 पड़ती  है।  हो  सकता  है  कि  इस  सदन में  माननीय
 सदस्यों  द्वारा  इसकी  कुछ  समालोचना  हो,  हो
 सकता  है  कि  बहुत  सी  खामियों  कौ  तरफ,

 बहुत  सी  भुटियों  की  तरफ  ध्यान  खीचा  जाए,

 हो  सकता  हुँ  कि  ऐसी  बातो  की  तरफ  सरकार

 का  ध्यान  दिलाया  जाएं  कि  जिन  के  भ्रभावों

 के  कारण  यह  झाग्दोलन  बमड़ोर  मालूम
 पढ़ता  है,  लेकिन  मुझे  विध्वास  हैँ  कि  हमारे,
 प्रधान  मत्री  के  नंतृत्व  में  यह  आन्दोलन  दिनोँ

 दिन  मजबूत  होगा,  दृढ  होगा  धौर  यह  सारे

 भारतवर्ष  में  फैलेगा  भौर  जैसा  कि  हम  चाहते

 है,  जैसा  कि  भारत  की  जनता  चाहती  हैं  कि

 हिन्दुस्तान  का  देहाती  इलाका  जल्द  से  जल्द

 चमक  उठे,  और  हमारी  शादा  पूर्ण  हो।

 यह  बात  सही  है  कि  हिन्दुस्तान  के  छ

 लाख  गाव  प्रभी  भ्धकार  मे  हैँ.  शिक्षा  की  सुवि-
 धायें  वहा  पर  पूरी  नहीं  हूँ,  अभी  भी  प्राथिक

 अवनति  हू,  गरीबी  बा  वहा  कोई  ठिकाना  नहीं

 है,  लेकिन  फिर  भी  मैं  कन्द्रीय  सरकार  को

 बधाई  देता  हू  कि  उन्होंने  इस  महत्वपूर्ण  काम

 का  बडी  तेड़ी  के  साथ  हिन्दुस्तान  बे  उस  कोन

 में  फैलाने  का  निश्चय  किया  हूँ  वि  जिस  कोने

 में  सरकारी  भफसर  साधारणतया  जाना  पसन्द

 नही  करते  थ  1

 में  भी  इस  प्रान्दोलन  का  एक  समालोचक

 ह्  लेकिन  में  समझता  हू  कि  यह  प्रान्दोलन

 पहली  बार  द्वी  किसी  सरकार  ने  द्वारा  प्रथोग

 के  तौर  पर  बलाया  जा  रहा  हूँ  t  झाज  तक  जो

 परम्परा  रही  हैँ  वह  यह  रहो  हैँ  कि  जितने

 भी  सरकारी  कर्मचारी  है  उनका  ध्यान  सिर्फ

 झाफिस  में  बंठ  कर  हुक्म  जारी  करने  तक

 तथा,  वहा  पर  बैठ  कर  काम  करने  तक  ही
 सीमित  रहता  था  हमारे  प्रधान  मंत्री  का  यह

 पहला  प्रयत्न  है जिस  के  जरिये  से  वे  चाहते
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 है  कि  सरकार  के  कर्मचारी  देहाती  जनता  के

 बीच  जाकर,  उनकी  तरह  से  रहें,  उनके  साथ

 बैठें,  उनके  साथ  विचार  विमर्श  करें,  वहां
 बैठ  कर  योजनाये  बनायें  तथा  उन  योजनाप्रों
 को  वहां  की  जनता  के  सहयोग  से  पूरा  करें  1

 हो  सकता  है  कि  नेहरू  जी  के  कहने  के  मुताबिक
 उनकी  इच्छा  के  भनुसार,  हमारे  कर्मचारियों

 का  जो  रवैया  हूँ  वह  पूरे  तौर  पर  न  बदला  हो
 या  न  बदल  रहा  हो,  लेकिन  में  अपने  अनुभव
 के  आधार  पर  यह  कह  सकता  हूं  कि  हाल  के

 वर्षों  में  जो  सरकारी  कर्मचारी  बहाल  हुए  हैं
 और  जो  पहले  के  सिविल  सर्वेट्स  है,  इन  दोनों

 के  दृष्टिकोणों  में  काफी  श्रन्तर  श्र  गया  है  1

 हो  सकता  है  कि  इतना  ही  काफी  त  हो  1  लेकिन

 निराशा  की  कोई  बात  नहीं  हू  ।  में  समझता

 हूं  कि  जिस  उत्साह  से  इस  झ्रान्दोलन  को

 चलाया  गया  है  उसी  उत्साह  के  साथ  इसको
 अगर  आगे  चलाया  गया;  जो  विचार  माननोय'

 सदस्यों  द्वारा  यहा  पर  पेश  किए  जाते  है,  उनको

 मददेनज़र  रखा  गया;  जिस  तरह  से  एक  मुल्य-
 कन  समिति  की  नियुक्ति  की  गई  हूँ  इस  की

 जाच  करने  के  लिए  शर  जो  त्रुटिया  वह  बता-

 येगी,  उनको  दूर  करने  का  बराबर  प्रयत्न
 किया  गया  और  इस  भझानदोलन  को  अपने

 उद्देश्य  को  सामने  रखते  हुए  बढ़ावा  देने  की

 कोशिश  की  गई,  तो  सचमुच  हमारे  प्रधान
 मंत्री  जी की  जो  आशा  हूँ,  जिसको  कि  में  यहा
 पर  पढ़  कर  सुनाना  चाहता  हु  वह  जरूर  पूरी
 होगी  ।  हमारे  प्रधान  मत्री  ने  कहा  है  —

 ‘I  think  nothing  has  happened
 in  the  world  during  the  last  few
 years  so  big  in  content  and  so
 revolutionary  in  design  as  the
 Community  Development  Projects
 in  India.  They  are  changing  the
 face  of  rural  India  and  in  the
 course  of  the  next  four  or  five  or
 six  years,  they  will  cover  every
 village  in  India”.

 इसका  जो  पहला  हिस्सा  हू
 वा

 ू दायिक  योजना  में  बड़ा  क्रान्तिकारी
 लाने  वाला  है  इसमें  तो  कोई  सर्देह  ही  नहीं

 .है।  में  उम्मीद  करता  हूं  कि  हंमारे  प्रधान  मंत्री
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 की  यह  प्राशा  कि  भारत  के  देहातों  का  दृश्य
 जल्दी  से  जल्दी  बदल  जायगा  और  बदल  रहा

 हू,  शीघ्र  से  चोघ  पूरी  होगी  1

 उपाध्यक्ष  महोदय,  क्‍योंकि  समय  कम  हू,
 इसलिये  मै  इस  पर  और  पअ्रधिक  न  कहते  हुए

 कुछ  एक  सुझाव  पेश  करना  चाहता  हूं  1  सब  से

 पहली  कमजोरी  जो  में  इस  योजना  में  देखता

 हूँ  वह  यह  है  कि  हमारे  जो  झाफिसर  लोग  हैं,
 जिनको  कि  इस  में  नियुक्त  किया  जाता  हूँ
 उनका  यह  खयाल  रहता  हैँ  कि  उनको  गांवों
 में  भेज  कर  शौर  सामुदायिक  योजना  कायंक्रम
 में  लगाकर,  उनके  जो  ऊपर  के  अधिकारी  हैं

 उन्होंने  उनके  साथ  इंसाफ  नहीं  किया  है  t

 एक  ही  केडर  के  कुछ  लोग  तो  शहरों  में  बेठकर

 सुख  की  जिन्दगी  बिताते  है,  वहां  पर  उनके
 बच्चों  के  लिए  पढ़ने  लिक्षने  का  अच्छा  इति-
 डाम  है,  उनके  पास  रहने  के  लिए  अच्छा
 मकान  मो  हूँ  लेकिन  उसी  केडर  के  दूसरे  कुछ
 लोग  जिनकी  गांवीं  में  भेजा  जाता  हूँ  वें  वहां  जा

 करके  तकलोफ  का  झनुभव  करते  है,  उनकी

 इस  बात  का  दुःख  होता  है  कि  उनको  तो

 सामुदायिक  योजना  कार्यक्रम  में  भेज  कर
 के  इंसाफ  नहीं  किया  गया  है  क्‍योंकि  दूसरे
 लोग  जो  भ्रच्छे  प्रच्छे  शहरों  में  रहते  है,  ऐश
 करते  है  जब  कि  यह  उनको  नसीब  नहीं  होता  ।

 मैने एक  अफसर  से  पूछा  कि  क्‍या  कारण  है
 कि  जब  भाप  इस  काम  में  तकलोफ  अ्रनुभव
 करते  है  तो  बयों  भ्रपनो  भस्व  कृति  गाव  में  जाने
 के  लिये  नही  दे  देते  ।  उनका  यह  कहना  था  कि
 यदि  हम  स्वीकृति  नही  देगे  तो  हमारे  जो  ऊपर
 के  भ्रफसर  है  वे  नाराज़  हो  जायेंगे  बौर  हमारा
 जो  भविष्य  हूँ  वह  भ्रधकारमय  हो  जायेगा  ।

 इस  लिये  हमें  स्त्रीकृति  देनी  पड़ती  है  7  इस
 सम्बन्ध  में  में  यह  कहना  चाहूंगा  कि  भ्रगर  इस
 सामुदायिक  योजनाको  हमने  केवल  ट्रेनिंग  फा  ही
 साधन  बनाया  भौर  एक  भ्रफसर  को  दो  साल
 तक  ट्रेनिंग  देकर  उसको  ऊपर  के  केडर में  मेज
 दिया  तो  हमें  सफलता  प्राप्स  नहीं  हो  सकती

 है  ।  इसलिये  जो  कर्मचारी  इस  विभाग
 में  काम  करें,  उनकी  तरक्की  इसी  विभाग  में
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 [ett  श्रीनारायशां  दास]
 नोचे  से  ऊपर  तक  होनी  चाहिये।  अमर

 ऐसा  हुआ  तो  इन  कर्मचारियों  को  इस  बात
 का  झाभास  होगा  कि  इसी  विभाग  में  रह  करके
 उनकी  तरक्की  हो  सकती  है  झौर  जो  उनकी
 उचित  मागे  है  वे  यहीं  पूरी  हो  सकती  है  ।

 इसके  साथ  ही  साथ  मै  चाहता  हूं  कि  उनके
 बच्चो  के  पढ़ने  लिखते  का  विशेष  इंतिजाम
 भी  किया  जाना  चाहिये  और  जब  तक  वें
 तस  विभाग  में  काम  करे  और  गाव  में  रहें
 जब  तक  उनको  विशेष  एलाउस  भी  मिले  ।

 ्य  ऐसा  होगा  तब  वे  अपना  दिल  शर
 दिमाग  एक  करके  सामुदायिक  योजना  को

 सफल  बनाने  की  कोशिश  करेगे  ।  भाजकल

 ऐसा  होता  है  कि  थे  लोग  हमेशा  यह  सोचते

 रहते  हूँ  कि  वह  दिन  कब  भ्रायेगा  जिस  दिन  की

 हमको  देहात  की  हवा  से  निकाल  कर  शहर
 की  हवा  में  ले  जाया  आयेगा  ।  ऐसी  सूरत  में
 उनका  काम  में  मन  नहों  लग  सकता  है.  भौर

 हमारा  जो  यह  कार्यक्रम  है,  वह  सफल  भी

 नहीं  हो  सकता  है  t  बहुत  से  भाइयो  ने  यहा
 पर  कहा  है  कि  जो  सरकारी  कर्मचारी  है
 उनकी  पोशाक,  उनका  रहन  सहन,  उनके
 तौर  तरीके  देहाती  जनता  से  बिल्कुल  ही
 अलग  होते  हैं  जिसका  नतीजा  यह  होता
 है  कि  वे  गाव  वालो  में  मिल  जुल  नहीं  पाते

 हैं  ।  गाव  में  रहने  वाली  जनता  यह  महसूस
 नहीं  फर  पाती है  कि  ने  उनके  बीच के  ही  है
 क्योकि  इन  दोनो  के  दृष्टिकोणों  में  मौलिक
 अन्तर  होता  है  ।  इसका  नतीजा  यह  होता
 है  कि  वहा  की  जनता  दिल  खोलकर  अपनी
 बात  उनके  सामने  नहीं  रख  पात  हैं  भौर
 इन  दोनो  में  जो  सम्पर्क  होता  है  वह  ऐसा
 नहीं  होता  है  कि  जनता  को  भपने  दु  ख-
 दर्द  उनके  सामने  रखने  का  प्रोत्साहन
 मिले  |

 उपाध्यक्ष  महोदय,  जो  दूसरी  कमड्जोरी
 है  उसकी  शोर  में  झापका  तथा  माननीय
 मंत्री जी  का  ध्यान  खींचना  चाहता  हूं  ।

 यह  मैं  मानता  हूं  कि  बहु  एक
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 क्रान्तिकारी  कार्यक्रम  है  लेकिन  मुझे
 झफसोस  के  साथ  कहना  पड़ता  है  कि  इसको
 ऊपर  से  लादने  का  प्रयत्न  किया  जाता  है  ।
 इस  कार्यक्रम  को  हर  लेवेल  पर  चाहे  वह
 पान्तीय  लेवेल  हो,  चाहे  डिस्ट्रिक्ट  लेबेल  हो
 चाहे  ब्लाक  लेवेल  हो,  ऊपर  से  नीचे  की  धोर
 लाया  जाता  है  ।  होना  तो  यह  चाहिये  कि
 इसको  नीचे  से  ऊपर  की  शोर  लाया  जाए  ।

 यह  प्रोग्राम  जनता  का  प्रोग्राम  है  भौर  सरकारी

 सहायता  इसको  मिलती  है  ।  सरकार  चाहती
 है  कि  जनता  का  सहयोग  उसे  मिले  ।  यह
 भ्  शादी  ग्रौलिक  गतठी  है  जो  श्रकार

 फर  रही  है  श्रगर  सरकार  जनता  का  सहयोग
 बाहती  है  तो  कोई  एसा  उपाय  ढा  जाना

 भ्राहिये  जिस  से  कि  यह  सारा  प्रोग्राम  जनता
 तरफ  से  ही  बनाया  जाएं  ।  सरकार

 ि  कार्यक्रम  बनाते  समय,  उसको  पूरा  करते
 मय  इस  पर  सोच  विचार  करते  समय

 जैनता  की  राय  लेनी  चाहिये  श्रौर  इम  तरह
 *  ज़नता  का  सहयोग  प्राप्त  करना  चाहिये।

 उपाध्यक्ष  महोदय,  ह. 1 ल  जो  तीसरी

 गैंमी है,  उस  क।  झर  में  भ्रापका  ध्यान
 |  कषित  करना  चाहता  हु  ।  मैं  चाहता  हू  कि
 बैस  क्वाम  मे  उचायनों  तथा  सहकार  समितियों
 हैंड  प्रधिक  से  अधिक  सहयोग  प्राप्त  किया

 केए  ।  इस  बात  को  मैं  मानता  हूं  कि  पंचायतें
 त्या  महुफारिता  के  विभाग  राज्यों  के

 ै्कार  क्षेत्र  में  भाते  है  ।  फिर  भी  इस
 मेंालय  के  प्रन्दर  में  पचायतो  का  विकास
 नैथा  सहकारिता  का  विकास  यदि  भा  जाये,
 तैथा  उनके  काम  को  सुसम्बद्ध  करने  के  लिये
 उनके  काम  को  श्र.खलाबद्ध  करने  के  लिये

 पर  काम  को  यह  मंत्रालय  यदि  भ्रपने  हाथ
 में  ल ेले  तो  काम  सुचारु रूप  से  हो  सकता  है।

 ने  देखा  है  कि  राज्यों  के  अन्दर  जो  सरकारी

 कमचारी  हैं  पुलिस  विभाग  के  तथा  दूसरे
 के,  वे  पैचायतों  को  ऐसी  नजर  से

 देते  है  कि  जैसे  ये  संस्थायें  उनके  काम  भें
 चफाबटें  ढालती  है  भौर  समझते  है  कि  उनको
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 जो  कार्य  करने  की  स्वतंत्रता  है  उसमें  ये

 पंचायतें  बाधा  डालती  हैं  ।  इस  लिये  झगर

 झापको  सामुदायिक  विकास  योजना  में

 पंचायतों  तथा  सहकार  समितियों  का  पूरा

 सहयोग  लेना  है  तो  जैसा  कि  गांधी  जी  चाहते
 थे  भीर  जैसा  कि  झभ्ाज  विनोबा  भावे  चाहते

 हैं,  ग्राम  पंचायतों  को  अधिक  से  अधिक

 मदद  मिलनी  चाहिये,  उनको  अधिक  से  भधिक

 अधिकार  दिये  जाने  चाहियें  ।  हो  सकता  है
 कि  ू  शुरू  नें  वे  कुछ  गलतियां  करें  लेकिन
 गलतियां हर  किसी  से  होती  है  |  भगर  नीचे

 वाले  गलतियां  करते  हैँ  तो  हम  भी  गलतियां

 करते  है  ।  इस  चीज़  पर  ध्यान  न  देकर  हमें

 चाहिये  कि  हम  पंचायतों  को  भ्रधिक  से  भ्रधिक

 अ्रधिकार  दें  शौर  सहकार  समितियों  को

 अधिक  से  अधिक  प्रोत्साहन  दें  ।

 टैब्सेशन  इन्क्वायरी  कमिशन  ने  यह
 सिफारिश  की  थी  कि  ग्राम  पचायतों  को

 डायरेक्ट  टैक्सिज  लगाने  का  अधिकार  है  लेफिन

 फिलहाल  पंचायत  द्वारा  लगाये  गये  इन  टैक्सो
 का  भ्रच्छा  भ्रसर  नहीं  पड़ता  है  और  ये  पापुलर
 नहीं  होते  है  ।  इस  लिये  राज्य  के  राजस्व
 का  कुछ  हिस्सा  पंचायतों  के  लिये  हर  साल

 एलाट  कर  दिया  जाए  जिससे  कि  गांव  में
 वे  सुधार  के  कार्य  कर  सके  ।  यदि  ऐसा  किया
 गया  तो  मै  समझता  हूं  कि  सामुदायिक
 विकास  योजना  का  कार्य  जिस  तेजी  से  किया
 जाना  सम्भव  हुआ,  उससे  कहीं  अधिक  तेज़ी
 से  बह  होने  लगेगा  ।

 उपाध्यक्ष  महोदय,  भब  समय  नहीं  है
 इस  लिये  मैं  झापकी  भ्राज्ञा  क ेखिलाफ  नहीं
 जा  सकता  ।  इस  लिये  मैं  भौर  प्रधिक  न

 कहकर  यह  कहना  चाहता हूं  कि  मेरा  विध्यास

 है  कि  यह  एक  ऐसा  कार्यक्रम  है  जो  गांधी
 जी  के  स्वप्न  को  पूरा  कर  सकता  है  ।  भारतवर्ष
 गांवों  का  देश  है  और  उसके  लिये  दूसरी
 कोई  समस्या  पीछे  प्राती  है,  पहले  ग्राम  सुधार
 की  समस्या  झाती  है  ।  इस  लिये  देश  के  ग्रामों
 की  सर्वागीण  और  बहुमुखी  उन्नति  के  लिये

 यह  जो  सामुदायिक  विकास  ग्रोजना  भौर
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 राष्ट्रीय  विस्तार  सेवा  का  काम  जारी  किया
 गया  है,  उसके  लिये  में  गवर्नमेंट  को
 बधाई  देता  हूं  साथ  ही  साथ  ह. ल  तक  जो  काम

 हुआ  है  उस  लिये  मै  बधाई  देता  हूं  ।  मैं
 समझता  हूं  कि  चारों  तरफ़  से  जो  समालोचना
 होती  है  भौर  जो  त्रुटिया  बतलाई  जाती  हैं
 उन  सब  तुटियों  शौर  खामियों  को  मैं  उम्मीद
 करता  हूं  कि  मंत्री  महोदय  जो  कि  नौजवान
 प्रौर  दिल  लगा  कर  काम  करने  वाले  ~~
 उनको  जल्द  से  जल्द  दूर  कर  देंगे  और  पंडित
 जवाहरलाल  नेहरू  के  दिमाग  में  जो  भावी

 हिन्दुस्तान  का  नक्शा  है  उसको  जल्द  से  जल्द
 लाने  में  सफल  हो  सकेगे  ।
 Shri  Kamaran  (Chirayinkil):  Mr.

 Deputy-Speaker,  Sir,  I  feel  grateful
 tnat  ३  have  been  called  upon  to  speak
 on  this  subject  I  believe  this  is  one
 of  the  most  important  subjects  that
 nave  come  up  before  this  House  for
 discussion.  Our  Prime  Minister
 declared  some  two  years  ago  that  the
 most  significant  development  in  Indaa
 after  independence  was  the  develop-
 ment  of  Community  Projects  and  the
 National  Extension  Services  in  the
 vast  rural  areas  of  the  country.  He
 said  that  this  is  the  great  revolution
 that  is  taking  place  in  the  villages  of
 India,  which  have  been  the  backbone
 of  India  for  thousands  of  years.  १
 hope  that  everybody  in  this  House
 will  agree  with  the  Prime  Minister
 when  he  says  that  this  is  the  most
 important  work  which  India  has
 undertaken  after  independence.

 This  programme  concentrates  _  its
 attention  on  the  welfare  of  the  rural
 population.  More  than  85  per  cent.  of
 India’s  population  ive  in  the  rural
 areas.  So,  any  national  plan  which
 does  not  do  something  for  the  uplift  of
 the  rural  people  will  not  be  complete
 and  it  will  not  be  worth  the  name  of
 a  national  plan

 The  Community  Project  develop-
 ment  is  an  integral  part  of  the  nation-
 al  plan  of  India.  The  Planning  Com-
 mission  expressed  the  hope  that
 through  this  development  programme
 together  with  some  other  complement-
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 ary  programmes,  the  rural  people  can
 be  lifted  out  of  their  economic  back-
 wardness  and  can  be  put  on  the  road
 to  progress  and  prosperity

 We  have  certain  important  reports
 submitted  by  certain  organisations
 and  committees  before  us  And,  a
 perusal  of  those  reports  shows  that  the
 results  so  far  achieved  are  not  to  our
 satisfaction  We  know  that  the  prime
 aim  of  the  Community  Development
 Projects  35  the  increase  of  agricultural
 production  But,  in  that  field,  though
 we  have  registered  some  progress,
 everything  is  not  very  much  satisfac-
 tory  according  to  the  report  prepared
 by  the  Evaluation  Organisation  and
 the  Estimates  Committee  of  the  Lok
 Sabha

 In  another  field,  which  is  very  m-
 portant  as  far  as  the  village  people
 are  concerned,  :e  the  field  of  cottage
 and  small-scale  industries,  the  Fourth
 Evaluation  Report  says  that  the  pro-
 grammes  concerning  cottage  industries
 are  neither  widespread  nor  particular-
 ly  successful  We  know  that  almost
 half  the  year  the  village  people  are
 idle  because  of  want  of  work  oppor-
 tumties  Any  programme  which  does
 not  give  work  opportunities  to  the
 rural  people  will  not  be  enough  and
 will  not  do  any  good  to  the  rural  peo-
 ple  In  this  programme,  especially  m
 the  development  of  cottage  and  small-
 scale  industries,  the  Community  Pro-
 ject  has  almost  failed

 We  are  told  that  in  the  Second  Five
 Year  Pian,  the  small-scale  and  cottage
 industries  are  relegated  to  the  back-
 ground  and  importance  is  given  to
 some  other  items  If  we  want  to  bring
 about  some  balance,in  the  rural  eco-
 nomy,  certainly,  we  must  organise  a
 network  of  industries  throughout  the
 country  Otherwise,  we  cannot  elim-
 nate  unemployment  and  poverty  of
 the  rural  people

 We  are  nowadays  hearing  so  much
 about  social  changes  and  the  removal
 of  disparity  in  the  village  community
 But,  here  also,  the  Evaluation  Report
 gives  us  a  very  depressing  picture  It
 is  stated  in  the  Fourth  Report:
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 “As  regards  the  benefits  of  the  pro-
 gramme  for  the  economically  handi-
 capped  classes  and  the  extent  of  the
 bridging  of  the  distance  between  the
 better  off  and  worse  off  sections  of
 rural  society,  PE.O’s  reports  do  not
 give  room  for  optimism  ”

 Then,  it  is  said.
 “In  addition,  the  better  off  classes

 get  loans,  are  more  easily  able  to
 adopt  improved  practices,  and  other-
 wise  derive  larger  benefits  from  the
 development  programmes  The  non-
 owner  classes  have  not  got  the  status
 that  possession  of  land  alone  can  give
 them,  land  re-distribution  still  remains
 in  the  realm  of  thought  and  discussion

 The  result  of  all  this  is  that
 while  some  people  are  undoubtedly
 benefiting  from  the  development  pro-
 gramme  and  improving  their  econo-
 mic  and  social  conditions,  these  usual-
 ly  belong  to  those  sections  in  the  vil-
 lage  who  were  already  somewhat  bet-
 ter  off  than  their  fellow  villagers”

 There  is  very  widespread  complaint
 about  the  system  of  distribution  of
 loans  to  the  rural  people  by  the  deve-
 lopment  agencies  We  are  told  that
 the  loan  35  distributed  among  the  vil-
 lage  people  on  the  basis  of  the  credit-
 worthiness  of  the  recipient  Of  course,
 I  know  that  the  hon  Minister  promised
 on  the  floor  of  this  House  that  pur-
 poseworthiness  of  the  recipient  will
 be  taken  into  consideration  But,  so
 far,  this  has  not  been  done  and  this
 sort  of  difficulty  has  to  be  removed  if
 the  rural  people  who  are  really  m
 need  are  to  be  benefited

 Coming  to  the  failure  to  elcit  co-
 operation  from  the  people  also,  the
 Report  of  the  Estimates  Commuttee
 and  the  Fourth  Evaluation  Report
 have  made  it  their  main  target  of
 attack  They  say  that  the  Advisory
 Committees  are  m-effective  and  use-
 less  things  The  Estimates  Commut-
 tee  has  agreed  with  Dr  Taylor  when
 he  stated  that  the  clam  on  the  nart
 of  the  officials  about  people’s  co-ope-
 ration  7  a  doubtful  claim.  These
 views  are  voiced  by  many  hon.  Mem-
 bers  in  this  House  This  must  en-
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 gage  the  attention  of  the  Munustry
 and  the  Minister  must  see  that  real
 co-operation  of  the  people  is  sought
 through  effective  means

 In  my  State,  I  know  that  the  mem-
 bership  of  the  committee  was  consi-
 dered  to  be  the  privilege  of  certain
 people  and  the  sympathisers  or  mem-
 bers  of  a  political  party  were  recruit-
 ed  into  these  committees  The  situa-
 tion  has  a  little  improved  We  hope
 that  the  advisory  committees  will
 become  more  representative  and  also
 more  effective

 So  also  we  know  that  the  Bharat
 Sevak  Sama)  75  an  agency  to  enlist
 the  co-operation  of  the  people  for
 development  work  I  do  not  know
 much  about  the  working  of  it  in
 other  parts  of  the  country  but  so  far
 as  Kerala  is  concerned,  it  has  become
 a  veritable  refugee  camp  for  ex-M  Ps,
 ex-Ministers,  ex-M  L  As
 Member.  (Ex-somebodys)  May  be,
 ex-nobodys  In  other  places  perhaps
 it  may  be  doing  some  good  work  but
 in  our  parts  it  is  a  bogus  organisa-
 tion  which  cannot  enhst  the  co-ope-
 ration  of  the  people

 IT  now  come  to  the  particular  pro-
 blems  of  Kerala  Recently  a  seminar
 was  held  by  the  Development  Officers
 in  the  State  and  they  made  certain
 suggestions  for  the  consideration  of
 the  State  Government  and  the  Cent-
 ral  Ministry  They  have  suggested
 that  the  programme  should  be  modi-
 fied  to  suit  the  particular  conditions
 of  the  Kerala  State  Except  perhaps
 the  Malabar  area,  the  need  of  Kerala
 is  not  for  more  schools  and  adult
 literacy  centres  We  want  intensifi-
 cation  of  agriculture  and  more  deve-
 lopment  of  cottage  and  small-scale
 industries  We  are  a  people  who
 have  to  face  a  very  acute  unemploy- ment  problem  and  the  problem  of
 Over-population  I  hope  that  the
 Minister  will  take  all  these  things into  consideration  and  modify  the
 programme  to  suit  the  conditions  of
 Kerala

 I  do  not  want  to  discredit  or  dis-
 courage  or  say  anything  against  the
 officers  who  are  working  earnestly.
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 Some  young  people  working  m  this
 movement  m  our  State  are  known  to
 me,  they  work  with  a  missionary
 zeal  I  am  only  pointing  out  these
 defects  because  this  programme  must
 become  more  useful  and  effective

 Whatever  may  be  the  defects  and
 short  comings  of  this  programme,  it
 is  the  hope  of  the  rural  population
 of  India  Sometime  back,  Mr  Bevan,
 compared  the  community  programme
 to  the  Tay  Mahal  That  38  a  mean-
 ingful  statement  He  said  that  Taj
 Mahal  was  Shah  Jahan’s  community
 project—Shah  Jahan  giving  shape
 and  form  to  his  devotion  and  affec-
 tion  to  his  beloved  wife  Let  us—the
 people  of  India—give  shape  and  form
 to  our  affection  and  devotion  to  our
 great  country  and  let  us  say,  as  Mr
 Bevan  has  said,  that  the  community
 project  is  India’s  new  Ta}  Mahal

 Mr.  Deputy-Speaker:  He  should
 not  say  anything  after  this

 Shri  Kumaran:  Thank  you  for  your
 kindness  in  extending  the  time  I
 once  again  appeal  to  the  Minister  in
 charge  to  pay  particular  attention  to
 the  problem  State  of  Kerala,  problem
 State  not  in  a  political  sense  but  in
 an  economic  sense

 Dr.  K.  B.  Menon  (Badagara)’  We
 have  had  five  years  of  expenence  in
 the  working  of  the  community  pro-
 jects  which  began  in  395]  with  55
 projects  In  order  to  review  the
 achievements  of  the  project  a  com-
 mittee  of  investigation  was  appointed
 and  I  am  glad  to  say  that  it  has  sub-
 mitted  a  good  report  It  has  been
 free,  frank  and  forthnght  in  its  cri-
 ticism  and  evaluation  of  the  achieve-
 ments  of  the  community  projects

 I  wish  to  point  out  that  the  report
 has  raised  certam  question  marks
 and  asked  the  Government  whether
 it  is  keeping  in  mind  the  original
 aims  and  objectives  or  whether  it  38
 not  drifting  away  from  the  night
 ends  That  is  exactly  how  some  of
 us  feel  who  have  been  closely  watch-
 ing  and  studying  the.  work  of  the
 community  projects  in  our  areas  I
 shall  come  back  to  it  very  soon
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 The  evaluation  report  does  not

 make  any  mention  of  the  work  of  the
 community  project  in  Kashmir  State
 I  do  not  know  whether  it  is  just  an
 omission  on  the  part  of  the  commu:t-
 tee  or  whether  it  was  excluded  The
 only  source  of  information  that  one
 could  gather  about  the  working  of
 the  project  in  Kashmir  is  from  stray
 reports  that  have  come  in  the  papers
 In  that  connection,  I  would  lke  to
 refer  to  Shr  Dey’s  remark  praising
 the  work  in  Kashmir  and  congratu-
 lating  Kashmu  for  stealing  a  march
 over  the  other  States  by  making  pan-
 chayats  as  the  basis  of  the  community
 project  work  I  would  like  to  tell  him
 that  Kashmir  is  not  the  only  State
 where  panchayat  is  made  the  basis  of
 such  work,  it  is  done  in  some  States  in
 the  South  in  an  exclusive  way  and  in
 other  States  other  agencies  are  also
 associated  with  the  work  of  the  com-
 munity  project

 It  is  only  right  that  a  popular
 movement  lhke  the  community  pro-
 ject  should  have  as  its  basis  the  pan-
 chayats  But,  I  would  lke  also  to
 say,  immature  as  we  are  in  politics,
 the  panchayats  are  riddied  with  per-
 sonal  and  local  politics  The  com-
 munity  project  work  is  interested  m
 constructive  activities  and  not  in
 deciding  policies  It  would  be  nice  if
 local  politics  is  kept  away  from  the
 work  of  the  community  project  To
 that  extent  it  is  a  handicap  to  have
 the  panchayats  alone  as  the  basis  of
 the  community  project  In  this,  I
 understand,  Kashmir  has  not  been  an
 exception  when  we  consider  m  con-
 nection  with  this  work

 I  feel  that  the  Community  Project
 is  one  of  the  most  important,  if  not
 the  most  important,  work  of  the
 Planning  Commission  I  say  so
 because  one  of  the  primary  objectives
 of  the  project  is  to  renovate  and
 rehabilitate  the  villages

 I  feel  that  the  villages  m  India
 have  played  a  very  significant  role  in
 history  It  38  that  peculiar  institu-
 tion  of  village  that  has  helped  to  pre-
 serve  almost  intact  the  ancient  cul-
 ture  and  civilisation  of  India  from
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 the  ravages  of  frequent  invasion.
 There  is  no  parallel,  I  feel,  for  villa-
 ges  in  India  except  perhaps  the  Mir
 in  Russia,  which  in  the  last  30  to  40
 years  has  undergone  considerable
 changes

 In  Indaa,  however  intensive  and
 widespread  the  industrialisation  may
 be,  I  feel  that  the  villages  are  bound
 to  survive,  and  are  bound  to  mfluen-
 ce  the  trend,  the  course  of  national
 life  in  our  country  To  that  extent,
 the  community  work,  since  it  under-
 takes  a  rehabilitation  and  rennova-
 tion  of  this  institution  of  the  village,
 ig  very  important

 Another  reason  why  I  place  so
 much  stress  and  importance  on  the
 community  work  is  because  it  3s  a
 people’s  movement,  as  the  Evalua-
 tion  Report  also  points  out  As  a
 people’s  movement  I  would  consider
 the  community  project  a  failure  if
 the  community  project  38  not  able,
 during  a  given  period  of  time,  to  wipe
 out  the  inherited  inhibitions  in  the
 villages,  inhibitions  arising  from  the
 ancient  institution  of  castes,  commu-
 nities  and  religion

 We  must  also  remember  that  long
 foreign  tutelage  has  also  moulded  in
 a  way  the  behaviour  of  the  villagers
 They  have  developed  a  certain  psy-
 chology,  a  certain  behaviour,  a  cer-
 tain  habit  attitude,  which  also  needs
 change  It  should  be  the  objective  of
 the  community  project  to  stimulate
 in  the  village  self-help,  to  create
 self-confidence,  and  also  to  inspire  in
 the  villagers  a  certain  responsibilty
 for  inttiative

 If  the  community  projects  38  to  be
 taken  as  a  people’s  movement,  it  can-
 not  be  a  success  unless  there  is  edu-
 cation  Just  like  a_  co-operative,  a
 community  project  before  it  is  intro-
 duced  into  the  villages  needs  some
 education  of  the  people  The  people
 should  be  educated  as  to  its  aims  and
 objectives  This  is  not  done  This  is
 a  mistake  of  omission

 As  a  mistake  of  commission  I
 would  hke  to  point  out  that  the  Gov-
 ernment  are  taking  a  wrong  approach
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 to  the  problem  and  are  forgetting  the
 जागी psychology  of  the  village  when  Gov-  है।

 ernment  officials  are  made  the  cent-
 ral  figures  in  the  community  projects
 I  have  nothing  against  these  officers
 themselves,  but  we  must  remember
 that  because  of  the  foreign  tutelage
 a  villager  looks  to  the  Government
 for  everything  to  be  done,  and  there
 is  also  among  the  villagers  a  sense,
 not  only  of  obedience  but  even  of
 subservience  to  authority  When  these
 officials  become  the  central  figures  in
 the  community  projects,  that  attitude
 of  the  villager  is  encouraged  That
 35  not  wiped  out,  which  is  very  neces-  <
 sary  in  order  to  create  new  attitudes  एक  जुलाहा  हू  भ्ौर  इन  दोनो  को  उठाने  के
 and  new  aptitudes  m  the  village  लिये  उन्हीने  अपने  तमाम  जीवन  में  प्रयत्न

 Since  my  time  is  over,  I  would  किया  ।  उन्होने  रचनात्मक  कार्यों  में  हरि- hke  to  close  my  remarks  with  a
 request  to  the  Government  to  pay  जन  सुधार  और  हिन्दू  मुस्लिम  यूनिदी  के
 more  attention  to  the  psychological  बाद  सबसे  पहले  खादी  पर  ध्यान
 attitudes  m  the  villages,  and  to  see  fear  ग्रौर  साथ  ही  साथ  तमाम  और  ग्राम
 that  a  community  project  is  taken  as
 a  popular  movement  and  that  every-  vert  को

 महत्व
 दिया  ।  उसके  साथ

 किसान  संगठन,  विद्यार्थी  सगठन  झादि  इस thing  is  done  m_  order  to  overhaul
 these  psychological  attitudes  m  the  प्रकार  के  आइटम्स  उसमे  मिलाये  गये

 हमारी  स्वराज्य  प्राप्ति  के  बाद  इस

 उनके  तमाम  प्रोग्राम  में  रचनात्मक
 कार्य  पर  सबसे  पहले  ध्यान  दिया  गया  था  ।

 उन्होने  अपने  नान-कोझ्रापरेशन  प्राग्राम  को
 कलकत्ता  की  स्पेशल  काग्रेस  में  पेश  करते

 हुये  कहा  था  कि  मेरा  सबसे  पहला  प्रोग्राम

 होगा  अनटचेबिलिटी  को  हटाना  और  हरि-
 जनो  का  सुधार  ।  उनका  कहना  था  कि
 इसके  बगैर  हमारा  देश  सुधर  नही  सकता  |
 जब  अ्रहमदाबाद  में  उनकी  ट्रायल  हुई  तो
 उनसे  पूछा  गया  कि  भ्रापका  वेद्षा  क्‍या  है
 तो  उन्होंने  कहा  था  कि  में  एक  किसान  और

 village  with  a  view  to  create  a  new
 hfe  m  the  village

 st  qo  Go  भायर  (वाह्य  दिल्‍ली  )
 उपाध्यक्ष  महोदय,  कम्युनिटी  डेबेलपमेट  मिनि-

 स्ट्री  के  बारे  मे  फाफी  बाते  कड़ी  जा  चुकी  है
 लेकिन  उसकी  प्रेक्टिकल  चीजों  में  क्हा-क्हा
 कमिया  है  भौर  उसमें  क्या-क्या  सुधार  हम
 कर  सकते  है  उसके  बारे  में  कुछ  खास  रोशनी

 नही  डाली  गयी  है

 wad  कोई  दाक  नहीं  है  कि  इस  काम
 में  ज्यादा  ग्राफेशियलडम  होने  की  वजह
 से  आम  जनता  का  सहयोग  कम  मिला  है  1

 हमारी  तमाम  मिनिस्ट्रियों  मे  यही  एक
 मिनिस्ट्री  है  जो  कि  पब्लिक  कोग्मापरेशन
 को  हासिल  कर  सकती  है  भौर  जो  हमारे
 देश  के  लाखो  करोडो  इन्सानों  को  सगठित
 करके  डेवेलपमेट  का  एक  बहुत  बड़ा  मूवमेंट
 चलवा  सकती  है  ।  इसी  उद्ृश्य  से  इस

 मिनिस्ट्री  की  स्थापना  को  गयी  भी
 जब  मै  डेवेलपमेट  मिनिस्ट्री  पर  सोचता  हू
 तो  मुझे  राष्ट्रपिता  महात्मा  गाधी  जी  की  याद

 विभाग  का  कायम  होना  कुदरती  तौर  पर
 लाजिमी  था  ।  इसमें  यही  चोज़  रखी
 गयी  है  कि  कम्युनिटी  डेवेलपमंट  किस  तरह
 से  हीना  चाहिये  ।  लेकिन  भ्रफमोस  की
 बात  यह  है  कि  कम्युनिटी  डेवेलपमेट  जो  कि

 हिन्दुस्तान  के  राष्ट्रीय  आन्दोलन  के  बीच
 में  मौजूद  या,  उसे  हमने  कम्युनिटी  डेवलपमेंट
 के  नाम  से  शुरू  किया  और  उसके  लिये  वह
 शब्द  इस्तेमाल  किया  ।  प्रमरीका  से  हमने
 इस  दाब्द  को  इम्पोर्ट  किया  ।  उसमें  हमको
 कोई  ऐतराज  नही  है,  लेकिन  साथ  ही  साथ
 जो  काम  करने  का  त  का  रखा  गया  वह
 भी  प्रमरीकियों  के  दिमाग  की  ही  चीज़
 थी

 फर्स्ट  फाइव  भर  प्लान  के  बारे  में

 हमारी  शिकायत  यह  थी  कि  यह  ब्यूरोक्रेटिफ
 भक्षीनरी  का  बनाया  हुआ  एक  प्रोग्राम  था  ।

 लेकिन  वह  दूसरा  हो  भी  नहीं  सकता  था

 क्योंकि  स्वराज्य  मिलने  के  बाद  हमें  इतनी
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 [st  To  Fo  नायर]

 फुरसत  नहीं  थी  कि  हम  तमाम  नानभाफि-
 छ्ियल  फोर्सेज  को  इकट्ठा  करके  एक  फर्स्ट

 फाइव  झर  प्लान  को  जल्दी  से  तैयार  करते  ,
 यह  नामुमकिन  था  ।  इसलिये  वह  प्रोग्राम
 झ्राफिशियल  तरीके  पर  बनाया  गया  1  इसको
 नेशनल  प्लानिंग  कहा  गया  लेकिन  ऐसा
 कहना  बिल्कुल  गलत  था  7  लेकिन  हमारी
 उम्मोद  यह  थी  कि  दूसरों  पंचवर्षीय  योजना

 देहात  से  शुरू  होग।,  फ्राम  बिनो  ।  इसमें
 भी  सबसे  ज्यादा  पो  शियल  अगर  हो  सकत।

 है  तो  यही  बेलपमेट  मिनिस्ट्री  हो  सकती  है  ।

 लेकिन  हमें  अफसोस  के  साथ  कहना  पड़ता  है
 कि  प्रेक्टिकला  हम  इसमें  कोई  प्रच्छा  क्वाम

 नही  कर  पाय  है।
 33  hrs.

 दिल्‍ली  की  मिसाल  लं,जिये।  कम्युनिटी
 इंबेलपमेट  प्रोजेक्ट  का  काम  सबसे  पहले
 हमारे  प्रधान  म  )  जो  ने  दिल्‍ली  के  झग्रलीपुर
 गाव  में  शुरू  कया  था।  उस  वक्‍त  लोगो
 में  बडी  उमगे  थी  और  मेँ  आपको  क्‍या  बहू
 ६  मह।न  के  अन्दर  हमने  देहातो  में  बहुत  काम

 करवा  दिया  1  ढाई  लाख  रुपया
 लोगों  न  अपनो  तष्फ  से  सबस्क्रिपदास
 के  तौर  पर  सकल  तथा  कम्युनिट)।  हाल्स
 ब्वोलन'  के  लिये  देने  वा  प्राम्जि  किया
 लेकिन  अफसोस  के  साथ  मुझ  यह  कहना
 पड़ता  है  कि  हम  उस  रुपये  को  युटिलाइज
 नही  कर  सके  है  क्यो  हमारे  विलेज  लेबल
 बकम  को  इस  तरह  को  ट्रेनिंग  दो  गई  है
 जो  कि  हमारे  वातावरण  के  बिल्कुल  भी

 अ्रनुकल  नही  है  बल्कि  उसके  बिल्कुल  विपरीत

 है  में  भ्रापको  बतलाना  चाहता  हू  कि

 जिस  तरह  से  भारत  सेवक  समाज  करता  है,
 उसी  तरह  से  हमने  नान-आाफिशल  तौर  पर

 लाला  ब्रिज  किशन  के  नेतृत्व  में  जो  देश  के

 माने  हुये.  रचनात्मक  कार्यकर्ता  है,  ट्रेनिंग
 देने  का  ग्रायोजन  किया  ।  इसका  नतोजा

 यह  हुआ  कि  उन  लोगो  ने  समझ  लिये  केवल

 ढाई  महोने  के  भ्रन्दर  ही  कि  यह  जो  भागोजन

 है  यह  हमारा  है  शौर  हमें  गाव  गांव  में  जा
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 करके  पने  झापको  मिटा  देना  है  ।  उस
 नौजवानों  को  गांधी  जी  के  बताये  हुये  रास्ते
 पर  ट्रेनिय  दी  जा  रही  थी  |  लेकिन  मुझे
 अफसोस  के  साथ  कहना  पड़ता  है  कि  उनको

 नं/लोखेडी  भेज  दिया  गया  भौर  वहां  से
 जब  बे  लोग  ड्रेनिग  प्राप्त  करके  भाये  तो  उनकी
 शाखें  ही  बदल  गई  ।  उनके  श्न्दर  लो  तें
 के  साथ  निकट  सम्पर्क  कायम  रखने  की  जो

 हमने  लगन  पैदा  की  थी  इस  दो  मह,ने  की

 ट्रेनिंग  के  दौरान  में  भौर  लोगो  को  करीब
 लाना  शुरू  किया  था  उसके  फलस्वरूप  ढाई
 लाख  पया  देने  का  गाव  वालों  ने  वादा

 किया  -  ट्रेनिंग  का  एक  हिस्सा  हमने  लोगों

 के  साथ  सपक  स्थापित  करना  भी  रखा  था  ।

 उस  वक्‍त  ये  लोग  गांबों  में  जाते  थे,  लोगों  के

 साथ  मिलते  थे,  कम्युनिटी  डिवेलेपमेंट  से

 जो  बड़ा  इनबलाब  प्रानें  वाला  था,  उसका

 नकदा  देहाती  जनता  के  सामने  पेश  करते

 थे  जिस  का  नतीजा  यह  होता  था  कि  लोग

 उत्साह  के  साथ  आगे  शाले  थे  शौर  काम  करने

 को  तैयार  हो  जाते  थे  ।  लेकिन  बाद  में

 यही  लोग  जाये  तो  लोगो  के  दिलो  में  निराशा

 की  लहर  दौड  गई  क्योकि  जो  उम्मीद  वें  इनसे
 लगाये  बैठे  थे  वह  पूरी  नहीं  हुई  -  इन  लोगो

 को  एक  काम  तो  जरूर  मिला  और  वह  था

 कागजात  भरने  का  |  उनको  सुबह  से  काम

 तक  इस  बात  की  फिक्र  रहती  थी  कि  कागजो

 को  किस  तरह  से  पुर  किया  जाये  ।  ऊपर

 से  धार  आते  थे  कि  उनको  कांगज़ात  को

 भर  कर  भेजना  है  और  वे  इसी  काम  में  प्रपना

 वक्‍त  जाया  कर  देते  थे  ।  इनमें  वे  क्‍या

 लिखां  करते  थे  ?  वें  यह  लिखा  करते  थे

 कि  इतना  बीज  वितरित  किया  गया,  इतनी
 खाद  लोगो  ने  खरीदी,  इतनी  सड़क  बनी

 इत्यादि  ।  यह  जो  खाद  है  या  दूसरी  चीजें

 हैं  ये  लोग  लुद  ही  खरीदते  हैं  धौर  जो  काम

 करते  हैं,  खुद  ही  करते  हे  लेकिन  विलेज

 लेबेल  वर्कर  उनकी  फिगसे  को  इकट्ठा  करता

 रहता  है  भौर  ऊपर  भेजता  रहता  है।  सकल
 भी  लोगों  की  तरफ  से  बनाये  जाते  हैं,  सड़कें
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 ay  लोगों  की  तरफ  से  बनाई  जाती  हैं  भौर

 इनमें उस  विलेज  लेवेल  वर्कर  का  कोई  हाथ
 नहीं  होता  है  सिवाय  इसके  कि  बहू  काराज

 में  इन  सब  चीज़ों  को  भर  देता  है।  इस

 सब  का  जो  नतीजा  है  वह  हमारे  सामने  है  ।

 यह  जो  रिपोर्ट  पेशा  की  गई  हैं  यह  बहुत  द अ

 सुम्दर  ढंग  से  पेश  को  गई  है  |  कागजात
 से  तो  ऐसा  पता  चलता  है  कि  यह  जितना  भी
 कार्य  हुआ  है  यह  सारे  का  सारा  गवर्नमेंट
 मैशीनरी  द्वारा  कराया  गया  है  लेकिन  भ्रसलियत

 यह  है  कि  जो  गांव  वालों  ने  खुद  भी  किया  है,

 उसका  भी  ज़िक्र  इसमें  कर  दिया  गया  है  ।
 ब्योरोक्रेटिक  सिस्टम  में  कायज़ात  तो  बडी

 अच्छी  तरह  से  रखे  जाते  हें  और  उनको  बड़े

 सुन्दर  ढंग  से  पेश  किया  जाता  है  भौर  यह
 दिखाने  का  प्रयत्न  किया  जाता  है  कि  बहुत
 तरक्की  हुई  है  लेकिन  होती  सब  काग्रजों  पर

 ही  है।  मुझे  प्रफलोस  के  साथ  कहना  पड़ता
 हूँ  कि  जो  कुछ  काम  भी  लोगों  ने  किया  है
 यह  इसके  बावजूद  किया  है  कि  विलेज  लेवल
 बक्स  की  ओर  से  रुकावटें  डाली  गई  हैं।
 इसका  एक  मात्र  कारण  यह  है  कि  उनको  ठीक

 ट्रेनिग  नही  दी  गई  ।  भ्रगर  इनको  भच्छी

 तरह  से  ट्रेनिंग  दी  गई  होती  तो  में,  विव्वास-

 बूबंक  कह  सकता  हूं  कि  झब  जितना  काम

 हुआ  है  उससे  कई  गुना  ज्यादा  हो  गया

 होता  1

 आप  देखिये  गांवों  में  प्राजकल  बाढ़ें  ा

 रही  हें।  इसकी  डिबेलेपमेंट  कमिएनर  को

 कोई  रिपोर्ट  नहीं  है  -  विलेज  वर्कर्स  से
 अगर  आप  पूछें  तो उसको  इसका  कुछ  भी  पता

 नही है।  उसको  तो  जो  कुछ  पता  दिया  जाता
 है  वही  वह  करता  है।  इनका काम  होना
 श्याहिये  इनिशियेटिव  लेना,  लोगो  का  सहन
 योग  प्राप्त  करता,  लोगों  में  उत्साह  भरना,
 लेकिन  उसको  इन  कामों  के  बारे  में  कुछ

 ;  पता  ही  नहीं  होता  है  ऐसी  सूरत में  किस
 तरह  से  काम  चल  सकता  है  ।

 झाज  हमारे  सामने  तीन  चार  समस्‍यायें

 हैं।  एक  तो  फ्लड की  है।  हमारे  यहां
 याटर  लाग्ड  एरियाज  हैं  1  नागलोई
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 एरिया  में,  नजफगढ़  एरिया  में,  नरेला  के
 एरिया  में  कई  हज़ार  बीघा  जमीन  पानी  के
 नीचे  चर्ल-  जाती  है  और  दोनों  फसलें  खराब

 हो  जाती  हैं  ।  लेकिन  झगर  डिबेलपमेंट
 कमिश्नर  से  पूछा  जाये  तो  उनके  पास
 ने  कोई  रिपोर्ट  दोती  है  श्रौर  म  ही  कोई
 प्राग्गरम  ।  ब.रुयों  नई  सड़फे  बनो  हे  और
 नया  कंसोलीडेशन  हुआ  है  ।  इसमें  हुद-
 बंदियां  काफी  बदवा  हैं  7  इसके  नतजे
 के  तौर  पर  जो  नैचुरल  ड्रेनेज  का  सिस्टम  है
 यह  ब्लाक  हो  चुका  है।  पानो  ठीक  तरह  से

 नहीं  गुजर  रहा  है।  इन  सब  के  बारे  में
 विलेज  लेवेल  वकंर  को  कोई  खबर  नहीं  है
 हम  लोगों  को  कोशिश  करनी  पड़ती  है  शर
 तब  जा  कर  काम  होता  है।  लेकिन  इसके
 साथ  ही  जब  तक  कोई  काम  हकूपत  की
 मशीनरी  की  मार्फत  नहीं  होता  है  तब  तक

 यह  पूरा  नही  होता  है।  ऐसी  सूरत  में  जो

 कम्मुनिटी  डिवेलेपमेंट  का  महकमा  हैँ  वह
 हमारे  रास्ते  में  दकावट  सिद्ध  होता  है  क्योंकि
 जब  तक  कोई  हुक्म  उनकी  मारफत  नहीं  श्राता

 है,  हम  भी  काम  नहीं  कर  पाते  हैं,  जिसका
 नतीजा  यह  होता  है  कि  हमें  तथा  लोगों  को

 बड़ी  तकलीफ  का  सामना  करना  पढ़ता  हैं  1

 में  समझता  हूं  दिल्ली  के  बारे  में  मंत्री  महोदय
 को  जास  तौर  से  सोचना  चाहिये  भौर  यदि

 यहां  पर  काम  भली  भांति  हुभा  तो  दिल्‍ली
 बाकी  हिन्दुस्तान  के  लिये  एक  माडल  बन
 सकी  है।  में  मिनिस्टर  साहब  को  बत-
 खाता  चाहता  हूं  कि  शायद  तीन  महीने  पहने
 जब  हेल  स्टा्म  हुमा  था,  उस  वक्‍त  हमारे
 प्रधान  मंत्री  खुद  गावो  में  गये  थे  ।  प्रधान
 संत्री  को  उस  वक्‍त  बताया  गया  था  कि  लोग
 काम  करना  नहीं  चाहत  हें  लेकिन  जब

 उन्होंने  खुद  जा  करके  गाव  वालों  से  पूछा
 तो  लोगों  ने  उनसे  कहा  कि  हम  सब  काम
 करने  को  तैयार  हैं  लकिन  हमसे  काम  सेने
 वाला  कोई  नहीं  है।  इसके  बाद  हमारे
 मिनिस्टर  साहब,  कम्युनिटी  डिवेलेपमेंट

 मिनिस्टर  साहब  भी  गये  झौर  मेरी  भी  उनसे

 मुलाकात  हुई।  मेने  उससे  कहा  कि  झापको



 5743  Demands  for  Grants

 [sit  Go  Fo  नायर]

 नान-भाफिशल्स  के  साथ  सहयोग  करना

 बाहिये  झौर  उनकी  मदद  लेनी  चाहिये  |
 समय  कम  है,  इसलिये  में  इसमें  झोर  झ्धिक
 विस्तार  से  नहीं  जाना  चाहता  t  लेकिन
 में  इतना  भ्रवश्य  कहना  चाहता  हूं  कि  वह  दिल्‍ली
 को  बाकी  देश  के  लिये  एक  माडल  बनायें
 शौर  इस  तरह  से  काम  करके  सफलता
 प्रप्त  करे,  जम  से  कि  यह  ब'को  दंद  के

 लिए  एफ  मिसाल  बन  जाए  |

 श्न्त  में  मैं  भारत  सेवक  समाज के  बारे  में
 थोडा  सा  कहना  चाहता  हू  ।  चूकि  मेरे  एक
 च्णत्िस्र,  नर्ड, रे,  च््स्प््ण,  5  सस  हे,
 इस  वास्ते  मैं  भी  अपना  फर्ज  समझता  हू  कि
 मै  इसके  बारे  में  कुछ  वहू  I  भारत  सेवक
 समाज  एफ  ऐसी  मस्था  है  जिसके  अन्दर  सारी
 पोलिटेकल  पार्टीज  में  काम  करने  वाले  लोग,
 नात-आाफिशल्स,  काग्रेसजन,  गैरकाग्रेसजन
 सभी  शामिल  हो  सकत  2  और  कार्य  कर  सकते

 है  ।  किसी  पर  भी  किसी  किस्म  की  फेक  नहीं

 है।  इस  बारे  में  ल्ली  एक  मिसाल  कायम  कर

 चुकी  है।  इसमें  जो  लोग  है  वे  [दल  लगा  कर
 काम  कर  रहे  हूँ  |  जब  मे  यह  कहता  हु  तो

 यह  बहे  बगैर  नहा  रह  सकता  कि  इसमें  कोई
 आतिशयाक्ति  नहीं  है  ।  भारत  सेवक  समाज
 किसी  की  जायदाद  नहीं  है  ।  हर  भारतीय  का
 कर्तव्य  है  कि  इसमें  झाकर  काम  करे  ।
 भरत  सेवक  समाज  के  नाम  से  हम  लोगों  को

 बहुत  आसानी  से  अपील  कर  सकते  है  ।  में
 काग्रेसी  भी  हु  लेकिन  कांग्रेस  के  नाम  से  मेरी
 झपील  इतनी  इफंक्टिव  नहीं  होती  है  जितनी
 कि  भारत  सेवक  समाज  के  नाम  से  हातो  है  ।

 इस  समस्या  को  प्रोत्साहन  देना  हर  किसी  का
 कत्तेव्य  होना  चाहिए  ।

 श्री  भक्त  बहन :  उपाध्यक्ष  महोदय,
 सब  से  पहले  तो  मैं  बिजिनेस  एडवाइजरी
 कमेटी  को  धन्यवाद  देता  हू  कि  उसने  इस
 विभाग  के  लिए  कुछ  समय  निश्चित  किया  t

 पिछली  लोक  सभा  थे  जमाने  से  अब  तक

 केवल  दो  वार  इस  विषय  पर  वाद-विवाद
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 हुभा है;  एक  बार  मेरे  माननीय  मित्र  श्री

 पघुवीर  सहाय  का  जो  गर-सरका री  सकल्प  था,
 उस  पर  विवार  करते  हुए  इस  सदन  में  विवार

 हम  था,  और  उसके  बाद  श्राज  ही  इस
 महत्वधूर्ग  विषय  पर  विचार-विभर्ध  किया
 जा  रहा  है  t

 मुझ  से  पहले  कई  मित्रो  ने  जो  तसवीर

 सामुदायिक  विकास  कन्द्रो  ी  खीची  हैँ  वह
 बहुत  निराशापूर्ण  यी  लेकिन  मरी  अपनी
 सम्मति  में  स्थिति  इतनी  निराश्ाजनक  नहीं  है
 जितनी  कि  उसको  खीचने  का  प्रयत्न  किया
 गया  है  t  में  इस  बात  का  स्वीकार  करता  हू
 कि  शुरू-शुरू  में  इस  कार्यक्रम  के  प्रति  जनता
 भें  जितना  उत्साह  था,  उतना  ब  नही  रहा  है,
 तथा  जितने  उत्साह  की  श्राथा  की  गई  थो
 उतना  उत्साह  जनता  द्वारा  प्रदर्शित  नहीं
 किया  गया  है  t  उसके  बई  कारण  हैं।  परन्तु
 हमारा  कत्तंव्य  है  कि  हम  उन  बारणो  में  गहराई
 से  जाने  का  प्रयत्न  करे,  तावि  उनको  दूर  करके
 इस  कार्यक्रम  को  सफल  बनाया  जा  सके  !

 इससे  पहले  कि  मैं  इस  मत्रालय  में  कुछ
 प्रपने  विचार  रखू,  मुसे  यह  जानकर  बड़ा
 आइचपे  हुआ  कि  इस  मजालय  को  स्गद्य  तथा

 कृषि  मजालय  के  साथ  सम्बद्ध  किया  गया  है  t

 यह  विभाग  तम  व्यापक  महत्व  का  विभाग  है
 कि  से  किसी  एक  मजालय  के  साथ  जोड़
 देना,  इसका  किसी  मंत्रालय  के  साय  गठबन्धन
 कर  देना,  मे  समझता  हूं,  इसके  साथ  पूरा
 न्याय  करना  नहीं  है।  इससे  भ्रच्छा  तो  यह  भा
 कि  दमे  योजना  मंत्रालय  यानी  प्लानिंग
 डिपार्टमेंट  के  साथ  सम्बद्ध  कर  दिया  जाता,
 जैसा  कि  उत्तर  प्रदेश  में  या  दूसरे  राज्यों  में  है,
 ताकि  जितने  श्र  विभाग  है  थे  सब  उसके
 झ्रादेशों  वा  पालन  कर  सकते  |  इस  बात  को

 मैं  मानता  ह्  कि  खाद्य-उत्पादन  बढ़,ने  की
 झाज  बहुत  आवश्यकता  है  और  यह  कापे

 सामुदायिक  विकास  के  कार्यक्रम  से  जुड़ा  हुभा
 भी  है।  परन्तु  मे  विनम्र  वेदन  करना  चाहता

 हूं  कि  इस  पर  फिर  से  विज्ञार  कर  लिया  आए
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 झौर  इस  विभाग  को  योजना-मंत्रालय  के  साथ
 सम्बद्ध  कर  दिया  जापे |...

 टिप्रीय  पंचवर्षीय  योजना  के  कार्य कल
 में  इस  कार्य  के  लिए  दो  सी  करोड़  रुपये
 निश्चित  किये  गये  है  ।  ,  सका  परिणाम  यह
 हुआ  है  कि  जहा  सघन  क्षेत्रों  में पहछे  १४
 लाल  रुपये  खर्च  करने  का  अनुमान  किया
 गया  था,  वहा  शव  केवल  १२  लव  रुपये  ही
 खे  किये  जायेगे;  तथा  राष्ट्रीय  प्रसार  सेवा
 क्षेत्रों  मे ंजहा  पहले  साढ़ें  सात  लाख  रुपये  खर्च
 करने  थे  वहा  श्रब  केवल  चार  लाल  ही  खर्च
 होगे  ।  पहले  जो  रकम  निश्चित  की  गई  थी
 इन  सेवा-केन्द्रो  क ेलिए  उससे  भी  जनना  की
 आकाक्षय  तथा  प्राशाये  पूरी  नही  हुई  थी;
 जन  में  उत्तेजना  तथा  उत्साह  हम  पैदा  तो  कर
 पाये  थे,  लेकिन  रुपयो  की  कर्मी  को  वजह  से  तथा
 उनके  पूरी  तरह  सदुपयोग  न  होने  को  वजह  से
 जनता  को  निराश  होना  पड़ा  था  |  और
 श्रगर  अब  यह  रकम  कम  की  जाती  है  तो  उससे
 जनता  में  एक  निराशा  की  भावना  फैलेगी  ।
 मै  गवर्नमेट  से  यह  भ्रनुरोध  करना  चाहता  हूं
 चूकि  झाजकल  गअ्रखबारो  में  इसकी  बड़ी  चर्चा
 है  कि  द्वितीय  पत्रवर्षीय  योजना  पर  फिर  से
 दुबारा  नजर  डाली  जा  रही  है  शौर  प्राथमिक-
 ताश्रो  की  (बची  तैबार  की  जा  रही  है,  तो  यह
 जो  सामुदाथिक  विकास-योजना  के  वास्ते
 २००  करांड  रुपया  रखा  गया  है  यह  काफ़ी
 नही  है  श्रौर  उसक  लिए  भ्रौर  भ्रविक  धनराशि
 मिलनी  चाहिए  ।  हमारे  मत्री  महोदय  बड़े
 उत्साह  और  याग्यता  के  साथ  इस  मंत्रालय
 का  सचालन  कर  रहे  है  ओर  मुझे  पूरा  विश्वास
 है  कि  वे  पूरी  शक्ति  आर  सामर्थ  के  साथ  अपने
 मंत्रालय  की  वकालत  करेगे  और  उसमें  सफल
 होगे  t

 चूकि  समय  बहुत  कम  है,  इसलिए  मेँ
 एक-दो  बातो  की  ओर  ही  सदन  और  गवर्नमेंट
 का  घ्याने  आकर्षित  करना  चाहता  हू  ।  इस
 रिपोर्ट  में  हमें  बतलाया  गया  है  कि  जब  से
 यह  कार्ंक्रम  प्रारम्भ  हुआ  है  तब  से  छेकर
 दिसम्बर  १६५६  तक  सारे  देश  में  ६०  करोड़
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 झौर  शायद  ४  लाख  रुपये  सरकारी  तौर  पर
 खर्द  हुए  और  जनता  ने  अ्रपने  श्रमदान  द्वारा
 ३६  करोड  ३१  लाख  रुपया  व्यय  किया  श्र्यात्‌
 जितना  गवर्नबेंट  ते  खर्वा  किया  उसके

 मुकाबले  में  करीब  ६०  प्रतिशत  जनता  ने
 अपनी  ओर  से  उसमें  लगाया  है  पह  कोई
 साथारण  चीज  नहीं  है  1  जनता  से  झाशा  की
 जाती  थी  कि  वह  आबा  अपनी  झोर  से  लगायेगी
 या  कही-कही  पर  एक-तिहाई  श्रमदान
 करेगी,  लेकिन  उन्होंने  इस  बात  को  सिद्ध  कर
 दिया  कि  श्रगर  इस  काये  का  संचालन  ठीक
 तरीके  से  किया  जाय  तो  जनता  गवर्नमेट  को

 इस  पुकार  को  सुन  सकती  है

 लेकिन  मुझे  दुख  के  साथ  कहना  पड़ता

 है  कि  कही-कही  पर  बड़े  बई  श्रमदान  के  कार्य

 हुए,  ब्रप्रेजी  की  कहावत  है  “लब्ज  लेबर

 लौस्ट" ,  जनता  ने  बड़े  उत्साह  से  काम  लिया
 और  में  ने  स्वयं  अपने  आखो  से  देखा  है  और

 एक  भुक्तभोगी  के  नाते  मेरी  जानकारी  में

 है  कि  किस  तरह  से  जनता  का  श्रम  बेकार
 जाता  है  ।  भ्राप  सब  मेरे  पव॑तीय  जिले  की
 कठोर  चट्टानों  से  परिचित  होगे;  उन  स्थानों

 पर,  जहा  तीन  फुट  का  रास्ता  चलने  लायक
 बनाना  भी  काफी  कठिन  होता  है  वहा  पर

 हजारो  नर-नारियों  ने  अपना  खून-पसीना
 एक  करके  लगभग  ५०  मील  लम्बी  मोटर-

 सड़क  बना  दी;  लेकिन  उस  सड़क  के  मेनटेनेन्स

 (रख-रखाव  )  के  लिए  हमने  प्रान्तीय  सरकार
 से  बहुत  कहा  लेकिन  वह  भार  प्रान्तीय  सरकार
 ने  शमों  तक  नहीं  लिया  ।  बरसात  के  दिनो  में
 वे  सड़क  टूट  जातो  है,  जाड़ो  में  उनकी  मरम्मत
 की  जाती  है,  और  बड़ी  कठिनाई  से  उन  पर
 ५-६  महं।ने  हो  ट्रैफिफ  चल  सकती  है  ।  अब

 हमें  यह  नहीं  भूल  जाना  चाहिए  कि  श्रमदान
 का  जो  काम  भी  कराया  जा  रहा  है  वह  जनता
 में  एक  ऐसा  अभूतपूर्व  उत्साह  पैदा  करके
 कराया  जा  रहा  है  भोर  ऐसा  खून-पसीना
 एक  करके  कराया  जा  रहा  है,  जिसका  कि

 इतिहास  ने  साक्षी  नही  मिलता,  भौर  इसलिए

 यह  बहुत  आवश्यक  हो  जाता  है  कि  सरकार
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 इस  चीज  को  देखे  कि  जनता  का  श्रम  बेकार
 ने  जाये  शौर  उनके  द्वारा  किये  हुए  काम
 बर्बाद  न  होने  पाये  ।  जनता  द्वारा  सड़कों,
 नहरों,  पुलियों  भौर  विद्यालयों  के  निर्माण
 कार्प  व्यर्थ  नहीं  जाने  चाहिये  भौर  उनको
 राज्य  सरकारों  या  वहां  को  पंचायतों  झबवा
 लोकल  बोर्ड स  या  <स्ट्रिक्ट  बोर्ड  स  की  तरह
 की  संस्थाशो  को  अपने  हाथ  में  ले  लेना  चाहिए।

 एक  बात  मै बौर  कहना  चाहता  हूं,
 जिसकी  कि  झोर  हमारे  बहुत  से  मित्रो  ने
 ध्यान  भ्राकवित  किया,  श्रौर  वह  यह  है  कि
 इस  विभाग  से  हम  यह  भाशा  करते  है  कि  इस
 विभाग  के  कमैचारी  भ्रन्य  विभागों  के  लिए
 एक  झाददें  बने  ।  उनके  झन्दर  में  एक  सेवा
 की  भावना  देखना  चाहता  हु  ।  वे  सेवा  की
 मशाल  लेकर  गांवों  मे  काम  करने  जाये,
 झौर  ऐसा  होने  से  मैं  समझता  हू  कि  न्य
 विभागों,  उदाहरणार्थ  रेवेन्यु  और  पुलिस
 विभाग,  जिनके  कि  प्रति  जनता  के  दिल  में
 पहले  के  आतक  है,  उसका  निराकरण  हो
 सकेगा  ।  लेकिन  मुझे  बड़ी  विनम्रता  के  साथ
 निबेदन  करना  पड़ता  है  कि  कही-कही  पर
 इस  विभाग  के  खिलाफ  भी  भ्रष्टाचार  को

 कहानिया  सुनने  में  आ  रही  है  में  इस  विभाग
 का  समर्थक  भौर  सहयोगी  होने  के  नाते  मत्री

 महोदय  से  कहना  चाहता  हू  कि  कही-कह्दी  पर

 सुना  गया  है  कि  पुरानी  नहरो  को  मरम्मत
 करा  ली  गई  और  उनको  नई  बनने  वाली

 नहरो  की  सूची  में  जोड़  दिया  गया,  इस  बात
 की  छानबीन  होनी  चाहिए  in  सुनने  में  भाया  है
 कि  इस  तरह  की  भी  गड़बढ  होती  है  कि  मान
 लीजिये  दो  हजार  रुपये  गवर्नमेंट  ने  किसी

 काम  के  वास्तें  मजदूर  किये  भोर  कम  से  कम

 एक  हजार  रुपये  जनता  ने  देने  है,  तो  एक

 हजार  रुपये  जो  गवर्नमेट  से  मिल  रहे  है  उसी

 रुपये  में  दो  हजार  रुपये  का  काम  दिखा  दिया

 जाता  है  !  यह  ठीक  है  कि  जनता  के  श्रमदान

 की  जरूरत  है,  लेकिन  बुनियादी  बात  यह

 है.  कि  जब  तक  हम  इसके  लिए  योग्य,

 इमानदार  भोर  उत्साद्दी  कमंचारियो  की  भर्ती
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 नही  करते,  जिनके  कि  दिल  में  सेवा  की  भावना

 मौजूद  है  भौर  जिन्होने  कि  जनता-जनार्दन  की
 सेवा  का  बरल  लिया  हुभा  है,  तब  तक  हम
 इसमें  सफल  नहीं  हो  सकते  है  ।

 झब  भाज  हम  ऐसे  कच्चे  ग्रेजुएट  रंगरूटो
 को  जो०  डी०  भोज०  बनाते  हैं,  जिनको  कि
 गावों  के  बारे  में  कुछ  जानकारी  नहीं  है  धौर
 जिनको  कि  हर  समय  प्रपने  देट  की  क्रीज'  की
 फ़िकर  रहती  है  वे  गावों  में  किसानो  के  बीच
 क्या  काम  कर  सकते  हैं  ?  में  चाहता  हू  कि
 इस  कार्य  मे  ऐसे  लोगो  की  लिया  जाय,  जिन्होने
 कि  सार्वजनिक  जीवन  में  पहले  कार्म  किया  है
 तथा  अनुभव  प्राप्त  है।  शब  मान  लीजिये  कि
 शिक्षा  की  योग्यता  या  न्य  प्रतिबधो  की  वजह
 से  अगर  ऐसे  लोग  नही  मिलते  है  तो  भाष

 ऐसे  लोगो  को  ले  जिन्होंने  कि  खादी  व  ग्रामो-
 द्योग  में  काम  किया  है  श्लोर  जिन्होंने  कि
 अपना  सारा  जीवन  गावो  में  खपा  दिया  है  ।
 यदि  ऐसे  लोग  भी  आपको  नहीं  मिलते  तब

 एक  तोसरी  श्रेणी  से  लोग  है,  यह  वे  लोग  है
 जिन्होंने  कि  पंचायतों  में  काम  किया  है,
 पचायत  निरीक्षको  के  रूप  मं  ही  सही  या

 जिन्होंने  कि  सहकारी  विभाग  में  काम  किया  है,
 &  गावो  को  भली  प्रकार  जानत  है  भौर  वहा  के
 जीवन  के  भ्रभ्पस्त  है,  ऐसे  लोगो  को  भाप इस
 काम  के  वास्त  चुने  ।  छेकिन  आपने  इस  काम  पर

 ऐसे  बी०  Fo  ओज०  को  लगाया  है  जिनको

 कि  गावी  का  कुछ  भी  पअनुमव  प्राप्त  नही  है
 झौर  जिनको  कि  यह  भी  पता  नही  होता  कि

 गेहू  का  बड़  कितना  बड़ा  होता  है  भ्ौर  जो  कि

 गेहू  के  पौष  को  भी  नहीं  पहचानते;  बे  सारा

 डीवन  शहरो  मे  बिताते  है,  उनसे  शाप  कंसे

 झाशा  कर  सकते  है  कि  गावो  में  जाकर  गिट्टी
 और  कीचड़  में  वे  रचनात्मक  काम  कर  सके  ?

 ब  चूकि  समय  खत्म  हुभा  जा  रहा  है,
 इसलिए  शौर  अधिक  न  कहू  कर  केवल  एक

 ही  बात  कहना  चाहता  हू  शर  बह  यह  कि  इस

 अत्रालय  ते  अन्य  मत्रालदों  की  अपेक्षा

 सब  से  अधिक  साहित्य  का  प्रकाशन  किया  &



 5749  Demands  for  Grants  29  JULY  3957

 घ७  प्रकादनों  की  सूची  इस  रिपोर्ट  के  झम्त  में

 मत्यी  की  गई  है,  जिनमें  से  बहुतों  को  स्वय
 “इझौबसोलीट”  लिख  दिया  गया  है  ्य
 छतका  महत्व  समाप्त  हो  चुका  है।  मे  ने  भ्क्सर

 इस  साहित्य  को  पढ़नें  की कोशिश  की,  लेकिन

 कुछ  ऐसा  मालूम  होता  है  कि  शायद  वही

 लेखक  है  भोर  वही  उसको  छापने  वाले  है  भौर

 ऐसा  मालूम  होता  है  मानो  नई  बोतलो  में
 शायद  पुरानी  दाराब  भरी  हो  नये  लेबलो  के
 साथ  ।  उसमें  बार-बार  “पीटीश्षन  हो  रहा  है
 और  साहित्य-्रकाशन  भी  बहुत  भ्च्छा  नहीं

 है  wa  झप्रेजी  की  जो  कुरुक्षेत्र”  पत्रिका
 निकलती  है  उसकी  कुल  २०,२३३  प्रतिया

 खुपती  है,  केवल  १६११  प्रतिया  उसकी
 बिकती  हैं  शौर  १५,३२२  प्रतिया  नि  शुल्क
 वितरित  होती  है  ।  इसी  तरह  हिन्दी  की

 “कुदकेत्र”  पत्रिका  की  ५,४५८  प्रतिया  छपती

 हैं,  केवल  ६८७  प्रतिया  बिक्री  होती  है  और
 ४७७१  प्रतिया  नि  शुल्क  बटती  हूँ  n  इसी  तरह
 “ग्रामसेवक'”  के  भी  दो  संस्करण  हैं  धौर
 उसका  भी  अभ्रधिकाश  भाग  नि  शुल्क  वितरित
 किया  जा  रहा  है  ।  यही  हाल  “योजना”
 पत्रिका  का  है  ज़ो  कि  श्रप्रेजी  भर  हिन्दी  में

 छूपती  है  1  उसकी  भी  अधिकाश  प्रतिया

 निशुल्क  है  1  में  नहीं  समझता  कि  इन  तीन
 पत्रिकाशो  में  अलग-प्रलग  बात  होती  हैं,
 रिपिटीशन  हीता  है  श्रौर  इस  कारण  मेरा

 निवेदन  है  कि  श्राप  तीन  पत्रिकाएं  निकालने  के
 स्थान  पर  केवल  एक  ही  पत्रिका  निकालिय,
 लेकिन  एक  स्टेडर्ड  पत्रिका  निकालिये  और
 उसकी  बिक्री  श्र  उसके  वितरण  का  समुचित
 प्रबन्ध  कीजिय  |

 अन्त  में  चलते-चलते  केवल  एक  ही  बात

 कह  दू  t  हम  देखते  हैं  कि  इस  विभाग  में
 सैमिनारो  शौर  सम्मेलनो  शौर  ग्राष्ठियो  की
 बडी  धूम  रहती  है,  भोर  मुश्त  अक्सर  बहुत
 से  कर्मचारियों  में  बतलाया  है  कि  हमें  इन
 समारोहो  शौर  सम्मेलनो  के  कारण  असली
 काम  करने  का  अवकाश  ही  नही  मिलता  है
 हेडक्वार्टर  में  टिक  कर  काम  करने  ही  नही
 पाते  ।  मसूरी  में  सम्मेलन  हुआ,  बीस  दिन
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 उसमे  निकल  गये,  लखनऊ  में  बस्ती  के  तालाब
 पर  भौर  नीलोलेरी  में  सम्मेलन  हुए  भौर  इस
 तरह  काफी  समय  उनमे  निकल  जाता  है  ।
 मेरा  निवेदन  यह  है  कि  भव  यह  सम्मेलन
 जिनको  कि  क्षमा  करेंगे  प्रगर  में  इनको  हास-
 परिहास-सम्मेलन  कहू,इन  से  समय  की  बर्बादी
 होती  है  |  क्यो  न  कर्मचारी  लोग  अपने  समय
 का  Soe  प्रतिशत  भाग  रचनात्मक  कामो
 के  करने  में  लगाये  !

 इन  शब्दों  के  साथ  में  इस  मत्रालय  के

 झनुदानो  का  समर्थन  करता  हू  और  प्राशा
 करता  हू  कि  मंत्री  महोदय  मेरी  बातो  पर
 ध्यान  देंगे  tv

 थी  छ०  Wo  केदरिया  (माडवीर-रक्षित
 अनुतूचित  आदिम  जातिया)  उपाध्यक्ष

 महीदय,  मंत्री  महोदय  देश  के  बहुमुखी
 विकास  के  लिए  जो  प्रयत्न  कर  रहे  है  और
 जो  जनता  से  उनको  उन  कार्यों  में  मदद  मिल
 रही  है,  उनकी  में  सराहना  करना  चाहता

 हू  |  उनके  मंत्रालय  की  जो  अनुदान  यहा  पर
 स्वीकृति  के  लिए  रखी  गई  है  उनका  मे  समर्थन
 करता  हू  ।  हमारे  मत्री  महोदय  मे  सचमुच
 बडी  लगन  के  साथ  झपने  काम  को  किया  है  |
 शर  उनके  बारे  में  अग्रेजी  की  यह  कहावत
 ठीक  “ठती  है  कि  “गौड  हेल्प्स  दीज़  हु  हेल्प
 देमसेलव्ज़  ।

 आज  हमारे  देश  में  सबसे  बडा  अभिदाप
 गरीबी  और  जनता  में  आथिक  असमानता
 का  होना  है  और  उसको  मिटाने  के  लिए  और
 झाम  जनता  में  भ्रपनी  उन्नति  कर  के  लिए
 एक  भूख  जाग्रत  करके  जान  मेहनत  से

 सामुदायिक  विकास  का  जा  कार्य  हो  रहा  है
 वह  बहुत  ठीक  तरीक॑  से  हो  रहा  है।
 लेकिन  ग्राज  विकास  की  प्रवृत्तियों  के  लिए
 सरकारो  कर्मचारियों  से  एन०  fo  एस०
 ब्लाक्स  झौर  कम्यूनिटी  डेवलपमेंट  में  जो  काम

 हो  रहा  है,  उस  में  नान  श्राफिशल  एजेसीज  है
 सामाजिक  सस्थाए  हैं  उन  से  सहयोग  लेना

 आहिए  t  उसके  न  लेने  के  कारण  उस  में  जो
 तीद्रता  प्रानी  चाहिए,  जो  जोर  भाना  चाहिए,
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 बह  श्रमी  तक  नहीं  ञ्  पा  रहा  है  -  इस  लिए

 सामूहिक  विकास  को  जो  सफलता  मिलनी

 चाहिए  वह  आज  सचम्‌च  में  नहीं  दिखाई
 देता  |  मंत्रो  जो  से  मेरो  प्रार्थना  यह  है  कि
 ग्राम  सेवक  से  लेकर  कलेक्टरेट  तक  सच्ची
 भावना  से  काम  करें।  ऐ  सामाजिक  कार्य  कर्ता
 जिन्होंने  सारो  जिन्दगों  समाज  के  लिए  दे

 दे  है,  वहां  पर  ऐसे  आदमियों  को  ही  लिया

 जाय  जो  तबियत  लगा  कर  उन  में  काम  कर

 सके  ।  क्योंकि  उन्हीं  लोगों  द्वारा  सफलता

 मिल  सकतो  है  t  ऐसे  जानकार  कार्यकर्ताओं
 को  श्रगर  यह  काम  सौंपा  जाय,  तो  मैं  मानता

 हूं  कि  हमें  सामूहिक  विकास  को  योजनाग्रों

 में  सफलता  मित्रेगो  ।

 आ्राज  इंटेंसिव  विकास  को  जो  प्रवृत्तियां
 चल  रहो  है  उन  में  भी  गवर्नमेंट  को  जो  ऐबवांस
 प्लैनिंग  होनो  चाहिए,  उन  को  न  करने  के

 बजाय,  होता  क्या  है  कि  स्टाफ  रख  लिया  जाता

 है,  उन  को  बेकार  बिठला  कर  तनन्‍्ख्वाह  दो

 जात;  है,  परन्तु  काम  बिल्कुल  नहीं  होता  है  ।

 इसलिए  इस  में  सरकार  जो  खर्च  कर  रहो  है,

 वह  मेरा  राय  से  बरबाद  हो  रहा  है।  इस

 काम  को  जो  नार्मल  डिपार्टवेंट्स  है  उन  के

 कर्मचारियों  द्वारा  कराया  जाना  चाहिये  ।

 कम्यूनिटो  डेवेजपर्मेंट  ब्लाक्स  और  एनत०

 ई०  एस०  ब्लाक्स  के  अलग  ग्रलग  डिपार्टरेंट्स
 में  जो  डिपार्टमेंट  के  कर्मंचारों  होते  हैं,  उन  में

 बहुधा  श्से  कर्मचारी  या  गवर्नेपेंट  सर्वेन्ट्स

 देखने  में  आते  हैं  जो  या  तो  बहुत  नोचे  दरजे

 के  होते  हैं  या  इनरेकिशिएंट  (imedfici-nt  )

 होते  हैं  और  यहो  कारण  है  कि  विकास

 की  प्रवृत्तियों  में  जो  काम  होना  चाहिय  वह

 नहीं  होता  |  इस  लिए  ऐसे  कर्मचारियों

 जो  कम्यूनिटो  डेवलपमेंट  ब्लाक्स  में  आते

 हैं  उन  को  कुछ  ऐताउंस  दिया  जाय  और

 स्पेशल  प्रमोशन  के  बारे  में  सोनियारिटो

 को  न  देख  कर  उन  के  काम  के  हिसाब  से

 तरकको  दो  जाय  |  अगर  उनको  इस  तरह

 के  प्रलोभन  दिये  जायें  तो  में  समझता  हूं  कि
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 ज्यादा  अच्छे  आदमी  आगे  आयेंगे  और  जो

 आदमी  काम  कर  रहे  हैं,  उन  का  दिल'  काम  में

 ज्यादा  होगा  t

 दूसरी  पंचवर्षीय  योजना  में  गवर्नमेंट

 ट्राइवल  वेलफेग्रनर  को  जो  योजना  बनाई  है
 उस  को  मल्टो  परपज  स्क्रोम्स  कहा  जाता  है  t

 हमारी  बम्बई  गवनेमेंट  को  ऐसी  सात  प्रोजेक्ट्स
 की  स्कोम्स  दी  गई  है,  लेकिन  मैं  नित्रेदन  करता

 हूं  कि  जहां  पर  ट्राइवल  कम्यूनिटीज  ज्यादा

 हैं,  यानी  भरोच  को  सागबारा  और  डिरिया-
 पारा  जैसों  जगहों  को,  उन  को  यह  स्कोम  नहीं
 दी  गई  है  ।  मे  राय  में  गव  मेंट  को  इस
 तरफ  फिर  ध्यान  देना  चाहिय  क्‍योंकि  सूरत
 और  पंचमहल'  के  बाद  गुजरात  में  आबादी
 और  प्रदेश  की  दृष्टि  से  वह  तीसरा  झाता  है
 जो  कि  चांदा  डिस्ट्रिक्ट  के  श्राहिरी  ब्लाक
 में  वहां  स्कीम  तो  बन  गई  है,  लेकिन
 न  तो  वहां  कोई  कार्यकर्ता  है  और  न

 संस्था  ।  केवल  बीच  के  दर्जे  के  श्रादमी  और

 अफसर  जो  वहां  हैं  वह  स्कीम  को  सफल  नहीं
 बना  सकेंगे  |  वहां  पर  तो  अ्रभी  तक  कार्य

 भी  शुरू  नहीं  हुया  है  ।  जब  कि  हमारे  यहां
 रत्न  सिंह  माहिड़ा  जैसे  कार्यक  और

 आदिवासी  सेवा  संघ  जैपो  संस्थाएं  मौजद  हैं

 जिन्होंने  Valia  (वालिया)  प्रोजेक्ट  स्कीम
 को  सफलतापूर्वक  पूरा  कर  दिखाया  है  |

 आज  सागपाड़ा  और  डिडियापाड़ा  जैतो  जगहें

 हैं,  जहां  पर  वर्षा  ऋतु  में  चार  पांच  महने  तक

 बाकी  दुनियां  से  सम्बन्ध  टूट  जाता  है,  वहां
 न  स्कूल  है,  न  अस्पताल  हैं,  न  कोई  उद्योग  है

 पहले  तो  वह  नेटिव  सटे  स  में  आतो  थीं  ।

 इस  लिये  यदि  इस  प्रदेश  के  लिए  योजना

 बनाई  जाय  और  ट्राइबल  लफेश्रर  का  काम

 चलाया  जाय  तो  मैं  समझता  हूं  कि  वहां  ज्यादा

 सफलतापूर्वक  हो  सकता  है  ।

 आज  सामहिक  विक्रास  योजनाओं  के

 द्वारा  हमारी  सरकार  भौतिक  विकास  कर

 रहो  है,  उस  के  साथ  साथ  नैतिक  विकास  की

 और  भी  सरकार  को  पूरा  ध्यान  देना  चाहिए  1

 अभी  हमारे  प्रधान  मंत्रो  न  बतलाया  कि  नार्वे
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 और  स्वेडन  में  इतना  मौतिक  विकास  होने
 पर  भी  काफो  लोग  सुइसाइड  कर  रहे  हैं  भौर

 वहां  को  सरकार  के  साम  एक  प्राब्लैम  है  कि

 उन  को  कैसे  रोका  जाए।  भगर  हमने  नैतिक

 विकास  की  श्रोर  ध्यान  न  दिया  तो  हो  सकता

 है  कि  हमारे  यहां  भो  इस  तरह  की  समस्याएं
 पैदा  हो  जाएं  जब  आज  हिन्दुस्तान  मे ंविकास

 के  कार्य  हो  रहे  है  तब  दोनों  तरह  के  विकासों

 की  ओर  ध्यान  देना  होगा  ।  भ्रगर  वहां  एक
 तरफ  द.  विफास  होता  रहेगा,  और  नैतिक

 विकास  नहीं  होगा,  तब  तक  देश  को  उन्नति

 नहीं  हो  सफता  ।  इसलिए  भौतिक  विकास

 के  साथ  साथ  नैतिक  विकास  के  लिए  भी  कोई
 योजना  होनो  चाहिए  |  हमारी  वम्बई  गवनेंमेंट

 में  माननाय  मोरारजों  भाई  श्रौर  बाला  साहेब
 खेर  के  हाय  मे  जब  राज्य  की  बागडोर  थी
 तब  गांबों  जो  की  विचार  श्रेणी  भ्रनुमार
 सर्वोदिय  योजना  बना  कर  रचनात्मक  कार्य-
 कर्ताश्रों  को  दो  ।  यह  स्कोम  और  इसका

 उद्दे्य  यह  था  कि  खेती  विकास,
 सांस्कृतिक  विकास  और  झारोग्य  विकास,
 और  इस  प्रकार  को  दूसर।  प्रवृत्तियों  का विकास
 किया  जाएं  और  इन  क्वार्यों  को  संगठित
 किया  जाए  t  इसी  तरह  से  मे  /  प्रार्थना  है  कि

 हमारी  सरकार  को  भो  भौतिक  विकास  के
 साथ  साथ  नतिफ  विफास  के  लिए  भी  कार्य
 करना  चाहिए  ।

 कम्युनिटी  ब्लाक्स  को  जो  स्कीम्स  चल

 रही  है,  उन  में  काम  करने  वाले  ग्रामसेवकों
 के  लिए  रहने  की  सुविवा  नहीं  है,  हाउसिंग
 ऐकोमोडेशन  नही  है,  ऐसी  सुविधायें  न  होने
 के  कारण  वह  लोग  वहां  नहीं  रहते  हैं  शौर
 काम  का  हज  होता  है।  इस  लिए  ऐसे  काम
 करने  वालों  को  यह  सुविधा  ॥  जाये  तो  वह
 भच्छी  तरह  से  कायें  कर  सकें  ।  साथ  ही
 सामूहिक  विकास  के  कार्यकर्ताओं  को  ट्रेनिंग
 देनी  चाहिए--तालीम  देनो  चाहिए,  और
 जो  विलिग  बर्कसे  हों  उन  को  हो  इन  में  लिया
 जाये  |  अगर  इस  तरह  से  किया  गया  तो  मैं
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 समझता  हूं  कि  सरकार  का  जो  उद्देश्य  है
 वह  प्रवध्य  पूर्ण  होगा  ।
 Shri  Balasaheb  Patil  (Miraj):  Mr.

 Deputy-Speaker,  Sir,  the  community
 projects  and  national  extension  servic-
 es  are,  really  speaking,  multi-purpose
 schemes;  in  a  sense,  they  affect  the
 whole  of  the  country  side  population.
 It  is  stated  that  by  this  time,  in  4¢
 years,  there  is  some  achievement  in
 the  sense  that  there  are  constructions
 of  roads,  school  buildings  community
 buildings,  hospitals,  etc.  It  is  no
 doubt  true  that  we  see  certain  results.
 It  is  also  stated  that  this  scheme  of
 national  extension  service  has  covered
 nearly  33  crores  of  the  population  and
 within  the  period  of  the  Second  Plan,
 it  is  going  to  cover  nearly  30  crores
 of  the  population.  These  are  true.
 But,  the  main  point  about  these
 schemes  is  that  we  are  not  going  to
 achieve  certain  things  that  we  can  see
 and  hear.  The  object  of  these  schemes
 is  the  cultivation  amongst  the  people
 that  live  in  the  countryside,  of  right
 principles  about  ways  of  living,  atti-
 tude  to  life,  ways  of  cultivating  land,
 the  way  in  which  they  have  to  behave
 to  each  other,  to  the  community  and
 towards  the  nation.  In  this  sense,  the
 community  projects  and  national  ex-
 tension  service  have  miserably  failed.

 To  quote  one  instance,  the  people
 living  in  the  villages—they  may  be
 landlords,  tenants,  landless  peasantary
 or  labour—feel  that  this  is  a  scheme
 imposed  upon  them  by  the  Govern-
 ment  and  not  a  scheme  or  a  plan
 which  they  themselves  have  evolved.
 Whenever  an  officer,  a  gramsevika  or
 other  officers  go  and  tell  them,  this  is
 the  scheme  and  you  are  called  upon
 to  work  this,  they  go  and  work.  The
 main  concern  of  the  Government  must
 be  to  allow  the  village  community  to
 draw  up  their  own  plans  and  schemes
 and  then  go  to  their  help  when  they
 have  evolved  schemes  of  their  own.
 Let  us  take  one  example.  Whenever
 there  are  credit  societies,  the  villagers
 become  members  and  get  credit,  but
 when  there  are  non-credit  societies,
 there  is  lack  of  thusiasm  among
 them  to  become  members  or  to  act  as
 active  participants.  Then,  if  there  is
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 a  multi-purpose  society,  it  is  so  only
 in  name.  No  work  is  done  by  the
 people  living  in  the  villages.  It  is
 somebody  else  that  comes  from  the
 Government,  and  it  works  because  of‘
 him.

 Therefore,  my  submission  is  that  the
 principle  of  changing  the  outlook  of
 the  villagers  has  not  been  worked  out
 jin  the  proper  way,  and  the  reason  is
 that  the  personnel  taken  by  the  Gov-
 ernment,  the  Gramsevaks,  the  village
 workers  and  the  community  project
 officers  lack  community  education
 They  do  not.  understand  the  problems
 of  the  villagers.  And  what  is  the
 training  given  to  them?  It  is  merely
 a  training  for  a  few  weeks  or  a  few
 months.  After  that  the  person  goes
 to  the  village  and  finds  there  are  cer-
 tain  things  which  he  cannot  under-
 stand.  He  takes  certain  plans  with
 him  given  by  the  officers  above,  and
 goes  to  execute  them.  It  naturally
 happens  that  the  villagers  feel  that  it
 is  the  scheme  given  by  the  Govern-
 ment  and  not  their  own.

 Therefore,  my  submission  is  that
 first  of  all  give  proper  education  to  the
 village  Gramsevaks,  village  workers
 and  other  persans  who  are  going  to
 execute  the  schemes.

 Secondly,  my  submission  is  this.
 That  in  this  country  there  are  nearly
 32  agricultural  colleges.  Extension
 should  be  made  a  compulsory  subject
 for  every  student  who  takes  education
 in  these  colleges.  I  find  from  the  re-
 ports  that  not  all  colleges,  but  only  9
 colleges  have  this  subject.  Not  only
 this.  If  we  want  to  change  and  give
 education  to  the  villagers,  then  the
 students  in  this  country’s  secondary
 schools  and  colleges  must  be  taught
 this  subject  of  extension.  After  com-
 pleting  their  education,  for  two  years
 at  least  they  must  compulsorily  go  to
 the  villages  and  thereafter  if  there  is
 possibility  they  may  be  employed  in
 other  Government  schemes.

 Now,  as  it  is,  there  are  certain  con-
 sultative  or  advisory  bodies  at  differ-
 ent  levels—Taluka;  district  and  State
 levels—but  the  persons  that  are  taker
 in  those  bodies  do  not  represent  the
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 real  peasantry,  do  not  represent  all
 strata  of  society,  do  not  represent  the
 people  who  have  different  views  in
 politics.  Therefore,  they  contain  only
 certain  people  who  adhere  to  the  prin-
 ciples  of  the  ruling  party,  and  there-
 fore  they  have  nothing  to  do  with  the
 people  but  not  assent  to  whatever  is.
 said  by  the  Government  officers.

 Therefore,  my  submission  is:  make
 the  advisory  bodies  such  that  they  will
 give  certain  type  of  advice,  that  will
 make  the  villagerg  really  enthusiastic
 about  these  schemes,  and  do  not  take
 only  persons  who  belong  to  the  ruling
 party  and  not  other  parties.
 3.35  hrs.

 Shri  Heda  (Nizamabad):  So  far  as:
 the  community  development  program-
 me  is  concerned,  the  defects  are  many
 and  here  and  there  failures  are  also
 in  quite  a  good  number,  but  on  the
 whole,  in  my  opinion,  the  scheme  has
 been  successful  in  the  sense  that  it  has
 awakened  the  democratic  urge  of  the
 people  to  think  about  themselves,  to
 plan  for  themselves  and  get  things
 done  in  co-operation  with  others  and
 with  their  own  hands  and  minds.
 That  urge  has  gone  to  the  villages  and
 therefore  I  attach  to  this  programme
 a  significance  and  I  think  that  it  is
 successful  looked  at  from  that  angle
 I  will  devote  my  time  only  to  this
 point  as  to  how  far  we  have  been  suc-
 cessful  in  creating  a  democratic  pro-
 cess  in  the  minds  of  the  villagers.

 When  the  District  and  planning  com-
 mittees  were  or  organised  we  were
 consulted  and  often  meetings  were
 held,  and  I  was  very  hopeful.  I
 thought:  here  is  a  forum  where  the
 representatives  of  the  people  and
 workers  in  public  life  from  all  clas-
 ses  and  from  all  parties  could  work
 together  Certain  Members  from  the
 Opposition  have  made  complaints  that
 only  members  belonging  to  the  ru’ing
 party  are  taken  into  these  committees,
 but  my  experience,  though  it  may  be
 limited,  is  this  that  members  belong-
 ing  to  ell  the  pyrties  are  taken,  and
 particu'arly  so  far  as  elected  members
 were  ccncerned,  whether  they  wer.
 elected  to  the  village  panchayats,  loca!



 5757  Demands  for  Grants

 municip.  lities  or  Assemblies  or  Par-
 luaament,  without  any  exception  they
 were  members  of  these  committees.
 In  most  cases  they  also  co-operated
 with  the  committees.

 But  what  I  saw  in  these  committees
 was  thas  instead  of  making  it  a  demo-
 cratic  forum,  in  most  cases  these  dis-
 trict  committees  had  become  only  a
 forum  where  individual  members
 could  ayproach  the  Collector  and  ask
 for  something  or  other  to  be  done  in
 his  own  area,  and  then  the  Collector
 would  use  his  own  discretion  and
 grant  it  or  say  it  could  be  thought  of
 the  next  time.  That  way  it  would  go
 on.  So,  the  result  was  no  real  asses-
 sment  of  the  things  done,  there  was  no
 proper  co-ordinated  planning.  People
 were  not  feeling  that  they  were  get-
 ting  things  done  because  of  their  own
 rights,  but  because  of  the  Collector  of
 the  B.  D.  O.

 Shri  Dasappa  (Bangalore):  I  do  not
 see  any  hon.  Minister  here.  I  think
 it  would  be  better  if  one  of  them  at
 least  were  here  to  hear  the  valuable
 points  being  made  by  the  hon.  Mem-
 ber.

 Mr.  Deputy-Speaker:  It  is  very  ob-
 jectionable,  certainly.  He  has  come.
 He  ought  to  keep  somebody  here  to
 listen  to  what  is  happening  here.

 Shri  Heda:  So  these  committees  ins-
 tead  of  becoming  a  real  democratic
 forum  have  just  become  a  forum  to
 do  what  we  call  in  Urdu  pairvi.  That
 would  get  some  results  here  and
 there,  but  then,  as  some  friends  have
 said,  people  still  do  not  feel  that  it  is
 their  own  programme.  They  feel  it  is
 a  programme  thrust  upon  them  or
 given  in  benevolence  by  the  Central
 or  the  State  Government.  I  think
 they  are  not  far  wrong  in  thinking  so.
 But  in  the  conditions  which  have  been
 and  still  are  prevailing  in  our  country,
 I  think  to  a  certain  extent  this  ano-
 maly  was  to  be  expected  and  there-
 fore  it  was  so.

 In  the  Development  Commissioners’
 conference  certain  remarks  were  made
 that  there  was  disparity  in  the  deve-
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 lopment  in  different  areas.  My  own.
 assessment,  from  my  _  observation  in.
 my  constituency  and  other  places.
 where  I,  along  with  other  Members
 of  Parliament  from  former  Hyderabad
 State,  had  been  touring  and  assessing
 the  work  done,  is  that  where  the
 B.D.O.  is  a  man  of  enthusiasm  and
 wants  to  achieve  certain  results,  he:
 can  do  so,  but  where  the  B.D.Os.  or
 project  executive  officers  were  such
 that  had  the  feeling  that  things  may
 be  done  in  the  natural  course  and  did
 not  evince  any  particular  interest,.
 things  were  not  done  properly.

 My  own  constituency  was  fortunate
 in  the  sense  that  a  first  full-fledged:
 community  project—not  a  block  but  a
 project—was  started  in  October  1952,.
 but  my  constituency  has  been  unfor-
 tunate  in  the  sense  that  so  far  no  pro-
 per  P.  E.  0.  or  B.  D.  0.  has  been
 available  in  spite  of  the  fact  that  the
 people’s  consciousness  is  much  higher:
 there  than  in  other  places.  The  area)
 is  also  richer  than  other  areas.  In
 spite  of  all  that,  development  could
 not  take  places  as  compared  to  back-
 ward  places  like  Mulugu  or  Zahir-
 abad.

 Now  that  I  have  mentioned  Mulugu,
 I  would  like  to  point  out  one  particu-
 lar  thing.  A  criticism  was  voiced  on
 the  floor  of  this  House  that  the  back-
 ward  areas  has  not  been  included  in
 the  project  areas.  Mulugu  was  taken,’
 since  it  was  thought  that  it  was  an
 area  where  the  tribal  people  lived.  I
 happen,  to  be  the  President  of  the
 Hyderabad  State  Adim  Jati  Sevak
 Sangh,  and  in  that  capacity,  I  had  gone
 to  Mulugu,  for  that  was  the  only  pro-
 ject  area  where  the  tribal  people  were
 living.  But  to  my  great  surprise  I
 found  that  the  real  tribal  area  of  the
 taluk  had  been  left  out,  and  only  the
 other  areas  which  were  non-tribal  in
 character  had  been  included  in  the
 project  area,  and  not  only  that,  a  very
 important  village,  but  belonging  to  an-
 other  taluk  had  been  included  in  the
 Mulugu  community  development
 block.
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 {Shri  Heda]
 In  the  latest  issue  of  Kurukshetra,

 there  35  a  very  good  cartoon  I  would
 like  to  refer  to  that  cartoon,  because,
 to  some  extent,  that  cartoon  shows  the
 real  spimt  m  which  the  things  have
 been  carried  out  in  the  community
 development  programme.  I  am  glad
 that  the  editor  of  that  paper—although
 it  38  published  by  the  Ministry—has
 taken  courage  to  level  a  very  healthy
 and,  to  a  good  extent,  quite  a  bitter
 eriticism.

 The  cartoon  shows  that  there  are

 clouds  of  the  Mussourie  Conference’s
 recommendations  and  the  Estimates
 Committee’s  recommendations.  Then,
 the  rains  fall,  and  then  the  torrents
 take  their  shape,  after  W.  L.  Wulson’s
 report  and  Taylor's  report;  then,  there
 are  full-fledged  fioods.  But  the  safest

 person  in  these  fioods  is  the  Develop-
 ment  Commissioner  who  38  on  the  top
 of  a  pucca  house.  Then,  the  block
 development  officer  Is  there  on  a  very
 tall  tree  Then,  the  social  education
 organiser  is  also  taking  the  help  of  a

 piank.  But  only  the  gramsevak,  the

 poor  fellow,  1s,  about  to  drown

 Shri  Khuswagt  Ral  (Kher):  What
 about  the  Minister?

 Shri  Heda:  The  Minister  is  at  8

 tuigher  level.

 Dr.  Ram  Subhag  Singh:  He  is  here.

 Shri  Heda:  So  far  as  the  people  in
 the  villages  are  concerned,  nothing
 has  been  mentioned  about  them,  pro-
 bably  because,  I  think,  these  clouds
 and  these  rains  and  these  torrents  are
 all  imaginary,  and,  therefore,  they  do
 not  touch  the  real  village  hfe  But  I
 believe  this  cartoon  has  clearly  depict-
 ed  the  difficulties  that  we  are  facing
 in  the  community  development  pro-
 gramme.  The  officialdom  is  so  much
 that  even  the  village  level  worker  gets
 so  many  circulars,  and  he  also  wants
 somebody  to  help  him  in  preparing  re-
 ports  and  to  put  the  things  properly.

 Another  thing  that  I  saw  was  that
 everybody  wanted  a  conveyance.
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 Nothing  starts  unless  the  project  exe-
 cutive  officer  or  the  block  develop-
 ment  officer  has  got  a  jeep.  He  would
 not  start  his  work  till  his  jeep  goes
 somewhere  or  the  other.  The  result
 is  that  the  village  level  worker  also
 has  started  thinking  that  he  should
 also  have  at  least  a  bicycle,  :f  not  a
 motor-cycle.

 The  third  thing  that  I  would  hke  to
 point  out  is  that  the  talks  that  go  on
 at  the  conferences,  seminars  or  other
 places  do  not  dea)  with  anything  par-
 ticular,  are  so  vague  and  so  generalised
 that  they  do  not  take  us  anywhere.
 Even  after  what  we  have  heard  and
 read  in  all  these  reports,  and  even
 after  what  we  might  hear  from  the
 Minister,  we  do  not  ourselves  know
 yet  whether  the  programme  had  been
 successful  or  had  not  been  successful,
 whether  anything  has  been  made
 clear  or  stil!  everything  is  vague.
 So,  this  vagueness  ७5  the  third  great~
 est  defect  of  this  programme.

 सरद।र  इकबाल  िक  (फिरोजपुर)
 जनाब  डिप्टों  स्पेगर  साहब  कम्युतिटी
 ल  बनेपमेंट  के  सिलसिले  में  हमारे  सामने  दो
 नसवार  आ  कर  खड़ो  हो  जाता  है।  एक  तो

 वह  तस्वार  है  जिस  को  सरवार  द्वारा  पेश  किया

 जाता  है  और  दूसरी  वह  है  जो  छि  हम  प्रपनो

 आ्राखों  से  गावो  में  देवन  है।  एक  वह  त्तग्बर

 है  जिसका  नजारा  हमे  कुरुक्षेत्र में  या  डिब  नेप-

 मेंट  कमिश्नसं  का  को दम  में  दिखाई  देत  :1

 शौर  वहा  पर  जो  कसने  होते  है,  उसकी  शक्ल

 में  हमारं  सामने  झाता  है  दूसरी  वह  है  जो  हमें

 देहातो  में  नजर  श्ातों  है  7  पहला  हर  1

 वह  हैँ  जिसके  बारे  में  हमा  प्रतवान  मत्री  जां

 कहते  है  कि  इसके  कामयाब  होते  के  बाद  एक

 इनकलाब  हमारे  गणों  में  भ्रा  जायेगा,  यह

 हमारी  सब  से  बड़ी  सफलता  होगी  पौर  इस

 चीज  को  महुनजर  रखते  हुए  भ्रगर  श्राप

 गवर्नमेंट  को  रिपोर्ट  पढ़ें,  जो  कुछ  कुष्के  में

 हो  रहा  है,  उसको  देखे  तो  भाप  यह  कहे  बगैर

 नहीं  रह  सकते  हैं  कि  बहुत  भारी  तरक्की  इसके

 सम्बन्ध  में  हुई  है  भौर  देहातों  के  हालात मे
 बहुत  बड़ी  तबदोली  भा  चुकी  है  ।  लेकिन  झगर
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 आप  ह हातों  मे  जाकर  एक  देहाती  नुबतेनजर
 से  वहा  के  छालात  का  मख  ह. 16  भ्र्पको  बिल्कुल
 इसकी  विपरात  को  तस्थार  नजर  श्ावेगो  1

 इन  हालत  में  में  यह  कहना  चाहता  हू  कि  झगर
 आपको  इहातों  में  इनक्लाब  लाना  है,  श्रगर
 आपको  देहातो  को  शक्ल  को  वदलना  है
 अगर  वहा  कुछ  तरक्‍का  करनों  है,  तो  आपको

 इसमे  रूह  फृबना  होगा  भाज  आपका

 जो  यह  प्रोग्राम  है  यह  देंहातो  तक  नदी  पहुचता
 हैँ  ग्रौर  श्रगर  पहुचता  है  तो  ब्योरोक्रटिक

 तराक  से  पहुचता  है  या  श्राफिशल  तरीके  से

 पहुचता  हूँ  जो  कि  लोगो  का  उत्साह  मार

 देता  ई।  इस  बस्ते  जरूरत  इस  बात  क॑  है  कि

 आप  लोगो  में  को-प्रोप्रशन  क्  स्पिरिट

 पैदा  व'रे  और  झास्कें  जो  वर्कसं  #  व  वोगो  से

 धुल  मिल  जाये  |

 मैं  इस  बात  को  मानता  हू  घि  लोगों

 ने  कुछ  काम  किया  हैं  भौर  झापने  गावो  बा

 नक्शा  बंदलने  का  प्रयत्न  किया  है।  लेकिन

 इसमें  आपके  श्राक्रिसर्प  का  कितना  हाथ  हैं,

 यह  सोचने  की  बात  है  ।  आपके  च1०  डी०

 ओज -  श्राम  सेवको  तथा  सोशल  एज्केशन
 झार्गेनाइजम  ने  क्या  काम  किया  हैं  यह  भ्रापको

 देखना  है।  क्‍या  उन्होने  वाकई  मे  पर्याप्त

 उत्साह  लोगों  में  पैदा  किया  है,  क्या  उन्होने
 लोगो  की  हालत  सुधारने  का  कोई  यत्न  विया

 है  ?  श्रगर  भ्राप  इस  चोज  पर  ध्यान  दे  तो

 में  आपको  बतलाना  चाहता  हु  कि  कोई  दूसरी

 ही  तस्वोर  प्रापक  सामने  भरा  खडी  होगी।

 मेरे  जिले  में  भी  दो  ब्लाक  है।  वहां  पर

 भी  कुछ  काम  हो  रहा  है  लेकिन  यह  लोगो  द्वारा

 हो  फिया  जा  रहा  है  ह. 3  कि  ऑ्ापके  भ्रधिकारियों

 की  वजह  से।  यह  उसी  तरह  से  है  कि  जैसे

 झप  एम्पलायमेट  एक्सचेज  खोल  रखे  है
 भ्रौर  जिस  किसी  को  भी  कोई  नौकरी  मिल  जाती

 है,  चाहे  वह  नौकरी  उसको  अपनी  कोदिदा  से

 ब्राप्त  होती  हो  भौर  चाहे  एप्म्पलायमेंट

 एक्सचेंज  की  मदद  से,  ये  सब  फिगर्स  एमसचेज
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 के  रिफार्ड  में  आ  जाती  है  शौर  'उनधा  क्रेंडिट
 भी,  जो  लोग  अपनी  मेहनत  से  नौ+"र,  तलाश
 करके  लग  जाते  है  एबसवेज  ले  लेता  है
 श्र  यह  वहता  हैं  कि  इसकों  भी  उसी  ने
 नौकरी  दिलाई  ई।  इसी  तरह  से  जो  बम्यु-
 निटी  वेनपमट  का  बॉम  गावों में  लोगो
 द्वारा  अपने  श्राप  किया  जा  रहा  है  उसका  जिक्र
 भी  गवर्न पेट  द्वारा  श्रपनी  ण्पो  खं  मैं  बर  दिया
 जाताई  और  उसका  भी  ऋडिट  ले  लया  जाता
 है  भ्रापक  जो  भ्राफिसस  गाव  में  ण्ग  बर  रहते

 हूँ  वहा  पर  उनकी,  यडी  कोदिण  रह्त,  है  कि
 विस  तरह  से  आराम  से  दकत  गू-  रा  शा  सकता

 हैं  ।  आप्क  र ें।०.  डी०  झोज०  सोझल

 आेनाइ>  मे  है. 11: 6  सेवकों  में  कितने  लोग

 ऐसे  ड्जो  कि  देहाती  वायूमइल  से  बाधिफ  है
 जो  देशतों  में  पैदा  हुए  है,  दहातों  में  94  है-
 और  जिन्हो  देशातो  में  रह  कर  अपने  जिन्दगी

 गृडा  त  q  इनमें  बहुत  स  ऐस  लोग  है  ज्नि  को
 कि  शह  प्यार है  7  जिन  लोगों  न  इंहातो
 का  नवज्ञा  बदलना  है.  देहातों  में  दस्वलाब
 लाना  हैं  उनको  तो  देहातो  से  प्यार  होना
 चाहिए  '  इन  लोगो  वा  रुझान  षिस  तरफ  है,
 श्रगर  इसके  जाच  करने  के  लिए  आप  कोई

 इडिपेडेट  इन्ववायरी  वमिटी  बिठाये  तो

 साश  नवशा  झापक  सामने  झा  जायेगे  ।

 जैसा  ि  ञ्र  सार  हरवानी  साहब  ने  कहा  आपके

 जो  डिवलेपप्ट  कमिशनर्स  है  उनके  बार  में  में

 यह  कडे  बगैर  नहीं  रह  सकता  कि  बे  और

 कुछ  नहीं  तो  ग्राधियन  टाइप  के  नही  है।

 यह  मै  नहीं  बहता  कि  दहातों  4।  स्घार
 झ्रापको  नही  करना  है।  उसको  करने  के  लिए
 जरूरी  हैं  कि  देहात  के  लोगो  की  सोशल

 हैबिट्स  को  भ्राप  समझे  ।  जाहिर  है  कि

 दपतर  में  बैठ  कर  झाप  यह  नही  कर  सकते

 झौर  गाव  वालो  क॑  असली  हालात  को  नहीं
 समझ  सक ।

 a a Fd 2 2 z 2

 हमारे  जिले  में  सिर्फ  दो  डेवलपमेंट

 ब्लावस  है!  मसूरी  कान्फ्रंस,  मे  भौर  बरीब-

 करीब  हर  मोके  पर  इस  बात  की  बड़ों  चर्चा
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 सिरदार  इकबाल  सिंह]
 की  जाती  हूँ  कि  डंबेलेपमेट  ब्लागस  इत
 फीसदो  एगड्रीकलचर  की  तरक्की  करेंगे  जब  कि
 बाकयात  कुछ  प्रौर  है  in  फीरोजपुर  जिला  सन्‌
 १९४७  में  जब  कि  पाकिस्तान  बना,  करीब
 ५०  हजार  बेल  कौटेन  की  प्रोड्यूस  करता  था,
 दस  सालों  में  ५  लाख  कौटेन  बेल  पैदा  की  1
 उस  जिले  में  कोई  डे  बलपमेंट  ब्लाक  नही  था
 शौर  उसका  सारा  श्रेय  उस  जिले  के  किसानों
 को  हूँ  जिन्होंने  कि  यह  पैदायारा  बढ़ाई।
 झब  कुरुक्षेत्र  पत्रिका  में  इस  इनक्रीज  इन
 प्रोडक्शन  का  क्रेडिट  अगर  यह  मुहकमा  ले  तो

 कहां  तक  उचित  होगा  ।  अलबत्ता  झगर
 स्पेशल  हालात  की  तौर  पर  उन्होंने  कोशिश  की
 और  दूसरे  इलाकों  की  बनिस्मत  उस  इलाके
 को  उन्होने  बेहतर  बनाया  भर  तरक्की  की  तो
 इसका  क्रेडिट  उनको  जाना  चाहिए  वरना  नहीं  ।

 ब  कम्युनिटी  प्राजेक्ट्स  द्वारा  खच
 की  जाने  वाली  रकम  का  झगर  भाप  हिसाब
 लगायें  और  उसकी  पड़ताल  करायें  तो  भाष
 देखेंगे  कि  रकम  का  बड़ा  हिस्सा  ऐडमिनिस्ट्रेशन
 पर  खर्चे  होता  है।  श्रगर  श्राप  पड़ताल  करें  तो
 झाप  पायेंगे  कि  छोटे  छोटे  फंकशनों  में  जीप्स्‌
 और  पेट्रोल  पर  काफी  रुपया  खर्च  हो  जाता  है  ।
 to  डी०  शझ्रोस  जीप  में  बैठ  कर  जायेंगे
 अभर  एक  जीप  की  बजाय  वहा  पर  तीन  तीन
 जीपें  जायेगी  ।  इस  तरह  श्राप  देखेंगे  कि

 ज्यादातर  रुपया  इन  चीजों  पर  खर्च  किया
 जाता  हैं  भौर  गावो  के  किसानो  को  जो  कि

 जरूरतमंद  हूँ  उनको  दी  जाने  वाली  प्रान्ट्स  की

 रकम  बहुत  कम  रहती  है  !  भ्रब  श्राप  ही
 सोचिये  कि  कुल  ६,  ७,  लाख  रुपया  तो  आपको

 मिलने  वाला  है  जिसमें  से  २  लाख  रुपया  श्राप

 डेवलपमेंट  व्लाक्स  का  दफ्तर  बनाने  में  लगा

 देते  हे  तो  उसके  बाद  आपके  पास  कितना

 बचेगा  ।  इसलिए  हमारे  सामने  एक  ऐसी

 तस्वीर  होनी  चाहिए  और  उसके  साथ  एक

 ऐसी  पड़ताल  होती  चाहिए  कि  जो  ज्यादा

 रुपया  हो  वह  ग्रान्ट्स  के  सिलसिले  में  जाय

 झौर  ऐसे  कामों  पर  खर्च  हो  जिनके  कि  होने

 से  भोगों  की  हालय  बेहतर  हो  जायगी  |
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 डेबलेपमेंट  ब्लाक्स  में  जहां  तक  झाद-
 मियों  की  भर्ती  का  सवास  है  उसके  बारे  में
 मेरा  कहना  यह  है  कि  उनमें  देहातों  के  बारे में
 जानकारी  होती  चाहिए  भौर  जब  तक  उनमें

 उसकी  बैकप्राउंड  नहीं  होगी  तब  तक  वे  लोग
 कामयाब  नहीं  हो  सकते  ।  श्राप  प्रगर  ऐसे
 hte  ए०  या  दसवीं  पास  शहरियों  को  इस
 काम के  वासते  भरती  करते  हैँ  जिनको  कि
 गांवों

 का  कुछ  धनुभव  नहीं  है  तो  ने  वहां  पर
 सफल  नहीं  हो  सकेंगे  ।  कस्युनिटी  डबलपमेंट
 के  काम  में  भाप  ऐसे  लोगों  को  रखिये  जिनके
 कि  दिल  में  सेवा  की  भावना  हो  भौर  जो  कि

 देहातों  में  किसानों  के  बीच  में  साधारण
 आदमी  को  तरह  मेहनत  के  साथ  कथा  से  कंघा

 भिड़ा  कर  काम  कर  सके  a  आपको  डेवलपमेंट
 ब्लाक्स  को  एफैक्टिव  बनाना  चाहिए  झौर
 जनता  को  अपने  साथ  लेकर  झागे  बढ़ना
 चाहिए।  ऐसा  होने  पर  ही  भापका  यह  विकास
 का  कार्य  ठीक  तौर  से  भागे  बढ़ेंगा  और

 निदिचत्‌  प्रवधि  के  प्रदर  झापके  काम  खत्म

 ही  जायेगे  |

 शो  झदस्थों  (बिल्हौर)  उपाध्यक्ष

 अहोदय,  सामुदायिक  योजनाझो  के  सम्बन्ध  में

 भत्रालय  ने  जो  श्रनुदानें  प्रस्तुत  की  हैं  उनके
 सम्बन्ध  में  काफी  चर्चा  हो  चुकी  है।  मुझे

 कुछ  विधोष  नहीं  कहना  है,  केवल  मुझे  एक  बाल

 सदन  के  माननीय  सदस्यों  के  समक्ष  भौर  मत्री

 महोदय  से  कहनी  है  शोर  वह  यह  कि  जो  इन

 सामुदायिक  योजनाझों  का  नवशा  हैं  शौर

 जो  दर्शन  है  वह  बिलकुल  भारतीय  नहीं  |

 इसमें  कोई  संदेह  नहीं  कि  हमारे  देश  के

 झन्दर  जो  कुछ  भी  योजनाए  बनती  हूँ,  प्लानिंग

 की  योजना  हूँ  उसका  झाइडिया  उसका

 विचार  झापने  रूस  से  प्राप्त  किया,  जो  सामु-
 द्वायिक  योजनाभों  का  श्रबन  हूँ  भर  दक्षन  है
 उसको  प्रापने  अमरीका  से  प्राप्त  किया  भौर

 श्ाज  श्राप  रूस  और  भ्रमरीका  के*  दर्शन के
 क्राघार  पर  इस  देश  का  निर्माण  करना  चाहते

 ह।  हमारे कई  माननीय  सदस्यों  मे  सदन के
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 समक्ष इस  बात  को  कहा  और  ठीक  ही  कहा  कि

 झाज  जो  आप  सामुदायिक  मौजनाएं  बना  रहें

 हैं,  यह  ऊपर  से  लदी  हुई  है  नीचे  से  जनता  के

 अंदर  से  कोई  इसके  लिए  प्रेरणा  नहीं  हुई  है  ।

 दूसरी  बात  जो  मुझे  इस  मंत्रालय  के  सम्बन्ध

 में  बहनी  है  वह  यह  है  कि  मैंने  इस  मंत्रालय की
 रिपोर्ट  को  देखा  पौर  उसके  कामों  को  देखा

 भौर मैं  कह  सकता हूं  कि  मंत्रालय  का  निर्माण

 ही रम्मवत:  व्यर्थ हुआ  है  -  इस  मंत्रालय

 के झ्तगंत  अनेक  चीजें  है।  इसके  पास

 दिक्षा  है,  हेल्‍थ  है,  फूड  है  एजुकेशन  है  प्रोर

 अन्य  दूसरी  दूसरी  चीजें  हैं  भौर  इन  सब  को
 देख  फर  मुझे  तो  भंग्रेजी  की  वह  प्रसिद्ध

 कहावत  याद  श्मा  जाती  है  कि  यह  मंत्रालय
 “जैक  श्राफ  भ्रल  मास्टर  श्राफ  नन

 झा  वन  रहा  है।  इस  मंत्रालय  में  सब  काम

 होते है  लेकिन  यह  समझ  में  नहीं  भ्राता  कि  ह! छ

 सफ  क्या  नाम  हुआ  है  ?  में  समझता हूं  कि  इस
 मंत्रालय  का  जो  इतिहास  हैं  वह  मी  भजीब
 शरीब  है।  जब  प्रारम्भ  में  यह  सामुदायिक
 योजना  का  काम  छुरू  हुआ  था  तो  हमारे  वर्तमान
 मंत्री  महोदय  कुछ  महँने  पहले  तक  इसी

 सामुदायिक  योजना  के  सर्वोच्च  प्रधिकारी
 ये  शर  जो  सम्भवत:  केवल  एक  रुपया
 लेकर  के  काम  करते  थे  शौर  मै  मानता  हूं
 कि  उन्होंने  उस  दिशा  में  काम  करने की  कोशिश
 की।  भ्रागे  चलकर इस  विभाग ने  एक  मंत्रालय
 का  रुप  ले  लिया  श्र  वे  उसके  मिनिस्टर
 बन  गये  भौर  ह.  दायद  उसका  खर्चा  मी  पहले

 से  बहुत  भ्रधिक  बढ़  गया  है।  प्ाज  माये  दिन
 हमें  यह  सुनने  को  मिलता  है  कि  सरकारी
 खच  में  एकोनामी  होनी  चाहिए  शौर  गवनेंमेंट

 झ्राफ  इडिया  में  एकोनामी  ड्राइव  की  बड़ी
 अर्चा  है।  इस  मंत्रालय  का  जिसके  कि  जिम्मे
 कोई  निश्चित  काम  नहीं  है  भौर  जब  कि  हर
 एक  काम  के  लिए  मिनिस्ट्रियां  बनी  हुई  हैं,
 जैसे  कि  फूड  मिनिस्ट्री  है,  एजुकेशन  मितिस्ट्री
 है  भ्रौर  दूसरी  दूसरी  मिनिस्ट्रियां  है  भौर

 एक  प्रकार  का  दुहरा  प्रशातन  चल  रहा  है
 और  इस  कारण  कारपे  में  प्रसुविधा  प्नुभव

 Demands  for  Grants  5766

 होती है  भौर  उसके  साथ ही  साथ  खर्च  का

 भी  जो  अपव्यय  हो  रहा  है  वह  भी  बचाया  जा
 सकता है  उसके लिए  वेत  यह  सुझाव  है  शौर
 मेरी  यह  निश्चित  धारणा है  कि  यह  मंत्रालय
 अंद  कर  दी  जाय  और  इस  विभाग  का  कार्य
 उत  मंत्र/लयों  को  पौंप  दिया  जाय  जो  कि  उन

 कामों की  करते है  तो  बहुत  कुछ  लाभ  हो  सकता
 है

 i6  hrs.

 दूसरी  बात  जो  मुझे  इस  मंजालय  के
 सम्बन्ध  में  कहनी  है  वह  यह  हूँ  कि इस  मतालय
 की  रिपोर्ट  में  एक  जगह  पर  यह  कहा  गया  हू  कि

 जनता  में  बडा  ऊ'ाह  है  प्रोर  यही  एक  मिनिस्‍्ट्री

 है  जो  यह  सिद्ध  करती  है  कि  सरकार  ््न  करने

 के  लिए  नहों  है  बल्कि  पब्लिक  को  हेल्प  करने  के

 के  लिए  है  t

 जनता  को  सहायता  करने  के  लिए  है  1

 में  समझता  ह  कि  सम्मवतः  झभी  तक  सरकार

 का  जो  काम  रहा  है  उसमें  जनता  पर  शासन  ही

 झधिक  रहा  है,  उन  लोगों  की  सहायता नहीं  रही
 है।  में  कहता हूं  कि  इस  संत्रालय का  जिस
 ढंग  से  गठन  है,  भौर  विलेज  वर्कर  से  लेकर

 ऊपर  तक  सभी  कुछ व्यूरोकटिक  भाषार  पर

 है,  नौकरशाही  के  भाषा  पर  हैं।  झाज

 हमारे  देश  की  नौकरश्ाही  ब्रिटिश  परम्परा

 की  देत  है,  उसी  परम्परा  को  चोतक  है।

 इसमें,  जैसा  कि  कुछ  सदस्यों  ने  कहा,
 दे  व्यक्ति  रक्खे  जाते  है जिनका  कोई  सम्बन्ध

 ग्रामीण  जीवन  से  नहीं  रहता  &  भाज  इन

 योजनाओं  को  सफल  बनाने  के  लिए  कमेटियां

 बनाई  जात  हैं  ।  डिस्ट्रिक्ट  लेबेल  पर  वंह
 कमेटियां  बिल्कुल  प्रभावहीन  होती  हैं।
 भले  ही  भाज  कमेटियों  में  बेठ  कर  सरकार

 उसके  सदस्यों  की  बात  सुन  ले,  लेकिन जो
 करना  है  बह  डिस्ट्रिक्ट  मेजिस्ट्रेट  करेंगे  1

 जो  प्रतिनिधि  होते  हें  उनकी  बात  केवल  सुन
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 [श्री  अवर्स्थ  )
 की  जाती  है,  पर  उन  पर  अमल  नही  होता।
 में  समझता  हूं  कि  जिस  कंग  से  यह  कार्य  हो
 रहा  है  उस  नोकरशाही  के  झाधार  पर  झाप

 दा  का  निर्माण  नही  कर  सकते  है  1  गाधी  जी  ने
 प्रारम्भ  से  ही  गावो  के  उत्थान  की  बात  कही
 sus  fatter  भावे  हैं  जो  कि  भूदान  का  काय
 करते  है,  जो  कि  वास्तव  में  गाधीवादी  हैं,
 मेरे  विचार  से  ।  भाज  वह  गायो  में  धूम-घूम
 कर,  कठिनाइया  उठा  कर  भूदान  के  कार्य  के
 लिए  काम  करते  है।  लेकिन  गवनेमेंट
 साम्हिक  विकास  के  लिए  जो  कार्य  कर  रही
 है,  उसको  भाप  देखिए।  जरा  तुलना  कीजिए,
 उसके  काम  की  विनोबा  भावे  के  काम  सें  ।
 नैनो  के  काम  से  आकादा  पाताल  का  भ्रन्तर

 है  फिर  भी  झाप  कहते है  कि  हम  तो  गाधी
 जी  के  सर्वोदिय  के  भ्राधार  पर  गावो  क  निर्माण
 करना  चाहते  हैं  में  समझता  ह्‌  कि  इस  तरह
 कह  देना  सरल  है,  परन्तु  करना  बहुत  मुश्किल
 है  क्योंकि  भाप  उसको  करना  नही  चाहते  ।

 मुझे  एक  बात  झोर  कहनी  है  n  इस  रिपोर्ट
 में  कई  स्थानों  पर  दिया  गया  है  सोशल  एजु-
 केदन  के  झन्दर  हजारो  लाखो  recreation
 Centre  खोले  गए,  हजारो  से  लाखो  तक  भाप

 पहुंच  गए  ।  एक  जगह  दिया  गया  है  कि  क. स
 हजार  विलेज  लीडर्स  झापन  पैदा  कर  दिए
 है।  गावों  में  ्प्  हजार  नेता  पैदा  कर  दिए
 गए  ।  एक  तरफ  भुखमरी  है,  पैसा  लोगों  के
 पास  नही  है,  खाने  को  भज्न  नही  है,  उनका
 जीवन  नारकीय  बन  रहा  है,  दूसरी  तरफ  आप
 गांवों  में  नेता  बना  रहे  है।  में  कहता  हूं  कि
 इस  देश  में  बहुत  से  नेता  हें  7  ८५  हजार
 नेता  आपने  झौर  बना  दिए  है।  झापने  ग्राम
 पंचायते  बना  दी  हें,  इसमें  कोई  शक  नही  कि

 यह  सब  देखने  में  भ्रच्छी  चीजें  हैं,  लेकिन  श्ाज

 बही  लोग  जो  गावों  के  जीवन  से  सम्बन्ध  रखते

 हैं  उनके  बीच  में  घूमते  हैं  भौर  वही  उनमें  फूट
 पैदा  करते  हैं  ।  आज  ग्राम  पंजायतें  झगड़े
 के  स्थान  बन  गई  है,  गाव-गाव  में  पारटिया  बन
 गईं हैं  वहा  पर  शीर  कोई  काम  नही  होता
 सिया  इसके  कि  गुट  बना  दिय  जाए।  जो
 विलेज  लीडर्स  बन  रहे  हैं  वह  सब  गावो  के
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 शान्तिमय  जीवन  को  भ्रशान्तमय  बना  देते  हैं,
 इसके  भलावा  झौर  कुछ  नही  करते  |

 एक  जगह  पर  हेल्‍थ  के  बारे  मे  कहा  गया  है,
 जैसा  मेने  भ्र्ज  किया  यह  डिपार्टमेट  हर
 काम  करता  है,  टी०  बी०  को  भी  डील  करता
 है,  फैमिली  प्लैनिंग  के  बारे  सें  भी  काम  किया
 है,  उसमे  लिखा  गया  हैं:

 “the  rural  people  are  being
 educated  to  realise  that  they
 should  have  as  many  children  as
 they  can”,

 बडी  भ्रच्छी  बात  है,  देश  में  जनसंख्या  बढ़
 रही  है।  चेक  होनी  चाहिए,  लेकिन  फिर  भी
 बहुती  जा  रही  है।  क्‍या  विलक्षण  बात  हैं  1
 जो  कुछ  भाप  कहते  है,  कभी  देखते  भी  हें  कि
 उसका  क्या  प्रभाव  होता  है  भाप  बहुत
 ऊची  ऊची  बाते  कहते  हें  पर  क्या  एक  भी
 बात  का  झापने  परिपालन  किया  है।  भगर
 श्राप  समझते  हे  कि  मुल्क  बढ  रहा  हैं  तो  यह
 भ्राप  की  भूल  है  ।

 म्त  में  में  एक  बात  और  कहना  चाहता
 है  |  भ्राज  भक्त  दर्शन  जी  ने  यहा  भाषण  दिया  ।

 में  उनकी  बहुत  सी  बातो  का  समर्थन  करता  हू
 लेकिन  एक  बात  का  समर्थन  नहीं  कर  सकता  |
 उन्होन  कहा  ।क  ह: द  पी  ०  में  श्रमदान  शुरू  हुआ।
 ठीक  है,  देश  में  श्रम  दान,  सम्पत्ति  दान,  आदि

 बहुत  से  दान  शुरू  हुए,  रोज  कोई  दान  दुख
 हुआ  करता  है।  यह  श्रम  दान  उत्तर  प्रदेश  में
 झारम्म  हुआ  हैं  -  लेकिन  वहा  जो  श्रम  दान

 कहा  जाता  है,  वह  श्रमदान  नहो  है।  में

 पूछता  हू  कि  क्या  यही  श्रम  दान  है  कि  बहुत  सो

 जगहों  पर  पुलिस  के  जरिए  से  गाव  वालो  को

 बुला  बर  कहा  जाता  है  कि  तुम  का  यह  सडक
 बनान  है।  उत्तर  प्रदेश  में  श्राज  पचायत  राज

 ऐक्ट  बना  हैं  उसमें  लिखा  हैँ  कि  गाव  वाले
 वालेटरी  लेबर  करे  1  लेकिन  अगर  नहीं
 करेगे  तो  बदले  क॑  रूप  मे  एक  रुपया  नित्य
 जमा  करना  होगा।  झ्राखिर  यह  सब  क्‍या  है  ?

 इस  तरह  शाप  उनसे  जबरदस्ती  बेगार  करवा
 कर  उसको  श्रमदान  का  नाम  देते  हे।  यह  सब
 ढकोसला  बन्द  होना  चाहिए  |  इस  चोज  को
 केन्द्रीय  सरकार  को  देखना  चाहिये  t
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 इस  विकास  योजना  विभाग  से  एक  पत्र
 भ्रम  सेवक  निकलता  है  ।  लेकिन  वह  एक
 ऐसो  भाषा  में  निकलता  है  जिस  को  हमारे
 ग्राम  सेवक  शौर  ग्राम  संविकाए  समझती  नहीं
 हैं।  जहा  तक  में  समझता  हू  यह  श्रग्नेजी  में

 निकतता  है  जिसे  हमारे  ग्रामीण  गेग  नहीं
 समझते  हें।  में  चाहगा  कि  जब  तक  इसका
 प्रकाशन  हो  रहा  है  तब  तक  वह  मातृभाषा  में

 छपा  करे  झौर  उसका  प्रकाशन  हिन्दी  भाषा
 में  होता  रहे  जिससे  जिन  लोगो  के  लिए

 यह  प्रकादान  है  वह  इस  क्री  भ्रच्छी  तरह  से
 समझ  सके  |

 मेंने  जो  बातें  कही  हें,  मुझे  उम्मीद  हूँ  मत्री

 महोदय  उन  पर  विचार  करेगे  और  गाधीवादी
 झाधार  पर,  जिस  रूप  मे  कि  देह  का  निर्माण
 करने  की  उन्होंने  योजना  बनाई  है,  देश  को
 भागे  बढावेगे  |  वह  प्रमरीकी  प्राधार  पर  इस
 योजना  को  जागे  न  बढ़ावें  यही  उनसे  प्रार्थना
 करूगा  ।

 Shri  Subbiah  Ambalam  (Rama-
 nathapuram)  Mr  Deputy-Speakcr,
 Sir,  I  am  glad  that  I  have  been  given
 an  opportunity  of  participating  in  this
 discussion  The  aim  and  object  of  the
 Community  Development  programme
 is  to  develop  the  social  and  economic
 life  of  the  people  m  the  rural  areas
 It  expresses  the  feelings  and  aspira-
 uons  of  the  people  No  doubt,  the
 Plan  78  a  very  dynamic  one  and  needs
 the  full  participation  and  co-operation
 of  the  people  m  the  rural  areas  With-
 out  full  co-operation  of  the  people,  the
 implementation  of  the  Plan  will  be  a
 failure  To  get  the  full  co-operation
 of  the  people,  it  is  necessary  that  we
 must  infuse  a  new  spirit  and  initiative
 into  the  people  in  the  rural  areas.
 No  doubt,  it  35  a  new  venture  and
 there  are  bound  to  be  difficulties  and
 disappointments  But,  if  the  Plan
 Succeeds,  it  will  be  a  tremendous
 achievement  and  will  be  a  lesson  to
 the  people  of  other  countries  of  the
 world  at  large

 The  programme,  no  doubt,  aims  to
 bring  about  a  change  in  the  psycholo-
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 gy  of  the  people  To  bring  about  a
 change  ए  the  psychology  of  the  peo-
 ple,  the  Plan  should  know  the  require-
 ments  and  needs  of  the  people  We
 know  the  Plan,  as  it  has  been  envisag-
 ed  and  executed,  has  been  planned  at
 a  high  level  No  doubt,  it  has  taken
 into  consideration  the  needs  and
 requirements  of  the  rural  areas  but
 the  people  m  the  locality  have  not
 been  consulted.  If  the  planning  had
 been  done  at  a  _  low  level,
 that  1s,  having  consultation  with  the
 people  in  the  rural  areas,  then,  there
 would  not  have  been  any  initial  diffi-
 culties  They  would  have  had  the
 co-operation  of  the  people  even  at  the
 beginning

 For  the  execution  of  the  Plan,  we
 find  the  Block  Development  Officers.
 and  the  Gram  Sewaks  working  in  the
 villages  First  of  all,  they  have  to
 approach  the  people,  explain  to  them
 the  Plan  and  its  aim,  and  get  them
 interested  before  they  could  get  their
 co-operation  This  3s  one  difficulty  in
 the  Plan  Hereafter,  the  Plan  should
 be  based  on  consultation  with  the  peo-
 ple  in  the  areas

 Secondly,  I  would  submit  that  the
 recruitment  of  the  personnel  entrusted
 with  the  execution  of  this  Plan  should
 take  into  consideration  the  quality  and
 experience  of  the  staff  for  somal  wel—
 fare  and  community  development
 The  Gram  Sewaks  are  important  peo-
 ple  who  are  mainly  responsible  for
 the  successful  implementation  of  the
 Plan  Their  recruitment  is,  in  a  way,
 defective  Recruitment  of  the  Gram
 Sewaks  should  be  from  the  local  areas
 The  qualification  as  it  Is,  35  a  matri-
 culate  with  six  months’  training  I
 do  not  think  that  a  matriculate  with
 six  months’  training  wll  be  sufficient
 for  the  proper  :mplementation  of  the
 Plan  Proper  personnel  should  be
 selected

 We  know  that  in  our  country  there
 are  a  number  of  social  workers  and
 the  selection  should  be  made  from
 such  social  workers  and  they  must  be
 entrusted  with  the  task  of  the  Gram
 Sewaks  In  some  places  we  have  got
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 people  with  a  spirit  of  service  They
 work  hard  and  tirelessly  But,  in
 some  places,  they  do  not  do  ther
 work  properly  They  are  asked  to
 do  some  odd  jobs  such  as  dustribu-
 tron  of  manures  and  seeds  They
 should  live  in  the  villages,  with  the
 people  and  study  their  conditions  and
 try  to  help  them  in  ther  work
 There  must  be  proper  co-ordination
 between  them  and  the  Block  Deve-
 lopment  Officers  They  have  been
 given  a  number  of  villages  They
 should  be  entrusted  with  a  fewer
 number  of  villages  so  that  ther  work
 may  be  imtensive  and  permanent
 Now,  one  person  38  given  about  15-20
 villages  and  so  one  is  not  able  to  do
 much  in  any  one  of  the  villages
 Therefore,  if  a  fewer  number  3  allot-

 @ted,  work  could  be  done  commensu-
 rate  with  our  expectation

 The  Block  Development  Officer  35
 the  key  man  He  35  a  double  func-
 tionary  He  must  be  a  very  good
 administratory  He  must  also  be
 able  to  command  the  co-operation  of
 the  block  staff  also  He  must  be  in
 constant  touch  with  the  officers  above
 him  He  should  be  a  man  of  humani-
 tarian  qualities,  knowing  the  difficul-
 ‘tues  of  the  people  in  the  rural  areas
 and  studying  ways  and  means  to
 enthuse  confidence  and  co-operation
 among  the  people  We  should  be
 very  careful  in  recruiting  Block
 Development  Officers  They  have
 been  recruited  from  the  Revenue  De-
 partment  I  would  suggest  that  they
 should  make  direct  recrwtment  from
 people  who  are  best  fitted  for  the  job
 They  should  also  be  properly  trained
 before  beng  entrusted  with  any
 work

 Ladies  also  should  be  recrusted  as
 Block  Development  Officers  I  think
 the  success  of  the  Plan  greatly  de-
 pends  upon  their  co-operation  also

 The  advisory  committees  at  the
 <ustrict  level  and  the  block  level
 should  be  as  broad-based  as  possible,
 ‘The  general  complaint  in  this  House
 ds  that  the  advisory  committee  does
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 not  include  the  social  workers  and
 members  belonging  to  other  than  the
 ruling  parties  In  order  that  their
 voices  may  be  heard  and  their  sug-
 gestions  may  also  be  implemented,
 no  distinction  should  be  made  on  the
 basis  of  political  parties

 Mr.  Deputy-Speaker:  The  hon
 Member  wanted  only  five  minutes;
 he  has  taken  eight  or  nine  minutes

 hri  Subbiah  Ambalam:  Two  more
 minutes  The  mam  aim  of  the  com-
 munity  development  is  to  increase
 agricultural  production  Before  effect-
 ing  land  reforms,  it  1s.  :mpossible  to
 expect  any  increase  in  the  food  pro-
 duction  I  would  request  the  hon
 Ministers  of  Community  Develop~
 ment  and  also  the  Minister  of  Food
 and  Agriculture  to  usher  in  land  re-
 form  legwlation  After  fixing  the
 ceiling  on  land  holdings,  the  balance
 should  be  distributed  to  the  landless
 Peasants  Only  then  we  would  be
 able  to  enthuse  new  spirit  in  the
 Second  Plan  so  that  our  expectations
 may  be  fulfilled

 More  encouragement  and  more  aid
 by  way  of  finance,  loans  and  grants—
 should  be  given  for  bringing  in  waste
 land  under  cultivation  We  do  not
 have  any  irrigation  facilities  in  our
 area  and  m  such  areas,  I  would  re-
 quest  the  hon  Munster  to  be  hberal
 n  giving  grants  for  simzing  tube-wells
 and  establishing  small-scale  :ndustries
 in  this  area

 Mr.  Deputy-Speaker:  I  hope  we
 should  conclude  with  the  request

 Shri  Subbiah  Ambalam:  I  would
 request  the  Minister  to  increase  the
 training  centres  for  these  cottage  in-
 dustries,  especially  in  my  district  of
 Ramnad  where,  practically,  there  are
 no  traimng  centres  I  had  been  to
 one  of  the  training  centres  m  Madurai
 district  where  I  found  marvellous
 work  being  done  (An  Hon.  Mem-
 ber:  Gandhi  Gram)  It  is  near
 Thrumangealam  Mr  Deputy-Speak-
 er,  you  will  be  surprised  to  know
 that  the  handmade  paper  there  was
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 so  strong  that  it  was  able  to

 carry  a  man,  the  paper  was  so  strong.
 I  was  also  informed  that  the  Gov-
 ermment  of  India  had  approached
 them  for  the  supply  of  hand-made
 paper  for  printing  one  hundred  rupee
 currency  notes.  They  were  so  strong
 and  so  enduring  that  hundred  rupee
 notes  can  be  printed  on  them.

 Mr.  Deputy-Speaker:  If  Shri  Tyabji
 is  able  to  condense  his  remarks  to
 Jess  than  five  minutes,  I  shall  allow
 him.

 Shri  B.  S.  Murthy  (Kakinada—
 Reserved—Sch.  Castes):  May  I  know
 whether  another  hour  would  be  al-
 located?

 Mr.  Deputy-Speaker:  I  am  calling
 the  Minister  after  Shri  Tyabji.

 Shri  Tyabji  (Jalna):  Sir,  on  page
 7  of  the  report  of  the  munistry,  there
 are  these  words:

 “That  the  task  of  educating  the
 farmers  in  adopting  better  and
 improved  techniques  ०  crop
 production  is  bearing  fruit  is
 evident  from  the  results  of  the
 National  Sample  Survey  which
 show  an  increase  of  about  20  to
 25  per  cent  in  the  yields  of  the
 principal  crops  in  the  NES  and
 CD  areas.”

 Sir,  this  is  am  interesting  statement
 to  make.  After  some  research,  I  dis-
 covered  the  National  Sample  Survey
 report  and  I  have  got  it  in  my  hands.
 I  regret  to  find  that  tne  statement
 contained  in  the  Ministry’s  report
 differs  considerably  from  the  docu-
 ment  on  which  it  is  supposed  to  re-
 ly.  I  would  refer  you  to  page  7  of
 the  Rabi  Estimate  Survey  1954-55,
 Report  on  the  Community  Project
 and  NES  areas.  It  is  a  very  careful
 report  and  describes  the  various  di-
 fficulties  wnich  they  have  had  and
 complains  that  there  “was  lack  of  co-
 operation  trom  the  Ministry  of  Com-
 munity  Development.  It  ultimately
 came  to  tne  conclusion  that  “it  was
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 satisfactory  to  find  that  the  survey
 estimates  were  always  in  excess  of
 the  general  yield  rates  by  about  25
 per  cent  for  each  of  the  three  crops
 considered.”  This  relates  only  to
 wheat,  gram  and  barley.  There  is
 no  justification  for  making  the  remark
 in  the  Ministry’s  report.

 I  say  this  with  some  feeling  be-
 cause  we  do  not  usually  have  time  to
 make  researches  of  this  type.  It  is
 not  possible  for  us  to  check  such
 statements.  We  accept  them  =  as
 correct  statements.  In  this  connection,
 the  hon.  Member  who  had  spoken  be-
 fore  me  had  referred  to  the  fact  that
 Rs.  80  crores  had  been  spent  by  the
 Government  and  Rs.  30  crores  had
 been  subscribed  by  the  puvlic  The
 report  says  that  Rs.  60  crores  were
 spent  by  the  Government  and  Rs.  30
 crores  were  subscribed  by  the  public.
 I  would  like  to  check  this  up.  Have
 the  public  really  subscribed  Rs.  30
 crores?  Or,  is  there  another  dis-
 crepancy  of  the  type  which  I  have
 just  pointed  out?

 There  is  an  evaluation  on  the  work-
 ing  of  the  community  projects.  It
 has  been  prepared  by  the  Planning
 Commission.  Here  also,  you  will  find
 that  the  picture  is  by  no  means  as
 rosy  as  the  report  present  it.  In
 Chapter  I  ,  they  say:

 “The  third  year,  therefore,  saw
 a  large  accumulation  of  unspent
 balances.  The  natural  results
 was  a  great  spurt  in  the  expendi-
 ture  in  the  fourth  year,  with  a
 view  to  exhausting  the  balances
 before  the  end  of  the  project
 period.  A  large  number  of  works
 were,  therefore,  sanctioned  and
 either  got  completed  or  remained
 under  construction  by  the  end  of
 the  project  period.  The  result
 was  that  during  the  last  year  of
 the  project  period,  which  was
 also  the  year  immediately  pre-
 ceding  its  transformation  into
 the  PIP  pattern  with  a  much
 smaller  budget,  proved  to  be  a



 5775  Demends  for  Grants

 {Shri  Tyabjr]
 period  when  construction  domi-
 nated  the  thinking  and  activity
 of  the  project  staff,  including  the
 Gram  Sevaks,  and  extension
 failed  to  emerge  from  the  back-
 seat  to  which  it  had  been  rele-
 gated  even  earher”
 What  38  very  significant  is  this.

 These  passages  which  I  am  reading
 out  from  the  Evaluation  Report  are
 exactly  the  passages  which  have  been
 omitted  from  the  summary  of  the
 Evaluation  Report  which  has  been
 given  to  Members  of  Parhament.
 Because  I  took  the  trouble  to  go
 through  the  original  report  I  dis-
 covered  these  passages.  This  is  most
 unfair  to  Members  of  Parlament.
 We  should  be  given  a  proper  and
 clear  picture  of  what  the  Ministry  of
 Community  Development  is  doing  I
 have  no  doubt  that  they  have  done
 very  good  work,  but  it  35  not  neces-
 sary  for  them  to  give  compliments
 to  themselves  as  they  have  done  in
 the  first  page  here,  where  after  des-
 cmbing  m  very  grandiose  language
 what  their  objective  Bs,  amongst  them
 being:

 “to  bring  about  a_  coalition
 between  the  people’s  represen-
 tatives  and  the  people's  servants
 manning  the  Government  agency
 for  a  conceited  effort  for  the
 building  of  New  India,”

 “New”  with  a  capital  “N”,  they  go
 on  to  say:

 “Yiewed  in  the  light  of  the
 above  objective,  the  programme
 has  gained  considerable  momen-
 tum  and  has  succeeded  in  a  great
 measure  in  changing  the  outlook
 of  the  rural  people  towards  deve-
 lopment  and  creating  in  them  a
 will  to  work  for  their  economic
 betterment  and  a  higher  standard
 of  hiving"

 I  submit,  these  reports  aie  for  Mem-
 bers  of  Parliament  to  make  up  their
 own  minds,  and  they  should  not  be
 given,  I  should  say,  an  unjustified
 nicture
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 I  say  “unjustified  picture’  because
 I  have  discovered  a  third  document.
 This  is  a  study  m  rural  changes  car-
 ned  out  by  an  extremely  important
 body,  the  Viswabharati  University,
 their  Agri-Economie  Research  Centre.
 This  is  a  report  on  a  survey  conduct-
 ed  in  September,  956  It  is  a  survey
 of  a  village,  Sahajapur,  in  the  District
 of  Birbhum  in  West  Bengal  The  re-
 Port,  unfortunately,  35  not  yet  printed
 and  published,  but  I  hope  the  Viswa-
 bharat:  University  will  soon  do  80.
 There  is  a  very  interesting  chapter  in
 it  which  deals  with  rural  dynamics
 The  University  held  an  investigation
 into  this  village  and  this  is  what  it
 Says:

 “More  than  70  per  cent  of  the
 persons  interviewed  were  aware
 of  the  abolition  of  zamindary  sys-
 tem  and  the  acquisition  by  the
 State  in  (1954-55,  of  the  estates.
 The  rent  receivers  and  cultivators
 with  at  least  some  owned  land--
 were  much  more  aware  of  if  than
 the  non-agricultural  classes  or
 agricultura}  labourers  In  fact,
 less  than  half,  429  per  cent  only
 of  the  agricultural  labourers
 imterviewed  knew  anything  about
 this  important  measure  The  ex-
 tent  of  knowledge  of  the  Land
 Reforms  Act,  955  is  much  less
 A  mere  9  per  cent  of  the  per-
 sons  interviewed  had  heard  of  the
 proposed  ceiling  on  land”

 Then,  the  important  sentence  whic,
 T  want  to  read  is  this:

 “Finally,  just  about  half  of  the
 people  knew  about  the  existence
 of  the  NES  Block  in  the  village”

 In  a  village  in  which  a  NES  Bicck
 ts  supposed  to  be  functioning,  not
 more  than  half  the  people  knew  of
 the  exictence  and  the  functioning  of
 the  NES  Block  In  view  of  this,  what
 ४8  the  justification  in  making  this  re-
 Port?  I  submit,  none.

 Shri  S.  K.  Dey:  Mr.  Deputy-Speak-
 er,  Sir,  I  confess  to  a  certain  sense  of
 nervousness  as  I  stand  here  to  address
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 the  House  after  this  debate  of  nearly
 six  hours

 (Sunt  ParrasKr  Raman  tn  the  Chatr]

 4  25  hrs.

 Nervousness  on  many  counts,  firstly,
 because  of  the  fact  that  to  a  ‘certain
 extent  I  am  a  stranger  to  this  House
 and  to  the  conventions  that  a  Member
 in  this  House  should  observe  while
 answering  a  debate  of  the  nature  that
 has  just  preceded  I  remained  most
 of  the  time  touring  around  in  the  vil-
 lages  of  India  for  the  past  ten  years
 I  have  lived  amongst  them  I  am  a
 born  villager  myself  When  one  re-
 mains  790  the  company  of  villagers  for
 such  a  long  time,  one  begins  to  ac-
 quire  certain  mannerisms  of  the  vil-
 lagers  although  not  necessarily  their
 virtues  and  therefore  not  quite  sure
 how  the  House  will  react  I  try  to
 answer  the  various  points  they  have
 raised  Theiefore,  I  would  like,  at
 the  outset,  to  ask  for  the:~  forgiven-
 ness  if  I  transgress  an;  of  the  known
 and  accepted  conventions  of  this
 House  In  future  I  hope  !  wil!  be
 able  to  do  better

 Shri  Goray  (Poona)
 Speaker  will  protect  us

 Shri  S.  K  Dey:  Now,  after  hearing
 all  the  points  that  have  been  raised
 I  feel  the  necessity  of  explaining  the
 background  on  which  we  started  this
 programme  five  years  ago  It  7५  very
 necessary  that  this  is  done,  so  that  we
 can  assess  the  achievements  and  the
 short-falls  on  proper  perspective

 Five  years  ago,  Sir,  we  began  this
 programme  on  2nd  October,  3952
 The  first  time  it  was  conceived  was
 on  the  3lst  March,  4952  At  that
 time  we  faced  two  Indias,  one  was  8
 rural  India  and  the  other  was  an
 urban  India,  and  to  a  very  great  ex-
 tent  the  rural  India  happened  to  work
 as  a  colony  of  urban  India,  Just  as  at
 one  time  India  worked  as  a  colony  of
 England  that  ruled  over  India  We
 had  in  the  Government  apparatus
 people  who  were  masterly  in  their
 treatment  of  their  subjects,  but  in  a
 particular  way  They  knew  how  to
 find  why  a  particular  thing  should  not

 i  hope  the
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 be  done,  what  is  particularly  wrong
 about  a  proposal  that  has  been  put
 forward  for  execution  of  certain  wel-
 fare  schemes  for  the  people  Dhffer-
 ent  departments  of  Government  vied
 with  each  other  for  sovereignty

 Even  thcugh  quite  a  large  number
 of  people  in  Government  service
 realised  that  the  times  had  changed,
 and  that  with  the  change  over  of  the
 rulers  of  India  the  new  function  for
 the  Government  service  was  to  sub-
 serve  the  needs  of  the  people,  yet  a
 very  large  section  of  the  same  Gov-
 ernment  apparatus  refused  to  under-
 stand  that  the  times  had  changed,  and
 in  every  conceivable  way  tried  to
 obstruct  things

 In  the  Cental  Government,  the
 Central  Ministries  are  responsible  for
 providing  financial  aid  and  technical
 assistance  in  certain  degrees  to  the
 State  Governments  for  the  implemen-
 tation  of  welfare  programme  for  the
 people  The  Central  Government  1s.
 not  directly  responsible  for  imple-
 mentation  of  the  programme  falling
 within  the  specialities  of  the  nation
 building  departments  nthe  States.
 It  was  not  possible,  therefore,  for  the
 Central  Government  to  question  a
 State  Government  and  enforce  com-
 phance  even  m  schemes  which  had
 been  partially  financed  and  sponsored
 by  the  Central  Government

 In  the  States,  departments  vied
 with  each  other  They  had  no  tradi-
 tion  of  ever  working  for  the  village
 people  As  hon  Members  here  know,
 even  today  we  have  in  certain  parts
 of  the  country  where  we  do  not  have
 an  agricultural  officer  functioning  at
 the  level  of  the  district  How  is  a
 department  to  admunister  the  ‘pro-
 gramme  of  agriculture  to  rural  peo-
 ple  unless  that  department  can  reach
 the  people  there?  We  did  not  have
 nation-building  departments  in  all  the
 States  We  had  representatives  of
 agriculture,  animal  husbandry,  edu-
 cation  and  public  health  functioning
 at  the  best.  at  the  level  of  the  tehsil,
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 with  a  population  of  3,  4  or  5  lakhs
 and  in  certain  States,  70  to  5  lakhs
 What  happened  as  a  result  of  it?
 These  officers  set  up  admunustrative
 fronts  or  umstitutions  and  tried  to
 make  the  best  out  of  those  institutions
 for  themselves  If  the  villager  ever
 approached  any  of  those  institutions,
 exther  he  was  harassed  or,  in  certain
 cases,  he  was  driven  out

 We  wanted,  five  years  ago,  to  pro-
 mote  production  of  food,  which  was
 pnority  number  one  For  India,
 which  is  primarily  an  agricultural
 country,  to  remain  dependent  on
 foreign  countries  for  the  supply  of
 her  food  requirements  38  a  matter  of
 shame  Therefore,  the  Government
 very  rightly  decided  that  we  must  put
 emphasis  on  production  of  food  and
 try  to  see  that  the  agriculturists  im
 the  village  gets  mterested  in  produc-
 ang  more  Soon  after  we  had  had  cer-
 tam  experiences  of  the  working  of  the
 Grow  More  Food  Scheme  sponsored
 earher,  we  realised  that  life  in  the
 village  for  a  villager  is  something
 completely  indivisible  It  was  not
 possible  to  produce  more  foodgrains
 unless  there  was  assistance  in  agri-
 culture  and  simultaneously  there  was
 assistance  in  animal  husbandry,  there
 was  assistance  in  co-operation,  in  irri-
 gation  in  communications,  through
 which  food  could  be  marketed,  there
 Was  assistance  in  education  of  the
 agriculturmsts  m  better  methods,  there
 was  assistance  in  the  matter  of  better
 health  facilities  and  better  medical
 faciities  when  the  agniulturist  was
 ready  either  to  saw  his  crop  or  har-
 vest  his  ripening  crops

 I  have  mentioned  earher  that  we
 did  not  have  institutions  of  Govern-
 ment  functioning  below  the  tehsil
 level  We  thought,  how  to  get  about
 this  problem  of  getting  the  villager
 interested  in  himself,  in  his  future  and
 in  improving  food  production  of  the
 nation  as  a  whole?  How  should  we
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 be  able  to  get  the  Government  ap-
 paratus  to  find  ways  of  getting  things
 done,  how  it  can  say  “yes”  against
 “no”?  So,  after  a  good  deal  of  dis-
 cussion  in  the  Planning  Commussion,
 after  a  good  deal  of  discussion  with
 the  Ministries  in  the  Centre  and  with
 prominent  non-officials  in  the  country,
 2६  was  decided  that  we  should  have
 a  certain  number  of  pilot  projects,  in
 which  we  should  have  representatives
 of  departments  who  knew  their  job
 in  the  field  of  agriculture,  animal  hus-
 bandry,  co-operation,  social  education,
 rural  engineering  and  pubjic  health
 in  villages  We  realised  that  it  was
 not  possible  simply  to  have  technical
 officers  let  loose  on  the  people  in  the
 villages,  unless  their  work  had  been
 co-ordinated  at  the  lower  level  of  the
 projects  We  knew  that  if  we  placed
 one  of  the  best  specialists  in  agnicul-
 ture,  animal  husbandry  and  other  sub-
 jects  for  a  block  of  60,000  or  70,000
 he  would  not  be  able  to  cater  to  the
 mounting  needs  of  the  village  people
 Once  the  villagers  become  aware  that
 the  Government  is  prepared  to  help
 them,  they  will  take  the  help  from
 the  Government  So,  we  conceived
 of  a  multi-purpose  worker,  who  would
 be  a  first-aid  man  on  all  subjects  of
 rural  development  and  we  said  that
 this  person  would  be  called  ‘gram
 sevak’  He  would  get  special  train-
 ing  in  agriculture,  because  agriculture
 constituted  the  biggest  and  the  most
 basic  industry  of  India,  particularly
 in  the  villages  After  having  given
 ium  training  for  one  year  m  agricul-
 ture,  we  decided  to  give  him  first-aid
 training  in  all  other  subjects  of  vil-
 lage  development  We  placed  him  at
 the  level  of  about  ten  villages  and
 asked  him  to  cater  to  the  needs  of  the
 people  and  try  to  the  maximum  ex-
 tent  possible  to  function  through  vil-
 lage  mstitutions  While  he  is  carry-
 ing  on  the  functions  of  Government
 in  matters  of  finance,  in  matters  of
 supplying  materials,  in  matters  of
 technical  assistance,  ete  to  the  village
 people,  he  would  also  make  an  effort
 to  see  that  the  village  people  feel  ins-
 pired  to  get  together  and  to  work  for
 themselves  with  such  assistance  as
 the  Government  can  render
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 When  we  started  this  programme,
 Sir,  neither  the  people’s  representa-
 tives  firmly  believed  that  something
 very  serious  was  possible,  nor  the
 people  believed  that  anything  could
 be  done  for  them  Nor  the  Govern-
 ment  servants,  who  had  very  litle
 contact  with  the  people,  believed  that
 a  scheme  such  as  this  could  ever  have
 been  feasible  and  could  yield  results
 Therefore,  we  had  to  concentrate  all
 our  resources  on  a_  certain  lmited
 number  of  projects  These  projects,
 if  I  may  express  myself  that  way,
 were  intended  to  be  hke  the  yogic
 exercise  for  the  human  system  Hon
 Members  who  are  famihar  with  the
 system  of  yogic  exercise  will  know
 that  it  35  a  remarkable  form  of  exer-
 cise  If  a  person  is  in  good  health,
 it  improves  the  health,  if  a  person
 is  an  bad  health  and  is  ailng  from
 something  which  cannot  be  easily
 diagnosed  by  a  doctor,  then  the  yogic
 exercise  applied  to  the  ailing  system
 will  show  to  the  doctor  what  really
 was  not  visible  earher  We  worked
 this  yogic  exercise  on  the  system  of
 the  Government  and  we  discovered
 a  lot  of  troubles  really  ailing  the
 Government  apparatus  from  the  top
 to  the  bottom  We  also  found  diffi-
 culties  in  people’s  institutions  and  the
 difficulties  which  arose  in  creating
 new  institutions  and  m  getting  the
 people  together  and  making  them
 work  for  themselves

 We  have  had  experience  of  this
 programme  for  a  period  of  five  years
 or  nearabout  that  It  is  a  very  short
 period  in  the  life  of  a  nation,  which
 4s  waking  up  after  300  years  of  go-
 ing  down  the  khud  And  yet,  these
 five  years  have  been  years  full  of
 expeiiences  of  an  intense  type  These
 have  indicated  certam  successes  and
 failures  Hon  Members  have  had
 the  opportunity  of  studying  the  re-
 port  of  the  evaluation  agency.  They
 have  had  the  opportunity  of  studying the  report  of  foreign  specialists  like
 Dr  Carl  Miller,  M  L  Wilson  and
 many  others,  who  have  found  items
 of  praise  in  our  programme  and  also
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 items  which  require  a  lot  of  caution-
 ing  us  about  I  should  hke  to  tell
 House  something,  which  I  beheve  I
 owe  to  this  House,  based  on  my  ex-
 periences  of  the  actual  working  of
 this  programme,  as  I  have  seen  :t
 during  the  Past  five  years

 As  I  mentioned  earlier,  we  have
 started  about  800  blocks  with  about
 330  millions  of  people  Out  of  these
 4800  blocks,  I  have  personally  visited
 in  the  course  of  the  past  five  years
 at  least  400  blocks

 An  Hon.  Member.  With  informa-
 tuon  or  without  information?

 Shri  8.  K.  Dey:  Both,  Sir

 Shri  B  8.  Murthy:  Much  more

 Shri  S.  K.  Dey:  Sir,  I  have  dis-
 covered  certain  success  as  well  as
 certain  fallures  m  this  programme
 I  would  hke  to  place  my  own  assess-
 ment  of  it  before  this  House  and  later
 I  would  hke  to  answer  as  many
 points,  as  I  possibly  can,  that  have
 been  raised  on  the  floor  of  the  House
 during  the  debate

 In  conducting  this  yogic  exercise,
 namely  the  discovery  of  what  is
 wrong  in  this  apparatus  and  in  the
 peoples  institutions  and  m  the  work-
 ing  of  the  community  development
 programme,  we  have  passed  with
 distinction  In  getting  the  agency
 which  is  implementing  this  program-
 me,  namely,  the  Chief  Munsters  in
 the  State,  the  Development  Commis-
 sioner,  the  collector,  the  SDO,  the
 Block  Development  Officer  and  the
 Village  Level  worker,

 An  Hon.  Member:  And  Congress
 men

 Shri  8.  K.  Dey:  I  am  talking  of
 the  Government  side—I  believe  we
 have  again,  m  facing  the  issue,  pas-
 sed  with  distinction.  In  getting  the
 Government  apparatus  as  a  whole
 involved  in  this  programme—and  by
 “apparatas  as  a  whole”  I  mean  the
 different  departments  of  Government
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 not  merely  the  agency  that  is  hand-
 ling  the  community  development  pro-
 gramme  as  the  administrative  and
 coordinating  agency,  starting  from
 the  Development  Commissioner  and
 the  other  Departments  of  Government
 in  the  State  like  the  Agriculture  De
 partment,  Animal  Husbandry  Depart-
 ment  and  the  other  Departments  we
 have  had  by  now  just  a  mere  pass.

 In  getting  the  peoples’  representa-
 tives  in  the  programme,  in  getting
 them  involved,  I  would  say,  we  have
 failed.  In  physical  accomplishment
 of  the  programme,  I  would  say,  we
 have  passed  just  about  in  the  Second
 Division.  Now,  that  is  how  I  des-
 cribe  this  programme,  as  I  see  it.

 At  the  block  level,  I  mentioned,  we
 have  a  Block  Development  Officer,
 Extension  Officers  in  Agriculture,
 Animal  Husbandry,  Cooperation,  So-
 cial  Education  and  Rural  Engineering.
 They  are  not  special  officers  appoint-
 ed  for  the  purpose.  They  are  officers
 supposed  to  belong  to  the  respective
 departments  in  the  State  who  should
 represent  their  departments  at  the
 block  level,  because  if  they
 do  not  reach  up  to  that  point,
 it  owas  not  possible  for’  the
 departments  to  reach  the  people  with
 the  resources  they  have  for  adminis-
 tration  of  the  needs  of  the  people.
 These  officers  provide  an  agency
 which  we  call  the  national  extension
 service  at  the  block  level.  It  was
 expected  that  this  agency  would  con-
 stitute  the  main  funnel,  or  the  only
 funnel,  through  which  all  assistance
 of  Government  would  flow.  The  as-
 sistance  of  Government  was  offered
 through  the  budget  of  the  Communi-
 ty  Development  Programme.  Then
 there  are  other  departmental  pro-
 grammes.  If  hon.  Members  refer  to
 the  Second  Five  Year  Plan  they  will
 find,  that  there  is  8  provision  of  a
 little  over  Rs.  7200  crores  for  the
 various  nation-building  departments
 which  deal  with  rural  areas.  Now
 these  resources  were  supposed  also
 to  flow  along  with  the  special  resour-
 ees  of  Rs.  200  crores  provided  for  in
 the  community  development  pro-
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 gramme  through  this  particular
 agency  which  we  call  the  national
 extension  service.

 It  has  been  mentioned  quite  often
 during  this  debate  that  the  adminis-
 trative  expenses  of  the  programme
 are  very  high.

 Shri  C.  K.  Nair:  The  original  de-
 partments  which  are  represented  in
 the  block  areas  carry  on  their  pro-
 gramme  while  the  block  development
 department  carries  on  its  own  pro-
 gramme.  ’

 Shri  S.  K.  Dey:  There  is  no  such
 thing  as  a  block  development  depart-
 ment.  As  I  have  tried  to  explain,
 we  have  attempted  to  coordinate  all
 departments  at  the  level  of  the  block.
 Because  there  are  various  agencies,
 it  is  of  the  utmost  importance  that
 coordination  is  provided.  Otherwise
 each  agency  will  try  to  go  in  parallel
 with  other  agencies  to  the  village
 people  to  their  confusion.  But  I  do
 not  say  that,  to  the  degree  desired,
 we  have  yet  been  able  to  bring  about
 that  coordination,  which  was  our  ob-
 jective,  between  the  normal  activities
 of  the  departments  and  what  has
 come  to  be  known  as  the  special  acti-
 vities  of  the  community  development
 agency.  There  is  no  such  thing  as
 the  special  activities  of  the  communi-
 ty  development  agency.  It  has  been
 intensifying  and  coordinating  the  im-
 pact  of  all  the  resources  of  all  the
 nation-building  departments  reaching
 the  people  with  equity  and  justice
 and  strictly  according  to  the  needs  of
 the  people  in  the  areas  concerned.
 That  is  the  objective.  I  do  not  claim
 that  we  have  yet  been  able  to  achieve
 the  fullest  coordination  that  we
 wanted.

 I  mentioned  about  the  expenditure
 on  administrative  staff.  From  the
 experience  that  we  have  had  during
 the  past  five  years  and  we  have  got
 certain  data  here;  in  the  national  ex-
 tension  service  and  community  deve-
 lopment  programme,  we  have  had  an
 administrative  expenditure  to  the
 tune  of  20  per  cent  up  to  the  end  of
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 Sist  March  987  beginning  with  Octo~
 ber  2nd,  1952,  Now  it  is  quite  pos-
 siuie  that  while  implementing  the
 programme  thee  will  be  certain
 blocks  .in  which  ecministrative  ex-
 penses  will  be  of  a  very  high  order,
 because  there  has  not  been  work
 «commensurate  with  the  administra-
 tive  expenses.  This  does  not  mean
 that  the  administrative  expenses
 should  be  reduced  by  cutting  down
 the  staff.  It  only  means  that  the  ad-
 ministrative  agency  has  to  be  ener-
 gised  so  that  more  work  is  done  for
 the  people  and  the  resources  of  Gov-
 ernment  meant  for  the  area  are  uti-
 lised  more  effectively.

 Now  I  would  come  to  the  points
 raised  by  hon.  Members  in  this
 House.  It  is  obviously  not  possible
 to  answer  all  the  points  that  have
 deen  raised.  I  would  like  to  mention
 that  the  Ministry  will  make  a  very
 careful  note  of  everything  that  has
 been  said  in  this  debate,  examine
 every  point  that  has  been  raised  and
 bring  these  to  the  notice  of  the  State
 Governments  and  their  agencies  work-
 ing  down  below.  In  fact,  as  stated
 by  some  Members  here,  we  pro-
 duced  a  book  “As  others  see  it”.  I
 am  sorry  that  we  do  not  seem  to  have
 received  credit  for  the  almost  ruth-
 less  and  merciless  criticisms  of  ours
 which  we  make  every  month  through
 the  issue  of  “Kurukshetra”  and
 through  other  journals  and  papers
 that  we  produce  and  _  circulate  all
 over  the  world.  I  had  thought,  that
 we  may  have  failed  in  many  things,
 succeeded  in  many  things,  but  in
 one  matter  we  had  succeeded  very
 greatly  namely,  we  have  established
 an  organisation  which  is  honest
 enough  to  face  criticisms,  face  the
 problems,  which  attempts  to  find  ans-
 wers  and  tries  to  find  them  from  any
 quarters  they  may  be  available.  I
 have  decided  that  the  entire  debate
 in  this  House,  every  word  that  has
 been  said,  without  change  of  a  com-
 ma,  should  be  compiled  in  a  new
 ‘booklet  and  sent  to  the  State  Gov-
 ernments,  to  our  workers  at  all  levels
 so  that  they  may  understand,  and  at
 least  know  what  hon.  Moerbers  of

 this  House  think  about  their  pro-
 gramme.

 A  point  has  been  raised  that  land
 reforms  are  basic  to  this  programme.
 I  am  completely  in  agreement.  I
 have  no  doubt  in  my  mind  that  it  is
 not  possible  to  establish  healthy  pan-
 chayats  or  healthy  co-operatives  in
 the  villages  until  land  reform  mea-
 sures  have  been  implemented  effec-
 tively.  Unfortunately,  I  am  myself
 not  responsible  for  land  reforms.  I
 know  the  Planning  Commission  has
 been  struggling  to  get  the  States  im-
 plement  land  reform  measures.  As
 I  said,  it  is  not  merely  a  question  of
 issuing  a  mandate  from  the  Govern-
 ment  to  the  State  Governments  or
 the  State  Governments  trying  to  is-
 sue  a  mandate.  Land  reform  mea-
 sures  cannot  succeed  unless  the  gene-
 ral  masses  of  the  people,  who  are
 likely  to  be  affected  by  these  reforms,
 have  been  educated  as  to  what  these
 reforms  mean.  Education  is  a  long
 process.  If  we  try  to  make  a  short
 process  of  education,  education  tries
 to  acquire  a  pattern  quite  different
 from  the  type  of  education  we  have
 known.  It  will  have  to  take  time.
 This  programme,  to  the  extent  it  is
 possible,  I  may  say,  is  trying  to  edu-
 cate  the  people  so  that  they  should
 ask  their  hire  from  the  minority
 which  has  been  riding  on  their  shoul-
 ders  without  paying  hire  or  paying  a
 lesser  hire  for  services.  But,  again,
 it  is  a  long  process.

 The  next  point  was  about  timely
 assistance  to  the  agriculturists.  Hon.
 Members  know  that  we  have  now
 established  co-ordination  with  the
 Ministry  of  Food  and  Agriculture.
 As  far  as  I  know,  there  is  very  little
 more  to  be  desired  in  this  co-ordina-
 tion  so  far  as  the  Centre  is  concerned.
 We  are  trying  our  very  utmost  to  see
 that  the  supply  lines  are  stream’  lin-
 ed  all  along,  up  to  the  village  level.
 But,  hon.  Members  will  appreciate
 that  we  cannot  produce  seeds  over-
 night;  We  cannot  produce  fruit  plants
 overnight;  we  cannot  produce  bulls
 overnight;  we  cannot  produce  cows
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 overnight  It  all  takes  time  ‘There  We  do  not  have  enough  resources
 has  been  considerable  improvement
 I  believe,  when  we  discuss  this  sub-
 ject  again  next  year,  I  have  every
 reason  to  feel  confident  that  we  shall
 be  able  to  repdrt  much  better  pro-
 gress  ‘Increased  production  of  food
 must  be  reported

 An  Hon.  Member:  Produced  over-
 night?  (Interruption)

 Mr.  Chairman.  The  hon  Munister
 will  do  well  to  deal  with  the  points
 We  are  trespassing  into  the  other
 Ministry  time

 Shri  5  K  Dey.  It  has  been  said  that
 we  aim  at  co-operation,  not  in  form,
 but  in  substance  We  have  tried  to
 increase  the  rate  of  co-operatives
 formation  In  the  community  pro-
 jects  and  NES  Blocks  by  about  300
 per  cent  According  to  the  figures,
 the  actual  increase  in  registration  of
 members  in  the  community  project
 and  national  extension  service  areas,
 vis-a-vrs  the  rest  of  the  country  35
 243  per  cent.  Similarly  m  the  matter
 of  fertilisers,  in  the  areas  covered  by
 this  programme,  there  has  been  an
 intensive  utilisation  of  fertilisers  to
 the  extent  of  240  per  cent  Agam,  I
 must  admit  that  the  Community
 development  agency  itself,  namely,
 the  admunistrative  agency,  the
 BDOs  and  Development  Commis-
 sioners  by  themselves  have  not
 brought  about  these  things  They
 have  worked  in  very  close  collabo-
 ration  with  the  various  departments
 handhng  these  subjects  It  is  the
 concentrated  impact  of  the  various
 agencies  that  have  brought  about
 this  substantial  improvement  m  these
 areas  as  compared  to  other  areas

 Shri  Warior  (Tmchur)  Can  we
 get  the  correct  number  instead  of
 percentages?  Percentage  is  easy

 Mr.  Chairman:  He  ७  endeavour-
 ing  to  answer

 Shri  हू,  Dey:  I  will  place  the
 figures  on  the  Table  of  the  House

 It  has  been  mentioned  that  there
 should  be  a  Health  centre  and  a
 Maternity  centre  for  every  block.

 under  the  Second  Plan  to  have  a
 Health  centre  mm  every  block  We
 have  therefore  chosen  to  have  a
 Health  centre  with  three  Maternity
 centres  outside  the  Health  centre  in
 every  Community  development
 block  There  is  also  a_  proposal
 which  is  now  being  worked  out
 between  the  Health  Mimstry  and
 the  departments  m  the  States  for
 adding  000  Health  centres  We
 cannot  do  any  better

 There  has  been  a  substantial  im-
 provement  in  the  training  of  mud-
 wives  A  number  of  them  have
 been  trained  and  the  training  faci-
 lies  have  also  been’  considerably
 improved  In  these  matters,  m  the
 future,  we  do  not  think  there  will
 be  great  difficulty  experienced  It
 has  been  mentioned  that  there  are
 too  many  agencies  trying  to  handle
 the  training  programme  It  is  not
 possible  for  any  one  agency  to  take
 up  the  training  of  village  level  work-
 ers  agricultural  workers,  animal  hus-
 bandry  workers,  village  imdustmes
 workers  So  long  as  there  s_  co-
 ordination  between  the  Ministry  of
 Community  Development  on  the  one
 side  and  the  principal  Ministries  on
 the  other,  there  is  no  difficulty  and
 it  does  not  matter  which  Mhnistry
 really  conducts  the  training,  because,
 in  practice,  the  two  Ministries  will
 be  conducting  training  jointly  That
 १४  precisely  what  has  been  done  We
 have  no  difficulties  from  the  training
 programme  being’  conducted  by
 various  Ministries,  m  the  Centre
 45  brs

 It  has  been  said  that  the  trainers
 do  not  know  their  job  I  do  not  say
 that  they  know  their  job  very  fully.
 But,  we  must  again  appreciate  one
 other  factor  We  had  technical
 institutions  in  this  country  Perbaps,
 with  the  exception  of  Engineering
 and  the  field  of  Medicine,  almost  all
 other  institutions  on  technical  lines,
 functioned  more  for  show  purposes.
 They  had  very  little  contact  with  the
 village  people  The  result  is,  we
 have  today  instructors  who  received
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 the  text  books  which  the  instructors
 of  those  colleges  had  read  30  years
 earher  I  say,  Sir,  from  my  own  ex-
 perience  because  I  was  a  student  of  an
 Indian  University  m  a  technical  col-
 lege  I  know  exactly  what  the  situa-
 tion  35,  which  we  are  facing  We  had
 a  staff  who  had  practically  no  contact
 with  the  soil  Their  contact  was  with
 books  and  foreign  journals,  publish-
 ing  experiences  on  technical  lin  in
 different  parts  of  the  world  Can  we
 expect  the  required  standard  out  of  the
 village  level  workers  who  were  trained
 by  instructors  of  that  type?  There-
 fore,  Sir,  we  are  trying  to  train  up
 the  trainers  But  it  is  a  very  slow
 Process,  unless  we  send  our  people
 to  foreign  countries

 Shri  Thirumala  Reo  (Kakinada)
 On  a  point  of  clarification  Does  the
 hon  Munster  believe  that  al)  the
 research  institutions  that  are  being
 run  by  Government  in  vanous  de-
 partments  are  for  merely  show-pur-
 poses?

 Shn  $  K  Dey:  I  said  “were”
 Even  the  research  institutions  had
 very  little  contact  with  the  problems
 on  the  ground  They  were  talking
 in  theory  Even  when  research  was
 going  on,  the  people  were  suffering
 m  the  neighbouring  villages  The
 research  workers  have  never  come
 to  find  out  if  the  remedy  can  be
 applied  in  the  field  around  them  It
 ig  only  now,  after  the  intensive  effort
 between  the  two  munustries,  that  we
 are  trying  to  bring  research  down
 to  the  ground  and  also  training  near
 the  ground  But,  perforce  it  will  have
 to  be  a  slow  process  and  hon
 members  will  have  to  bear  with
 the  difficulties  which  we  inherited
 trom  a  dead  past  and  which  we  can-
 not  correct

 15-03  hrs

 [Mr  Derury-Spraxer  wm  the  Charr}
 It  hag  been  mentioned  that  we

 should  take  lessons  from  old  ladies
 We,  certamly,  would  take  lessons
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 from  old  ladies,  and  also  from  young ladies  and  also  from  other  ladies  in
 between

 After  a  long  time,  we  have  suc-
 ceeded  7  working  out  an  arange- ment  in  co-ordination  with  the  acti-
 vaties  of  a  purely  non-official  women’s
 organisation  I  may  assure.  the
 House  that  we  shall  have  the  benefit
 of  the  experiences  of  all  women  th
 the  project  areas

 It  has  been  said  that  workers  should
 have  a  missionary  spit  This  word
 ‘missionary’  38  something  which  has  a
 certain  dangerous  connotation  in  the
 traditions  of  our  country  A  mussion
 has  a  very  good  meaning,  but,  in  the
 past  traditions  of  India,  we  find, wherever  we  started  with  missions, they  soon  became  mohunts  and  we
 know  how  difficult  it  as  to  deal  with the  institution  of  mohunts  I  assure
 the  hon  member  who  spoke  about
 this  that  we  try  to  inject  this  spirit of  a  mission  m  our  workers  To  the maximum  extent  possible  this  uw
 attempted

 When  we  had  55  blocks  function- ing  in  82  areas,  it  was  possible  for
 Hon  Members  of  this  House,  Mem- bers  of  the  State  Legislatures,  prom- nent  non-officials  and  even  for  work- ers  of  our  Ministmes,  to  establish
 intimate  contact  with  what  was happening  on  the  ground  from  almost quarter  to  quarter  With  the  Ppro- gramme  extending  upto  800  blocks and  intending  to  cover  the  whole country,  extending  upto  5  lakhs  vi-
 lages,  it  will  no  longer  be  Possible  to maintain  that  vigilence  as  in  the past

 Mr.  Depaty-Speaker:  One  hon. Member  wants  to  know  what  is  the
 trainmg  which  is  given  from  our point  of  view

 India  produces  They  go  out  with all  the  ardour  of  youthful  adventure.
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 [Shri  5  X  Dey}

 They  go  out  They  get  into  the
 projects  They  do  not  receive  the
 assistance  that  they  require  If  they
 are  domg  good  work  they  require
 patting  If  they  do  bad  work  they
 require  to  be  pulled  up  It  is  no
 longer  possible  for  the  official  machi-
 nery  to  do  this  as  effectively  as  they
 could  do  this  once  Therefore,  it  be-
 comes  necessary  for  the  non-official
 machinery  to  come  to  this  aid  Hon
 Members  have  brought  this  point  for-
 ward  during  the  debates  in  this
 House  It  is  true  that  the  success
 will  depend  very  largely  on  the  ex-
 tent  to  which  we  can  continuously
 inject  fresh  stimulus  into  them  27६

 it  38  no  fonger  possibfe  to  do  this
 through  the  official  machinery  and,
 therefore,  to  a  very  great  extent  I
 shall  have  to  depend  upon  the  non-
 official  machinery  of  the  people  to
 bring  this  about  I  shall  talk  about
 this  later

 Sir,  70  has  been  said  that  the  budget
 allotment  has  been  revised  and  the
 provision  of  Rs  74  lakhs  for  National
 Extension  Services  has  been  brought
 down  to  Rs  4  lakhs  There  is  some
 misunderstanding  on  this  subject  The
 original  National  Extension  Service
 ‘blocks  had  a  budget  of  Rs  4)  lakhs
 on  the  normal  governmental  side  and
 there  was  a  provision  of  Rs  3  lakhs
 for  short-term  credit  from  the  Re-
 serve  Bank  We  still  have  the  Rs  3
 lakhs  available  from  the  Reserve
 Bank  as  provision  for  credit  and  we
 have  Rs  4  lakhs  av  aigamst  Rs  rty
 lakhs  which  we  originally  provided

 Shri  Tangamani  (Madurai)  Why
 should  there  be  reduction  of  Rs
 50,000?

 Shri  8.  K  Dey:  It  5  due  to  finan-
 cial  stringency  We  were  helpless

 An  hon  Member  mentioned  yes-
 terday  very  rightly  that  the  com-
 munity  development  programme  was
 going  through  a  crisis  I  would  say,
 Bir,  that  we  have  passed  the  part:-
 cular  crisis  that  he  had  referred  to
 That  crisis  was  the  crisis  of  what
 happened  in  respect  of  the  post-in-
 tentive  blocks  That  things  have
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 happened  that  way  is  no  wonder
 cause  in  the  original  set  of  pro-

 Jects  we  functioned  virtually  isolated
 from  the  rest  of  the  Government
 departments  which  gave  the  staf?
 The  block  development  officers,  col-
 lectors,  and  development  commus-
 Sloners  were  there  and  the  pro-
 Stammes  were  virtually  independent
 Slands  in  the  system  of  Government,
 8nd  hittle  attention  was  paid  to  get
 the  programme  linked  up  with  local
 bodies  such  as  District  Boards,  Sub-
 divisional  Boards  etc  In  the  enthu-
 Slasm  that  the  people  had,  each  one
 thought  that  he  was  a  mussionary
 trying  to  reform  the  particular  part
 of  the  country  that  bas  been  placed mM  his  charge  We  soon  realised  that
 iSland,  do  not  function  on  land  and
 they  have  to  be  connected  with  all
 other  parts  of  the  land  Particularly,
 Mm  a  Government  apparatus,  it  ‘was
 NOt  possible  to  have  islands  of  ad-
 Ministration  But  the  realisation  was
 toy  late  No  longer  any  programme
 today  is  being  undertaken  either  in
 the  national  extension  service  or  the
 COmmunity  blocks  without  having
 the  programmes  completely  mte-
 sated  with  the  programmes  of  the
 Test  of  the  departments  of  Govern~
 ™Mé6nt  and  without  having  the  pro-
 samme  integrated  completely  with
 8  local  institution  of  people  ४  such
 &n  institution  is  functioning  on  =  an
 effective  pattern  in  the  area  But,  we
 aré  gomg  through  a  crisis  of  a  dif-
 ferent  type  I  have  given  &  slight
 indication  of  the  crisis  when  I  men-
 tlOheqd  about  maintaining  the  mus-
 SiOhary  spirit  in  our  workers  The
 CTigtig  is  how  to  get  the  non-official
 rePresentatives  of  the  people  closely
 MVolved  in  this  programme  If  we
 do  not  succeed  in  this,  we  shall  have
 certainly  a  developmental  pro-
 gramme,  but  it  will  not  be  a  com-
 MUmty  development  programme
 Thére  cannot  be  community  deve-
 lopment  unless  the  top  leaders  of  the
 PeOple  as  represented  m  Parliament,
 83  represented  in  the  State  legis-
 latureg  and  at  other  levels  are  very
 clofely,  and  I  would  say,  if  I  may,
 evéh  inextricably  involved  in  the
 iMPlementation  of  the  Plan.
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 Shri  A.  C.  Gaha  (Barasat):  Effec-
 tively  also.

 Shri  8.  K.  Dey:  I  will  come  to  this
 point  again  later.

 An  Hon  Member:
 point

 Shri  8  K.  Dey:  )  want  to  build  up
 some  other  points  which  I  must
 answer

 An  Hon  Member:  What  about  co-
 operation?

 Pursue  that

 Shri  8  K  Dey:  A  pomt  was  made
 that  inauguration  of  blocks  must
 be  stopped  if  staff  is  not  available.
 It  was  raised  by  one  Member.  We
 have  already  taken  steps  to  see  that
 no  blocks  are  opened  unless  at  least
 the  block  development  officer,  an  ex-
 tension  officer  in  agriculture  and
 trauned  gram  sevaks  are  available
 So,  I  do  not  believe  the  complaints
 that  were  raised  day  before  yester-
 day  will  repeat  in  future

 Then,  it  is  argued  that  loans
 should  not  be  distributed  by  BDO
 That  also  we  have  discouraged  and
 there  are  imstructions  on  the  sub-
 ject  We  will  try  to  look  into  the
 matter  again

 Then,  uneven  distnbution  bet-
 ween  States  has  been  mentioned.  I
 am  very  sorry.  The  question  of  any
 uneven  distribution  between  States
 does  not  arise.  Of  all  the  pro-
 grammes  of  Government,  we  claim
 this  38  the  only  programme  in  which
 there  35  no  room  for  any  wuneven-
 ness  as  far  as  the  States  are  con-
 cerned.  We  have  decided  to  cover
 the  whole  country  with  the  NES  pro-
 gramme  by  the  end  of  the  Second
 Plan  and  about  40  per  cent  of  the
 area  with  the  more  intensive  type  of
 development,  namely  community
 blocks.  That  will  happen  in  all  States
 by  the  end  of  the  Second  Plan.  Mean-
 time,  the  State  ‘Governments  are
 allotted  blocks  ag  fast  as  they  have
 trained  workers  available  and  for  the
 training  of  these  workers,  every
 State  Government  has  been  given
 the  resources  in  finance  and  even  in
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 matters  of  technical  assistance  for
 starting  of  new  centres  according  to
 the  requirements  of  the  States.

 It  38  not  possible  for  this  programme
 to  make  special  allocations  either  for
 special  States  or  special  areas  or  even
 for  special  types  of  people.  In  order
 to  take  care  of  the  under-developed
 classes  of  people,  under-developed
 economically,  in  these  project  areas.
 We  have  certain  schemes  of  Govern-
 ment  hke  the  schemes  for  the  imple-
 mentation  of  special  programmes  m
 areas  occupied  by  Scheduled  Tribes.
 There  are  special  schemes  for  the  de-
 pressed  classes,  hke  providing  schools,
 medical  aid  and  housing.  The  States
 have  given,  and  I  understand’  the
 Centre  afso  gives,  a  certain  amount
 of  financial  assistance  in  these  mat-
 ters  Wherever  we  have  a  particular
 block  where  we  are  implementing  the
 NES  programme  or  the  community
 development  programme  and  fhere  is
 an  under-developed  pocket,  we  try  to
 concentrate  the  resources  available
 under  the  special  provisions  and  in-
 tensify  the  development  of  those
 areas  And  even  where  no  funds  are
 available,  attempts  are  made  to  give
 special  attention  to  people  who  have
 been  backward  and  under-developed
 economically  as  well  as  otherwise.

 It  has  been  mentioned  in  the  pro-
 gramme  evaluation  organisation’s  re-
 port  and  at  has  also  been  mentioned
 by  quite  a  number  of  hon.  Members
 of  this  House  day  before  yesterday  and
 also  today  that  there  is  uneven  distri-
 bution  of  benefits  of  this  programme
 in  the  blocks.  I  find  myself  in  a  very
 grave  sense  of  distress  over  this
 matter,  and  I  must  share  my  distress
 with  this  House,  so  that  they  may
 come  to  my  rescue  in  some  matters  at
 least

 We  find  that  just  as  in  the  human
 system,  if  there  is  a  carbuncle  and  we
 give  special  nutrition  to  the  pers0fi,
 the  carbuncle  tends  to  absorb  the  bulk
 of  the  nutrients  and  the  rest  of  the
 body  remains  more  or  less  what  it
 was,  in  our  society  also  we  have  car-
 buncles  of  a  type.
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 Dr.  Bam  Subhag  Singh:  In
 Government  or  society?

 the

 Shri  8  K  Dey:  In  society,  every-
 where

 Mr.  Deputy-Speaker:  He  has  asked
 the  House  to  share  with  him!

 An  Hon  Member:  Is  he  thinking
 aloud  in  the  House?

 hri  8  K.  Dey:  We  are  believers
 im  Ayurveda  and  therefore  we  do  not
 believe  in  surgery  We  believe  in
 conservative  surgery  We  hope  that
 the  dose  of  conservative  surgery  that
 the  Finance  Minister  as  a_  specialist
 has  applied  may  help  somewhat  in
 toning  up  the  spirit  in  the  countryside
 and  change  the  extraordinary  :mport-
 ance  that  is  today  attached  to  the
 amassing  of  wealth  by  a  few  at  the
 expense  of  the  many.  But  I  know  this
 measure,  which  I  hope  will  be  only
 the  first,  is  not  going  to  go  very  far.  it
 is  necessary  for  non-official  represen-
 tatives  of  the  people  to  become  allies
 of  the  project  workers  Hon  Members
 will  appreciate  that  a  Government
 servant  is  exposed  to  many  fires  Al-
 most  every  day  there  are  circulars
 that  are  being  issued  from  the  Centre
 and  as  an  hon  Member’  mentioned,
 all  these  circulars  have  to  travel  right
 up  to  the  village  level  worker  for
 implementation  Even  to  keep  track
 of  these  new  instructions  and  re-
 porting  and  unplementation  of  a  pro-
 gramme  according  to  the  needs  of  the
 people  is  a  difficult  job  If  Govern-
 ment  officers  have  to  get  themselves
 mvolved  m  bringing  about  social
 equality  and  justice  and  erad:cation
 of  carbuncles  from  society,  I  fear  a
 very  serious  danger  ahead  of  the
 Government  workers  We  are  expett-
 ing  far  too  much  of  them

 People  who  amass  wealth  and  try
 to  get  a  lion’s  share  of  governmental
 resources  are  people,  by  the  very
 definition,  of  some  influence.  Some
 influence  does  not  mean  influence
 locally  only.  They  have  an  influence
 on  the  Government  as  a  whole.  Now,
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 even  the  Chief  Minister  of  a  State,
 af  I  understand  their  difficulties  pro-
 perly  and  interpret  them  properly,  is
 not  an  entirely  free  agent.  ‘TRere-
 fore,  not  to  speak  of  the  Government
 agency,  even  the  Chief  Minister  of  a
 State  requires  assistance  and  suppoft
 and  buttressing  of  enlightened  cons~
 ciousness  of  non-official  representa-
 tives  of  people  from  all  levels  if
 justice  १8  to  be  done

 It  was  mentioned  that  there  is  no
 co-ordination  at  the  Centre.  I  am
 very  sorry,  I  do  not  agree  with  this
 view  From  the  very  begmning  of
 this  programme  we  had  _representa~
 tives  of  the  various  Ministries  closely
 associated  At  that  time  we  did  not
 want  the  various  Ministries  in  the
 Centre  to  get  involved  in  this  9705
 gramme  They  had  their  own  jobs
 and  we  wanted  to  prove  that  it  is
 possible  to  ge{  much  more  effective
 return  for  Government’s  resources  3f
 there  is  a  co-ordinated  impact  of
 governmental  resources  direct  on  the
 people  After  having  proved  our
 thesis,  we  came  to  the  Central  Minis-
 tries  We  have  now  begun  to  estab-
 lish  co-ordinational  §  arrangement
 with  every  Munistry  An  hon.
 Member  here  mentioned  that  this
 Mimiustry  should  have  no  connection
 with  any  other  Ministry  but  should
 have  connection  only  with  the  Minis-
 try  of  planning  I  do  not  see  how
 this  Ministry  can  at  all  function  then,
 because  it  has  no  primary  specialities
 of  its  own.

 As  y}  mentioned  earler  im  _  this
 House,  it  is  supposed  to  intensify  the
 impact  of  governmental  resources  on
 the  people.  That  is  the  programme
 of  this  Ministry  That  is  the  primary
 term  of  reference.  We  have  estab-
 lished  formal  co-ordinational  arran<
 gements  with  the  Ministry  of  Food
 and  Agriculture  We  have  established
 the  same  arrangements  with  the
 Ministry  of  Industry.  And  _  co-ordi-
 national  arrangements  exist  at  official
 levels  with  all  the  other  nation-build-
 ing  Ministries  at  the  Centre.  I  have
 not  experienced  any  difficulty,  and  I
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 do  not  anticipate  any  difficulty  in  the
 future  either.

 It  has  been  said  that  the  Central
 Government  does  not  get  enough
 support  from  the  States.  I  do  not
 know.  So  far  as  this  programme  is
 concerned,  it  has  been  a  co-operative
 programme  Wetween  the  Centre  and
 the  States,  and  I  would  say  this  has
 been  one  of  the  greatest  achieve-
 ments  to  the  credit  of  this”  pro-
 gramme  that  both  the  Centre  and  the
 States  are  working  together  as  com-
 mon  partners.  At  no  time  has  the
 Central  organisation  been  questioned
 in  whatever  it  did—in  supervising,
 guiding,  leading  or  assisting  the  im-
 plementation  of  the  programme  in  the
 States.  In  fact,  I  have  received  such
 abundant  co-operation  from  the
 Chief  Ministers  of  States,  who  are
 particularly  in  charge  of  this  pro-
 gramme  by  and  large,  that  there  is
 hardly  anything  left  that  I  could  ask
 of  them.

 I  do  not  have  a_  single  instance
 where  we  have  made  demands  of  a
 Chief  Minister  of  a  State  for  a  parti-
 cular  thing  being  done  for  this  pro-
 gramme,  which  has  not  been  attempt-
 ed  there.  But  issuing  of  instructions,
 even  on  the  part  of  the  State  Gov-
 ernments,  for  implementation,  and
 the  actual  implementation  by  the
 people  is  something  entirely  different.
 Now,  at  the  ground  level,  the  instruc-
 tions  do  not  reach  except  in  an  atte-
 nuated  pitch,  and,  therefore,  in  order
 to  compensate  for  this,  it  becomes
 necessary  to  adopt  special  measures
 at  the  ground  level,  so  that  the  atte-
 nuation  can  be  compensated.  It  is  for
 this  reason  that  we  want  the  assist-
 ance  of  non-official  members.

 Throughout  this  debate,  during
 these  two  days,  emphasis  has  been
 that  the  people’s  representatives  have
 not  been  involved  in  this  programme.
 I  confess  it  is  very  correct.  How  do
 I  get  about  it?  I  have  found,  I  be-
 lieve,  an  answer  to  this  problem
 which  at  least  will  reach  up  to  a
 certain  point.  It  has  been  said  that
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 the  governmental  apparatus  has  to
 implement  the  policies  laid  out  by
 this  House  and  subsequently  trans-
 mitted  by  the  State  Legislature.  It  is
 not  possible  for  the  Government
 agencies  to  continue  inspiring’  the
 people  or  even  to  build  an  institution
 of  people.  It  is  only  an  institution  of
 people  that  cdn  create  another  insti-
 tution  of  people.  A  governmental
 apparatus  which  is  merely  an  agency,
 an  instrument  of  action,  cannot  bring
 about  an  institution  of  people  which
 is  responsible  for  both  policies  as  well
 as  execution.  Therefore,  it  becomes
 necessary  to  take  certain  other  steps,
 and  it  is  in  this  that  I  require  the
 help  of  the  hon,  Members  of  _  this
 House.

 We  want  the  block  advisory  com-
 mittee  to  be  made  effective.

 Shri  P.  R,  Patel  (Mehsana):  There
 are  advisory  committees.  But  how  are
 they  formed?

 Shri  S.  K.  Dey:  We  have  given  ins-
 tructions  based  on  discussion  with  all
 concerned  that  block  advisory  com-
 mittees  should  be  representative  of
 the

 Shri  P.  R.  Patel:  Congress.

 Shri  S.  K.  Dey:  members
 elected  from  the  area  to  the  State
 Legislature,  members  elected  from
 the  area  to  the  nation’s  Parliament,
 the  sarpanchs  elected  in  the  pancha-
 yats  functioning  in  the  area,  the
 chairman  of  co-operative  societies
 and  other  outstanding  non-officials.

 Shri  P.  R.  Patel:  Who  are  those
 non-officials?

 Shri  S.  K.  Dey:  ae  if  there  are
 some  available,  as,  for  instance,  pro-
 minent  agriculturists  and  prominent
 social  workers.

 The  hon.  Member  has  raised  the
 question  of  Bombay.  In  fact,  it  was
 raised,  day  before  yesterday.  I  know
 the  block  advisory  committees  in  the
 present  Bombay  State  have  not  been
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 reconstituted  after  the  elections  But
 I  may  inform  the  hon  Members  who
 are  interested  in  the  areas  concerned
 that  the  Government  of  Bombay  are
 reconstituting  these  committees  accord-
 ing  to  the  instructions  received  by
 them  from  the  Ministry  of  Commu-
 nity  Development,  and,  therefore,  the
 elected  representatives  in  the  area,  to
 whichever  party  they  may  belong,
 will  automatically  be  in  the  block
 advisory  committees  There  can  be
 no  exception  made  to  them

 I  was  saying  that  there  should  be
 activisation  of  the  block  advisory
 committees  Now,  activisation  of  the
 block  advisory  committee  does  not,  to
 my  mind  mean  only  ensuring  that
 members  of  the  block  advisory  com-
 mittee  will  have  their  voice  heard  in
 the  committee  It  35  a  very  small
 part  of  the  total  picture  We  expect
 the  members  of  the  block  advisory
 committee  to  go  into  the  block,  see
 how  the  work  35  being  done,  and  so
 on  Where  good  work  3६  being  done,
 it  i8  necessary  for  a  worker,  be  he
 an  official  or  a  non-official,  to  receive
 comphments  from  the  non-official
 members  of  the  block  advisory  com-
 mittee  and  also  to  be  pulled  up
 where  he  725  not  doing  work  properly
 Then,  how  the  work  35  going.  on
 should  also  be  brought  to  the  atten-
 tion  of  the  State  Government,  and
 where  possible  also  of  the  Ccntral
 Ministry

 Quite  often,  I  receive  letters  from
 Members  of  Parlament  who  happen
 to  visit  their  projects  or  many
 Members  of  State  Legislatures  and
 other  non-officials  as  to  their  reaction
 to  the  implementation  of  this  pro-
 gramme  and  to  the  extent  possible
 we  try  to  redress  the  problems  And
 the  efforts  of  these  members  have
 gone  an  appreciable  distance  m
 activising  what  would  otherwise  have
 remained  as  decadent  projects

 The  Members  of  this  House  can
 certainly,  during  the  off  period  of
 Parliament,  attend  as  best  as  they
 can,  meetings  of  the  block  advisory
 committees
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 Shri  B.  Dasgupta  (Purula)  What
 are  the  powers  of  the  block  advisory
 committees?

 Shr  S.  K.  Dey:  We  have  said  now
 that  the  block  advisory  committee's
 decision  or  recommendation  im  regard
 to  the  drawal  of  a  programme  should
 be  tieated  as  final  by  the  Govern-
 ment  organisation  If  there  is  any
 difference  between  the  two,  the
 matter  must  be  refeired  to  the  State
 headquarters  where  the  differences
 will  be  resolved  80,  the  powers  of
 the  block  advisory  committees  are
 such  as  thev  can  only  utilse  and
 exert

 I  believe  also  that  at  will  be  possi-
 ble  for  Members  of  Parliament  to
 assist  us  in  the  training  of  our  work-
 crs  Very  shortly,  we  propose  to
 open  a  Central  Institute  of  Study  and
 Rescarch  on  Community  Devefop-
 ment  The  main  purpose  of  this  Insti-
 tute  5  to  get  senior  officeis  like  Col-
 lectors  Heads  of  Departments,  Sub-
 divisional  Officers  ete  for  refresher
 training  in  the  form  of  seminars  and
 discussions  bused  on  their  experien-
 ces  in  the  field  People  from  dif-
 ferent  States  numbering  about  fifty,
 will  come  to  this  training  school  We
 propose  to  establish  this  traimg
 school  in  Dclhi  and  I  beheve  it  will
 be  quite  convenient  for  the  Members
 of  Parhament  to  participate  in  at  and
 five  us  their  guidance  and  assistance
 I  hope,  I  can  count  on  their  fullest
 co-operation  on  this  matter

 Similaily,  7  the  States  we  have
 thaining  centres  When  hon  Memb-
 crs  go  back  to  their  States  durmg  the
 recess  from  Parliament  sessions,  they
 may,  if  they  find  it  possible  to  do  so,
 go  to  these  training  centres,  try  to
 exert  their  own  influence  on  the
 staff  and  let  us  know  what  they  think
 of  these  training  centres

 We  will  certainly  try  to  do  what-
 ever  we  can  to  correct  the  situation  if
 they  find  it  unsatisfactory
 53i  hrs

 {Mr  Speaker  in  the  Chair]
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 We  have  programmed  for  village
 leaders’  camps  on  a  very  large  scale
 starting  from  the  2nd  October—vil-
 lage  leaders  in  the  field  of  agriculture.
 We  are  thinking  in  terms  today  of
 functional  leaders  who  can  give
 leadership  in  the  subject-matter  to
 their  counterparts  im  the  villages.
 We  propose  in  every  gram  sevak  cir-
 cle  to  hold  a  camp  of  about  50  agri~
 culturists  at  the  rate  of  5  from  each
 village,  and  this  programme  _  should
 go  round  in  all  the  villages  of  India
 Now,  this  is  a  matter  in  which  we  are
 very  largely  dependent  on  the  assis-
 tance  of  non-official  representatives  of
 the  people  Here  again,  I  feel  that
 hon  Members  of  this  House  can  make
 a  very  significant  contribution  to  this
 programine,  and  I  would  seek  their
 assistance

 I  beheve  I  have  attempted  to  answer
 as  many  points  85  I|  possibly  could
 As  I  mentioned  earher,  all  the  pomts
 have  been  noted  down  and  they  wilt
 be  attended  to

 The  Development  Commissioners  of
 States  represent  the  very  finest  mate-
 rial  today,  as  they  stand,  that  we
 could  locate  anywhere  I  say  this
 because  I  have  closely  worked
 with  these  people  for  the  past  five
 years,  and  its  primarily  through  their
 effort  that  we  have  succeeded  in
 bringing  about  whatever  change  and
 transformation  to  whatever  cxtent  it
 exists  through  these  people  as  leaders
 at  the  helm  of  the  government  appa-
 ratus  at  the  official  level  If  hon
 Members  mect  the  Development  Com-
 missioners,  I  am  sure  they  will  not
 only  :eccive  a  welcome  but  they  will
 receive  a  demand  for  their  scrvices  in
 the  implementation  of  this  program-
 me  far  more  than  what,  perhaps,  they
 are  ready  to  comply  with  On  behalf
 of  those  hard-worked  Development
 Commissioners  and  the  very  large
 number  of  our  workers  at  block  level
 and  at  the  village  level,  I  would  make
 this  appeal  to  hon  Members  of  this
 House  to  show  the  way,  to  the  repre-
 sentatives  of  people  at  the  State  level
 and  at  other  levels,  to  get  mvolved
 with  this  programme
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 It  is  the  people’s  representatives
 who  hold  the  key  to  the  Government
 and,  therefore,  it  345  difficult  to  under-
 stand  why  any  representatives  of  peo-
 ple  should  remain  content  with  a  feel-
 ing  that  there  35  an  allergy  on  the
 part  of  the  government  official  towards
 non-official  association  with  this  pro-
 gramme  Government  officials  are  ser-
 vants  of  Government  to  carry  out  the
 policy  and  if  they  do  not  carry  out
 the  policy,  there  are  other  measures.
 which  can  be  taken  to  ensure  that
 they  carry  out  the  policy  We  have
 never  had  a  single  instance  where,
 when  there  has  been  a  definite  demand
 on  the  part  of  the  non-official  appa-
 zatus  for  collaboration  in  the  actual
 implementation  of  this  programme,
 this  suspected  allergy  on  the  part  of
 officials  has  been  able  to  stand  in  the
 way

 I  am  very  grateful  to  you,  Sir,  for
 having  given  me  so  much  time,  and
 to  the  hon  Members  of  this  House  for
 the  intense  patience  with  which  they
 have  listened  to  what  I  had  to  say  I
 would  also  say  how  grateful  I  am  to
 them  for  the  fact  that  when  I  myself
 feaied  that  perhaps  hon  Members
 herc  would  give  me  a  dish  much  hot-
 ter  than  what  it  actually  has  been.
 They  have  been  so  generous  in  their
 treatment  of  this  programme  and
 patticularly  of  me  as  a  functionary  on
 their  behalf

 Mr,  Speaker:  I  shall  now  put  all
 the  cut  motions  to  the  vote  of  the
 House

 All  the  cut  motions  were  put  and
 negatrved

 Mr.  Speaker:  The  question  35

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  Order
 Paper,  be  granted  to  the  Presi-
 dent,  to  complete  the  sums  neces-
 Sary  to  defray  the  charges  that
 will  come  in  course  of  payment
 during  the  year  ending  the  3ist
 day  of  March,  ‘1958,  in  respect  of
 the  following  heads  of  demands
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 entered  in  the  second  column
 thereof

 Demand  Nos  6,  7  and  105”,

 The  motion  was  adopted
 {The  motzons  for  Demands  for  Grants

 which  were  adopted  by  the  Lok
 Sabha  are  reproduced  below—Ed  J

 Demand  No  6—Mrnistry  07  Commu-
 nity  DEVELOPMENT

 “That  a  sum  not  exceeding
 Rs  12,11,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1958,  m  respect
 of  “Ministry  of  Community  Deve-
 lopment’  ”

 Demand  No  7—Community  DEVELOP-
 MENT  PROJECTS  AND  NATIONAL

 EXTENSION  SERVICE
 “That  a  sum  not  exceeding

 Rs_  7,18,00,000  be  granted:to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1958,  in  respect
 of  ‘Community  Development  Pro-
 jects  and  National  Extension  Ser- ३  99 vice

 emMAND  No  05—-CarrraL  OUTLAY  OF
 THE  MINISTRY  OF  COMMUNITY

 DEVELOPMENT

 “That  a  sum  ४०  exceeding
 Rs  97,70,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  1958,  in  respect
 of  ‘Capital  outlay  of  the  Ministry
 of  Community  Development’”

 Mrntstry  07  Foop  AND  AGRICULTURE

 Mr.  Speaker:  The  House  will  now
 take  up  discussion  of  the  Demands  for
 Grants  Nos  42,  43,  44,  45,  46,  ‘116,  7
 and  8  relating  to  the  Miunustry  of
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 Food  and  Agriculture  As  the  House
 is  aware,  6  hours  have  been  allotted
 for  the  Demands  of  this  Ministry.

 There  are  a  number  of  cut  motions
 to  these  various  Demands  Hon.
 Members  may  hand  over  at  the  Table
 within  5  minutes,  the  numbers  of  the
 selected  cut  motions  which  they  pro-
 pose  to  move  I  shall  ask  the  Mem-
 bers  to  move  them,  ४  the  members  in
 whose  names  those  cut  motions  stand
 are  present  m  the  House  and  the
 motions  are  otherwise  im  order.

 The  time-limit  for  speeches  will,  as
 usual,  be  5  mimutes  for  the  members
 including  movers  of  cut  motions,  and
 20  to  30  minutes  if  necessary,  for
 Leaders  of  Groups
 Demanp  No  42—Mrnistry  or  Foop

 AND  AGRICULTURE

 Mr.  Speaker:  Motion  moved
 “That  a  sum  not  exceeding

 Rs_  7960,000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay~
 ment  during  the  year  ending  the
 3lst  day  of  March,  958  in  respect
 of  ‘Ministry  of  Food  and  Agricul-
 ture’”

 Demand  No  43—Forest
 Mr  Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs_  +1,20,76,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  March,  958  in  respect
 of  ‘Forest’”

 DEMAND  No  44—AGRICULTURE
 Mr,  Speaker.  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  9,67,32,000  be  granted  to  fhe
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  endmg  the
 3ist  day  of  March,  ‘1958,  in  respect
 of  ‘Agriculture’  roe
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 Demand  No  45—Crvn.  VETERINARY  Demand  No  8—Orner  Caprra,  Ourt-
 Serviczs

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  84,20,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  ‘1958,  77  respect
 of  ‘Civil  Veterinary  Services’  ™,

 DEMAND  No

 UNDER  THE  MINISTRY  OF  Foop  AND
 AGRICULTURE

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  cxceeding
 Rs_  6,47,59,000  including  the  sums
 uready  voted  on  account  for  the

 relevant  services  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  958  m  respect
 of  ‘Miscellaneous  Departments  and
 Other  Expenditure  under  the
 Ministry  of  Food  and  Agricul-
 ture’  ”

 Demand  No  6—Carrra,  OvuTLay  on
 Forests

 Mr.  Speaker:  Motion  moved

 “That  a  sum  not  exceeding
 Rs  10,68 000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of  pay-
 ment  during  the  year  ending  the
 3ist  day  of  March,  1958,  m  respect
 of  ‘Capital  Outlay  on  Forests’  *

 Demand  No  7—PuRCHASE  OF
 Foopcrams

 Mr.  Speaker:  Motion  moved.

 “That  a  sum  not  exceeding
 Rs  19,15,44,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of  pay-
 ment  during  the  year  ending  the
 3lst  day  of  Maich,  3958  m  respect
 af  Purchase  of  Foodgrains’”,

 46—MISCELLANEOUS
 DEPARTMENT  AND  OTHER  EXPENDITURE

 LAY  OF  THE  MINISTRY  OF  FOOD  AND
 AGRICULTURE

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  35,14,82,  000  including  the  sums
 already  voted  on  account  for  the
 relevant  services  be  granted  to  the
 President  to  defray  the  charges
 which  will  come  in  course  of  pay-
 mcnt  during  the  year  ending  the
 3lst  day  of  March,  1958,  in  respect
 of  ‘Other  Capital  Outlay  of  the
 Ministry  of  Food  and  Agricul-
 ture’  a”

 Bio  "wm  aan  हि  (सहसराम)
 अध्यक्ष  महादय  बहूत  दिना  से  देश  की  खाद्य
 समस्या  बहत  विक्ट  रहो  है,  लेकिन  हाल
 मे  बिहार  आर  उत्तर  प्रदेश  मे  रत्री  को  फाल
 खराब  हा  जान  में  कठिनाई  और  भी  बढ
 गयी  है  और  दक्ष  म  जा  मुद्रास्फीति  को  स्थिति
 पैदा  हुई  है  उसके  कारण  चीजों  के  भाव
 बढने  लग  है  जिस  के  कारण  सरकार  और
 देशवासियों  को  काफी  कठिनाई  हो  रही
 है  ऐसी  स्थिति  में  देखना  यह  है  कि  सरकार
 का  क्‍या  कार्यत्रम  है,  सरकार  खाद्य  समस्या
 के  बारे  में  क्या  करने  जा  रही  है  श्र  देश
 में  जां  अन्न  की  कमी  है  उस  को  पूर्ति  के  लिये

 वह  कहा  से  श्र्न्न  उपलब्ध  करेगी  |

 भारत  में  बहुतेरे  ऐसे  कार्य  अपनाय

 गये  जिन  से  भ्रन्न  का  उत्पादन  बढा  लकिन

 उतना  नहीं  “बढ  पाया  जितनी  कि  यहा
 जरूरत  है  ।  श्राज  देश  में  एक  साधारण

 व्यक्ति  को  एक  पाउड  चावन  या  एक  पाउड

 गेहू  की  प्रति  दिन  जरूरत  पडती  है  उस

 से  ज्यादा  भी  पड़ती  होगी  लेकिन  यदि  उसी

 आधार  पर  हम  बण्तो  देश  में  करीब  ६८
 लाख  टन  अन्न  की  और  आवश्यकता  ३  ।

 सरकार  ी  गरपोर्ट  से  मालूम  होता  है  कि

 इस  वर्ष  देश  मे  ५६२  लाख  टन  अन्न  पैदा

 हुआ  है  भौर  एक  पाउड  प्रति  व्यवित  के
 हिसाब  से  इस  ५६२  लाख  टन  ह: 1. लि  से  हम

 केवल  ३३,६१,००,०००  व्यक्तियों  को  खिना
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 सकते  हैं  ।  उस  के  बाद  2,¥2,00,000  के
 करीब  ऐसे  दूसरे  व्यक्ति  बचते  हैं  जित्र  के
 लिये  हमें  कही  से  झन  का  प्रबन्ध  करना
 होगा  ।  इन  लोगो  के  लिये  करीब  ६०  लाख
 टन  ह...  की  आवश्यकता  होगी  ।  भौर  जो
 हैमारे  देश  को  जनसख्या  प्रति  वर्ष  बढ़
 जायेगी  उस  के  लिये  और  भाठ  लाख  टन
 की  झावश्यकता  होगी  ।  इस  श्रकार  कुल
 मिला  कर  हम  को  ६८  लाख  टन  भ्रन्न  की
 झौर  प्रावश्यकता  होगी  i  इस  जरूरत  को
 चाहे  सरकार  पूरा  करे  या  जनता  करे  tv

 इस  श्रन्न  की  व्यवस्था  करने  के  लिये
 अरकार  से  टूकरे  देशो  झले  नेग्ोलियोशान  कर
 के  प्रश्न  मगाने  की  चेष्ठा  की  है।  और  जैसा
 कि  रिपोर्ट  मे  दर्ज  है,  अमरीका  से  करीब
 ३४  लाख  टन  गेहू  शौर  १९  लाख  टन  चावल
 भगाने  की  बात  निश्चित  हुई  है  जिस  के
 लिये  करीब  २२  करोड  हलर  देने  पडेंगे  ।
 इस  को  तीन  बरस  में  मंगाया  जायेगा  |
 बर्मा  से  भी  २०  लाख  टन  चावल  मगाने
 की  योजना  है  और  इटरनेशनल  ब्हीट  एग्रीमेट
 के  भी  प्रतिवर्ष  २  लाख  टन  गेहू  आयेगा  1
 और  देशो  से  भी  सरकार  प्रश्न  मगाती  है  ।

 कुल  मिला  कर  प्रतिवर्ष  करीब  २५  लाख
 टन  सरकार  इस  वक्‍त  तक  श्र्न्न  मगाने  की
 व्यवस्था  कर  चुकी  हैं  -  यदि  इस  २५  लाख
 टन  को  हम  घटावे  उस  ६८  लाख  टन  में
 से  तो  ४३  लाख  टन  और  ज्यादा  अन्न  की
 देश  में  जरूरत  है  ।  यह  ४३  लाख  टन  कहा
 से  श्रावेगा  ।  क्या  सरकार  इस  अन्न  को  उप-
 लब्ध  करने  में  सफल  हो  सकेगी  ?  क्‍या
 सरकार  और  अधिक  पैदावार  बढाने  में
 समर्थ  हो  सकेगी  ?  क्‍या  हम  को  डस  श्र्न्
 के  लिये  दूसरे  देशो  की  शरण  लेनी  पडेगी  ?

 अगर  हम  इस  को  प्राप्त  करने  में  सफल

 नही  हुए  तो  क्‍या  लोग  भूखो  रहने  के  लिये
 तैयार  हैं  ?  इस  के  बारे  में  फूड  एड  एग्री-
 कल्चर  मिनिस्ट्री  की  जो  रिपोर्ट  है  उस  में
 चर्चा  है  कि  किन  किन  तरीको  से  शौर  भ्रन्न
 पैदा  करने  की  कोशिश  की  जा  रही  है  1
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 लेकिन  में  पूछना  चाहता  हूं  कि  क्या  सरकार
 इस  में  सफल  हो  सकेगी  ।  में  पूछना  चाहता
 हैं  कि  जितनी  भी  सरकार  की  एफ््स हैं हैं
 उन  के  द्वारा  सरकार  कितना  अस  और
 पैदा  करने  का  खयाल  रखती  है  t

 द्वितीय  पंचवर्षीय  योजना  काल  में  एक
 करोड़  टन  ज्यादा  पैदा  करने  का  लक्ष्य
 निर्धारित  किया  गया  है  |  उस  में  बताया
 गया  है  कि  मेजर  इरिगेशन  प्राजैक्ट्स  (सिचाई

 परियोजना)  से  करीब  रे  लाख  टन,
 माइनर  इरिग्रेशन  (छोटी  सिचाई)  से  करीब
 १८  लाख  टन,  फटिलाइज़र्स  वगेरह  से  करीब
 7२९  है. 1: 3  टन  और  हम्एव्ए  हीडल  (एरिष्कत

 बीजो)  से  करीब  १०  लाख  टन,  लेड  रिक्‍्लै-
 मेशन  से  और  डिवेलेपमेट  से  करीब  ८  लाख
 टन  तथा  दूसरे  इम्प्ूव्ड  मैथड्स  से  करीब
 १५  लाख  टन  अ्रधिक  ह. ६. ल  पैदा  होगा  t
 इस  तरह  से  कुल  मिला  कर  तकरीबन  एक
 करोड  टन  गल्‍ला  पैदा  करने  की  योजना
 है  ।  लेकिन  सवाल  दूसरे  मज्रालयों  का  पैदा
 होता  है  |  हमे  देखना  है  कि  चाहे  मेजर  इरि-
 गेशन  हो  चाह  माइनर  इरिगेशन  हो,  चाहे
 खाद्य  मत्रालय  हो,  चाहे  इरिगेशन  एड  पावर

 (सिंचाई  तथा  विद्युत)  मत्रालय  हो,  इन
 सब  के  द्वारा  क्‍या  प्रयास  हो  रहे  हे  और
 जो  लक्ष्य  निर्धारित  किया  गया  है  उस  को

 पूरा  करने  के  लिये  ये  कहा  तक  श्रम्रसर  हो
 रहे  हें  श्रौर  कहा  तक  कोशिश  कर  रहे  हैं  ।
 इस  के  साथ  ही  साथ  यदि  हम  देखें  तो  हम
 पायेगे  कि  सन्‌  १६५३-५४  में  देश  में  ५
 करोड  ८५  लाख  टन  श्न्न  पैदा  हुआ  था  ।
 सरकारी  प्रवक्‍ताशो  द्वारा  बताया  गया  है
 कि  प्रथम  पचवर्षीय  योजना  वाल  में  तथा
 द्वितीय  योजना  के  इन  एक  दां  सालो  में  काफी

 प्राजैक्ट्स  चालू  किये  गये  हैं श्रौर  इन  सब  से
 करीब  ६३  लाख  एकड  भूमि  की  सिंचाई

 हुई  है  ।  यह  सम्भव  हुआ  है  या  नहीं  तेकिन
 रिपोर्ट  में  कहा  गया  है  कि  करीब  ६३  लाख
 एकड  जमीन  सिंचाई  के  अन्तर्गत  आई  है
 अब  हमे  देखना  यह  है  कि  ६३  लाख  एकड़
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 जमीन  में  कितना  अन्  पैदा  हो  सकता  है  ।

 चाहे  जमीन  बेसी  भी  हो,  जब  बहू  सिंचाई
 के  प्रन्तगंत  ा  जाती  है  तो  भोसतन  चार

 एकड़  ज़मीन  में  एक  टन  अनाज  का  उत्पादन
 झवद्य  बढ  सकता  है|  यह  जो  ६३  लाख
 एकड़  भूमि  में  सिचाई  की  व्यवस्था  की
 गई  है  तो  १६  लाख  टन  झ्न्न  भ्रधिक  पैदा

 होना  चाहिये  था  ।  लेकिन  १६५३-५४  में
 0. 8  का  उत्पादन  ५  करोड  पू  लाख  टन

 हुआ  था  ।  लेकिन  इतनी  सिचाई  की  सुविधायें
 प्राप्त  हो  जाने  के  बाद  भी  हम  देखते  हें  कि
 श्राज  जो  उत्पादन  हो  रहा  है  वह  कम  हो
 रहा  है  |  यह  हो  सकता  है  कि  उस  वक्‍त

 मोतसून  श्रच्छा  रहा  हो  |  लेकिन  १६५४-५५
 में  उत्पादन  घट  कर  ५  करोड  ४६  लाख
 टन  रह  गया,  १६५५-५६  में  वह  ५  करोड
 ५७  लाख  टन  हो  गया  श्रौर  १६५६-५७
 में  ५  करोड  ६२  लाख  टन  हा  ।  भाखडा
 नंगल  से  सिंचाई  की  सुविधाये  उपलब्ध  हो
 जाने  के  बावजूद,  ट्यूब  बैल्स  का  प्रोग्राम

 चालू  हो  जाने  के  बावजूद  शौर  दूसरे  प्रयत्न
 किये  जाने  के  बावजूद  भी  हम  अभी  १६५३-
 ५४  के  लक्ष्य  तक  नहीं  पहुच  पाये  हे  t  उस
 को  हमे  बढाना  है  । श्राज  जितना  उत्पादन

 हो  रहा  है  उस  से  हमे  १  करोड  २३  लाख
 टन  ज्यादा  करना  है  क्योकि  १६५३-५४
 के  उत्पादन  से  एक  करोड  टन  ज्यादा  हमें
 पैदा  करना  है  |  इस  के  लिये  ज॑ँसाकि  में  ने

 पहले  कहा  द्वितीय  पचवर्षीय  योजना  में  जो
 लक्ष्य  निर्धारित  किया  गया  है  उस  की  प्रति
 की  ओर  सरकार  कहा  तक  श्रग्रमर  हो  रही
 है,  इस  का  कोई  स्पष्ट  निर्देश  किसी  रिपोर्ट
 में  नही  है  t

 मेजर  इरिगेशन  प्रोग्राम  के  तौर  पर
 भाखडा  नगल  चालू  किया  गया  है,  दामोदर
 थैली  भी  कुछ  दिन  हुए  चालू  हो  गई  है  ।
 भ्राज  हम  ने  देखा  कि  मिनिस्टर  साहब  ने

 क्वेश्वन  झावर  में  हमे  बताया  कि  पजाब
 धौर  बिहार  को  ट्यूबवेल्स  के  लिये  बिजली

 नही  मिल  रही  है  ।  जब  ऐसी  बात  है  तो  इन

 प्राजेक्ट्स  को  चालू  करने  से  क्‍या  फायदा
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 हुआ  है  t  are  भी  हम  अमरीका  पर  भरोसा
 रस  रहे  हें  तथा  दूसरे  देशों  पर  निर्मर  कर
 रहे  है  इस  झल्  की  सप्लाई  के  लिये  t  हमें
 श्र्न्न  आज  बर्मा  से  लेना  पड़  रहा  है।  भाखड़ा
 से  बिजली  मिल  जाने  के  बावजद  भी  क्‍या
 कारण  है  कि  ट्यूबवैल्स  के  लिये  बिजली
 नही  दी  जा  रही  है  ।  दामोदर  बैली  की
 बिजली  पटना  तथा  कलकत्ता  भेजने  के
 बजाय  क्यों  नह  ट्यूबवैल्स  (नलकूप)  के
 लिये  दी  जा  रही  है  1  इस  से  यह  साफ  जाहिर
 होता  है  कि  कोई  केयर  न  तो  स्टेट  गवनंमेंट
 करती  है,  न  डी०  वी०  सी०  के  प्रधिकारी
 करते  हें  श्रौर  न  ही  भाखडा  नगल  के  अधि-
 कारी  करते  हैं  शरीर  न  ही  सट्ल  गवर्नमेट
 के  अ्रधिकारी  करते  हैं  7  यदि  इन  सब  के
 बीच  उचित  कोश्राडनिशन  होता  और
 इन  को  ठीक  जानकारी  होती  तो  ये  इस
 तरह  की  बात  नहीं  होने  देते  ।

 १६५३  में  तिलेया  डेम  का  उद्घाटन
 प्राइम  मिनिस्टर  साहब  ने  किया  t  उसी
 दिन  कोनार  डैम  का  उद्घाटन  भी  उन्होंने
 किया  ।  योजना  के  भ्रनुसार  दामोदर  वैली
 से  बगाल  मे  &  लाख  एकड  और  बिहार
 में  एक  लाख  एकड  जमीन  की  सिंचाई  होनी
 चाहिये  ।  दामोदर  वैली  की  झोर  से  कई
 अधिकारी  नियुक्त  कर  दिये  गये  हैं  नहरें
 आदि  बनाने  के  लिये  ।  तिलैया  डैम  क्षेत्र
 से  ५६  गाव  हटाये  गये  और  रिज़रवायर
 बनाने  के  लिये  हम  ने  उन  गावों  के  लोगों
 को  रिफ्यूजी  बना  दिया  और  श्राज  उन  के
 पास  कोई  घरबार  नही  है  ।  सरकार  कहेगी
 कि  हम  लोगों  ने  ०  लाख  रपये  उन  पर
 खर्च  किये  हैं  लेकिन  उस  का  खर्चे  उसी  तरह
 से  हुआ  है  जिस  तरह  से  दामोदर  के  बाधों
 का  पानी  बगाल  की  खाडी  में  गिर  रहा  है  I
 पार  साल  वह  पानी  न  दुर्गापुर  की  कैनाल  में
 जा  पाया  है  शौर  न  बिहार  में  ।  योजना
 के  अनुसार  बगाल  को  भी  पानी  मिलना

 चाहिये  था  लेकिन  पार  साल  नहीं  मिला  t

 वहा  के  प्रधिकारी  कहते  हे  कि  हम  लोग
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 [ko  राम  सुभग  सिंह
 तैयार  थे  मगर  किसी  मे  समझौता  नहीं
 हो  पाया  ।  आज  जहा  भ्रन्न  के  लिये  सरकार
 झमरीका  से  समझौता  कर  सकती  है  तथा

 दूसरे  देशो  से  समझौते  कर  सकती  है  शौर
 करने  के  लिये  आतुर  है  वहा  क्यो  नही  सरकार
 बगाल  की  सरकार  में,  बिहार  की  सरकार
 में  दामोदर  बैली  के  अ्रधिकारियों  में,  मिल
 कर  कोई  एक  योजना  बना  लेती  वहा  पानी
 देने  की  t  धान  की  बुवाई  के  लिये  एक  बूद
 भी  पानी  नहीं  दिया  गया  है  |  दामोदर  वैली
 से  दुर्गापुर  के  नीचे  भौर  यहा  तिलैया  में  जो

 नहरे  बनाने  की  योजना  थी  हाई  लेवेल  कैनाल,
 लो  लेबेल  बौनाल,  लिफ्ट  टरिंगेशन  इत्यादि
 शौर  जैसा कि  थे  ने  पहले  कहा  वहा  पर

 इंजीनियर्स,  सुश्रिटेंडिग  :जीनियर्स  इत्यादि
 भी  बहाल  हो  गये  थे,  टेडर  भी  माग  लिये
 गये  थे  भ्रौर  उस  के  अनुसार  लोगो  ने  म्पया
 भी  नहरे  बनाने  के  लिये  दे  दिया  था  लेकिन
 जिस  बांध  का  २१  सितम्बर,  १९५३  को

 उद्घ्टटन'  हुआ  था,  वहा  श्राज  तक  एक  इच
 भी  नहर  नही  बनी  है  ।  यह  बात  मेरी  समझ
 में  नही  भाई  है  शाप  ने  करोडो  रुपया  खर्च
 कर  के  ५६  सक्‍वेयर  मील  में  पानी  जमा
 किया  है  शोर  वह  एक  समृुदर  की  तरह  से
 दिखाई  पडता  है  श्रौर  हुआ  यह  है  कि  वहा
 के  रहने  वाले  लोग  रिफ्यूजी  बन  गये  हैं  ।

 यह  जो  श्राप  की  नीति  है  यह  समझ  में  नहीं
 झाती  है  ।

 श्राप  जो  फिजूल  खर्ची  कर  रहे  हें  इस  में
 तो  में  जाना  नही  चाहता  था  |  लकिन  इतना
 कहे  बगैर  में  नहीं  रह  सकता  कि  सोन  नहर
 जब  बनी  थी  उस  वक्‍त  रैस्ट  हाउस  बनाने  का
 खर्चा  आपने  उसमें  ह्ामिल  नहीं  किया  था
 लेकिन  भ्रब  जो  भी  नहर  बनती  है  वहा  पर
 झाप  र्स्ट  हाउस  बना  देते  है  t  दामोदर  वैली
 में  कई  एक  डाक  बंगले  बने;  दुर्गापुर  में  बना,
 बोखारो  मे  दो  दो  रसटह  उर  बने,  हज़ारीबाग
 में  दो  बने,  तिलया  में  ््स्ट  हाउस  बना,  मैथन  में
 दो  बने  ।  समझ  में  नही  भ्राता  यह  रपया  कहा
 से  श्राता  है और  क्सि  तरह  की  यह  इकोनोमी
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 है  ।  और  दूसरी  भोर  अ्पव्यय  करते  हैं  भौर

 कहते  हें  कि  हम  को  डेवलपमेंट  (विकास)
 के  कामो  के  लिए  रुपया  चाहिए।  इतने  भ्रपव्यय
 के  बावजूद  भी  जो  पानी  श्राप  इकट्ठा  करते  हें
 उस  पानी  को  उन  किसानों  को  नही  देते  हैं
 अरब  या  तो  उन  में  समझने  की  शक्ति  नहीं  है
 या  जानबूझ  कर  ऐसी  गलती  होती  है  तो  ऐसे
 लगो  से  देश  वा  क्‍या  बनेगा  इसको  भगवान्‌
 ही  जाने  ।

 ट्यूबवैल्स  शौर  फर्टिलाइज़र्स  के  मामले
 में  सीमेंट  वगैरह  का  जा  अपन्यय  हुआ  और
 बडे  बड़े  प्राजंक्ट्स  में  जो  सरकारी  धन  का
 अपव्यय  हुआ  है  उसको  में  दुहराना  नहीं
 चाहता  ।  पहले  जो  फटिलाइजर  का  बेग
 ३२  और  ३४  रुपये  का  मिला  करता  था  आज
 उसके  दाम  ३६  रपये  हो  गये  हैं  शौर  हमारे
 किसान  को  एक  पसेरी  फटिलाइज़र  के  वास्ते

 १  रुपया  साढे  पन्द्रह  आने  देने  पडते  है  ।
 झब  इसके  मूल्य  में  यह  वृद्धि  क्यों  हा  गई  t
 इसके  लिए  आप  शायद  यह  कहेगे  कि  किसानों
 द्वारा  फटिलाइजर  का  अधिक  मात्रा  मे  उपयोग
 किया  जाना  है  ।

 अभी  श्री  डे  कह  रहे  थे  कि हमारी  सोसाइटी
 जैसी  होनी  चाहिए  वैसी  नही  है  और  उसमें
 कारवकल्स  मौजूद  हे  ता  उसके  लिए  मेरा  यह
 कहना  है  कि  में  उसको  रेपुडियट  करूगा  और
 मेरा  क्लेम  है  कि  हमारे  देश  के  किसान  और

 कही  के  किसानो  की  अपेक्षा  श्रधिक  समझदार
 हैं  श्रौर  वे  तैयार  हे  कि  हमारी  भ्रच्छी  से
 भ्रच्छी  बातो  को  अपनाये  और  अच्छे  अच्छे
 तरीको  को  अपनाये  ।  फर्टिलादज़र  के  लिए
 पहले  कहा  जाता  था  कि  किसान  उसको  नहीं
 लेगा  तेकिन  हमने  देखा  कि  वह  उसका  उपयोग
 कर  रहा  है  और  हमारा  सिदरी  का  कारखाना
 जितनी  डिमाड  है  उतनी  प्रोड्यूस  नही
 पा  रहा  है,  सप्लाई  से  डिमाड  तीन  गुना  और
 चार  गुना  बढ  गयी  है  ।  जहा  तक  किसानों  में
 घन  जमा  करने  की  प्रवृत्ति  का  सवाल  है  तो
 उन  श्रादमियों  द्वारा  जो  कि  स्वय  ४  हज़ार
 मासिक  लेते  है,  थे  किस  मुह  से  उनकी  भ्रालोचना
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 कर  सकते  हैं  ।  हा  यदि  वे  केवल  Yo  रुपया

 महीना  लें  तो  बेशक  दूसरों  की  भालोचना  क रने
 का  हक़  रखते  हैं  भौर  उस  हालत  में  कह  सकते

 है  कि  भरे  भाईयों  में  भी  तुम्हारी  श्रेणी  शा  हूं
 झोर  तुम  भर  ज्यादा  घन  जमा  करने  की  चेटा

 मत  करो  चार  हजार  रुपया  लेने  वाले  भौर

 कारों  में  बैठने  वाले  इस  झालोचना  के  हक़दार

 नही  हो  सकते  ।

 सिदरी  में  फ़टिलाजर  प्रोड्यूस  होता  है,
 उसकी  कौस्ट  श्ाफ़  प्रोडक्शन  कितनी  पड़ती  है
 इस  बारे  में  में  चाहूंगा  कि  गबनमेंट  बतलाये  कि

 सिंदरी  के  कारखाने  पर  रेकरिंग  एक्सपेंडीचर

 (पझ्रावतंक  व्यय)  क्‍या  है  ?  नान  रेकरिंग

 एक्सपेडिचर  (भ्रनावतंक  व्यय)  तो  जो  होना
 था  हो  चुका  लकिन  जहा  तक  रेकरिंग  एक्स-
 पेंडिचर  का  सवाल  है  उसमें  पैसे  पैसे  का  हिसाब
 दे,  उसमे  कितनी  फर्टिलाइज़र  पैदा  होती  है
 किस  भाव.  से  उसको  मिलता  चाहिए  शौर

 वह  कहा  जाती  है  ।

 इभ्प्रूव्ड  सीड्स  से  भी  पैदावार  बढाने  को

 योजना  है  ।  इस  के  लिए  सेट्रल  गवनेमेट  ने

 क़रीब  ७४  लाख  या  साढे  ६४  लाख  रुपये  की

 रकम  स्टेट्स  गवर्नमेंट्स  को सबसिडी  की  शकल

 में  दी  ह ैऔर  ४८  लाख  या  सवा  ४८  लाख  के

 क़रीब  लोस  के  रूप  में  दिया  है  ताकि  वहा  पर

 ४७५  सीड्स  फाम्स  खोले  जाय  |  म  जानना

 चाहता  हू  कि  ऐसे  कितने  फाम्स  खोने  गये  हैं
 और  उनके  द्वारा  कितना  इम्प्रूव्ड  सीड  किसानों

 को  बाटा  गया  है।  अभी  बाढ  आने  मे  हमारे

 वहा  के  किसानो  का  धान  का  बीज  सब  सड़
 गया  झौर  हालाकि  वहा  पर  कम्युनिटी  प्राजक्ट

 का  हेडक्वार्टर  है  लेकिन  लोगो  की  चिट्ठिया
 झाती  हैं  कि  हम  को  बीज  नही  मिल  पा  रहा  है।
 में  मत्री  महोदय  भर  उनके  मत्रालय  से  पूछना

 चाहता  हूं  कि  वहा  कम्युनिटी  प्राजेक्ट्स  की

 झोर  से  किसानो  को  सीड  देने  का  प्रबन्ध  नयों

 नही  होता  है।  जिन  इलाकों  में  बाढ़  भाई  हुई
 है  भौर  जहा  के  किसान  झपने  घरों  से  उजड़

 मये  हैं  भौर  बेषर-बार  हो  गये  है,  उनकी
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 तात्कालिक  सहायता  भी  इस  विभाग  के  द्वारा
 की  जानी  चाहिए  ।

 ब  जहा  तक  लेंड  रिक्लेमेशन,  ला
 डेवलपमेंट  (भूमि  विकास)  का  सवाल  है
 सवायेल  इरोज़न  का  भी  सवाल  है।  जापानीज
 मेथड  भ्ाफ  एग्रीकलचर  (कृषि  का  कग)  को
 भ्पना  कर  इस  विभाग  द्वारा  एग्रीकशचर
 प्रोड्यूस  को  बढ़ाने  की  कोशिश  की  गई  भौर
 किसानों  ने  ब्रागे  बढ  कर  उस  जापानी  तरीके
 को  अपनाया  और  खेती  के  उत्पादन  में  वृद्धि
 की  झभौर  इस  तरह  सिद्ध  कर  दिया  कि  हमारे
 किसान  लोग  कजरवेटिव  (रूडिवादी)  नही  हैं
 बल्कि  प्रगतिशील  हैं  भौर  वे  हर  उस  तरीके
 को  अपनाने  को  तैयार  रहते  हैं  जो कि  खेती  की
 पैदावार  को  बढ़ाने  वाला  सिद्ध  हो  ।

 यह  ठीक  है  कि  स्वायल  इरेज़न  के  काम

 में  उतनी  प्रगति  नहीं  हुई  है  जितनी  कि

 ह्म  देखना  चाहत  हैं  ।  दामोदर  ली

 में  उसका  फार्म  खोला  गया  है  और  वहा  पर

 एक्सपेरीमेट  हा  रहा  है  रुविन  इस  दामोंदर

 बैली  में  स्वायल  दराजन  के  चनते  जतनों

 पचद  और  मैथन  ईम  को  ते  पहचेगी
 उसकी  काट  कत्पना  नहीं  र  सकता  |  १००
 चप  के  बजाय  उसकी  लाइफ.  ४०  बतर

 को  होन  जा  रही  हे  7  पचट  हिल  ईम  जिसके

 कि  ऊपर  करोडा  रुपया  खने  त्श्रा  है  क्‍या  नहों
 उसका  जा  पिछ नी  याजना  थी  उसा  4  अनु-
 सार  टार्वास्थति  रे।  मे  पर्ले?

 जहा  तक  कांडट  का  सवाल  हैं  तो  ऋडिट

 किसानों  को  यहले  जमीदारों  से  और  ज़रियो

 से  और  अपन  दासता  स  मिलता  था  लेकिन

 अब  यह  एक  तया  एक्सपरोमेंट  किया  जा  रहा
 है।  किस।नों  के  ऊपर  सब  लोग  एक्सपेरिमेंट

 करने  को  चलत  हू  श्रौर  वे  लोग  भी  एंक्सपेरीमेट
 करने  को  चलते  हूँ  जिनको  कि  तनकि  भी

 वाकिफियत  नहीं  है  कि  किसानों  बा  जीवन

 कैसा  है।  भ्ब  में  आपको  बतलाऊ  कि  एक

 किसान  रेफ़्यूजी  के वास्ते  डाक  बगलें

 के  टाइप  का  एक  बगला  एलाट  किया  जाता
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 है  जो  उसके  किए  बिल्कुल  मौजू  नहीं  है।
 वह  बेचारा  कहा  तो  भूसा  रक्खे  कहा  अपने
 बैल  बारे  और  कहाँ  अपनी  गाय  रक्ख  कुछ
 उसकी  समझ  में  नहीं  श्राता  और  परिणाम-
 स्वरूप  उस  जगह  को  दुबारा  रिमौडेल  करने
 की  ज़रूरत  महसूस  होती  है  और  इस  तरह
 दुबारा  खर्च  होता  है।  ठीक  इसी  तरीके
 से  किसानों  को  क्रेंडिट  देने  का  सवाल  है।
 यह  हो  सकता  है  कि  जो  हमारे  फाइनेंस
 के  अफसर  हैँ  या  इंवलपमेट  श्राफिससं  हैं  वे
 फाइनेस  के  पडित  होगे  लेकिन  क्‍या  उने
 क्लकटरों  और  कभिश्नरों  ने  अपन  जिलों
 था  कीमए्नीरये।  मे  चूसखारे  बंद  की  है
 बल्कि  तथ्य  यह  है  कि  कितनी  ही  क्लक्टरिया

 ऐसी  है  जहा  कि  'घूसस्वोरी  बद  होने  या  कम

 होने  की  बजाय  ५००  परसेट  ज्यादा  बढ
 गयी  है।  में  पूछता  चाहत्ता  i  कि  जब  से

 पम्पुनिटी  ब्राजेक्ट  का  काम  चला  है
 क्या  एक  भी  क्म्युनिदी  प्राजेक्ट  श्राप
 ऐसा  बतला  सकत  है,  जहा  पर  घूसखोरी
 विद्यमान  न  हो,  कम  से  कम  में  अपने  प्रदेश
 की  बाबत  कह  सकता  हू  ्  एक  भी  एसा
 एन०  ई०  एस०  ब्लाक  नही  मिलेगा  जहा
 पर  घूसखोरी  न  चल  रही  हो।  ऐसो  स्थिति
 में  म॑  चाहगा  कि  हमारे  मिनिस्टर  साहबान,
 में  भी  नही  चाहता  कि  मे  भी  श्र  मद  कर
 किसी  को  आलोचना  करू,  वे  लोग  झाख  मद
 कर  तारीफ  करने  की  अपनी  प्रवत्ति  डोड
 दें  श्रौर  यदि  वे  ऐसा  करेगे  तो  ठीक  रहेगा
 झन्यया  श्ाज  तो  थोड़ी  भ्रालोचना  ही  होती

 /  है  कुछ  दिनो  के  बाद  तबाही  हो  जायगी।

 झन  जहा  तक  केडिट  (उधार)  देने
 का  सवाल  है  रूरल  क्रेंडिट  सर्वे  की  रिपोर्ट
 के  प्रनुसार  स्टेट  बैक  की  इसके  लिए  स्थापना

 हुई  ।  हमारे  फाइनेस  मिनिस्टर  भ्राज  कहते
 हैं  कि  में  रुपया  कर्ज  लेने  के  लिए  भ्रमरीका
 शाऊगा  लेकिन  में  पूछना  चाहता  हू  कि
 ह्टेट  बैंक  जो  किसानो  को  कर्ज  देने  के  लिए
 बना  था  वह  कहा  तक  अपने  कर्ज  को  भ्रजाम
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 दे  रहा  है।  उसके  बोर्ड  पर  कितने  किसान

 है!  इसो  तरह  यदि  भाप  कारपोरेशन

 इसलिये  बनाने  जा  रह  हैँ  कि  उसमें  भाष  अपने

 अरफेसरान  को  रक्खे  झौर  इसमें  देश  के

 पूजीपतियी
 को  रक्खे  तो  हम  लोगो  को  मजबूर

 होकर  कहना  पगा  कि  आप  इस  तरह  का

 मनोवृत्ति  को  त्याग  दे  वरना  देश  आपके  साथ

 पीछे  चलने  में  हिंचकिचायेंगा  और  देशवासी

 चाहेंगे  कि  एसे  लोग  देश  की  नीति  का  नि-

 चघारेण  न  करे।  यह  कहा  गया  है  कि  स्टेट

 बैक  किसानों  को  कर्ज़  देगा  लेकिन  मैं  पूछना
 चाहता  ह  कि  स्टेट  बैक  की  शाखा  देहातो  में

 ब  ग्द्ल्गी,  2?  कगारे  या,  'राल्स्यिय,

 नगर  में  रटेट  बैक  खोली  गयी  मै  कट्गा  कि

 वह  वैसे  स्थान  पर  नही  खुला  जहा  पर  क्सान

 ्रीसानी  से  जा  सकता  हो।  श्राज  चार

 सौ  शाखे  खोलने  की  बात  थी,  लेक्नि  उन  में
 में  क्तिनी  खोली  गई?  उन  बें'  लोकेशन

 बहा  हैं।  क्या  वह  पूर्ज  पतियों  के  लिए
 और  बेड  बडे  आदमियो  की  सुविधा  वे  लिहाज
 से  खली  हूँ  या  गात्रो  की  सुविधा  के  लिहाज
 से  खोली  गई  है,  जो  सावारण  मजदूर  है,
 शीडीवान  है,  रिक्शा  वाले  हैं  या  किसान

 हैं"  जो  इस  तरह  से  छूट  कर  खेलने
 की  प्रवत्ति  श्राई  है  वह  ठीव  नही  है।  परमो
 मैन  कहा  था  कि  देश  का  राजनैतिक  जीवन
 अ#रबाद  हो  रहा  है।  श्राज  स्टट  बैक  भ्राफ

 ईडिया  के  जो  पहले  ज्वाएट  सेक्रेटरी  या  श्रन्डर
 ध्षक्रटरी  थ  वे  चेझ्रमैन  होते  है  और  भूतपूर्व
 कैबिनेट  मिनिस्टर  वाइस-चैयर  मैन  मेरी  समझ
 @  कोई  भी  स्वाभिमानी  सर्वजनिक  जीवन
 का  आदमी  इसे  अच्छा  नही  मानेगा।  आज

 ग्रह  होना  चाहिए  कि  जो  भी  किसी  बडी  जगह
 धर  रह  चुका  है,  वह  किसी  जगह  भी  वाईस-
 अ्ेजिडेटशिप  न  स्वीकार  करे।  भ्राज  मै
 देख  रहा  हू  कि  कैटल  वगैरह  पर  भी  काफी:
 खर्च  करने  की  बात  कही  जाती  है।  लेकिन

 हम  को  दूध  अमरीका  से  मगाना  पढ़ता  है,
 श्रास्ट्रेलिया  से  मगाना  पड़ता  है।  यह  घोर
 भ्रसफलता  है  हम  लोगों  की।  यहा  पर  हम
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 लोग  कौदल  के  डेबेलप्मेट  की  परवाह  नहों
 करते।  जितने  दूध  घी  की  यहा  जरूरत
 है,  उसको  सरकार  समझ  नहीं  पा  रही  है
 झौर  देश  के  स्वास्थ्य  के साथ  खिलवाड़  कर

 रही  है।

 6  hrs.

 Shri  Parulekar  (Thana):  Sir,  I  do
 not  propose  to  deal  with  the  general
 problem  of  food  and  its  relation  to
 agrarian  reforms,  nor  with  the  basic
 nature  of  the  food  problem  and_  its
 solution.  I  propose  to  deal  here  only
 with  the  issues  which  I  have  raised
 in  the  two  cut  motions,  namely,  failure
 of  the  Government:to  anticipate  that
 there  would  be  a  food  crisis  in  the
 country  this  year  and,  secondly,  the
 failure  of  the  Government  to  adopt
 adequate  and  effective  measures  in
 time  and  in  advance  to  avoid  this
 crisis.  I  will  pass  on  to  deal  with  the
 first  issue.

 The  question  that  needs  to  be  exa-
 mined  is:  could  or  could  not  the
 Government  have  anticipated  that
 there  would  be  food  crisis  in  the
 country  this  year?  Could  not  Gov-
 ernment  have  anticipated  that  there
 would  be  acute  food  scarcity  in
 some  parts  of  the  country,  that  the
 prices  of  foodgrains  would  rise  so
 high  that  it  would  not  be  possible  for
 the  vast  majority  of  the  people  to
 purchase  their  requirements  of  food,
 that  there  would  be  hoarding  and  that
 the  vast  masses  of  the  people  would
 have  to  suffer  privations  which  could
 be  avoided?  Were  the  causes  of  the
 crisis  such  that  Government  could  not
 have  anticipated  and  enderstood  them
 long  before  the  crisis  developed?  Was
 the  consequence  of  these  causes  such
 that  Government  could  not  have  judg-
 ed  that  the  inevitable  result  of  these
 causes  would  be  food  crisis?

 My  submission  is  that  they  could
 have  anticipated  that  food  crisis  would
 develop  in  this  country.  The  causes
 were  obvious;  so  also  was  their  conse-
 quence.
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 Having  stated  this  I  will  mention
 briefly  the  causes  of  the  food  crisis.
 What  were  they?  One  of  the  impor-
 tant  causes  of  the  food  crisis  was
 natural  calamity.  We  are  agreed  on
 this.  There  is  no  difference  of  opinion
 between  the  hon.  Minister  and  myself
 on  this  point.  But  the  natural  and
 the  enevitable  result  of  natural  cala-
 mity  would  be  that  food  crisis  would
 develop.  Any  ordinary  man  in  the
 street  would  have  come  straight  to
 that  conclusion.  But  the  Government
 took  several  months  before  they  came
 to  the  conclusion  that  there  was  acute
 food  scarcity.  in  those  parts  of  the
 country  which  were  affected  by  natu-
 ral  calamity.

 The  second  important  cause  of  the
 food  crisis  was  the  rise  in  prices.  If
 as  a  result  of  the  rise  in  prices  people
 are  unable  to  purchase  their  require-
 ments  of  food,  then  that  is  food  crisis.
 Food  may  be  available,  but  all  the
 same  people  starve.  The  prices  of
 foodgrains  were  continuously  rising
 during  this  period.  I  will  quote  a
 few  statistics  in  support  of  my  con-
 tention.  These  are  the  index  numbers
 of  wholesale  prices  for  Cereals.  In
 the  month  of  May,  956  the  index
 number  stood  at  449.  In  June  it
 went  up  to  470,  July  485,  August  504,
 September  509,  October  510,  Novem-
 ber  530,  December  582;  in  January
 957  it  dropped  down  a  little  and
 came  to  49l,  but  in  February  it  again
 shot  up  to  526,  in  March  it  went  up
 to  528,  April  ‘586,  May  550,  and  on
 25th  May  it  stood  at  555.  These
 figures  will  show  that  during  the
 whole  of  this  perid  the  prices  of
 foodgrains  and  of  cereals  were  con-
 tinuously  rising.

 I  would  like  to  give  two  other
 figures  in  relation  to  the  prices  of  rice
 and  wheat.  The  index  number  of
 wholesale  prices  of  rice  on  30th  March,
 956  was  5i8;  on  30th  March,  957  it
 was  615.  The  index  number  of  whole-
 sale  price  for  wheat  on  30th  March,
 956  was  582,  and  on  30th  March,
 957  it  was  630.
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 (Shri  Parulekar]
 These  figures  will  indicate  clearly

 that  the  prices  of  foodgrains  were
 continuously  rising  for  a  year.  I
 hope  and  expect  that  the  hon..  the
 Minister  for  Food  and  Agriculture
 will  not  catch  hold  of  that  one  figure,
 that  is  the  figure  for  January,  4957
 which  was  490  and  say  that  he  expec-
 ted  the  prices  to  fall.  If  he  were  to
 come  out  with  that  explanation  I
 would  only  say  that  it  would  be  a
 very  naive  explanation.  The  conten-
 tion  of  the  Food  Minister  is  that  the
 rise  in  prices  was  not  appreciable,
 but  I  will  deal  with  this  point  a  little
 later.

 {Panpvir  THakur  Das  Buarcava  in  the
 Chair]

 6.8  hrs,
 The  third  important  cause  of  the

 food  crisis  was  the  policy  of  the  banks
 to  advance  loans  on  credit  to  specula-
 tors  against  foodgrains.  When  we
 are  not  self-sufficient  in  production  of
 food,  advance  of  credit,  advance  of
 loans  to  speculative  merchants  would
 inevitably  lead  to  hoarding  and  would
 inevitably  create  an  artificial  scarcity
 in  foodgrains.  It  has  been  admitted
 by  Government  that  such  advances
 were  very  high  this  year.  In  this
 connection  I  would  refer  to  the  reply
 which  was  given  by  Government  to  a
 question  regarding  bank  advances  on
 the  2508  July.  The  Minister  said,  “As
 compared  to  1954,  955  and  3956  the
 advances  against  foodgrains,  includ-
 ing  wheat  and  other  crops,  are  high”.
 And  the  Finance  Minister  who  inter-
 vened  and  replied  to  a  supplementary
 question  said  that  the  rise  in  advances
 was  an  indication  that  there  was  hoar-
 ding.  If  the  hon.  Minister  of  Food
 and  Agriculture  had  asked  any  ordi-
 nary  man  in  the  street  as  to  what
 would  be  the  result  of  such  advances
 to  grain  speculators,  he  would  have
 told  him  that  the  grain  speculators  do
 not  purchase  foodgrains  for  feeding
 people  but  for  making  maximum
 profit.  And,  hoarding  yields  maxi-
 mum  rate  of  profit.  This  was  one  of
 the  most  important  causes  of  the  food
 crisis  as  it  developed  in  this  country
 this  year.
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 The  fourth  important  cause  of  food
 crisis  was  the  pressure  of  inflation.
 Inflation  need  not  inevitably  lead  to
 rise  in  prices,  but  inflation  does  lead
 to  rise  in  prices  when  the  market  is
 free,  when  the  market  is  uncontrol-
 led,  and  when  the  law  of  the  capita-
 list  economy—that  is,  the  law  of
 supply  and  demand—governs  and
 regulates  circulation  of  commodities
 in  the  society.  Further,  inflation  leads
 to  speculative  rise  in  prices  especially
 in  respect  of  those  commodities  in
 the  case  of  which  the  margin  between
 supply  and  demand  is  very  narrow  or
 nil,  and  foodgrains  was  such  a  com-
 modity.

 Due  to  all  the  causes,  which  I  have
 just  now  mentioned,  food  crisis  deve-
 loped  in  this  country.  The  food  crisis
 was  the  result  of  natural  calamity;
 secondly,  of  the  economic  laws  which
 operate  in  the  country  and,  thirdly,
 of  the  policy  of  the  Government  which
 was  pursued  in  respect  of  advancing
 loans  to  grain  speculators.  All  these
 causes  were  obvious  and  the  result
 was  equally  so.

 As  I  have  dealt  with  the  causes  of
 food  crisis  as  I  understand  them,  it
 will  be  necessary  for  me  to  deal  very
 briefly  with  the  causes  of  the  food
 crisis  as  the  hon.  Minister  for  Food
 and  Agriculture  understands  them.
 Those  causes  have  been  mentioned  in
 the  statement  which  he  made  on  the
 floor  of  this  House  on  ]4th  May,  1957.
 One  of  the  causes  which  he  has  men-
 tioned  therein  is  natural  calamity  and,
 as  I  have  said  already,  there  is  no
 difference  of  opinion  on  this  point.

 Secondly,  he  admits  that  there  is
 “rise  in  prices.  I  will  read  the  rele-

 yant  paragraph  in  this  connection.
 On  page  5  of  the  statement,  he,  says:

 cm  ..the  prices,  continue  to  be
 generally  higher  this  year  than
 last  year.  It  is  natural  for  the
 consumers,  therefore,  to  complain
 of  these  high  prices,  but  for  a
 proper  appreciation  of  the  situa-
 tion  it  is  very  desirable  to  have
 the  proper  perspective.”
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 And,  he  gives  the  perspective  He
 proceeds  to  say:

 “Againet  400  as  the  price  mdex
 for  1952-53..."

 He  has  chosen  as  base  for  compari-
 son  the  year  1952-53,  which  78  a  novel
 way  of  comparison.

 He  says.

 “Against  00  as  the  price  index
 for  ‘1952-53,  which  is  now  general-
 ly  taken  as  the  base  year,  the
 latest  wholesale  price  undex  for
 rice  is  103,  for  wheat  90  and  for
 cereals  taken  together  1005"

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  ्,  Jain):  Proceed  fur-
 ther

 Shri  Parulekar:  I  will  read  the
 whole  paragraph  for  your  benefit
 then  you  go  on  to  say

 “This  shows  that  the  current
 prices  are  not  generally  higher
 than  m  ‘1952-53  1954-55  aa

 Mr.  Chairman:  The  hon  Member
 need  not  read  the  whole  report,  other-
 wise,  he  will  have  no  time  to  advert
 to  ४  and  make  his  own  comments  I
 would,  therefore,  request  him  to  be
 rather  brief.

 Shri  Parulekar:  Sir,  what  I  was
 submitting  was  that  the  _  statistics
 which  have  been  quoted  are  mislead-
 ing  Statistics  of  one  year  can  be
 compared  with  those  of  another
 year  The  hon  Munster  has  chosen
 ‘1952-53  as  his  base,  but  that  was
 precisely  the  year  when  there  was
 food  scarcity  and  food  crisis  in  the
 country  He  should  have  also  related
 the  rise  n  prices  to  the  purchasing
 capacity  of  the  people  Then  he  would
 have  come  to  the  inevitable  conclu-
 sion  that  the  prices  of  foodgrains  are
 so  high  that  it  is  not  possible  for  the
 vast  masses  of  the  people  to  purchase
 their  requirements  of  food  at  these
 Prices  Sir,  he  can  deceive  himself
 by  such  statistics  in  the  comfortable
 belief  that  the  rise  in  prices  of  food-
 grains  was  not  high,  but  he  will  not
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 be  able  to  deceive  the  people  ‘who  are
 actually  suffering  because  of  the  rise
 m  prices  of  foodgrain.

 There  ४8  another  proposition  which
 he  makes  He  says  that  the  rise  n
 Prices  is  due  to  increased  consumption
 of  food  arising  from  higher  mcomes.
 This  was  the  point  made  by  the
 hon  Home  Minister  m  a  more  poin-
 ted  way,  when  he  participated  in  the
 debates  on  the  Address  by  the  Presi-
 dent  The  Home  Muuster  then  stated
 that  the  rise  in  prices  was  proof  of
 the  fact  that  the  purchasing  capacity
 of  the  under-nounshed  and  starving
 was  going  up

 Sir,  within  the  tume  limit  I  will  not
 be  able  to  disprove  what  has  been
 stated,  but  I  will  be  able  to  comment.
 This  is  a  sweeping  generahsation,  this
 78  a  wild  generalisation,  I  am  sure  it
 will  not  be  disputed  by  anyone  in  this
 House  that  the  real  income  of  the
 working  class  has  gone  down,  that  the
 real  income  of  the  salaried  em-
 Ployees  has  gone  down,  that  the  real
 income  of  agricultura:  labour  has
 gone  down,  and  that  the  real  income
 of  90  per  cent  of  agriculturists  who
 are  below  subsistence  level,  who  own
 between  I0  to  5  acres  of  land,  has
 also  gone  down  It  is  ture  that  as  a
 result  of  more  circulation  of  money
 in  the  country,  as  a  result  of  deficit
 financing,  the  pockets  of  some  must
 have  been  filled  to  the  full  but  those
 are  exactly  the  persons  im  whose
 case  the  demand  for  food  will  not
 mereasc  because  they  would  not
 consume  more  than  what  they
 ordinarily  do

 He  further  contends  that  the  rise  in
 prices  »s  due  to  the  fact  that  the  agri-
 culturists  held  on  to  their  stocks  in
 order  to  get  better  prices,  because  of
 better  credit  facilities  which  have
 been  afforded  to  them  This  conten-
 tion  383  stated  on  page  7  of  the  state-
 ment  which  I  will  not  read  for  want
 of  time  But,  Sur,  the  following  few
 figures  will  show  how  untenable  this
 position  is  These  are  figures  regard-
 ing  classification  of  households
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 {Shri  Parulekar]
 according  to  ine  size  of  land  they
 cultivate:

 Land  in  Percentage  of
 acres  total  number  of

 households
 Nil  5.9
 0.01-2.49  49.2
 2.50-4.99  34.3
 5.00-7.49  9.5
 0  00-14.99  6.l
 5  00-24.99  49
 25  and  above  5.3

 It  will  be  seen  from  these  figures
 that  the  credit  facilities  which  were
 given  could  not  reach  nearly  90  per
 cent  of  the  agriculturists,  and  to  say
 that  they  were  able  to  hoard,  hold  on
 to  their  stocks  and  get  better  prices
 is  another  proposition  which  cannot
 be  substantiated  by  facts.

 It  also  shows  that  this  statement  is
 based  on  ignorance  of  our  rural  eco-
 nomy,  if  I  may  say  so,  because  in  the
 rural  economy  as  it  exists  a  vast
 majority  of  the  peasants  sell  as  soon
 as  harvest  is  ready,  and  8  large
 portion  among  them  sell  in  advance.
 Under  these  conditions,  to  state  that
 the  rise  in  prices  was  due  to  the  fact
 that  the  agriculturists  were  able  to
 hold  on  to  their  stocks  because  of
 better  credit  facilities  given  to  them
 by  banks  is  a  preposterous  proposition
 which  cannot  be  substantiated  by
 facts

 Sir,  I  will  pass  on  to  discuss  briefly
 the  issue  of  my  second  cut  motion,
 that  is,  the  failure  of  the  Government
 to  adopt  adequate  and  effective  mea-
 sures  in  advance  to  avoid
 food  crisis.  I  need  not  say
 much  on  this.  With  their  under-
 standing  of  the  causes  of  the  crisis  as
 they  have  stated,  it  is  no  surprise
 that  they  could  not  take  adequate  and
 effective  measures  in  time  to  avoid  a
 crisis.  It  would  have  been  a  surprise
 if  they  had  taken  such  measures.
 They  started  rushing  foodgrains  to
 areas  where  there  was  acute  scarcity,
 after  people  had  started  starving.
 They  started  opening  fair  price  shops
 when  the  prices  had  risen  too  high,
 and  they  were  not  able  to  open  fair
 price  shops  wherever  they  have  been
 found  to  be  necessary,  particularly  in
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 the  rural  areas.  They  armed  them-
 selves  with  powers  under  the  new
 legislation  on  29th  of  May  to  unearth
 hoarders  and  to  ¢tabilise  prices  when
 the  hoarders  had  already  been  estab-
 lished  and  conditions  of

 monopoly  in
 foodgrains  had  already  been  ‘  estab-
 lished.  Lastly,  they  took  steps  to  stop
 advances  of  loans  to  grain  speculators
 when  they  had  succeeded  in  creating
 a  monopoly  of  foodgrains.  Such  were
 the  steps  taken  and  nobody  can  say
 that  they  were  taken  in  advance.  In
 short,  they  did  not  take  the  measures
 which  were  necessary  to  avoid  the
 food  crisis  m  time.

 Before  I  conclude,  I  would  like  to
 suggest  the  effective  measures  for
 avoiding  food  crisis.  Under  the  con-
 ditions  prevailing  m  the  country  today
 when  we  are  not  still  self-sufficient
 in  production  of  foodgrains,  when  we
 find  that  it  will  take  a  long  time
 before  we  attain  self-sufficiency,  some
 measures  have  to  be  taken  in  order
 to  avoid  food  crisis  The  basic  mea-
 sure  which  has  to  be  taken  Is  to
 stabilise  the  market  The  basic  mea-
 sure  which  the  Government  must
 take  1s.  that  Government  must  pur-~
 chese  foodgrains  from  the  peasants  at
 fair  prices,  as  soon  as  the  harvest  is
 ready  That  is  the  only  way  by  which
 Government  will  be  able  to  avoid
 food  crisis,  because  it  will  ensure  a
 fair  price  to  the  peasant  and  it  will
 enable  the  Government  to  have
 adequate  stocks  and  it  will  discourage
 hoarding.

 There  are  several  measures  which  I
 want  to  suggest,  but  for  want  of  time
 I  cannot  do  so.  I  have  pointed  out  the
 basic  measure.  There  are  many  sub-
 sidiary  measures  which  can  be  taken
 in  conjunction  with  this.

 These  are  the  measures  which,  in
 my  opinion,  Government  have  to
 take  if  they  intend  to  avoid  food
 crisis  in  future.

 सेठ  गोविन्द  शास  (जबलपुर)  सभा-
 पति  महोदय,  भ्रभी  यहां  पर  दो  भाषण  हुए
 है  ।  उन  दोनों  जल ——=  SAN  8S

 से  मुना  है।  ड
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 आबपाश  की  बात  का,  अच्छी  खाद  की  बात

 का,  अच्छे  बोज  को  बात  का,  किसानों  को

 ठीफ  तरह  से  इने  की  बात  का  जिक्र  किया  है  1

 उनक  बाद  मो  सदस्य  बोले  उन्होंने  हमारे
 खाद्य  पदार्यों  के  मूल्यों  का  वात  का  डिक

 किया  पर  मुझे  यह  देव  कर  खेद  हुआ  है  कि

 इस  विषय  में  जो  सब  से  बुनियाद”  बात  थी  वह
 नड  ०  राम  सुभग  सिंह  ते  और  न  उनके

 पदचात्‌  पिस  सदस्य  महोदय  का  भाषण

 हुभ्रा  उन्होंगे  गह  उ्ाबपाशा  कब  होती है ?
 आबपाश  त  हत है  जब  जमन  उस  आब-

 दाशः  के  जिए  वैर  को  जात  है।  खाद

 कब  पड़त  है,  खाद  पड़ता  है  फसल  बोने

 के  पहले  जै धर  जम न  में  या  कुछ  बीज  बोने

 के  समय  यह  कुज  इस  प्रधार  का  खाद  होती

 है  जो  ब्त्ज  डालने  के  बाद  भा  दी  जात  है।
 अच्छा  बज  कब  पढ़ता  है  ?  अच्छा  बज

 तब  पड़ता  है  जब  जम,न  तैयार  हो  जात;  है।
 पर  सवाल  यह  है  दि  ज़मीन  तैयार  कौन  करता

 है?  जो  चचंज  ज़मन  तेयार  करने  को  है
 उस  तरक  न  तो  हमारे  माननं,य  सदस्यों  ने

 कोई  ध्यान  दिलाया  श्रौर  न  सरकार  का  कोई
 ध्यान  है  ।  जो  जपान  तैयार  करता  है  वह  है  इस
 देश  का  बैल  और  जब  तक  हम  बैजों  से  जम  न

 को  तैयार  नहीं  करेंगे  तब  तक  न  आबपाशो

 हो  सकता  है,  न  खाद  दिया  जा  सकता  है,
 न  अच्छा  बाज  डाला  जा  सकता  है,  और  न

 अधिक  अन्न  उत्पादन  हो  सकता  है  और  न  ही
 कोमतों  को  घटाया  जा  सकता  है।

 में  इस  विषय  को  सन्‌  १६२३  से  जब

 पहां  में  पहले  पहल'  आया,  उस  समय  से

 उठाता  आ  रहा  हूं।  उस  समय  की  काउंसिल

 आफ  स्टेट  में  मैंने  इस  विषय  को  उठाया।

 उसके  बाद  को  केन्द्रीय  व्यवस्थापिका  समां

 में  इसे  उठाया,  संविधान  सभा  में  उठाया

 गौर  हमारो  इस  लोक  सभा  में  मी  उठाया।

 सफलता  भी  कुछ  हद  तक  हम  लोगों  को  मिली,

 यह  नहीं  कि  सफलता  न  मिलो  हो  ।  हमने
 संविधान  म॑  पशु  रक्षा  क  विषय  में  एक  धारा
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 जुड़वा  दी  1  हमारी  प्रयम'  पंचवर्षीय  योजना  में

 भी  इस  सम्बन्ध  में  कुछ  रुपया  दिया  गया

 और  हमारी  दूसरों  पंचवर्षीय  योजना  में

 ६२  करोड़  रुपप्रे  इस  विषय  में  दिए  गए  हैं।
 मेंरा  जो  एक  विधेयवः  इस  लोक  सभा  में  या

 वह  यद्यपि  पास  नहीं  हुआ  पर  उसके  बाद

 उत्तर  प्रदेश  में,  बिहार  में,  पंप्यब  में  और

 उसके  पहले  हम  रे  मध्य  प्रदेश  में  तो  सम्पूर्ण
 गोवध  बन्द  करने  के  विवेयक  पस  हो  गये

 थे  और  वे  कांग्रेस  सरकारों  दारा  ह्  रखे  गये

 थे।  उनमें  से  कुछ  विधेयक्र  इस  समय
 a

 हमारे  रुवेच्चि  न्यायालय  में  उपस्थित  हैं

 और  में  ्राद्या  करता  हूं  कि  ब्ह्त  जल्दी
 उनका  फैसला  हो  झाएगा  प्रौर  वे  विधेश्क

 कार्यरूप  में  परिणत  धिए  जा  सकंगे।  लेकिन

 इन  सब  बातों  के  होने  के  बाजूद  भी  में  कृषि
 मंत्री  से,  जो  एक  से  वर्म  ध्  पालन  करते  हैं

 जो  धर्म  अहिंसा  क॑  वनि  वद  पर  खड़ा  है,

 यह  झाशा  करता  हूं  दि!  वें  इस  विषय  को

 जरा  अधिक  ध्यान  से  देखेंगंि..  इस  विषय

 पर  हमारे  देश  के  भावनाग्रों  और  वे  भावनायें

 हमारो  जिस  अध्सिक  संस्कृति  पर  इ्राबारित्त

 हैं,  उमर  पर  भी  ध्यान  देंगे  श्रौर  देश  को  जो

 खाद्य  स्थिति  है.  शन्न  उत्पादन  बढ़ाने  कीं  बात

 है,  हमारे  इस  देश  में  जो  तिरामिव्रभोजन

 करने  वालों  को  पौष्टिक  भोजन  देने  का  प्रइन

 है,  इन  पर  भी  ध्यान  देंगे।  में  सब  से

 पहले  एक  बात  स्पष्ट  वह  देना  चाहता  हूँ

 कि  हमारे  देश  में  जिस  प्रकार  का  निरा-

 मिष  भोजन  किया  जाता  है  संसार  में  हम  कहीं
 वैसा  भोजन  नहीं  देखते।  मैं  संसार  के

 प्राय:  सभी  देशों  में  हो  आया  हूं  और  हमारी
 संस्क्रेति  चंकि  निरामिष  भोजन  के  ऊपर

 बहुत  दूर  तक  अवलम्बित  है  इसलिए  उसका

 एक  विशिष्ट  स्थान  भी  है।  इसलिए  जब

 कभी  में  सरकार  द्वारा  मछलियों  की  श्रधिक

 पैदावार  की  बात,  मृगियों  की  अधिक  पैदावार

 की  बात,  सुअरों  की  अधिक  पैदावार  की  बात

 सुनता  हुं  तो  में  यह  कहे  बगैर  नहीं  रह  सकता

 कि  कांग्रेसवादी  होते  हुए  भी,  मेरे  सिर
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 [  गोविन्द  दास  ]
 से  पर  तक  भाग  लग  जाती  है।  मै  कहना
 चाहता  हू  कि  हमारी  सस्ट्रति  की  दुष्टि  से,
 हमारे  देश  मे  जो  भावनायें  हें  उन  भावनापों
 की  दृष्टि  से  और  हमारे  यहा  पर  जो  भ्र्न्न
 का  उत्पादन  बढाने  की  आावध्यकता  है,  उस

 दृष्टि  से  और  पौष्टिक  भोजन  इत्यादि  सब

 दुष्टियो  से  इस  विषय  को  देखना  झावद्यक

 है।  हमारो  सरकार  की  वई  कमेटिया
 समय  समय  पर  नियुक्त  होती  हैं  भ्रौर  उन  फमे-
 टियो  के  जो  प्रस्ताव  होते  है  उनके  करण  भी
 बार  बार  मुझें  इस  विषय  की  सरकार  को
 याद  दिलावों  पड़तीं  है।  प्रभी  सन्‌  १६५४
 में  भारत  सरकार  ने  श्री  पी०  'एन०  नंदा
 को  अध्यक्षता  में,  श्री  गुलजारी  लालनंदा  की
 भ्रष्यक्षता  मे  नहीं---कही  कोई  गलतफहमी
 न  ही  जाये,  पशु  उन्नति  क  सम्बन्ध  मे  एक  समिति
 बनाई  थी।  उस  समिति  के  टर्म्स  आफ
 रेफ्रेस  म  उस  समिति  का  जो  बात  खोजने
 के  लिए  वहा  गया  था,  उसम  गोवज  बग  विषय

 ठी  था।  लेषिन  मुझ  यह  देख  कर  बडा
 खेद  हुआ  कि  उस  समिति

 .
 उसवा  वह  विपय

 न  रहत  हुए  मभ॑।  गोवध  के  प्र-्त  क'  लिया  और
 सिफारिश  क।  उस  दश  मे  गोबध  बन्द  नहीं

 होता  चति।  कन्ड्य  सस्धार  ने  सन

 १६४६  में  मार्बेवब्ग  गफ  मट  नाम  से

 एक  दूसर।  पाट  िदला।  समयानाव  वे
 कारण  स्पिट  व्ग्ठ  १६६  का  में  यहा  पर
 पढना  नहीं  चाहता  पर  उस  पड  पृष्ठ
 १६६  पर  इस  विपय  का  फिर  उठाया  गया

 है  और  कहा  गया  है  कि  हमका  इस  विषय
 पर  पुरविचार  करन  की  आवश्यकता  है  कि

 जो पशु  उपयोगी  नहीं  हूँ  उनका  वध  रोका
 जाय  श्रथवा  नहीं।  में  आपसे  कहता  हू
 कि  जब  हमारे  सविवान  में  यह  बात  स्पष्ट
 कर  दी  गई  है,  जब  मेरे  विधेयक  के  समय॑

 यहां  पर  एटौर्नी  जनरल  का  वह  वक्‍तब्य  हो

 चुका  है  श्रौर  जन  उसके  बाद  कृषि  मत्री  महोदय
 ने  यह  वात  स्पष्ट  फर  दी  है  कि  इस  विवय
 का  केन्द्र  से  सम्बन्ध  न  होकर  राज्यों  की  सर-
 कारों  से  सम्बन्ध  है  ब्ौर  जब  राज्य  सरकारे
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 उस  सम्बन्ध  में  अपने  झपने  यहा  कानून
 बना  चुकी  हूँ  तब  उस  भ्रवस्था  में  केन्द्रीय
 सरकार  को  भौर  केन्द्रीय  सरकार  की  कमे-
 ट्यो  को  बार  बार  इस  बात  को  कहने  की  क्या
 झावश्यकता  है  कि  हमको  इस  विषय  पर

 पुनविचार  करने  की  ज़रूरत  है।
 कम  से  कम'  एक  विषय  पर  तो  कोई  मतभेद

 नही है  कि  उपयोगी  पशुभो  की  रक्षा  होती
 चाहिए  |  भ्ब  अदन  यह  है  कि  क्या  हम  उपयोगी

 पश्ुप्नो  की  रक्षा  भी  बिना  गोवध  सम्पूर्ण  रीति  से

 बन्द  किये  कर  सकते  है।  झाज  प्राप देखे  कि
 इस  देश'  मे  जो  गोवध  होता  है  वह  किस  काम
 के  लिए  होता  है।  प्रधानतया  वह  इस  देश
 से  खालो  के  नियांत  और  गायो  की  दूसरी
 चीजे  अतडिया  शावदि  दूसरे  देशों  को  भेजने
 के  लिए  होता  है।  खाले  बेकार  पशुप्रों
 की  अच्छी  नहीं  निकलती,  अच्छे  पुन्नो
 की  खाले  अच्छी  निकलती  हैं।  फिर  यहा
 में  जा  बचड़े  शौर  वछंडियो  को  खालो  का
 निर्यात  होता  है  श्रौर  जो  बराबर  बढ़  रहा
 है,  क्या  वर  अ्रनपयागी  पशुओो  का  होता  है?
 बछंड  और  बछंडियों  का  कौन  श्रनुपयोगी
 सिद्ध  वर  सकता  ह  यह  में  जानना  चाहता  हू  t
 यथाथ  में  जा  पद्र्व  हमार  देश  में  हो  रहा  है
 वह  अनुपगागी  पायों  या  नहा  हो  रहा  है
 बल्वि  वह  'उ्यागी  पशुओं  जा  ह  रहा  है
 आर  4  कृषि  मत्री  महोदय  से  उहूगा  फि  ब
 जरा  बम्बई,  क्लक्ता  और  मद्रास  ग्रादि  के
 कसाईस्वानी  को  जावर  द्खे  किः  उन  कसाई-
 खानो  में  जो  गोवध  हो  रहा  है  क्या  वह  गोवध

 अनुपयोगी  पणुम्ो  का  हो  रहा  है।  मे
 अनक  बार  इस  बात  को  कर  चुका  हू  और

 यह  बात  मानी  जा  चुकी  ह॑  कि  कलकते,
 बम्बई  अर  मद्रास  शझ्ादि  स्थानों  में  उपयोगी

 पशुभ्नो  का  वध  हो  रहा  है।  यह  बात  झनेक
 बार  कही  जा  चू  की  है  कि उनका  वध  बन्द  कराने
 के  लिए  सरकार  कोई  कदम  उठाने  वाली

 है  लेकिन  मुझे  यह  देख  कर  दु  ख  होता  है  कि

 इतने  वर्ष  के  बीत  जाने  के  बाद  भी  इस  सम्बन्ध
 में  झन  तक  भी  कुछ  भी  नहीं  किया  गया।
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 यह  कहा  जाता  है  कि  जब  हमारे

 यहा  मनुष्यों  को  भी  भोजन  नहीं  मिलता  तब

 हम  इन  पशुप्रों  क ेभीजन  की  व्यवस्था  कैसे  कर
 सकते  है।  मनुष्य  जो  खाता  है  वह  पशु  यहां

 नहीं  खाता  पहले  तो  यह  बात  समझ  लेती

 छकाहिए।  जैसे  जमे  हमारे  देश  में  अन्न
 का  उत्पादन  बढ़ेगा  उसी  के  साथ  साथ  हमको
 अधिकाविक  भूसा  मिठेगा  और  हम  इस  प्रश्न
 को  हल  कर  सकेंगे  दूसरे  महा  पर  इतनी
 अधिक  घास  होतो  है  जिसका  कि  यदि  उपप्रोग
 किया  जाय  और  सरहोर  इस  को  ख््रीकर
 कर  चुकी  है  कि  वह  इकराद  घास  क॑  स्थानों
 पर  गासइन  बनाथ्गी  तो  हम  इन  पशुग्रों
 कलिए  इस  देश  में  यथ  ट  घास  प्राप्त  +र  सकते

 हैं।  इपलिए  बह  कहना  कि  यहां  पर
 जब  आदमिपों  के  लिए  पूरा  भोजन  नहीं  है
 तो  ग्रतुषयोगी  पशुप्रों  के  वास्ते

 कहा  से  भोजन  लाये  यह  बात  ठीना  नहीं  है  1

 यह  कहना  वि  जय  उमारे  यहाँ  उपयोगी

 पशृत्रो  ते  लिये  घास  नहों  है  तो  अनुपप्रोरी
 पशुप्रो  के  लिए  घास  कहा  से  लागे,  है-16 आ  बात

 नही  हैप  गलत  बात  है  लोगो  को  भ्रम  में

 डालन  के  लिए।  फिर  जिस  समय  सरकार
 ने  गोसदन  की  योजना  को  स्त्रीकार  क्या  था,
 उस  समय  अगर  यह  बात  थी  ता  गोसदन

 की  जो  योजना  थी  उसको  स्वीकार  नही  करना

 था  और  उसके  स्यान  पर  श्र  थक  कसाईवाने
 खोनन  की  योजना  को  स्त्रीकार  करना  था।

 जब  गोसदन  की  योजना  एक  वार  स्वीकार

 की  जा  चुकी  है और  जब  गोसदन  खोले  जा

 रहे  है  तत्र  आज  इस  बात  को  कहना  कि  नहीं

 हमारे  यहा  पर  यथप्ट  घास  नहीं  है  यह  बात
 गलत  है।  गोसदन  तब  तक  सफ़ल  नहीं

 हो  सकता  जब  तक  कि  झाप  गोवध  सम्पूर्ण
 रूप  से  बन्द  नहीं  कर  देते।

 गोवब  बद  करने  के  अतिरिक्त  इस  विषय

 का  एक  पहन  ओर  भी  है  झो”वह  है  नरल  की

 उन्नति  वस्‍ल  की  उच्चात  ₹  लिए  भी  श्रभी  बहुत
 कम  काम  हुआ  है  7  उसके  लए  सबसे  अधिक

 प्रावश्यकता  हमें  साड़ी  की  है।  सरकारी
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 विशेषग  इस  बात  को  स्वीकार  कर  चुके  हूँ
 कि  जहा  हमे  २५०  साड़ों  की  भरावश्यकता  है

 वहा  हभारे  पद्म  मुश्किल  से  एक  है।  फिर  हमारे
 यहा  पग  जिकित्सालपों  कौ  बहुत  कमी  है
 शोर  उस  ग्रोर  भी  हमारा  ध्यान  जाना

 चाहेग।

 औन्‍्त  में  में  आपक  मामने  अपन  सुझाव
 वेश  उन्या।  मेरा  पहला  सुवाव  यह  है  कि

 इस  दंश  में  गोवय  करई  ब  हो।  मेरा

 दूसरा  सुभाव  है  कि  खातों  का  निप्रति  कम  से

 कम  ब्रिड  ओर  बख  इयो  की  खाजों  ता  निरत

 एवम  बंद  कर  दिया  जाय।  मेगा  तासरा

 सुझाव  यह  है  कि  नस्वों  की  उन्नति  के  लिए
 स्थएन्य,  नए  गो,  की,  व्यि,  की;  चाड  |  कण,  रुबा,
 नस्ले  'बाहिए.  इजनका  अप्रजा  में  दुएल  परपज

 की  नल  कहत  हैं  याने  जिस  नस्ल  में  खेती

 के  लिए  अच्छे  बैल  और  दूब  के  लिए  अ्रच्छो
 गाये  दीतो  हवातो  हैं।  भेरा  चोथा  सुझाव
 यह  है  कि  चारे  की  रक्षा  की  जाय  अर  चारा

 ग्रविक  उत्पन्न  हो  इसके  लिए  प्रश्न  की  श  दावार

 6  38  hrs.

 [Mr  Deputy-Spzaxer  in  the  Chair]

 घटाये  बिना  एक  आन्दोलन  किया  जाय।

 “किकर”  और  “जानड”  झादि  कुछ  ऐसे

 वृक्ष  है  जो  खेतों  की  पालो  पर  उगाय॑  जा  सकते

 है  ब्रौर  इस  प्रकार  के  वृक्षों  से  भी  पशुओं
 के  भोजन  का  मसला  बहुत  हद  तक  हल  किया

 जा  सकता  है|  मेरा  पाचवा  सुझाव  यह  है  कि

 पशु  चिकित्सा  की  समुचित  व्यवस्था

 की  जाय  t  इन  सब  बातों  के  लिए  मेरा  यह

 निवेदी  है  कि  खादी  और  ग्रामोद्योग  की  तरह

 इस  काम  के  लिए  भी  एक  स्टैचुटरी  कमेटी

 का  निर्माण  होना  भ्रत्यावश्यक  है।  यह  बहुत
 समय  से  सरकार  के  साभने  विचार  धन  हूँ
 और  दस  सम्बन्ध  में  मे ंइसक  पहले  मा  कई

 बार  कह  चुका  हु।  मरा  यह  मत  हूँ  कि  इन

 सब  कामों  को  जय  तक  ए;  स्टैवटर्री  कमेटी

 बना  करके  यह  काम  नही  सौंग  जापंगा  जब

 तक  हमे  इस  काम  में  सफलता  निलने  वाली

 नही  है  q
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 [ae  गो।वन्द  दास]
 हमारे  इस  उद्योग  से  देश  को  लगभग

 १  अरब  द्प्यं  की  श्राय  है,  इतती  बड़ी  भ्राय
 किसी  दूसरे  उद्योग  से  नहीं  होती।  इसके
 भ्रतिरिक्त  यह  प्रश्न  ऐसा  है  कि  जो  इस
 देश  की  जनता  को  भावना  से  सम्बन्ध  रखता
 है,  इस  देश  की  सस्क्षत  से  सम्बन्ध  रखता
 है।  दूसरी  तरफ  यह  प्रषन  इस  देश  के
 कृषि  प्रवान  देश  होने  के  कारण  इस
 देश  में  झ्विक  उत्पादन  से  सम्बन्ध  रखता
 है  |  ठीसरी  तरफ  हमको  भ्रधिक  घी  श्र
 झधिक  दूध  चाहिए  जिसे  एक  निरामिष
 भोजी  देश  में  में  खास  तोर  पर  आवश्यक
 समझता  हूं।  अत.  इस'  विषय  पर  सरकार
 का  सबसे  अधिक  ध्यान  होना  आवश्यक
 है।  कुछ  ध्यान  सरकार  ने  दिया  है  उससे
 में  इन्कार  नहीं  करता  लेकिन  अभी  जितना
 ध्यान  सरकार  को  इस  श्लोर  देना  चाहिए
 शौर  कम  से  कम  जितना  मेँ  श्री  भ्रजीत  प्रसाद
 जैन  के  मत्रालय  से  चाहता  हु  उतना  ध्यान
 यह  मत्रालथ  नहो  दे  रहा  है,  यह  मेँ  उनसे
 नित्रेदन  करना  चाहता  हूं  t  i
 Shri  Viswanatha  Reddy  (Rajam-

 pet):  Mr.  Deputy-Speaker,  Sir,  a
 discussion  about  the  food  and  agri-
 cultural  situation  in  the  country  in
 the  present  circumstances  is  naturally
 inhibited  by  an  apprehension  of  the
 alleged  (hisky)  rocketing  of  food
 prices  throughout  the  iength  and
 breadth  of  the  country.  In  fact,  Sir
 throughout  the  country  a  cry  has
 been  heard  that  the  food  prices  are
 going  very  much  higher.  One  would
 think  that  the  sky  has  fallen  to  the
 ground  or  that  our  economy  is  about
 to  break  up  on  account  of  this  small
 rise  in  the  food  prices.  Agitationist
 Publicity  is  being  given  all  over  the
 country.  Government  have  appointed
 a  Committee  to  go  into  the  question
 of  food  prices  reigning  all  over  the
 country.  This  Committee  has  also
 been  asked  to  submit  its  recommenda-
 tions  with  regard  to  fair  price  for
 foodgrains  that  should  be  given  by
 the  community.  This  Committee,
 whose  recommendations  are  likely  to
 affect  so  vitally  the  interests  of  the
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 farmers  in  this  country,  does  not
 contain  any  representative  of  the
 farmers’  organisation.  I  am  not,  for
 a  moment,  blaming  either  the  Govern-
 ment  or  the  hon.  Minister  about  the
 selection  of  the  personnel  of  this
 Committee.  Personally,  I  am  pre-
 pared  to  concede  that  every  one  of
 the  members  of  this  Committee  has
 got  an  open  mind  and  he  has  got  the
 iterest  of  the  agriculturist  at  ‘heart,
 I  do  not  want  to  rub  in  that  point.
 My  submission  is  that  any  recom-
 mendation  of  the  Committee  which
 will  vitally  affect  the  interest  of  the
 farmers,  will  be  open  to  objection  as
 it  does  not  contain  any  representative
 of  the  farmers’  organisation  of  this
 country.  It  will  be  open  to  the  very
 serious  objection  that  the  viewpoint
 of  the  farmers  was  not  given  any
 hearing.  Therefore,  if  it  is  not  too
 late,  I  request  the  hon.  Minister  to
 include  in  this  Committee  two  repre-
 sentatives  of  the  Farmers’  Forum
 which  has  got  a  governing  council,
 whose  deliberations  and  confabula-
 tions  are  being  very  interestedly
 watched  by  the  politicians,  adminis-
 trators  and  economists  of  our  country
 They  take  part  in  the  deliberations  of
 this  Farmers’  Forum  and  yet  we  find
 not  a  single  representative  from  this
 organisation,  which  is  the  one  and
 only  organisation  of  the  farmers  of
 this  country.

 Much  has  been  said  outside  the
 House  with  regard  to  food  prices.  I
 should  like  to  submit  to  the  House
 the  background  of  the  condition  of
 the  farmers  as  it  obtained  in  1950.  I
 chose  the  year  950  for  this  reason.
 Soon  after  the  last  war,  in  the  year
 1946,  the  conditions  cannot  be  said  to
 have  been  normal.  They  settled
 down  to  normally  in  a  matter  of  4
 years  in  1950.  After  950  we  had  the
 Korean  boom.  Therefore  the  condi-
 tions  were  not  normal  after  1950.
 Therefore,  4950  is  an  year  which  is
 ideally  suited  to  be  chosen  as  the  basie
 year  for  the  purpose  of  my  conside-
 ration  of  the  conditions  of  the  farmer.

 Upto  1989,  you  may  remember,
 several  commissions  have  been
 appointed  and  they  have  submitted
 several]  reports  with  regard  to  an
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 enquiry  into  the  conditions  of  the
 farmers  of  this  country  Everyone  of
 those  commussions  have  reported  that
 the  poverty,  the  squalor,  and  the
 (Penury)  to  which  the  Indian  farmer

 has  been  subjected,  has  ne  parallel]  in
 history  That  was  the  condition  in
 939  when  the  rural  indebtedness  was
 reported  to  have  been  of  the  order  of
 nearly  Rs  3,000  crores  Over  this
 three  thousand  crores  most  of  the
 farmers  were  paying  an  interest  of
 nearly  30  per  cent  to  the  money
 lender  That  was  the  situation  in
 839  After  the  war,  naturally  there
 was  a  boom  and  the  debts  that  were
 incurred  by  the  farmers  during  all
 those  generations  upto  939  were
 wiped  off  in  946  because  of  the  war
 boom  The  situation  of  the  farmer
 was  much  more  comfortable  than
 ever  it  was  in  recent  memory

 My  hon  frend  who  just  now  spoke
 from  the  opposition  gave  a  set  of
 figures  and  tried  to  show  to  the
 House  that  the  prices  of  foodgrains
 have  sky-rocketed  out  of  all  propor-~-
 tion  to  the  economic  situation  2n  our
 country  Ido  not  know  what  was  the
 source  of  the  figures  given  by  him  I
 have  got  the  figures  given  in_  the
 explanatory  memorandum  of  _  the
 budget  papers  I  am  referring  to
 page  84  where  the  figures  are  given
 The  source  of  these  figures  is  the  office
 of  the  Economic  Adviser  to  the
 Government  of  India  So,  I  take  it
 that  these  figures  are  very  rehable
 As  I  have  already  submitted,  I  am
 taking  950  af”my  base  year  I  am
 giving  the  index  number  of  wholesale
 prices  Food  articles  in  950  stood  at
 404  points  ‘You  will  remember  that
 m  May,  ‘1955,  the  prices  of  foodgrains
 went  so  low  that  the  Government
 had  to  go  to  the  aid  of  the  agncul-
 turists  and  order  the  purchase  of  food-
 grains  on  a  large  scale  in  order  to
 push  up  the  prices  The  Government,
 at  that  time,  tried  to  arrest  the  rapid
 fall  of  food  prices  Now,  I  am  giving
 that  intermediate  figure  also  I  will
 give  the  latest  figure  of  March,  1957.
 In  1950,  as  I  said,  the  index  number
 of  food  prices  was  404  In  May,  1935,
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 it  was  2763  and  m  March,  ‘195%,  the
 figure  25  4027  So,  my  submission  us,
 the  level  of  food  prices  obtainmg  in
 March  957  is  lower  than  that  which
 obtained  in  950  This  by  itself  does
 not  show  anythmg  and  so  I  would
 give  the  comparative  figures  with
 reference  to  industrial  raw  materials,
 semi-manufactured  and  manufactured
 articles  and  also  the  working  class
 cost  of  living  mndex  I  am_  giving
 figures  for  industrial  raw  materials.
 It  was  5032  im  i950,  it  went  up  to
 58l  m  4957  March  For  semi-manu-
 factured  articles  it  came  from  3409
 in  3950  to  4083  in  1957,  March.  In
 respect  of  manufactured  articles  it
 was  3484  in  950  and  it  came  to
 384  in  7987

 Regarding  the  consumers’  cost  of
 living  index  in  respect  of  the  working
 class,  I  cannot  quote  for  all  the  cities.
 The  fluctuations  are  almost  the  same
 except  the  absolute  figures  I  will
 refer  to  Madras  only  In  Madras,  in
 1950,  the  cost  of  hving  index  was
 325  In  March  957  it  was  367  Now,  ४६
 these  figures  are  analysed  one  conclu-
 sion  is  irresistible  and  it  is  this  As
 regards  food  articles  the  mdex  has
 actually  fallen  by  8  points.  With
 regard  to  semi-manufactured  articles,
 the  index  has  gone  up  as  compared
 to  the  950  figure  by  about  63  pomts
 Regarding  manufactured  articles,  it
 has  gone  up  by  about  40  points,  and
 with  regard  to  cost  of  living  wmdex
 it  has  gone  up  by  nearly  50,  pomts
 Now,  my  submission  is,  whereas  the
 figures  have  gone  down  with  regard
 to  food  articles,  the  mdex  of  manufa-
 ctured  and  semi-manufactured  arti-
 cles  has  gone  up  Therefore,  the
 increase  in  the  workmg  class  cost  of
 living  index  Is,  not  due  to  mise  in  the
 food  articles  but  70  must  be  attmbuted
 to  the  rise  in  the  cost  of  other  articles
 of  consumption  Therefore,  the
 ery  that  the  prices  of  food
 articles  have  gone  up  consider-
 ably  is  not  right  I  quite  admit  that
 during  the  last  two  months,  the  prices
 of  major  food  articles  have  gone  up  I
 say  this  is  only  a  temporary  phase  It
 is  net  a  permanent  feature  This  has
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 (Shri  Viswanatha  Reddy]
 been  engendered  because  of  lack  of
 transportation  on  the  one  hand  and
 possibly  because  of  hoarding  by  mer-
 chants  on  the  other  There  may  be
 other  ciuses  also  contributing  to  the

 75४5९  in  prices  during  the  last  two
 months  I  say  this  is  a  temporary
 phise  and  it  does  not  warrant  any
 apprehension  or  any  fear  or  any  daffi-
 culty  to  the  Government  in  tackling
 the  situation  Thercfore,  to  say  that
 we  arc  going  through  a  food  crisis,  as
 my  hon  friend  on  the  other  side  just
 now  submitted  is  something  which  AS
 utterly  mdiculous  which  does  not
 deserve  even  a  moment’s  considera-
 tion  I  think  I  have  proved  to  the
 House  sufficiently  from  the  figures
 supplied  by  the  governmental  agen-
 cies  that  there  is  nothing  wrong  with
 the  food  situation

 There  are  two  conflicting  views  that
 have  very  often  been  submitted  in
 this  House  bs  my  hon  =  frien’s
 opposite  Thev  want  to  hunt  with
 the  hounds  and  run  with  the  hares
 They  want  to  support  the  view  of  the
 agriculturists  on  the  one  hand,  again,
 speak  on  behalf  of  the  consumers  on
 the  other  My  submission  all  along
 has  been  that  there  is  no  conflict
 between  the  consumer  and  the  agri-
 culturist  After  all,  the  biggest  con-
 sumer  in  our  country  358  the  agricul-
 turist  himself,  who  forms  nearly  85
 per  cent  of  the  population  of  India
 Therefore,  I  would  like  to  show  to
 the  Hause,  how  it  would  be  possible
 to  fix  a  price  which  would  be  agree-
 able  both  to  the  consumer  and  the
 producer

 Shri  Shree  Narayan  Das:  May  ६  ask
 a  question?  How  many  of  the  aur!
 cultumsts  are  surplus  produce  r+
 how  many  of  them  are  deficit  pro-
 ducers?

 Shri  Viswanatha  Reddy:  I  dv  not
 carry  statistics  of  all  sorts  of  things
 in  my  head_  I  am  sure  I  will  be  able
 to  give  the  figure

 Shri  B  ४  Murthy:  I  shall  give  the
 figure  (Interruption  )
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 Mr.  Deputy-Speaker:  Order,  order;
 after  all,  the  beauty  of  this  parha-
 mentary  system  18,  we  have  to  hear
 all  conflicting  views  here  The  hon
 Member  may  continue

 Shri  Viswanatha  Reddy:  As  regards
 the  last  interruption,  I  may  submit
 that  it  has  been  admitted  that  nearly
 about  60  per  cent  of  our  agricul-
 turists  are  living  in  a_  subsistence
 level  of  agriculture  I  think,  it  75  65

 The  problem  is  very  intriguing  On
 the  one  hand,  we  would  like  to  pro-
 vide  a  price  which  would  be  suffi-
 cient  for  an  average  agriculturist  to
 lead  a  comfortable  life,  to  be  able  to
 educate  his  children,  to  have  normal
 medical  facihties,  and  at  least  to  have
 a  decent  house  That,  I  am  sure  the
 House  will  concede,  should  be  our
 endeavour  to  give  to  our  farmers  who
 produce  our  grains  With  regard  to
 the  vonsumer,  the  level  of  prices
 hould  be  such  that  the  lowest  wage-

 eirncr  in  the  country,  by  spending
 about  70  per  cent  of  his  wage,  should
 be  able  to  have  enough  grain  for
 himself  and  his  family  That  should
 be  the  level  of  pmces  I  really  am
 not  able  to  suggest  a  price  which  will
 be  in  conformity  with  these  two
 definitions  That  is  a  matter  which
 the  Governmental  organisations  aad
 the  Committce  of  which  my  hon
 friend  Shri  Thirumala  Rao  3s  also  a
 Member,  should  concern  themselves
 with

 I  have  got  a  word  to  say  about  the
 questionnaire  which  has  heen  issued
 by  this  Prices  Enquiry  Committee
 As  I  have  submitted  earher,  the
 character  and  content  of  this  ques-
 tionnaire  bristle  with  tendentious
 questions  The  questions  given  in
 this  questionnaire  are  very  tenden-
 tious  It  only  reveals  that  the  voice
 of  the  representative  of  the  farmers
 if  there  s  one  m  the  Committee,  does
 not  prevail  at  all  The  question  that
 I  would  hke  to  refer  38  question  No  8

 Shri  Naushir  Bharucha  (East
 Khandesh)  On  a  point  of  order,  is  it
 comvctent  for  an  hon  Member  to
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 criticise  a  Committee  which  has  been
 appointed  by  this  hon.  House  when
 It  has  not  yet  finished  its  work  and
 submitted  its  report?  This  is  a  criti-
 cism  of  the  work  and  business  before
 a  Committee  appointed  by  this  hon.
 House  which  is  seized  of  this  matter?

 Shri  Viswanatha  Reddy:  My  hon.
 friend  does  not  know  that  the  Com-
 mittee  was  not  appointed  by  this
 House,  Even  if  it  was  appointed  by
 this  House,  I  do  not  see  why  I  should
 not  criticise  the  questionnaire.  It  is
 a  public  document.  it  is  meant  to  be
 criticised.  ‘  8]

 Mr.  Deputy-Speaker:  If  the  Com-
 mittee  which  is  seized  of  the  work
 has  been-  appointed  by  this  Parlia-
 ment  and  it  is  still  continuing  that
 business,  certainly,  that  criticism  can-
 not  be  made  here.  But,  now,  when
 that  Committee  has  not  been  appoint-
 ed  by  this  House,  there  is  no  harm  in
 commenting  upon  the  questionnaire
 that  has  been  issued.

 Shri  BR  Ramanathan  Chettiar
 (Pudukkottai):  Mr.  Deputy-Speaker,  I
 may  just  explain,  my  hon.  friend  is
 only  giving  some  suggestions  to  the
 Foodgrains  Committee  which  has  been
 appointed  by  the  Government.

 Mr.  Deputy-Speaker:  He  has  said
 it.  +  ff

 Shri  Viswanatha  Reddy:  I  request
 you  to  give  me  credit  in  time  for  all
 these  interruptions.

 Mr.  Deputy-Speaker:  His  time  had
 expired  before  these  interruptions
 took  place.

 Shri  Viswanatha  Reddy:  Let  me
 refer  to  question  No.  6.  It  reads:

 “What  are  the  main  sources  of
 finance  for  the  farmer  which
 enable  the  produce  to  be  held
 longer?

 ft  presupposes  nat  farmers  are
 hoarding  foodgrains.

 To  what  extent  does  the  farmer  find
 it  possible  to  hoard  produce  dut  of
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 his  own  resources?  To  what  extent
 does  he  borrow  and  from  whom?

 (a)  Money  lenders

 (b)  Co-operative  banks

 (c)  Coramercial  banks.....  ete,”

 My  submission  is  that  this  question  is
 absolutely  tendentious.  This  question
 suggests  that  whatever  shortage  of
 food  there  is  in  the  country  today,  to
 a  large  extent,  is  due  to  hoarding  by
 farmers,  We  have  passed  the  Ware-
 housing  Corporation  Act  in  this
 House.  The  whole  purpose  of  this
 Act  is  to  give  a  staying  power  to  the
 farmer,  to  see  that  he  holds  his  stock
 for  a  certain  period  and  sell  his  stock
 in  the  market  at  a  favourable  period
 The  whole  object  of  the  Warehousing
 Corporation  Act  is  defeated  प  this
 tendentious  question  for  which
 answers  are  almost  dragged  out  of
 the  mind  of  the  people.

 Shri  Thirumala  Rao  (Kakinada):
 May  I  crave  the  indulgence  of  the
 hon.  Member  for  a  minute?  I  would
 like  to  disabuse  my  hon.  friend’s  mind
 of  any  such  intention  on  the  part  of
 the  Committee.  If  he  studies  the
 questions  further  down,  he  will  see
 that  there  are  questions  which  are
 intended  to  very  favourably  affect  the
 farmer  in  his  incentive  to  production.
 There  is  a  question  with  regard  to  the
 necessity  or  desirability  of  having
 fioor  prices  for  foodgrains.  That  is  to
 the  advantage  of  the  farmer.  In  this
 question,  I  may  say  that  there  was  no
 intention  on  the  part  of  the  Come
 mittee  to  probe  into  how  he  is  hoard-
 ing.  It  is  a  subject  matter  of  investi-
 gation  by  the  Reserve  Bank.

 Mr.  Deputy-Speaker:  Even  then,
 there  is  no  harm.

 Shri  Thirumala  Rao:  I  would  request
 my  hon.  friend  to  keep  his  mind  at
 ease  by  assuring  him  that  there  is  no
 intention  to  do  anything  which  is
 harmful.  If  the  whole  questionnaire
 is  studied,  it  will  be  found  that  it  is
 one  checks  and  counterchecks.  There-
 fore.  you,  will  find......
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 Shri  Tangamani:  Are  we  discussing
 now  the  functions  of  the  Committee?

 Mr.  Deputy-Speaker:  That  is  all
 right.

 Shri  Viswanatha  Reddy:  I  am  grate-
 ful  for  the  explanation.

 Mr.  Deputy-Speaker:  The  hon.
 Member  need  not  be  afraid  of  the
 question  that  is  put  down  in  the
 questionnaire.  If  opinions  are  invited
 and  the  public  are  asked  to  give  their
 views,  when  there  are  other  ques-
 tions,  certainly  they  will  give  answers
 that  they  think  are  the  right  ones.

 Shri  Viswanatha  Reddy:  I  am  try-
 ing  to  dovetail  this  with  my  earlier
 point  that  the  farmers’  representative
 is  not  in  the  Committee,  so  that  the
 Minister  might......

 Mr.  Deputy-Speaker:  Does  he  mean
 to  conclude  if  the  farmers’  representa-
 tive  had  been  there?

 Shri  Viswanatha  Reddy:  That  exact-
 ly  is  my  submission.

 Shri  A,  P.  Jain:  I  may  inform  the
 hon.  Member  that  there  is  a  farmers’
 representative.  He  may  not  be  a
 representative  of  the  Farmers’  Forum.
 Shri  Surinder  Singh  is  a  farmer  him-
 self  and  he  is  a  representative  of  the
 farmers.

 Shri  Viswanatha  Reddy:  As  far  as
 I  know,  no  member  representing  the
 All  India  Farmers’  Forum  is  there  in
 the  Committee.

 Mr.  Deputy-Speaker:  The  hon.
 Member’s  time  is  up.

 7  hrs.
 Shri  Viswanatha  Reddy:  Only  one

 point  I  have  made.

 Mr.  Deputy-Speaker:  Giving  credit
 for  all  these  interruptions  also,  the
 hon.  Member  has  consumed  his  time.

 Shri  P.  R.  Patel  (Mehsana):  Our
 food  problem  has  become  very  com-
 plicated,  and  we  see  that  the  matter
 has  been  complicated  only  because....

 Mr,  Deputy-Speaker:  But  the  begin-
 ning  should  be  simple  enough.
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 Shri  P.  R.  Patel:  It  has  been  com-
 plicated  because  we  do  not  try  to
 understand  how  to  solve  the  problem.

 Shri  B.  S.  Murthy  (Kakinada—
 Reserved—Sch.  Castes):  May  I  request
 the  hon.  Member  to  come  to  the
 front?

 Mr.  Deputy-Speaker:  Now  perhaps
 there  might  be  less  of  complication.

 Shri  P.  R.  Patel:  I  wish  I  may  be
 permitted  to  have  this  seat  every
 time  because  I  do  not  like  to  be  a
 backbenchei.

 Mr.  Deputy-Speaker:  Today’s  speech
 might  influence  that.

 Shri  P.  R.  Patel:  We  have  tried  to
 solve  the  food  problem  by  importing
 foreign  foodgrains.  That  has  been  our
 experience.  We  imported  foodgrains
 worth  crores  of  rupees,  and  yet  we
 are  unable  to  solve  the  problem.  We
 had  controls,  restrictions,  price  res-
 trictions  and  everything,  but  we  have
 not  solved  the  problem.  Then  we
 subsidised  and  yet  we  could  not
 solve  the  problem.

 According  to  the  report  of  the
 Ministry  there  has  been  a  rise  in  food
 production  by  about  25  per  cent.  in
 the  last  five  years.  I  do  not  know  if
 in  the  last  five  years  the  children  born
 have  given  up  mother’s  milk  and
 taken  to  eat  foodgrains.  However,  we
 see  that  the......

 Mr.  Deputy-Speaker:  Some  must
 have  given  up  mother’s  milk.

 Shri  P.  R.  Patel:  Not  to  the  extent
 as  to  consume  so  much.

 It  was  our  late  Minister  Shri  Kidwai
 who  was  bold  enough  to  decontrol
 and  he  could  solve  the  problem.  But
 what  do  we  see  today?  We  rather
 complicate  the  matter  much  more.

 The  questionnaire  issued  by  Ashok
 Committee  has  been  referred  to.  I
 read  the  questionnaire,  and  I  think
 the  result  of  the  questionnaire  and
 perhaps  the  report  will  be  further
 camplication  of  the  food  problem,
 because  I  can  see  from  it  that  the  idea
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 behind  it  is  to  invite  controls  back
 over  which  people  have  felt  much.
 No  doubt,  people  living  in  the  cities
 like  control  because  they  have  got
 everything  at  a  reasonable  rate,  but
 have  they  ever  tried  to  understand
 the  difficulties  of  persons  living  in
 the  villages?  What  sugar  did  they
 get?

 An  Hon.  Member:  Nobody  wants
 control.

 Shri  P.  R.  Patel:  If  that  be  the  case,
 how  to  solve  the  problem?  That  is
 the  question.  One  hon.  gentleman
 sitting  here......

 Mr.  Deputy-Speaker:  Ail  our  hon.
 Members.

 Shri  P.  R.  Patel:  An  hon.  Member
 talked  of  cows  and  cow  protection.  I
 would  rather  prefer  to  give  protection
 to  the  farmers  who  produce  the  food-
 grains.  Unless  proper  protection  is
 given  to  the  farmers,  I  tell  you  the
 food  problems  will  never  be  solved.
 So,  let  us  see  what  they  get.

 If  we  compare  the  prices  of  manu-
 factured  and  semi-manufactured
 goods,  we  find  they  have  gone  up  high.

 7

 Take  cement,  take  iron,  take  anything.
 Prices  have  gone  up  high,  and  our
 Government  has  been  pleased  even
 to  give  a  rise  to  iron  and  steel  manu-
 factures  very  recently.  And  with  all
 this,  when  prices  of  everything  that
 the  farmer  has  to  buy  have  gone  up
 high,  everybody  except  the  farmer
 desires  one  thing,  lowering  down  the
 prices  of  foodgrains.  How  to  lower
 down  the  prices,  I  do  not  understand.

 Have  you  ever  considered  what  is
 the  expense  incurred  by  the  farmers
 in  growing  food?  We  have  never
 considered  it.  So,  unless  and  until  we
 guarantee  a  reasonable  price,  an
 equitable  price,  not  when  the  harvest
 is  ready  and  out  for  marketing,  but
 at  the  time  of  the  sowing  season,  it
 will  be  no  use.  Only  that  will  give
 encouragement  to  the  farmers  and
 enthuse  them  to  grow  more  food.

 Shri  Thanu  Pillai
 Rs.  00  a  bag?

 (Tirunelveli):
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 Shri  P.  R.  Patel:  I  could  not  hear.

 Mr.  Deputy-Speaker:  When  an
 interruption  is  not  audible  to  the  hon.
 Member,  he  need  not  mind.  Then  it
 is  not  intended  for  him.

 Shri  P.  R.  Patel:  In  950-5l  agricul-
 tural  produce  was  worth  about
 Rs,  48-9-0  abja  and  after  that  there
 was  an  increase  in  agricultural  pro-
 duce  according  to  our  statistics.  How-
 ever,  in  1955-56,  the  worth  of  agri-
 cultural  produce,  even  though
 increased,  was  only  Rs.  42°2  abja.  So,
 on  the  whole  what  do  we  find?—that
 there  has  been  an  increase  in  food
 production,  but  the  farmers  on  the
 whole  get  less.  So,  to  increase  food
 production  pays  the  farmer  less.  So,
 if  they  could  do  any  other  business
 excepting  farming,  they  would  give  up
 agriculture.

 When  there  is  a  strike,  we  bow
 down.  We  hear  the  P.  &  T.  workers
 are  going  to  strike.  We  negotiate
 with  them.  There  was  a  strike  threat
 in  the  Insurance  Corporation.  The
 Minister  flew  to  Bombay  and  settled
 the  matter.  The  Government  servants
 give  threats  of  strike,  we  negotiate
 with  them.  I  ask  the  hon.  Food  and
 Agriculture  Minister:  whether,  when
 he  goes  on  tour,  he  sees  the  agricul-
 turists’  associations,  whether  he  has
 ever  called  the  agriculturist  workers
 or  agriculturist  association’s  office-
 bearers  to  just  discuss  the  matter.  My
 experience  is  that  this  our  Govern-
 ment  likes  to  discuss  with  anybody
 who  gives  a  threat  of  strike,  but  the
 agriculturist  cannot  strike.  It  is
 impossible.  So,  even  though  they  are
 80  per  cent.  in  the  country,  they  are
 neglected  and  they  are  never  con-
 sulted  as  they  are  unorganised.  Even
 though  there  are  some  organisations,
 they  are  never  consulted  on  the  food
 problem.  We  go  for  food  discussion
 in  America,  in  Russia  and  everywhere.
 We  would  like  to  have  discussions  in
 Bombay  and  elsewhere,  but  we  do  not
 go  to  the  villages,  at  least  the  agri-
 culturist  associations  and  discuss  with
 them  how  to  solve  the  problem.  And
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 [Shri  P.  R  Patel]
 unless  we  do  that  I  am  sure  the  food
 problem  will  not  be  solved.

 From  the  figures  available  I  find
 that  437  per  cent  of  our  national
 income  goes  to  the  agriculturist  class,
 that  means  80  per  cant  of  the  popula-
 tion,  and  56  3  per  cent  goes  to  non-
 agricultural  class  That  means  20  per
 cent  We  want  more  food,  and  we
 want  better  agriculture  But  what  xs
 the  condition  of  the  agriculturists?
 How  are  you  going  to  umprove  their
 condition?  Unless  and  until  they  get
 more  money  for  their  labour,  I  do  not
 think  they  would  be  enthused  to  work
 more  and  produce  more

 The  per  capita  income  in  our  coun-
 try  comes  to  about  Rs  272  I  cal-
 culated  the  per  caprta  income  of
 persons  engaged  in  agriculture,  and  I
 found  that  it  came  to  Rs  6]  While
 that  s  the  net  income  for  others,  this
 sum  of  Rs  i6]  is  the  gross  income  for
 the  agriculturist,  and  out  of  this
 income,  he  has  to  pay  land  revenue,
 betterment  taxes,  water  charges,
 depreciation  on  account  of  wear  and
 tear  of  his  implements,  expenditure
 on  seeds,  manures  etc  If  all  this  is
 deducted,  then  what  does  the  agricul-
 turist  get?  What  is  the  net  mcome
 of  the  agriculturist?  So,  I  say  that
 unless  and  until  we  consider  the  pro-
 blem  from  this  angle,  I  am  afraid  we
 shall  not  be  creating  any  enthusiasm
 among  the  farmers  to  grow  more  food

 In  this  connection,  I  would  lke  to
 point  out  only  one  thing,  namely  that
 we  pay  Rs  65  p.m  to  a  7९05  sitting
 just  outside  the  door  of  the  office
 room

 The  Minister  of  Co-operation  (Dr.
 क,  8.  Deshmukh):  Rs  85  pm

 Shri  P.  B.  Patel:  And  what  for?

 Shri  B.  8,  Murthy:  Do  you  want  him
 to  sit  inside?

 Shri  है  BR.  Patel:  He  has  only  to
 deliver  a  chit  to  the  officer  sitting
 igaide  I  ask:  Unless  you  are  prepared
 to  pay  at  least  Rs  88  pm  net  income
 to  an  agriculturist  how  are  you  going

 to  bring  any  enthusiasm  in  him,  even
 through  your  community  development
 plans,  through  your  irngation  plans
 and  such  other  piens?  Further,  when
 there  is  irrigation  provided,  there
 comes  the  question  of  betterment
 taxes  and  irrigation  charges

 I  know,  for  instance,  in  Mehsana
 district,  there  are  tube-wells  sunk  by
 Government,  which  give  good  water.
 But  what  are  the  charges?  Govern-
 ment  charge  something  like  Re  6  per
 hour  Furthermore,  if  a  person,  4a.
 an  agriculturist  uses  those  waters  for
 some  cash  crop,  he  has  to  pay  &

 penalty  of  Rs  25  per  acre  for  that

 purpose,  over  and  above  this,  there  is
 the  local  cess  The  result  ss  that  the
 agriculturists  do  not  utilise  this  water
 Consequently,  we  get  less  crops.

 if  we  want  more  crops,  then  the
 expenses  of  the  agriculturist  should
 be  lowered  down,  and  the  necessary
 facthties  for  this  purpose  should  be
 provided  to  him  Besides,  we  must
 guarantee  him  a_  certam  reasonable
 price  or  equitable  price,  30  that  he
 may  get  more  That  28  the  only  way
 m  which  we  can  solve  the
 problem

 Today  we  go  on  importing  food-
 grains  from  other  countries  Today,
 we  place  orders  on  America,  Canada
 and  Australia  for  rice,  wheat  and  80
 on  Shall  we  be  able  to  solve  the
 food  problem  in  this  country  in  that
 way?  We  shall  not  Rather,  we  shall
 ampoverish  our  country  And  there
 will  be  the  difficulty  about  foreign
 exchange  also  We  are  not  able  to
 implement  the  Second  Five  Year  Plan
 because  of  our  food  position

 If  we  just  decide  that  the  food-
 grains  prices  should  go  up  by,  say
 Rs  2  or  3,  surely,  nobody  is  going  to
 die  What  are  the  circumstances
 today?  Take  the  case  of  a  family
 consisting  of  four  persons,  that  family
 would  consume  at  the  most  one  maund
 of  foodgrains

 Shri  Thirumala  Rao:  Per  year  or
 per  month?
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 Shri  P.  R.  Patel:  Per  month.  One
 maund  per  month  would  come  to  about
 ten  seers  per  head  in  a  family  of  four.
 That  would  be  the  average  amount  of
 foodgrains  required.  Suppose  the
 price  is  Rs.  0  and  it  goes  up  to  Rs.  3
 or  4,  it  would  mean  an  additional
 expenditure  of  only  Rs.  3  or  4.  But
 do  these  people  not  spend  en  cinemas
 and  other  things?  Yet,  we  want  to
 curtail  the  income  of  a  farmer;  we
 want  to  pay  less  to  the  farmer  and
 allow  the  others  to  earn.  So,  my
 humble  submission  is  that  we  should
 handle  the  problem  from  the  right
 angle.  But  if  we  are  going  to  tackle
 it  from  the  wrong  angle,  the  food  pro-
 blem  will  only  become  more  and
 more  complicated.

 On  the  other:  hand,  let  us  consider
 how  the  prices  of  the  articles  used  by
 the  agriculturists  have  been  going  up
 during  the  last  five  years.  The  price
 of  crude  oil  has  risen  by  more  than
 25  per  cent.  In  the  same  way,  there
 has  been  a  rise  in  the  price  of  kerosene,
 oil  engines  and  of  various  other  things
 required  by  the  agriculturist.  And
 yet,  when  the  foodgrains  prices  go
 high,  there  is  a  hue  and  cry.  Every-
 body  is  agreed  that  the  prices  of  many
 articles  have  gone  high.

 This  question  was  discussed  also  in
 the  Andhra  Pradesh  Assembly
 recently,  and  the  Minister,  Mr.  Reddy,
 was  bold  enough  to  say  that  unless
 the  producers  were  offered  reasonable
 prices,  the  food  problem  would  not  be
 solved.  He  also  added  that  there  was
 immense  disparity  between  the  rise  in
 prices  of  agriculturel  and  industrial
 goods,  and  yet  there  was  an  outcry
 only  against  the  rise  in  the  food  prices.
 So,  we  see  that  the  prices  of  most
 commodities  have  risen,  but  there  is
 not  that  outcry  against  such  rise  as
 in  the  case  of  the  rise  in  foodgrains
 prices.  I  would  submit  that  the
 matter  should  be  considered  from  this
 viewpoint.

 My  humble  submission  through  you
 to  the  Minister  of  Food  and  Agricul-
 ture  is  that  he  should  rather  be  an
 agriculturist,  that  he  has  to  become  a
 Minister  of  farmers,  and  he  must

 always,  try  his  level  best  to  ‘see  that
 the  agriculturists  get  more  and  more;
 he  should  be  the  protector  of  the
 agricuiturists,  and  he  should  rather
 be  out  for  more  prices  for  the  agri-
 culturists.  Instead  of  doing  that,  our

 ‘Minister  of  .Food  and  Agriculture  is
 always  trying  to  oblige  others.

 My  second  request  ta  him  is  that
 whenever  he  goes  out  on  tour,  he
 should  make  it  a  point  to  see  डान
 culturists  and  agriculturists’  associa-
 tions,  whether  they  be  kedut  mandals,
 or  kedut  sanghs  or  kisan  mandals,
 whatever  ideology  they  may  have.
 The  Labour  Minister,  for  instance,
 does  not  feel  shy  of  seeing  labour
 unions.  Why  should  our  Minister  of
 Agriculture  feel  shy  of  meeting  agri-
 culturists’  associations?  So,  I  would
 suggest  that  he  should  henceforth  make
 it  a  point  that  he  should  try  to
 encourage  agriculturists’  associations.

 My  last  request  to  him  is  to  please
 take  away  the  Chinese  doll  that  he
 has  given  in  the  hands  of  the  agri-
 culturists.  That  Chinese  doll  is  the
 Farmers’  Forum.  That  is  only  to
 cheat  the  farmers;  it  is  not  the
 farmers’  forum  really  speaking.  Just
 to  see  that  the  agriculturists  may  not
 beeome  conscious  of  their  rights,  and
 that  they  may  not  organise  themselves,
 this  Farmers’  Forum  has  been  created,
 and  every  year,  some  jalsas  are
 going  on.  I  request  that  these  be
 stopped.

 tat  weit  आई  (विकाराबाद)  :
 पंडित  समदर्शनी  उपाध्यक्ष  महोदय,  में

 बहुत  सीधी  सादी  बात  बोलना  चाहती  हूं  ।
 में  यहां  पर  बहुत  देर  से  भाषणों  को  सुन  रही

 हूं  ।  मुले  बहुत  भ्रफसोस  होता  है  कि  यहां  पर

 जो  पढ़े  लिखे  लोग  है  ड्न्हों  ने  गांबों  के  प्राद-
 मियों के  लिये  कुछ  नहीं कहा  ।  बात  असल यहू यह्‌

 है  कि  वे  लोग  गांवों  की  बातों  को  जानते  नहीं
 है।  में  आज उन  को  वहां  की  स्थिति  बतलाती
 हूं  -  लेकिन  यहां  तो  बतलाया  ही  जा  सकता  है।
 बात  यह  है  कि  में  झपने  झानरेबल  मैम्बर्स

 को  दावत:  देती  हूं  कि  बह  कुछ  महीने जा  कर
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 [भीमती  लक्ष्मी  बाई]

 हमारे  यहां  रहें।  में  उन  को  मुफ्त में  पांच  एकड़
 जमीन  पट्टा  पर  दूगी,  ६०  रुतये  तनख्वाह
 दूगी,  बैल  दूगी,  पानी  दूगी  ।  वहू  चल  कर  वहां
 एक्सपैरीमेंट  करें  शौर  देखें  कि  किसानों  की
 हालत  वहा  पर  क्‍या  होती  होगी।  तव  उन  की
 भझक्ल  में  भ्रायेगा  झसल  बात  यह  है  कि
 धान  के  दाम  बढ़े  नही  है  t

 किसान  ही  तो  हमारे  देश  की  बुनियाद  है,
 हजारों  साल  से  वह  इस  जमीन  की  परवरिश
 करता  भा  रहा  है,  जेसे  कि  एक  मां  और  बहिन
 करती  हैं।  भाज  वह  झनगिनत  मुसीबतें
 उठा  कर  काम  करता  है,  लेकिन  वह  उन  की
 जरा  भी  परवाह  नहीं  करता  ।  झपने  उन्हीं
 बैलो  को  ले  कर  काम  कर  रहा  है।  झाज  उस
 के  बैलो  मे  दम  नही  रहा  है,  जमीन  में  दम  नहीं
 रहा  है.।  लेकिन  वह  श्राज  भी  थका  नहीं  है।
 एक  मुसीबत  है  ?  कही  कोई  पटेल  भा  गया,

 तहसीलदार  का  भादमी  शा  गया,  उस  के  पास
 से  पैसा  खाता  है,  सब  कुछ  होता  है,  फिर  भी
 उस  की  कोई  परवहा  नहीं  करता  t  श्राप  रोज
 मैजारिटी  की  बात  करते  हें,  लेकिन  उस  की
 so  परसेट  मैजारिटी  है,  लेकिन  भाज  उस
 मैजारिटी  के  साथ  कौन  है  ?  झाज  यहां  पर
 झाप  सफेद  कपड़े  पहिनने  वालों  की  बात  करते  हैं
 जो  कि  थोड़े  से  पढ़े  लिखे  लोग  हेँं।  लेकिन
 झाज  तो  वही  हो  रहा  है  कि  बड़ें  मिया  तो

 बड़े  मियां,  छोटे  मिया  सुभान  भल्ला  ।  इन

 थोड़े  से  लोगों के  लिये भाज  सब  तरफ  शोर

 हो  रहा  है  पर  किसानो  की  कोई  नही  सुनता  ।

 इसी  लिये  तो  में  झाप  को  दावत  दे  रही  हूं
 कि  मेरे  साथ  झाप  लोग  झाइये  ।  में  पचास  लोगों
 का  इन्तजाम  करूंगी,  एक  महीने  के  लिये
 उन  का  खर्चा  बर्दाइत  करूगा  |  यहां  पर  मिनिमम

 द  ौर  ४,०००  Fo  के  बीच  तनस्वाह  होती
 है,  दस  बजे  लोग  दफ्तर  झाते  हैँ,  पाल  बजे  तक

 बैठते  हैं,  बीच  में  एक  घंटे  का  र्स्ट  होता  है
 में  पूछती  हू  कि  कोन  है  जो  किसान  की  तरह
 खड़े  हो  कर  दिन  भर  काम  करता  है  ।

 लेकिन  जो  झादमी  मां  बाप  की  तरह  से
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 जमीन  की  रक्षा  करता  है,  देश  के  लिये  बढ़े
 से  बड़ा  त्याग  करता  है,  उस  की  कोई  नहीं
 सुनता  ।  कभी  प्रकाल  होता  है,  कभी  बाढ़
 झाती  है,  धौर  गांव  का  गांव  बह  जाता  हैं,
 हजारों  बीचे  जमीन  डूब  जाती  है  |  भाज

 हमारे  शहरों  में  रहने  वाले  लोग  सोशलिस्ट
 पटने  की  बात  करते  हें  ।  कोई  कोई  काम
 करता  है,  किताबें  लिखने  वाले  हैं,  दफ्तरों  में
 काम  करने  वाले  है,  महीने  पर  झा  कर  तनख्वाह
 ले  जाते  हैं,  कोई  व्यापारी  है  बहू  भी  दिन  भर
 'काम  कर  के  कुछ  पा  ही  जाता  है,  कोई  भीख
 मागता  है  तो  भी  शाम  तक  उस  को  भीख
 मिल  जाती  है,  लेकिन  किसान  के  वास्ते  क्‍या
 मिलता  &  ?  मिट्टी  मिलती  है।  छः  महीने  तक
 झ्रपनी  जमीन  में  काम  करता  हूँ  ।  हमारे
 प्रान्त  में  पत्थरों  भौर  पहाड़ों  की  जमीन  है,
 जिस  का  नाम  ही  दंडकारण्य  है  |  हैदराबाद
 में  इरिगेशन  फेसिलिटीज नही  हैं।  वह  भाजादी
 का  इन्तजार  कर  रहे  थे  कि  उस  के  बाद  उन
 के  लिये  कुछ  किया  जायेगा  ।  लेकिन  उस  के
 बाद  क्या  हुआ  ?  कभी  कभी  कहा  जाने  लगा
 कि  किसानों  के  लिये  हमें  कुछ  करना  चाहिये,
 उन  की  भामदनी  बढ़ानी  चाहिये,  लेकिन  वास्तव
 में  उन  के  लिये  हुआ  कुछ  नहीं  |  भाज  शहर
 वाले  तो  कही  भी  बेठ  कर  २  रु०  ४  ₹०
 खा  जाते  हें  फिर  दि;  में  कितनी  बार  खाते

 हैं।  वैसे  कहने  को  इन  का  वह  लोग  खाना  पाव

 ही  या  झाष  पाव  खाते  हैं  |  लेकिन  प्राज  इनकी
 पता  नही  किसानों  के  पास  पैसा  कहां  है  कि  बह
 इस  तरह  के  खर्च  करे  ?  वह  तो  झाज  आप  के

 दफ्तर  के  चपरासी  से  भी  गया  गुजरा  हुमा  |
 अपरासी  को  भी  ७०  ०  से  ले  कर  Go  Fo
 तक  मिल  जाता  है  फिर  रोज  जब  देखो

 तब  वह  स्ट्राइक  की  बात  करता  है  जहां
 उस ने  स्ट्राइक  की  बात  कही  कि  उस  की  तन-

 खवाई  बढ़  जाती  है।  फिर  वह  कहता  है  कि

 हमारे  बच्चे  के  लिये  कम्पलसरी  एजूकेशन
 चाहिये,  घर  के  वास्ते  सुविधायें  चाहियें।  जो

 बड़े  भ्रादमी  &  उन  को  घर  जाने  के  लिये  टैक्सी

 चाहिये,  इनकम  टैक्स  में  कमी  चाहिये  ।
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 लेकिन  जो  बेचारा  किसान  दिन  रात  मेहनत
 करता  है,  ईमानदारी  से  श्रपने  देश  के  लिये,
 समाज  की  भलाई  के  लिये,  खाता  नह,  लेकित

 बीज ले  कर  जमीन  में  डालता  है,  बाल  बच्चों

 की  परवाह किये  बिना  छः  महीने तक  रात  दिन
 काम  करता  है,  उस  के  बाद  प्रगर  पानी  का

 इन्तजाम  नहीं  हो  सका  तो  खेती  सूल  गई,
 प्रकाल  झा  गया  ।  या  भगर  बाढ़  भा  गई  तो

 हजारो  एकड़  जमीन  पानी  में  डूब  गई।  उस
 के  बच्चो  के  वास्ते  कपडा  नहीं  है,  पत्नी  की

 जच्वगी  के  वास्ते  दवा  नहीं  है  भाज  हमारे
 गावो  की  हालत  यह  है  t  में  कहती  हूं  कि  झाप

 किसानो  का  थ्याल  कीजिये  ।  भाज  वह

 बहुत  नरम  है  लेकिन  कब  तक  ?  नदी  बहुत
 नरम  होती  है,  लेकिन  जब  जोर  से  बहती
 हैतो  पहाड़ों  तकको  ठुकरा  ले  जाती

 है  tv

 झाजजो  co  परसेंट  लोग  है  उन  की  समझ

 में  भ्रव  यह  बातें  शा  रही  है,  भ्राज  वह  जान

 गये  है  कि  उन  के  नाम  से  लोग  यहा  पर  बोलते
 हूँ,  स्पया  लेते  है,  प्रौर  बेकार  के  कामों  में
 खर्च कर  देते  है।  इस  तरह  से  बहुत्त  ज्यादा

 दिन  नही  चलेगा।  भ्रगर  कही  उस  के  भन्दर

 तृकान  उठ  गया  तो  सम्मभालना  मुश्किल  हो
 जायेगा  t  इसलिये  भ्राप  लोग  इस  बात  को

 समझिये  |  भाज  छोटे  Educated  people
 भाई  की  चाहिये  कि  वह  बड़े  किसान  की

 हालत  को  सुधारे ।  उस  की  झाथिक  समस्या
 को  हल  करने  को  ओर  ध्यान  दे  ।  जब  शक

 इस  की  भोर  हम  नही  ब्यान  डंग  तब  तक  कुछ
 नही  होगा  ।  भाज  जिस  भादमी  को  शहर  में
 ८०  पये  मिलते  हैँ  उस  के  खर्च  का  एस्टिमेट
 में  भ्राप  को  बतलाती  हूं  -  जवारी,  चावल

 इत्यादि  में  वह  २०  र०  से  ज्यादा  खर्च  नहीं
 करता  है|  वह  भपनी  तनल्वाहू  में  से  बहुत
 कम  प्रपने  खाने  के  लिये  खर्च  करता है  मगर
 ज्यादा  पत्नी  की  लग्जरीज  के  लिये  खर्च  करता

 है,  होटलों  में  जाता  है,  सिनेमा  में  खर्च  करता  है।
 लेकिन  झाज'  किसान  की  क्या  हालत  है  ?
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 उस  की  जरूरत  की  तामाम  चीजें  मंहगी  हो  गई

 है  लोहा  बढ़  गया,  उस  के  बीज  का  दाम

 बढ़  गया,  बैल  का  दाम  बढ़  गया,  सिचाई  का

 पैसा  बढ़  गया,  इतना  1... 6  करने  पर  छः  महीने
 तक  उस  ने  जमीन  की  रखवाली  की,  उस  के

 बाद  कही  जा  कर  भकाल  पड़  गया,  बाढ़  भागई,

 टिट्ठी  तो  रोज  ही  धावा  करती  है,  कोई  बल

 भा  कर  खेत  खा  गया  कही  सुभर  भा  कर  खेत

 जराब  कर  गये  ।  उस  को  रोज  ही  यह  मुसीबतें
 लावा  सरकारी  रकम  की  भी  भाया  करती

 हैं।  इसलिये  में  मिनिस्टर  साहब  से  कहती  हूं
 कि  भापोजिट  भाई  जो  बातें  कह  रहे  है,  उन

 से  भाष  धबरायें  नही,  लेकिन  रास्ता  निकालें  |

 झाज  झाप  कहते  है  कि  देश  में  खेती  का

 प्रोडक्शन  बढ़  गया  है।  हा,  कुछ  लोग  मोटे

 ताजे  बैठे  हैं,  उन  के  पास  प्रोडक्शन  बढ़  जाता

 है  क्यों क  उनके  पास  हर  तरह  के  साधन  मौजूद

 हैं।  लेकित  गरीब  का  प्रोडक्शन  नही  बढ़ता  है।
 झाज  हमारे  श्ाचार्य  विनोबा  भावे  जी  भूदान
 प्रान्दोलन  मे  लगे  हुए  है  1  हमारे  हैदराबाद  में

 जमीदारों  और  कम्युनिस्टो  के  बीच  हृत्याकाण्ड
 चले,  तरह  तरह  की  मुसीबतें  भाई  |  उस  से

 बचाने  के  लिये  जिनोवा  भावे  देवता  के  रूप  में

 उन  के  बीच  में  पहुचे  ।  उत्हो  ने  भूमिदान
 करवाना  भ्ारम्भ  कर  दिया  ।  भूमिदान  बड़ी

 भच्छी  चीज  है,  रास्ता  ठीक  है।  गरीब  के

 पास  जमीन  गरीब  बनी  जा  रही  है  ?  भ्राज

 होता  यह  है  जिस  के  पास  जमीन  नहीं  है  उस

 को  जमीन तो  मिल  जायेगी  ।  लेकिन उस  के  पास
 बैल  नही  है,  वह  खेती  कैसे  करेगा  ?  भाप  को

 इस  का  इलाज  करना  पड़ेगा  ।  भ्राज  भूदान

 बेहतरीन  चीज  है,  यह  कोई  नही  कहता  कि  वह
 खराब  है,  लेकिन  भगर  गरीब  के  हाथ  में  लाली

 जमीन  चली  गई  तो  काम  कैसे  चलेगा,  जब  तक

 उस  को  लेती  करने  की  ताकत  नही  मिलती  1

 झौर  ताकत  कंसे  मिलेगी ?  भाप  के  रूरल  पक्स
 ौर  डेट  बकस जो जो  खुल  रहे  है,  सरकार  शोल

 रही  है,  उन  से  मिलेगी  |  भाज  गरीब की  जमीन
 नीरस  होती  जा  रही  है,  यह  भी  वो  हम  को

 सोचना  चाहिये  ।  बिता  इस  भोर  ध्यान  दिये
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 हुए  भाज  हमारा  काम  नहीं चल  बभत्ता  है
 cre  भ्राप  फो  चाहिये  कि  भाप  गांवों  में  जा
 कर  उन  की  स्थिति को  देखें  धौर उस उस  के  बाद
 किसानों  की  हालत  को  ठीक  बताने  के  लिये
 प्रयत्न  करें  ।  भ्राज  कम्युनिस्ट  लोग  एक  सरह

 की  बात  करते  है,  दूसरे  लोग'  दूसरी  तरह
 की  बातें  करते  हैं  -  लेकिन  मे  समझती  हूं  कि

 हमें कुछ  बातें  जरूर  करती  भाहियें,।  उन  गरीबों
 को  भौर  धनवान  बनाने  के  स्त  मे  कुछ

 सुझाव  दूंगी  ।  भनाज'  का  भाव  कम  नही  होना
 चाहिये  ।  में  एक  सुझाव  दूगी  ।

 उपाध्यक्ष  महोदव  :  माननीय  सदस्या

 अपना  इन्ताव  कल  रख  दें  ।

 शीसती  लक्ष्मी  थाई  :  में  केवल  दो  मिनट
 शौर  लूंगी  |

 मेरा  सुझाव  यह  है  कि  ाप  किसानों  की

 सहायता  करने  के  लिये  कोभ्रापरेटिव  सोसाइ-
 थ्यां  (सहकारी  समित्तियां)  बनावें  a  इन
 के  बिता  गरीब  किसान  अपना  काभ  ठीक

 तरह  से  नहीं  कर  सकता  ।  बिना  कोझाप  रेटिव
 सोसाइटी  के  किसी  गरीब  किसान  को  जमीन
 देना  ऐसा  है  जैसे  कि  किसी  बच्चे  के  हाथ  में

 झाटिफिशियल  फल  दे  देना  झाज  जमीन
 गरीबों  के  हाथ  में  है।  जब  तक  भाप  उन  को

 ताकतवाला  नहीं  बनाते  तब  शक  उत्पादन  नही
 बढ़  सकता  ।  इस  वास्ते  में  मंत्री  महोदय  से
 झदब  से  कहना  चाहती  हूं  कि  किसानों  के  लिये
 कोभ्राप्रेटिव  सोसाइटियां  जल्दी  से  जल्दी
 बनायें  |

 शपाध्यक्ष  सहोदद  :  माननीय  सदस्या

 झमी  खत्म  करेंगी  या  भौर  वक्‍त  चाहती  है  ?

 आओणती  लक्ष्मीबाई  :  में  अभी  दो  मिनट

 में  खत्म  करती  ड्

 &  कह  रही  थी  कि  किसी  भादमी  के  पास

 एक  मुर्गी  थी  जो  कि  रोज  एक  सोने  का  झंडा

 देती  थी  |  उस  भादमी  ने  सोचा  कि  यह  एक
 ही  प्रंडा  रोज  देती  है,  झगर  में  इस  का  पेट

 चीर  दूं  तो  सारे  झंडे  एक  दम  निकल  आावेंगे

 उस  ने  कसा  ही  किया  पर  कोई  पंडा  नहीं  निकला
 मौर  मुर्गी मर  गयी  ।  इसी  तरह  से  हम  को
 किसान को  सहायता  दे  कर  जीवित  रखना
 चाहिये,  भौर  भगर  हम  ऐसा  करेंगे  तो

 वह  मुर्मी की  तरह  हम  को  सोने  का  झंडा  देता
 रहेगा,  हमारा  उत्पादन  बढ़ता  रहेगा,  नहीं

 तो  सब  कुछ  खत्म  हो  जायेगा  |

 है?  अगर  भाप  के  पास  एक  गाय  हो  ौर  भाष
 उस  का  दूध  पीना  चाहते  है  तो  भाप  को  उसे

 नद  हेत  द्वि  El  हेकीन  0... करता
 दूध  ही  पीना  चाहें  भ्रौर  चारा  न  देना  चाहें,
 तो  यह  कैसे  सम्भव  हो  सकता  है।  यही  बात
 किसान  पर  भी  लागू  होती  है  ।

 भ्रापो जिट  भाइयों  के  लिये  इस  सम्बन्ध
 में  में एक  उदाहरण  झौर  झाप'  के  सामने
 रखना  चाहती  हूं  -  एक  झादमी  देवी  का  बढ़ा
 भक्त था.  उस  से  देवी  बहुत  प्रसन्न  थी।  उस  ने
 देवी  से  कहा  कि  मुझे  कोई  ऐसी  चीज दो  कि
 बिना  काम  किये  मेरा  काम  चलता  रहे  ।
 देवी  ने  उस  को  एक  शंख  दिया  भौर  कहा  कि

 इस  से  जो  मागौगें  वह  यह  देगा  t  वह  भादमी
 शंख  को  अपने  घर  ले  भाया  झौर  जो  मांगता

 वह  उस  को  उस  से  मिलता  ।  उस  के  पड़ौसी
 ने  यह  देखा  तो  उस  को  लालच  भा  गया  |

 उसने  उस  का  शव  चुरा  लिया  वह  भादमी

 फिर  देवी  के  पास  गया  मौर  उस  से  कुछ  भौर
 चीज  मागी  ।  देवी  ने  उस  को  एक  कखू  भौर
 दे  दिया  पर  उस  से  कहा  कि  इस  से  जितना

 मांगोगे  उस  से  यह  दूना  देने  को  कहेगा  पर
 देगा  कुछ  नही  ।  देवी  ने  उस  झादमी  से  कहा

 कि  उस  शंख को  प्रपने  पहौर्स  के  पास  ले  जा
 कर  उस  के  सामने  मांगों  |  उस  ने  बैसा ही  किया।

 उस  ने  उसे ले  जा  कर  कहा  कि  मुझे  दस  रुपये
 दो,  बंखने  कहा  कि  २०  दपये  लो  |  पढ़ौती

 ने  सौचा कि कि  जो  शंख  मै  ने  इस  का  चराया  है
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 यह  तो  जो  मागो  वड़ी  देता  है,  पर  यह  तो

 जिसना  मार्गों  उस  से  दुगना  देता  है  -  उन  की

 इच्छा  उस  सथ  को  लेने  क॑।  हुई  ।  जब  वह
 ध्ादमी,  कहा  से  हट  गया  तो  पडौसी  ने  पहला
 झ  रखे  दिया  शौर  नया  शव  के  लिया,  ।
 उस का  ले  जा  कर  उस  ने  उस  से  कहा कि  सौ
 शायेदो दो  उस  ने  कहा  कि  दो  सौ  लो  1  पर
 दिया  बुद्ध  नही  ।  पते  पर  उस  ने  कहा  कि
 अं  ता  बोलने  वाला  हू  देने  वाला  नहीं  ह
 तो  बात  यह  है  ।  बोलने  वाला  करता  नहीं
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 थौर  करने  वाला  बोलता  नही  ।  किसान  करने
 वाला  है,  उस  के  मुह  नही  है  t  जिन  के  मुह  नही
 है  हम  उन  के  रिप्रेजेंटेटिव  हैं।  उत  की  मुश्कि-
 लात  भाप  के  सामते  पेश  करते  है  ।  झौर  भाप

 मुझे  बोलने  का  जो  मौका  देते  है  उस  के  लिये
 श्राप  को  धन्यवाद  देती  हूं  ।

 47.34  hrs.
 The  Lok  Sabha  then  adjourned  40

 Eleven  of  the  Clock  on  Tuesday,  the
 30th  July,  1957.
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 ORAL  ANSWERS  TO  QUES-
 TIONS—,,

 S.0.
 No-

 472
 473.

 474-

 475.

 476.

 Subject

 Tube-wells
 Deadlock  in  Transport

 administration  in
 Kerala  a  °

 Central  Tractor  Organi-
 sation  न  *

 Post  Card  Vending
 Machines  ,

 Churchgate  Railways
 Station,  Bombay

 Railway  bridges
 Second  Shipyard

 ntal
 on  Railways

 Water-works  at  Ratlam
 Wheat  prices  in  Delhi
 Rolling  flour  mulls
 Fresh  water  supply  in  the

 Coastal  Tracts  0  Kerala

 catering

 Late  running  of  trans  .
 Food  position  in  Manipur
 Price  of  foodgrains.
 Railway  Trade  Unions  .
 Railway  accident
 Janta  Tram  (Poona-Hubh)
 Bombay  Post  Offices
 Grow  More  Food  and

 Soil  Conservation
 Schemes

 ‘WRITTEN  ANSWERS  TO
 QUESTIONS—3

 5.Q.
 ND.

 499.

 Licentiate  and

 Calcutta  Water  Supp!
 and  drainage

 :

 schemes.
 °

 Hoste)  for  Rail  Em-
 ployees’  chiidre

 Diabetes  Mellitus
 Cotton  Development Schemes
 Grew  More  Food  and Sol  Conseryation

 Con-
 ded  Courses  in
 Medicines

 Wagon  utilisation
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 $668-65  ‘30K.  Railway  Anti-corrup-
 $669--  72  ton  Organisation
 $672-73  302.  Railway  Claims  Cases

 303.  Payment  of  Railway
 उन  5
 5675-77  304,  Importofbirds  द
 so—79  305.  Production  of potatoes
 5679-81  306.  Cooperative  Societies
 i  307.  Training  centres  =  in

 Southern  Railway
 08.  Unlicensed  Wireless

 $681.82
 3

 Sets
 309  Pending  Railway  claim
 310,  Import  of  coaches

 ‘5681-  5777  Ele  Tran  service  between
 Bezwadaand  Musu-
 lipatam

 +312.  Calcutta  Dock  areas
 (313.  Colomies  in  Delhi

 sary  324.  Specialists  in  Anses-
 5682-83  thegia
 5685-84  31S.  Inland  Water  Transport

 +316,
 Bet.

 Department
 ‘usewn  . 5684-85

 318,  Imphal  municipality  4
 319.  Co-operative  societies 4885  in  Manipur
 320,  Railway  staff  quarters

 5685-86  321,  Runner’s  lines
 5686  322,  Taxis 9  Tripura
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 5686-87
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 US.  Subgect
 x

 Bridge  at  Chattuvay 323.  Bri 3
 Kerala.  .  न

 324.  Roads  m  Delh:  .
 325.  Electrification  on  South

 Rattern  Ratlway.
 Railway  accidents  on

 Eastern  Railway
 Andaman  Forest  De-

 partment
 Rail  link  with  Jammu
 State  Family  Planning

 Boards
 National  Harbour  Board
 Aerodrome  in  Bombay

 State.
 Bridges  over  Narbada
 De-Luxe  trains
 Community  Development

 Blocks
 Railway  Week

 bration
 Welfare  Officer
 Co-operative

 Societies
 Railwaymen  Housing  Co-

 operative  Societies

 326.

 Cele-

 Credit

 338

 339-  Jaspur  Post  Office  (Onssa)

 ‘MOTION
 FOR  ADJOURN-

 ENT
 The  Speaker  withheld  his  con-

 sent  to  the  moving  of  an
 adjournment  motion  given
 notice  of  by  Shr:  $  M  Ba-
 nerjee  regarding  the  situation

 —
 by  the  rise  in  Jamuna

 ve
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 Columns

 5704

 5764-0

 57०6
 $706

 5706
 ($707

 $707
 5707-08
 $708

 5708-0

 5709
 ‘$7091

 5770

 ry  78  Or
 ‘371

 हुखा।  72

 PAPERS  LAID  ON  THE  TABLE  ‘S712-1%
 A  copy  ot  each  of  the  following

 Notifications  was  laid  on  the
 Table  under  sub-section  (6,
 of  section  3  of  the  Essential
 Commodities  Act,  955
 (3)  S.R.O.  1851,  dated  the  3r  i

 June,  7957  making  cer
 tain  further  amendments
 to  the  Bombay  Wheat
 (Movement  Control’
 Order,  ‘1956.

 (x)  S.RO  38९3,  dated  the
 3rd  June,  ‘19575  contain-
 ing  the  Bombay  _Rice
 (Export  Control)  Order
 3957

 (ss)  S.R.O.  1917)  dated  the
 6th  June,  ‘1957.

 Gv)  SRO.  r9:6,  dated  the
 6th  June,  7957.  Con’ain-
 ing  Orissa,  Rice  (Pra-
 hibition  of  Export)  Order
 23957

 PAPERS  LAID  ON  THE  TAB’
 Cond

 LE

 (०)  SRO.  1983,  dated  the
 2th  June,  I9<5,  maxing Certan  fut  ame  de
 Me.t  to  the  Bombay Wheat  (Movement
 Control)  Order,
 956

 (vs)  S.R.O.  1984,  dated  the
 t2th  June,  1957,
 certain  further  amendment
 to  the  Calcutta  Wheat
 (Movement  Control)
 Order,  7956

 (on)  $  R.O.  ‘1986,  dated  the
 73th  June,  ‘1957,  contain-
 ing

 In  er-Zonal  Wheat
 (Movement  Control)
 Order,  7957

 (vs)  S.R.O.  2251,  dated  the
 6th  July  ‘1957,  making certain  amendment  to  the
 Orissa  Rice  (Prohibition
 of  Export)  Order,  7957

 Gn)
 Ss.

 pe
 dated eT  uly,  79९7,  con-

 taining  the  Rice  Ceonthern
 Zone)  Movement  Control!
 Order,  797

 REPORT  OF  COMMITTEI.
 ON  ABSENCE  OF  MEM-
 BERS  FROM  _THE  _  SIT-
 TINGS  OF  THF  HOUS}F
 PRESENTED

 First  Report  was  preicnted
 CALLING  ATTENTION  TO

 MATTER  OF  URGENT
 PUBLIC  IMPORTANCEJ.
 Shri  Raghunath  Singh  called

 the  attention  of  the  Minister
 of  Transport  and  Communi-
 cations  to  the  agroum‘nt
 reached  between  the  Bumbay
 Dock  Workers  and  the  Gov-
 ernment  The  Minister  of
 State  in  the  Ministry  of
 Transport  aod  Commu-
 nicauions  (Shri  Ray  Bahadur)
 laid  on  the  Tabk  a  copy  of
 the  statement  m_  regard
 thereto

 5858

 Cokes

 5734

 5774

 ELECTION  TO  COMMITTERS  ‘S714-15,
 (x)  The  Minister  of  Coopera-

 tion  (Dr  P.  S.  Desmukh
 moved  for  the  _  election  of
 three  members  from  amc
 the  Members  of  Le
 Sabha  to  serve  as  members
 of  the  Indian  Central  Are-
 canut  Committee.  The
 motion  was  adopted.
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 8LECTION  TO  COMMITTEES  :
 Contd.

 (2)  Dr.  P.  S.  Deshmukh  also
 moved  for  the  election  of
 two  meiubers  from  among  the
 Memburs  of  Lok  Sabha  to
 Serve  as  members  of  the
 Indian  Lac  Cess  Committee.

 The  motion  was  adopted
 ILLS  INTRODUCED

 The  following  Bills  were  intro-
 Quced

 a)  Appropriation  (Ratlways)
 lo.  2  Bill,  7957

 (2)  Industrial  Finance
 Corpo- ration  (Amendment)  8

 ६३)  Mines  and  Mincrals  (Re-
 gulaton  und  Development)
 Bill.

 44)  Inter-State  9  Corporations
 Bill,

 $  ‘16-17
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 lurther  discussion  on  Demands
 for  Grants  in  respect  of  the

 Development
 Demands

 were  voted  in  full

 iscussiun  on  Demands  for
 Grants  in  respect  of  the  Mi-
 mistry  of  Food  and

 Agn- culture  commenced.
 discussion  was  not  concka  ded.

 KNDA  FOR  TUESDAY, 6  oTH,  JULY,  3957

 farther  discussion  on  the
 Demands  for  Grants  in_res-
 pect  of  the  Mint  try  of  Food
 and  Agricuituce


